
Trade Marks Journal No: 1957 ,   20/07/2020           Class 41 
 

 

4470714    16/01/2020
[International Registration No. : 1517919]
ROBOCUP (SINGAPORE) ASSOCIATION
1010 Dover Road, 01-70V Singapore 139658 Singapore

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 42 
 

Priority claimed from 15/02/2013; Application No. : 85851045 ;United States of America 

2676331    13/08/2013
[International Registration No. : 1180861]
IntraLinks, Inc.
150 E. 42nd Street, 8th Floor New York NY 10017 US

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for secure, cloud-based file storage, transfer, and sharing; cloud 
computing featuring software for secure file storage, transfer, and sharing; consultancy in the field of computer software 
for secure online file storage, transfer, and sharing for facilitating communication and collaboration.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 42 
 

Priority claimed from 10/04/2013; Application No. : 85900754 ;United States of America 

2677176    07/10/2013
[International Registration No. : 1181127]
IntraLinks, Inc.
150 E. 42nd Street, 8th Floor New York NY 10017 US

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for secure, cloud-based file storage, transfer, and sharing; cloud 
computing featuring software for secure file storage, transfer, and sharing; consulting services in the field of facilitating 
communication and collaboration through secure online file storage, transfer, and sharing.
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Priority claimed from 10/04/2013; Application No. : 85900763 ;United States of America 

2677470    07/10/2013
[International Registration No. : 1182026]
IntraLinks, Inc.
150 E. 42nd Street, 8th Floor New York NY 10017 US

Address for service in India/Agents address:
INTEL ADVOCARE
F-252,SAINIK FARMS,N.DELHI 110062 *

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for secure, cloud-based file storage, transfer, and sharing; cloud 
computing featuring software for secure file storage, transfer, and sharing; consulting services in the field of facilitating 
communication and collaboration through secure online file storage, transfer, and sharing.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 42 
 

Priority claimed from 01/05/2013; Application No. : 85920824 ;United States of America 

2689925    24/10/2013
[International Registration No. : 1184499]
Optimizely, Inc.
631 Howard Street, Suite 100 San Francisco, California 94105 US 

Address for service in India/Attorney address:
MS. ROHIT SINGH
ABU-GHAZALEH INTELLECTUAL PROPERTY TMP AGENTS INDIA PVT.LTD. 3RD FLOOR, HL ARCADE, ABOVE AXIS 
BANK, PLOT NO 14, SEC-5, DWARKA, NEW DELHI 110075

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services, featuring software for website A/B testing, multivariate testing, personalization, 
content targeting, behavioral targeting and segmentation; software as a service (SAAS) services, featuring software that 
measures the impact of website changes on user behavior using statistical methods.
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Priority claimed from 09/08/2019; Application No. : 018105764 ;European Union 

4519569    23/01/2020
[International Registration No. : 1529511]
Linde AG
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Engineering services in the field of heat exchanger construction; development of manufacturing processes in the field of 
heat exchanger construction; quality testing services of manufacturing plants for heat exchangers, in particular industrial 
manufacturing operations for heat exchangers for certification purposes; renting and providing computer programmes 
and software for heat exchanger technology by means of data carriers, namely programmes, software and applications 
for computers and personal computers; analysis, quality assessment and quality improvement of heat exchangers and 
heat exchanger systems.
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Priority claimed from 08/07/2019; Application No. : 88504362 ;United States of America 

4533863    30/12/2019
[International Registration No. : 1531942]
Mouser Electronics, Inc.
1000 N. Main Street Mansfield TX 76063 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable computer software for use in connection with electronic components research, 
electronic components materials ordering and purchasing of electronic components; hosting a website featuring 
resources, namely, providing temporary use of on-line non-downloadable software for use in connection with electronic 
parts research, orders, and purchases.
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Priority claimed from 18/07/2014; Application No. : 1635358 ;Australia 

2858885    07/08/2014
[International Registration No. : 1217775]
Hoang Rolld IP Pty Ltd ATF Hoang Rolld IP Family Trust
c/- MBM Business Solutions, 9 Jasper Road Moorabbin VIC 3189 Australia
Esquieres Rolld IP Pty Ltd as trustee for Esquieres Rolld IP Family Trust
c/- MBM Business Solutions 9 Jasper Road MOORABBIN VIC 3189 Australia
Ly Rolld IP Pty Ltd as trustee for Ly Rolld IP Family Trust
c/- MBM Business Solutions 9 Jasper Road MOORABBIN VIC 3189 Australia
LMA Rolld IP Pty Ltd ATF The LMA Rolld IP Unit Trust
c/- Banks Group, 801 Glenferrie Road Hawthorn VIC 3122 Australia

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
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IR DIVISION
Restaurant services; cafe services; restaurants; take away food and drink services; services for providing food and drink; 
catering services.
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Priority claimed from 11/07/2019; Application No. : 739280 ;Switzerland 

4440963    26/11/2019
[International Registration No. : 1513816]
HFC PRESTIGE INTERNATIONAL HOLDING SWITZERLAND SARL
Chemin Louis-Hubert 1-3 CH-1213 Petit Lancy Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Hairdressing services, beauty salon services, hairdressing salon services; beauty advice services in the field of body care 
and beauty care.
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4538289    16/12/2019
[International Registration No. : 1536679]
Electromed, Inc.
500 Sixth Avenue NW New Prague MN 56071 United States of America

Proposed to be Used
IR DIVISION
Providing health information and diagnostic data input from remote locations via medical body pulsing apparatus and 
airway clearance systems with monitoring devices that feed information to the web portal for purposes of monitoring and 
optimizing treatment for health care professionals, device manufacturers and patients via an Internet portal.
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2666921    30/07/2013
[International Registration No. : 1176195]
WELTER zahnrad GmbH
Karl-Kammer-Straße 7 77933 Lahr Germany Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, machine parts and parts for machine tools, of metal, in particular, bevel wheels, 
timing wheels and worm wheels.

Cl.37;Installation, maintenance, repair, conversion and servicing of machines and machine tools and parts for 
machines and machine tools.

Cl.42;Technological services; creating technological manufacturing concepts; planning, development, designing and 
modernising of machines and machine tools and parts therefor and controllers and electronics therefor; design agency 
services, development and optimisation of computer software, in particular cnc programs.
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2680313    23/07/2013
[International Registration No. : 1180163]
Hyundai Motor Company
231, Yangjae-Dong, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; downloadable electronic publications; downloadable electronic books; downloadable 
electronic study books or papers; pre-recorded non-musical electronic media (excluding computer software); pre-
recorded music electronic media; computer game programs; computer software; computer application software for 
mobile phones; wrist rests for use with computers; mouse (data processing equipment); mouse pads; cases for mobile 
phones; cameras; goggles for sports; children's eye glasses; compact discs [audio-video]; USB flash drives; protective 
helmets for sports; helmets.

Cl.12;Automobiles; children's safety seats for cars; baby carriages; sun shields and sun visors for cars; seats for 
motor cars; safety belts for vehicle seats; vans (vehicles); buses; scooters (vehicles); sports cars; passenger cars 
(automobiles); passenger cars for more than 7 passengers; luggage nets for automobile; seat covers for automobiles; 
steering wheel covers; bicycles; parts and accessories for bicycles.

Cl.14;Key rings (trinkets or fobs) of precious metals; clocks; commemorative cups made of precious metal; coins; 
jewellery cases; watchstraps made of leather; stopwatches; watch pouches; watch chains; cases for clock- and 
watchmaking; automobile clocks; electric clocks and watches; electronic clocks and watches; table clocks; wristwatches; 
pocket watches.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

2684896    19/11/2013
[International Registration No. : 1180527]
Mad Engine, LLC
6740 Cobra Way Ste A SAN DIEGO CA 92121 US

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Eyewear, eyeglasses, sunglasses; frames, lenses and protective cases for eyewear, eyeglasses, sunglasses and 
goggles; snow goggles; sport goggles for use in snowboarding; ski glasses; anti-glare glasses; eyewear accessories, 
namely, straps, neck cords, chains and head straps; headphones; earphones; knit covers for headphones; protective 
carrying cases for cell phones and personal digital assistants.

Cl.14;Jewelry, namely, bracelets, rings, necklaces, pins, amulets, brooches, chains and charms; horological and 
chronometric instruments, namely, watches, wrist watches and clocks; watch bands; watch straps; watch chains; cases 
for watches; cases for clocks.

Cl.18;Backpacks, knapsacks, daypacks, fanny packs, tote bags, duffel bags, overnight bags, athletic bags, carry-on 
bags and luggage, wallets, coin purses, key cases.

Cl.25;Men's, women's and children's clothing, namely, footwear, headwear, wetsuits, swimwear, singlet, t-shirts and 
casual tops with long and short sleeves, sleeveless shirts and tops, sleeveless tops, jerseys, tank tops, sweat pants, 
sweat shirts, dresses, skirts, pajamas, robes, sweat suits, hooded parkas, jackets, coats, shorts, beachwear, board 
shorts, walking shorts, long pants, trousers, jeans, loungewear, foundation garments, briefs, rash guards, socks, belts, 
gloves, thermal underwear, beanies, hats, visors, caps, berets, ties, vests, suits, surf hoods, boots, shoes, slippers, 
thonged and strapped sandals, sporting footwear, athletic shoes, boots for sports, snow boots, snowboard boots, 
kiteboard boots, surfboard boots, wakeboard boots; skiwear and snowboard wear, namely, ski pants, ski trousers, ski 
jackets, snowboard pants, snowboard trousers and snowboard jackets; skateboard wear, namely, shirts, shorts, pants, 
and headwear; snowboard gloves.

Cl.28;Bags for snowboards; surfboard leashes; snowboard wax; surfboard wax.
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Priority claimed from 23/01/2013; Application No. : 4020130004325 ;Republic of Korea 

2686171    23/07/2013
[International Registration No. : 1184128]
Hyundai Motor Company
231, Yangjae-Dong, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.16;Stationery; printed matter except books and periodicals; rubber erasers; note books; paint boxes (articles for use 
in school); document files [stationery]; envelopes (stationery); photographic albums; stickers (stationery); glue for 
stationery; ball-point pens; pocket notebooks; sketchbooks; pencils; electric or non-electric pencil sharpeners; pencil or 
pen boxes; photograph stands; palettes for painters; bags (envelopes/pouches) of paper or plastics (for packaging); 
paper covers for upholstery; modelling materials; photographs [printed]; books; teaching materials except apparatus; 
picture books; comic books; magazines.

Cl.18;Bags; purses; portable cosmetic cases (sold empty); clothing for pets; bags for sports; diaper bags; backpacks; 
beach bags; back frames for carrying children; bags for climbers; boston bags; shopping bags; travelling bags; sling 
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bags for carrying infants; bags for carrying babies; slings for carrying infants; umbrellas; sun umbrellas; parasols.

Cl.20;Picture frames; umbrella stands; mirrors (looking glasses); chests for toys; beds; tables; dressing tables; wall 
ornaments (not of textile), not included in other classes; mobiles (decoration); mattresses; bangsuk (Korean cushions); 
pillows; bassinettes; cushions; mats for infant playpens; playpens for babies; infant walkers; hand-held flat fans; sleeping 
bags for camping.
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2687328    23/07/2013
[International Registration No. : 1184175]
Hyundai Motor Company
231, Yangjae-Dong, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.21;Soap boxes; dishes for soap; combs; toothbrushes; trash cans; tableware, other than knives, forks and spoons; 
cups; dishes; glass cups; containers for foodstuffs; cabarets [trays]; baskets for domestic use; tableware covers; 
buckets; thermo bottles; holders for toilet paper; piggy banks; portable baby baths; basins; boxes for sweetmeats.

Cl.24;Fitted toilet lid covers of fabric; shower curtains of textile; shower curtains of plastic; table napkins of textile; 
place mats of textile material; washing machine covers of textile or plastics (substitute for fabrics); curtains of textile or 
plastic; tapestry [wall hangings], of textile; decorative wall hangings of textile; coasters [table linen]; desk cloths; table 
runners of textile or plastic; quilts; sleeping bags (sheeting); bed covers; travelling rugs [lap robes]; covers for cushions; 
pillow shams; towels of textile; sheets [textile].

Cl.25;Clothing; footwear; caps (headwear); sportswear; sport shirts; sports overcoats; outerclothing; overcoats 
excluding clothing used exclusively for sports and Korean traditional clothes; children's clothing; underwear; sleeping 
garments; winter gloves; ear muffs (clothing); masks for the protection against the cold (clothing); socks; sashes for 
wear; waterproof clothing; belts for clothing.
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Priority claimed from 23/01/2013; Application No. : 4020130004361 ;Republic of Korea 

2698742    23/07/2013
[International Registration No. : 1184053]
Hyundai Motor Company
231, Yangjae-Dong, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.21;Soap boxes; dishes for soap; combs; toothbrushes; trash cans; tableware, other than knives, forks and spoons; 
cups; dishes; glass cups; containers for foodstuffs; cabarets [trays]; baskets for domestic use; tableware covers; 
buckets; thermo bottles; holders for toilet paper; piggy banks; portable baby baths; basins; boxes for sweetmeats.

Cl.24;Fitted toilet lid covers of fabric; shower curtains of textile; shower curtains of plastic; table napkins of textile; 
place mats of textile; washing machines covers of textile or plastic (substitute for fabrics); curtains of textile or plastic; 
tapestry [wall hangings], of textile; decorative wall hangings of textile; coasters [table linen]; desk cloths; table runners of 
textile or plastic; quilts; sleeping bags (sheeting); bed covers; travelling rugs [lap robes]; covers for cushions; pillow 
shams; towels of textile; sheets [textile].

Cl.25;Clothing; footwear; caps (headwear); sportswear; sport shirts; sports overcoats; outerclothing; overcoats 
excluding clothing used exclusively for sports and Korean clothes; children's clothing; underwear; sleeping garments; 
winter gloves; ear muffs (clothing); masks for the protection against the cold (clothing); socks; sashes for wear; 
waterproof clothing; belts for clothing.
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Priority claimed from 05/07/2013; Application No. : UK00003012857 ;United Kingdom 

2704520    03/12/2013
[International Registration No. : 1190872]
CYGNET UK TRADING LIMITED
90 Fetter Lane London EC4A 1EQ United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; battery chargers for electronic cigarettes; USB chargers; car chargers; 
rechargeable cigarette cases; parts and fittings for the aforesaid goods.

Cl.30;Flavourings, other than essential oils.

Cl.34;Smokers" articles; electronic smoking devices; electronic cigarettes; electronic cigarettes for use as an 
alternative to traditional cigarettes; electronic nicotine inhalation devices; electronic cigarette cartridges; electronic 
cigarette atomizers; electronic cigarette cartomizers; electronic cigarette lighters; electronic cigarette liquids; flavourings 
for electronic cigarettes; cases and holders for electronic cigarettes; parts and fittings for all the aforesaid goods.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 26/04/2013; Application No. : 30 2013 029 468.8/07 ;Germany 

2706293    23/10/2013
[International Registration No. : 1190175]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn DE

Address for service in India/Attorney address:
WORLDWIDE INTELLEC
313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.7;Separators [machines]; metal drawing machines; bending machines; printing machines for use on sheet metal; drill 
chucks [parts of machines]; drilling heads [parts of machines]; drilling bits [parts of machines]; drilling machines; lathes; 
compressed air machines; compressed air engines; printing machines; printing rollers for machines; pressure valves; 
brushes, electrically operated; speed governors for machines, engines and motors; filters [parts of machines or motors]; 
milling machines; gear boxes other than for land vehicles; engraving machines; elevating apparatus; stitching machines; 
sizing machines; notchers [machine tools]; piston segments; ball bearings; bearings [parts of machines]; air filters for 
engines; machines for processing of plastics, metal and wood; metal processing machines; riveting machines; controls 
[pneumatic] for machines, motors and engines; die-stamping machines; pumps [machines]; pumps [being parts of 
machines or engines]; machine wheelwork; trueing machines; sharpening wheels [parts of machines]; saw blades [parts 
of machines]; valves [parts of machines]; cutters [machines]; chucks [parts of machines]; vacuum cleaners; vacuum 
cleaner bags, control mechanisms for machines, engines or motors; control cables for machines, engines or motors; 
swaging machines; transmissions for machines; tools [parts of machines]; fans for motors and engines; holding devices 
for machine tools; machine tools; cylinders for motors and engines; pistons for cylinders; machines for processing of 
aluminum.

Cl.35;Procurement services for others [purchasing goods and services for other businesses]; online retail services in 
the field of machines, tools and metal goods, electric and electronic goods; online wholesale services in the field of 
machines, tools and metal goods, electric and electronic goods; retail services in the field of machines, tools and metal 
goods, electric and electronic goods; wholesale services in the field of machines, tools and metal goods, electric and 
electronic goods; online or mail order trading services in the field of machines, tools and metal goods, electric and 
electronic goods.

Cl.42;Design and development of computer hardware and software; updating of computer software; computer system 
analysis; services of a technical measuring and testing laboratory; chemical analysis; technical tests; scientific research; 
surveying; technical research; mechanical research; installation and maintenance of software; sizing and functional 
testing of measurement devices; construction drafting; material testing in the field of mechanical engineering; quality 
control in the field of mechanical engineering; technical consulting in the field of mechanical engineering; technical 
project studies in the field of mechanical engineering; material testing; technical planning of automation.
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Priority claimed from 25/09/2013; Application No. : MI2013C 008770 ;Italy 

2710581    08/11/2013
[International Registration No. : 1192007]
ALBA S.R.L.
Via dell'industria, 29 I-35010 BORGORICCO (PD) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Mechanical spray apparatus and installations, for cleaning and rinsing, in particular high-pressure cleaning 
apparatus, steam cleaning apparatus and nozzles, particle nozzles, nebulizers; spray extraction machines, mechanical 
brushes, vacuum cleaners, floor polishers, suction brushes for carpets, machines for cleaning hard surfaces and 
upholstery, road sweeping machines [self-propelled]; apparatus for cleaning containers; washing installations for 
vehicles; fittings for the aforesaid goods, in particular brushes, hoses, hand-held spray guns, suction nozzles, nozzles, 
supply tubes, vacuum cleaner hoses, bags for use in vacuum cleaners, filters for vacuum cleaners.

Cl.11;Warming apparatus, refrigerating, ventilation and, apparatus for air conditioning with nebulizers; fans for air 
conditioning with nebulizers.

Cl.37;Building construction; repair and installation services.
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Priority claimed from 05/07/2013; Application No. : UK00003012852 ;United Kingdom 

2711725    03/12/2013
[International Registration No. : 1193795]
CYGNET UK TRADING LIMITED
90 Fetter Lane London EC4A 1EQ United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.5;Imitation cigarettes, tobacco-free cigarettes, all for medical use.

Cl.9;Batteries for electronic cigarettes; battery chargers for electronic cigarettes; USB chargers; car chargers; 
rechargeable cigarette cases; parts and fittings for the aforesaid goods.

Cl.30;Flavourings, other than essential oils.

Cl.34;Smokers" articles; electronic smoking devices; electronic cigarettes; electronic cigarettes for use as an 
alternative to traditional cigarettes; electronic nicotine inhalation devices; electronic cigarette cartridges; electronic 
cigarette atomizers; electronic cigarette cartomizers; electronic cigarette lighters; electronic cigarette liquids; flavourings 
for electronic cigarettes; cases and holders for electronic goods.
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Priority claimed from 08/10/2013; Application No. : 012204921 ;European Union 

2716027    25/10/2013
[International Registration No. : 1192775]
IHI Hauzer Techno Coating B.V.
Van Heemskerckweg 22 NL-5928 LL Venlo (Netherlands)

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN
B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.7;Machinery and parts thereof for coating articles by means of physical vapour deposition, chemical vapour 
deposition including atomic layer deposition or a combination of physical vapour deposition and chemical vapour 
deposition; arc coating machines and parts therefore; vacuum generation pumps; sputtering machines and parts 
therefore; magnetron sputtering machines and parts therefore; sputtering sources; magnetron sputtering sources.

Cl.9;Targets of metal and/or ceramics, being cathodes, for magnetron sputtering sources; arc sources and targets of 
metal and/or ceramics, being cathodes, for arc sources.

Cl.19;Treatment chambers for physical coating equipment and/or chemical coating equipment.

Cl.40;Coating of metals and plastics in order to coat and to improve wear behavior and sliding behavior.
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2725443    21/02/2014
[International Registration No. : 1179259]
Point of Purchase Advertising International, Inc.
440 N. Wells Street, Suite 740 Chicago IL 60654 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely, magazines, newsletters, article reprints, speech reprints, printed reports and marketing 
case histories in the field of point-of-purchase advertising.

Cl.35;Market research services in the field of point-of-purchase advertising, organization and presentation of trade 
shows in the field of point-of-purchase advertising, public relations and promotional activities promoting issues related to 
the point-of-purchase advertising industry.

Cl.41;Educational services in the field of point-of-purchase advertising including presenting seminars, workshops and 
symposiums on issues relating to the point-of-purchase field.
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2727346    10/09/2013
[International Registration No. : 1197057]
BOOKEEN
rue de la Vistule 27 F-75013 PARIS France

Address for service in India/Agents address:
DEPENNING & DEPENNING
31, SOUTH BANK ROAD, CHENNAI - 600 028.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, equipment for data processing and computers; extinguishers; electronic diaries, 
electronic directories, electronic writing books, electronic notepads; electronic school bags, namely electronic books, 
electronic writing books; electronic calculators; electronic cards; electronic card readers; cards for electronic games; 
electronic pens; electronic dictionaries, electronic atlases; electronic memories; downloadable publications, 
downloadable electronic publications; electronic pocket translators; software, electronic publishing software, teaching 
software, search engine software, game software; teaching materials, namely courseware; digital music (downloadable) 
provided from the Internet, digital music (downloadable) provided from MP3 web sites on the Internet, digital music 
(downloadable) provided on-line from a computer database or the Internet; cellular telephones, mobile telephones; 
cameras, camcorders; cameras [photography]; readers [data processing equipment]; digital video recorders; electronic 
displaying apparatus; personal stereos; computer games; video games (software); bags for electronic books.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery; bags for books, covers for 
electronic books; satchels.

Cl.35;Advertising; business management; business administration; office functions; arranging newspaper 
subscriptions for others; arranging newspaper subscriptions for others for remote consultation via electronic devices; 
bill-posting; commercial information and advice for consumers [consumer advice shop]; writing of advertising texts; 
publication of advertising texts; dissemination of advertisements; rental of advertising space; online advertising on a 
computer network; rental of advertising time on all communication media.

Cl.41;Education; training; entertainment; sporting and cultural activities; correspondence courses; publication of 
books, publication of newspapers, publication of magazines, publication of periodicals; electronic (non-downloadable) 
publications; publishing, book publishing, publishing of electronic publications; providing online electronic publications, 
not downloadable; publication of texts other than advertising texts; providing recreational facilities, providing 
infrastructures for recreational activities; publication of computer game software and video game software; lending 
libraries; production of audiovisual recordings; publication of electronic books and journals on-line; rental of multimedia 
apparatus; text, image, sound and software publishing by multimedia apparatus; data, text, film, image, sound and 
software publishing on digital and analog media and via radio or cable transmission apparatus and telecommunication; 
organization of exhibitions for cultural or educational purposes; organization of competitions (education or 
entertainment); organization and conducting of conferences.
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Priority claimed from 29/11/2013; Application No. : 12353611 ;European Union 

2728180    13/12/2013
[International Registration No. : 1198557]
Giancarlo Grossi
Via Luigi Bay, 22 Lodi (LO) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail services (including online retail services via the Internet) also of clothing and accessories, footwear and 
headgear; retail service (including online services via the Internet) of goods made of leather and imitations of leather, 
bags, pouch, travelling bags, vanity cases (not fitted), trunks and suitcases, briefcases, garment bags for travel, 
backpacks, sports bags, key cases [leather], wallets, card holders, coin purses; presentation of goods on communication 
media for retail purposes.
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Priority claimed from 14/06/2013; Application No. : 3010039 ;United Kingdom 

2729356    13/12/2013
[International Registration No. : 1197321]
Food Investments Limited
Weston Centre, 10 Grosvenor Street London W1K 4QY United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture; preparations for treating, coating and pelleting seeds; nutrients and micronutrients 
for use in agriculture; biological preparations for use in agriculture; preparations and substances for the protection of 
plant and plant seeds.

Cl.5;Disinfectants; fungicides; herbicides; pesticides; insecticides; biocides.

Cl.31;Seeds; treated, coated and pelleted plant seeds.

Cl.40;Seed treatment services; seed coating services; seed pelleting services.
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Priority claimed from 19/08/2013; Application No. : 30 2013 005 724.4/12 ;Germany 

2732026    14/02/2014
[International Registration No. : 1200447]
STEMME AG
Flugplatzstrasse F2, Nr. 7 15344 Strausberg Germany

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.12;Apparatus, machines and equipment for the aviation industry; covers for aircraft; amphibious aircraft; chassis for 
aircraft; drones (unmanned aerial vehicles); chassis for aircraft; interior padding for aircraft; steering wheels for aircraft; 
air vehicles; airplanes; airplane windows; aircraft bodies; luggage nets for aircraft; aircraft; hoods for aircraft; motor 
glider; propeller; aircraft wheels; gliders; rudders.

Cl.16;Printed matter; manuals; instructional and teaching material (except apparatus); brochures.

Cl.36;Financing, credit brokerage, leasing, valuation of repair costs (value determination); granting of installment loans, 
insurance brokerage for aircraft and aircraft components.

Cl.37;Repair beings namely apparatus, machines and equipment for aerospace; aircraft services (refueling and 
maintenance); maintenance and repair of aircraft; installation, maintenance and repair of aircraft engines.

Cl.42;Scientific and technological services and research and design relating thereto services in the field of aeronautical 
engineering; services of an industrial designer; services of engineers; development and research services regarding new 
products for others; research in the field of technology; research in the field of aeronautical engineering; physics 
research; providing of technical expert opinion; material testing; quality testing; styling (industrial design).
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Priority claimed from 07/10/2013; Application No. : BS2013C000529 ;Italy 

2742803    07/01/2014
[International Registration No. : 1201454]
GEMELS S.P.A
Via Gambirasio 20/22, I-24069 TRESCORE BALNEARIO (BERGAMO) (Italy)

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; manually operated metal valves [other than parts of machines]; 
pipes of metal and junctions of metal.

Cl.7;Valves of metal [parts of machines]; cylinders, couplings and fittings [parts of machines]; pressure regulators and 
reducers [parts of machines]; parts of compressed air and pneumatic machines, namely valves; hydraulic and pneumatic 
valve actuators [parts of machines]; pneumatic pumps [parts of machines].

Cl.9;Electric and electronic operated valves; solenoid valves; electric valve actuators; pressure indicators and 
regulators for valves; pressure switches and sensors for the monitoring, control and command of hydraulic and 
pneumatic apparatus.

Cl.11;Manually operated hydraulic valves; regulation water valves for faucets; valves for hydraulic, heating and cooling 
installations; taps [faucets]; mixer taps for water pipes.
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Priority claimed from 11/06/2013; Application No. : 011890845 ;European Union 

2747347    11/12/2013
[International Registration No. : 1202528]
King.Com Limited
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140 MT 

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes, 
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; usb flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets and other electronic mobile devices; computer games 
(software); computer game software; computer game entertainment software; downloadable software; downloadable 
electronic games; video game software; interactive multimedia computer game programs; games software for use on 
mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, tablets and 
other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile devices; software 
downloadable to mobile phones, tablets and other electronic mobile devices; applications (apps) featuring computer 
games.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts; electronic games services, including provision of computer 
games on line, on social networks, or by means of a global computer network; providing electronic games for use on 
mobile phones, tablets and other electronic mobile devices; providing entertainment services, namely, providing game 
enhancements in the form of providing extra lives, charms and virtual goods to players within online computer and 
electronic games; providing electronic games for download to mobile phones, tablets and other electronic mobile 
devices; providing interactive single and multi-player electronic games via the internet, electronic communication 
networks or via a global computer network; publishing of computer game software, electronic games and video game 
software.
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2775341    15/11/2013
[International Registration No. : 1208480]
Unmonday Oy
Laivakatu 3, FI-00150 Helsinki (Finland) 

Address for service in India/Attorney address:
SEENERGI IPR
7K TANGRA 2ND LANE,KOLKATA 700 046,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; apparatus for the recording, transmission and reproduction of sound and images; apparatus for amplifying sound; 
apparatus for recording, transmission or reproduction of sound or images; speakers for compact disc players; speakers; 
loud speakers; audio speakers for home; audio speakers; electric leads for speakers; speaker switches; speakers for tape 
players; speakers for computers; speaker enclosures; electric audio playback units with lights and speakers; audio 
speaker enclosures; speakers for record players; speakers [audio equipment]; speech and speaker recognition apparatus 
and instruments; audio speakers for automobiles; internally amplified speaker systems for use in boats; warning loud 
speaker apparatus for mounting on the roof of emergency services vehicles; monitor speakers; car speaker components; 
speech and speaker identification and verification systems and components; speakerphones; car speakers; signal 
processors for audio speakers; electronic audio signal processors for compensating sound distortion in speakers; sound 
recording and sound reproducing apparatus and instruments; sound reproducing apparatus; computer software for 
wireless content delivery; electronic game software; luminous advertising displays; advertising boards [mechanical or 
luminous]; illuminated signs used for advertising; panels for advertising [mechanical]; advertising signboards [luminous]; 
advertising signboards [mechanical]; luminous rotating advertising supports; illuminated advertising signs; advertising 
display signs [mechanical or luminous]; metal advertising panels [mechanical]; metal advertising panels [luminous]; 
panels for advertising [luminous]; luminous poster [advertising] pillars; advertising signboards; advertising display 
apparatus [mechanical or luminous].

Cl.35;Advertising; online advertising via a computer communications network; on-line advertising on computer 
networks; advertising services provided via the internet; advertising and commercial information services, via the 
internet; advertising and business advice relating to telematics' services; advertising services; personnel management for 
advertising purposes; advertising services relating to financial investment; advertising and business management 
consultancy; dissemination of data relating to advertising; publication of advertising texts; dissemination of advertising 
for others via the internet; advertising, marketing and promotional services; provision of space on web sites for 
advertising goods and services; provision of space on web-sites for advertising goods and services; consultancy relating 
to advertising; advertising and promotional services; dissemination of advertising material; dissemination of advertising 
for others via the internet; advertising and business services; advertising and marketing services; advertising and 
marketing; production of visual advertising matter; television advertising; on-line advertising on a computer network; 
advertising services provided over the internet; demonstration of goods for advertising purposes; production of 
advertising material; advertising on the internet for others; rental of advertising space on web sites; arranging of 
competitions for advertising purposes; advertising services relating to financial services; services of advertising 
agencies; electronic billboard advertising; dissemination of advertising for others; modelling and models for advertising 
or sales promotion; updating of advertising material; rental of advertising space; layout services for advertising 
purposes; rental of advertising material; rental of advertising space on the internet; advertising analysis; advertising 
copywriting; production of advertising matter; advertising agency services; arranging of displays for advertising 
purposes; compilation, production and dissemination of advertising matter; advertising services for the promotion of e-
commerce; provision of advertising space by electronic means and global information networks; consultations relating to 
business advertising; press advertising services; advertising services provided via a data base; advertising space (rental 
of -); planning, buying and negotiating advertising space; research services relating to advertising; dissemination of 
advertising materials; demonstration [for promotional/advertising purposes]; production of sound recordings for 
advertising purposes; creating advertising material; assistance to management in commercial enterprises in respect of 
advertising; classified advertising services; planning and conducting of trade fairs, exhibitions and presentations for 
economic or advertising purposes; advertising services for the literary industry; advertising, including on-line advertising 
on a computer network; market research for advertising; providing advertising services; providing and rental of 
advertising space on the internet; promotional and advertising services; provision of advertising space; provision of 
advertising information; distribution and dissemination of advertising materials [leaflets, prospectuses, printed material, 
samples]; dissemination of advertising material; publication of advertising literature; demonstration of photographic 
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equipment [for advertising purposes]; dissemination of advertising material [leaflets, brochure and printed matter]; 
advertising services relating to the sale of motor vehicles; graphic advertising services; distribution of advertising 
leaflets; advertising services relating to data bases; advertising agencies; promotional advertising relating to 
philosophical training; advertising services relating to books; advertising, including promotion relating to the sale of 
articles and services for third parties by the transmission of advertising material and the dissemination of advertising 
messages on computer networks; advertising and publicity; electronic commerce services, namely, providing information 
about products via telecommunication networks for advertising and sales purposes; hire of advertising aids; direct-mail 
advertising; promotional advertising services; advertising research; radio and television advertising; advertising via 
electronic media and specifically the internet; banner advertising; dissemination of advertising for others via an on-line 
communications network on the internet; provision of space on websites for advertising goods and services; hiring of 
advertising materials; on-line advertising on computer communication networks; reproduction of advertising material; 
arranging the distribution of advertising samples; rental of advertising space on the internet.

Cl.43;Cafe; cafe and restaurant services; cafe-restaurants; cafe services; cafes and cafeteria services; cafeteria; 
cafeteria and restaurant services; cafeteria services; catering in fast-food cafeterias; restaurant and cafe services; self-
service cafeteria services.
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Priority claimed from 20/09/2013; Application No. : 134033907 ;France 

2789296    03/02/2014
[International Registration No. : 1210777]
KEOSYS
1 impasse Auguste Fresnel, ZAC du Moulin Neuf F-44800 Saint Herblain France

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Software in the field of medical imaging.

Cl.10;Medical imaging apparatus.

Cl.38;Provision of access to electronic, computer and online databases in the field of medical imaging; 
telecommunication services, namely electronic transmission of data, messages and information in the field of medical 
imaging; online provision of chat rooms and online electronic bulletin boards in the field of medical imaging; online 
provision of a network service enabling users to transfer data in the field of medical imaging.

Cl.42;Design and development of computer hardware and software intended for use in the field of medical imaging; 
development (design), installation, maintenance, updating or rental of software in the field of medical imaging; hosting of 
information, applications, files and computerized data in the field of medical imaging.

Cl.44;Medical imaging services.
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2846119    02/04/2014
[International Registration No. : 1215753]
SANITOP-WINGENROTH GmbH & Co.KG
Katzheide 21-25 48231 Warendorf Germany

Address for service in India/Agents address:
OBHAN & ASSOCIATES
501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.6;Pipes and pipe fittings of metal; flexible tubes of metal, hose accessories of metal, namely valves, spray nozzles, 
clamps, screw fittings, connectors, couplings and manifold connectors.

Cl.9;Electric and electronic fittings for supplying, distributing, controlling and regulating water; thermostats.

Cl.11;Fittings of metal and plastic for toilets, baths, cookers, household and heating purposes, and heating apparatus, 
namely connecting fittings and fittings, valves and showers for conducting, distributing, controlling and regulating water; 
apparatus for lighting and parts therefor; sanitary installations, in particular bathtubs and shower trays, bath tub handles; 
seats; sanitary porcelain ware, toilet flushing tanks; toilet lids; radiators, in particular bathroom radiators, flat and valve 
radiators and parts therefor; siphons and showers for supplying, distributing, controlling and regulating water; pipes, 
tubes and flexible pipes for sanitary and heating installations, structural elements for sanitary installations, in particular 
false wall constructions and parts therefor.

Cl.17;Pipes and pipe fittings of plastic; hoses of plastic; hose accessories of plastic, namely valves, spray nozzles, jaw 
clips, screw fittings, connectors, couplings and manifold connectors; seals for pipe and flexible tube connections.

Cl.20;Sanitary fittings of metal, plastic and glass, in particular storage units, handles, brackets; mirror display boards; 
poles; mirrors (looking glasses).

Cl.21;Sanitary fittings of metal, plastic and glass in particular holders, soap dishes, towel holders, towel hooks, toilet 
paper holders, tile magnets and frames; toothbrush mugs; brushes, included in this class.
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Priority claimed from 20/01/2014; Application No. : 1282632 ;Benelux 

2860173    18/04/2014
[International Registration No. : 1219179]
BEAUTY INTERNATIONAL Société Anonyme (SA)
Drève du Prieuré 19 B-1160 BRUXELLES BE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, eaux-de-parfum, eaux-de-Cologne, eaux-de-toilette, scented waters; oils for perfumes and scents; 
perfumery products; cosmetics, namely, sprays, creams, gels, powders, gels, fluids, emulsions; hair lotion, shampoos, 
conditioners, hair conditioner, hair masks, untangling hair sprays, hair perfume vaporizers; cosmetics in the form of 
powders, creams, milk, oils, emulsions, fluids, lotions; soaps, liquid soaps, perfumed shower gels, bath salts, foaming 
bath products, bath beads; dentifrices; perfumed creams, cleansing milks, make-up removing products, lip balms, 
perfumed spray or roll-on deodorants for body; sun-tanning preparations (cosmetics); after-shave balm; massage oils; 
home perfuming products excluding vaporizers; air freshening perfumes namely perfumed stones, scented wood, 
potpourris, incense, perfumed sachets; products for perfuming linen, linen deodorants; essential oils; extracts of flowers; 
bases for flower perfumes; room perfumes in spray form; fragrance refills for room fragrance dispensers.

Cl.35;Retail Services, wholesale, on-line and via correspondence of perfumes, eau de parfum, eau de cologne, toilet 
water, scented water, oils for perfumes and scents, perfumery products, cosmetic products, namely, sprays, creams, 
gelatin capsules, powders, gels, fluids, emulsions, hair lotions, shampoos, hair conditioners, hair conditioner, hair masks, 
hair conditioning sprays, hair perfume vaporizers, cosmetics in the form of a powder, cream, milk, oil, emulsion, fluid, 
lotion, soaps, liquid soaps, perfumed shower gels, bath salts, foaming bath products, bath beads, dentifrices, perfumed 
creams, cleansing milk for toilet use, make-up removing products, lip balm, perfumed spray or roll-on deodorants for the 
body, cosmetic preparations for skin tanning, after-shave balm, massage oils, home perfuming products excluding 
vaporizers, air freshening perfumes namely perfumed stones, scented wood, potpourris, incense, perfumed sachets, 
sachets for perfuming linen, linen deodorants, essential oils, extracts of flowers, bases for flower perfumes, room 
perfumes in spray form, home perfuming products excluding vaporizers, fragrance refills for room fragrance dispensers, 
candles (for lighting), perfumed candles (lighting), wicks (lighting), lamp wicks, jewelry and of fine jewelry products, 
precious stones, caskets (cases), caskets and jewelry cases, presentation cases for timepieces, timepieces and 
chronometric instruments, watches, cuff links, tie pins, tie clips, fashion key rings, fashion jewelry, clothing, lingerie, 
underwear, bodysuits, brassieres, panties, corsets, pajamas, dressing gowns, sweaters, knitwear, skirts, dresses, 
underpants, trousers, jackets, coats, shirts, stoles, sashes for wear, belts (clothing), gloves (clothing), bonnets, headgear, 
caps, socks, stockings, tights, shoes (except orthopedic shoes), bedroom slippers, slippers, bathing trunks, clothing for 
sports, except diving suits, waterproof clothing, fashion accessories, spectacles, gift boxes, leather goods; business 
consultancy services relating to the operation of franchises; direct mail advertising (brochures, samples), presentation of 
goods on communication carriers for retail purposes; organization of fashion shows for promotional and commercial 
purposes; computerized file management for clients.
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Priority claimed from 12/09/2013; Application No. : 012135232 ;European Union 

2874772    17/02/2014
[International Registration No. : 1221062]
Elisa Oyj
Ratavartijankatu 5 FI-00520 Helsinki FI

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Platform solution software; recorded computer software, recorded computer programs; computer programs 
[downloadable software]; computer and mobile phone game software; computer and mobile phone operating programs; 
interfaces for computers and mobile phones; portable media players.

Cl.38;Providing online forums for transmission of messages among users in the field of video sharing; transmission of 
multimedia content among users; electronic transmission of information; providing access to Internet portals for sharing 
ideas; providing online community forums for users to post, search, watch, share, critique, rate, and comment on, videos 
and other multimedia content; transmission of digital audio and video broadcasts over a global computer network; 
providing access to a video sharing portal for entertainment and education purposes; providing access to a video sharing 
portal; webcasting services; information, advice and consultancy services relating to all the foregoing.

Cl.41;Educational services relating to the provision of electronic media or information over the internet or other 
communications networks; entertainment services, namely, providing multimedia content or information over the internet 
and/or other communications networks; entertainment services; educational services; entertainment and educational 
services featuring electronic media, multimedia content, videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and related information via computer and communications networks; educational and 
entertainment services; digital video, audio and multimedia entertainment publishing services; online digital publishing 
services.

Cl.42;Application service provider (ASP) services; providing temporary use of online non-downloadable software; 
providing temporary use of online non-downloadable software to enable uploading, downloading, capturing, posting, 
showing, editing, playing, streaming, viewing, previewing, displaying, tagging, blogging, sharing, manipulating, 
distributing, publishing, reproducing, or otherwise providing electronic media, multimedia content, videos, movies, 
pictures, images, text, photos, games, user-generated content, audio content, and information via the internet and other 
computer and communications networks; providing temporary use of online non-downloadable software to enable 
sharing of multimedia content and comments among users; providing temporary use of online non-downloadable 
software to enable content providers to track multimedia content; hosting multimedia content for others; hosting 
multimedia entertainment and educational content for others.
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Priority claimed from 06/08/2013; Application No. : 012046033 ;European Union 

2876959    09/08/2013
[International Registration No. : 1222109]
Mothercare Global Brand Limited
Cherry Tree Road Watford WD24 6SH GB

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.12;Vehicle seat belts, vehicle safety belts for children; vehicle safety seats for children and babies; vehicle safety 
harnesses and restraints, all for use with carry cots, vehicle safety seats or pram bodies; vehicle booster seats for 
children; anchorage fittings sold in kit form, for use with any of the aforesaid goods; vehicle safety apparatus for children; 
baby carriages; prams; pushchairs; buggies; wheeled trolleys and transporters all incorporating or for use with carry cots 
or car seats; buggy boards; pushchair boards; covers and liners for pushchairs and prams including those with 
integrated foot muffs, cosy toes, hoods and/or sun canopy; holdalls, trays and cup holders to be fitted to prams and 
pushchairs; chest pads, namely pads adapted to be attached to safety harnesses and restraints on vehicle seats, prams 
and pushchairs; tricycles; bicycles; cycles; cycle trailers; cycle seats for babies and children; cycle baskets; parts and 
fittings for all the aforesaid goods.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins; hides; sheep skins; trunks and travelling bags; umbrellas, parasols, harnesses; changing bags; bags; holdalls; 
rucksacks; baby slings; baby harnesses; baby carriers; pouch baby carriers; cosmetic bags; toilet bags.

Cl.24;Textile articles and textile piece goods; towels; terry towels; muslin cloths for babies; flannels; curtains; bed 
linen; bed covers; blankets; sleeping bags designed for pushchairs, prams and car-seats; textile inserts for pushchairs, 
prams and car-seats; blankets and textile articles designed for use with prams, pushchairs and/or car seats; duvets; 
duvet covers; quilts; eiderdowns; table covers; place mats of plastic materials; place mats of textile.

Cl.25;Foot muffs.
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Priority claimed from 12/07/2013; Application No. : 011980943 ;European Union 

2890440    10/01/2014
[International Registration No. : 1226105]
Tegometall International AG
Industriestraße 7 CH-8574 Lengwil Switzerland

Address for service in India/Attorney address:
REMFRY AND SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA, SECTOR 27, GURGAON 122 009, NEW DELHI, NATIONAL CAPITAL 
REGION

Proposed to be Used
IR DIVISION
Cl.6;Modular shelters; vehicle shelters; shelter structures; kit parts and framework elements for shelters, in particular 
columns, rods, supports, crossbeams, hollow-core profiles, beams, girders, sheets and plates of metal, poles and bars; 
roofs; garage roofs; rafters; roof bars; roof elements; supports for solar panels; all the aforesaid goods of metal or 
predominantly of metal.

Cl.19;Modular shelters; vehicle shelters; shelter structures; kit parts and framework elements for shelters, in particular 
girders, poles and bars; roofs; garage roofs; rafters for roofs; roof bars; roof elements; supports for solar panels, all of 
the aforesaid goods not of metal or predominantly not of metal.

Cl.20;Shelving and rack systems, in particular shop racks, wall racks, display racks, fruit and vegetable racks; furniture 
for displaying goods; sales gondolas; cupboards; showcases; counters; furniture; tables; attachments for counters; 
mirror hangers; room dividers; shelving parts, including shelves, consoles, stands, shelf bars, frames, shelving troughs, 
shelf baldachins, rear panels, partitions, covering panels, compartments, screens, filling panels, shelving boards, shelf 
boxes, shelf rails, shelf claddings, book rests, tool holders, drawers, supports, brackets, panels, columns, hollow 
columns, plates, perforated plates, boxes, containers, fastening lugs, holders and hooks for shelving systems, holding 
and fastening parts, connecting parts, fittings and mounting parts, roofs, canopies.
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2895253    05/09/2014
[International Registration No. : 1225031]
Limited liability company "MILTEX"
d. 1, ul. Krasnaya, g. Lyubertsy, Lyuberetskiy r-n, RU-140005 Moskovskaya obl. (Russian Federation)

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.6;Rivets of metal; keys; ingots of common metal; alloys of common metal; common metals, unwrought or semi-
wrought; crampons of metal [cramps]; sleeves [metal hardware]; hardware of metal, small; hooks [metal hardware]; jets of 
metal; springs [metal hardware]; eye bolts; bolts of metal; vice benches of metal; screws of metal; nuts of metal; nails; 
tacks [nails]; bolts, flat; window fasteners of metal; padlocks; latches of metal; closures of metal for containers; buckles 
of common metal [hardware]; staircases of metal; ladders of metal; reinforcing materials of metal for building; strap-
hinges of metal; door closers, non-electric; door openers, non-electric; collars of metal for fastening pipes; vaults of 
metal [burial]; steps [ladders] of metal; window casement bolts; tool chests of metal, empty.

Cl.8;Hand tools and implements (hand-operated); razors; cutlery; table forks; spoons; side arms, other than firearms.
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Priority claimed from 27/09/2013; Application No. : UK00003023848 ;United Kingdom 

2896775    27/03/2014
[International Registration No. : 1226356]
Zumi Natural Limited 
169 Preston Road BRIGHTON BN1 6AG GB

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic substances for medical use; diabetic foodstuffs; herbal preparations for 
medical purposes; herbal supplements and herbal extracts; nutritional supplements; herbal beverages; vitamins; vitamin 
preparations; food supplements consisting of minerals; mineral preparations; vitamins and mineral preparations; vitamin 
and mineral food supplements; food supplements; nutritional and dietetic food products for use in body maintenance, 
including meal replacement and nutritional drinks in powder mix, liquid and gel forms, also including those intended for 
children; nutritional and dietetic food products adapted for medical use for use in body maintenance, including meal 
replacement and nutritional drinks in powder mix, liquid and gel forms, also including those intended for children; 
nutritional and dietetic food kits; nutritional and dietetic food packets; foods and dietary supplements for use in body 
maintenance; dietetic drinks; dietary additives and supplements; protein and/or carbohydrate food supplements for 
dietetic use; food supplements; dietetic foods included in class 5 adapted for medical use.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables, all these 
products also in the form of extracts; soups; jellies, jams, compotes; fruit spreads; vegetable spreads; butter made of 
nuts; pastes made from nuts; eggs; milk and milk products; milk product substitutes; preparations made with soybeans; 
edible oils and fats; coconut oil; coconut butter; coconut fat; desiccated coconut; nutritionally fortified soups in liquid or 
powder (non-medicated); preparations for making soups; yoghurts; dietary and nutritional meals and meal replacements 
(non-medicated); weight reducing and reduced calorie foods and edibles (non-medicated; dried milk-based products for 
meal replacements (non-medicated); beverages for meal replacement (non-medicated); food and edible preparations; all 
for use in reducing or maintaining weight; milk based products for food; milk based beverages; jelly and jelly-based 
products; vegetable bouillon; foodstuffs for use in weight control and diet programmes (non-medicated); dietary and 
nutritional meal replacements (non-medicated); preparations for use as replacements for meals; foods and edible 
preparations; calorie-counted meals and dishes; milkshakes; powders and formulations for producing milkshakes; 
mousse-producing granules and preparations; preparations for transforming liquids into edible mousses; chocolate and 
fruit flavoured milk drinks; low calorie, reduced calorie, calorie-counted or nutritionally-balanced foodstuffs for use in 
weight control and diet programmes (non-medicated); preparations for use as meals; low calorie, reduced calorie, calorie-
counted or nutritionally balanced foods and edible preparations (non-medicated); nutritionally-balanced low calorie meals 
and dishes (non-medicated) prepared nuts; preserved nuts; roasted nuts; salted nuts; seasoned nuts; spiced nuts; 
shelled nuts; processed nuts; dried nuts; edible nuts; ground nuts.

Cl.30;Coffee; tea; ice tea; infusions and herbal/fruit teas; cocoa and artificial coffee; rice; tapioca and sago; flour and 
preparations made from cereals; pasta; noodles; bread, pastry and confectionery; ices; sugar, honey, treacle; yeast, 
baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice; snacks and crunchy snack bars not included in 
other classes; snack bars containing a mixture of grains, nuts and dried fruit [confectionery]; frozen or deep-frozen 
foodstuffs; flavourings for cakes other than essential oils; flavourings for beverages other than essential oils; desserts 
namely chilled desserts, ice desserts, muesli desserts, prepared desserts [pastries], ice cream desserts, prepared 
desserts [confectionery], prepared desserts [chocolate based], puddings for use as desserts; biscuits; edible ices; ice 
cream; ice cream made from frozen fruit juices; frozen confectionery; chilled desserts; powder for ice cream; chewing 
gum; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice; mayonnaise; fruit 
sauces; fortified snacks and crunchy snack bars; cereal based meal replacement bars; cereal based nutritionally fortified 
snacks and crunch bars; prepared foodstuffs; cereal based dietary and nutritional meal replacements; cereal based 
dietary and nutritional meal replacements in the form of bars; cereal based meal replacement bars; chocolate-coated meal 
replacement bars (non-medicated; pasta dishes; foods and edible preparations, all for use in reducing weight; gelatine 
based mousse-producing granules and preparations; gelatine based preparations for transforming liquids into edible 
mousses; cereal based nutritionally balanced low-calorie meals and dishes; carbohydrate based preparations for foods; 
cereal based calorie-counted meals and dishes; cereal preparations and products; muesli; cereal bars; confectionery and 
confectionery bars; cereal preparations; peanut bars; flapjacks; cereal based coated nutrition bars to be used as meal 
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replacement or nutritional snacks.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages; fruit juices; vegetable beverages; 
vegetable juices; fruit smoothies; vegetable smoothies; syrups and other preparations for making beverages; coconut 
non-alcoholic drinks; coconut water.
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2916662    27/11/2014
[International Registration No. : 1230477]
DERMA WORLD, S.A.L. (off shore) CR 1802284 Beirut
Cammelia III Building, Fourth Floor - Saeed Freiha Street, P.O. Box 45-303, HAZMIEH

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.3;Soaps for personal use, perfumery, essential oils for the body, hair lotions, dentifrices.

Cl.5;Pharmaceutical products for skin care and treatment; sanitary products for skin care and treatment.
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Priority claimed from 12/02/2014; Application No. : 012591211 ;European Union 

2928107    30/07/2014
[International Registration No. : 1234030]
TODOENTRADAS SOCIEDAD LIMITADA 
C/ Uribitarte, n° 6, 2° E-48001 Bilbao, Bizkaia ES

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; intermediary services between buyers and sellers; intermediation of 
agreements regarding the purchase and sale of goods and services; online business services, namely operation of online 
marketplaces for buyers and sellers of goods or services offered for sale on the Internet in order to facilitate the sale of 
goods and services by others via a computer network; sales promotion for others; commercial information and advice for 
consumers [consumer advice shop]; advisory services relating to customer service; price comparison services.

Cl.39;Arranging of tours; booking of seats for travel; organization of excursions; sightseeing [tourism]; escorting of 
travelers.

Cl.41;Amusement; sporting and cultural activities; arranging of shows (entrepreneur's services); party planning 
[entertainment]; entertainment information; recreation information; box office services (entertainment); services for the 
reservation of seats for shows; booking of seats for shows; services for the reservation of tickets for sporting events; 
ticketing or seat-booking services for shows and sports events; information on seats for shows; information on tickets for 
sport events; supply of electronic publications online, not downloadable.

Cl.43;Temporary accommodation reservation; provision of information relating to accommodation reservation; rental of 
meeting rooms; reservation of restaurants and meals; table reservations at restaurants.
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CAMP BECKENBAUER 

2963477    13/06/2014
[International Registration No. : 1231468]
MHM Majors GmbH
Schwarzseestr. 14 A-6370 Kitzbühel AT

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; photographs; disposable paper napkins; paper and cardboard; bags and articles for packaging, 
wrapping and storage of paper, cardboard or plastics; stationery and printed educational material; works of art and 
figurines of paper and cardboard, and architects' models.

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising, marketing and promotional services; business analysis, research and information services; business 
assistance, management and administrative services.

Cl.41;Education, entertainment and sports activities; publishing and news reporting services, photographic reporting 
services; arranging and conducting of conferences, exhibitions and competitions; education and instruction; sports and 
fitness training; cultural activities; cultural services; entertainment in the nature of golf tournaments; entertainment 
services relating to sport; entertainment, sporting and cultural activities; organisation of fetes for cultural purposes; 
organisation of fetes for educational purposes; organisation of fetes for entertainment purposes; organisation of 
entertainment and cultural events; organisation of events for cultural, entertainment and sporting purposes; organisation 
of galas; organising of sporting events, competitions and sporting tournaments; organising of sports competitions and 
equestrian contests; preparation of texts for publication; sporting and cultural activities.

Cl.42;Science and technology services.

Cl.43;Provision of food and drink; temporary accommodation.
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Priority claimed from 19/02/2019; Application No. : 18024573 ;European Union 

4435330    14/08/2019
[International Registration No. : 1513089]
Tenneco Automotive Operating Company Inc.
500 N. Field Drive Lake Forest 60045 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; coatings 
in the nature of tribological anti-friction and wear-resistance coatings for piston rings made of metal; coatings in the 
nature of finishes for machine and engine parts and components, to provide wear protection and wear resistance; sealer 
coating for machine and engines parts and components; surface coatings in the nature of paints for nitriding of 
machines, apparatus, motor parts, or motors; wear protection coatings in the nature of paints for nitriding of machines, 
apparatus, motor parts or motors, in particular piston rings or pistons.

Cl.6;Expendable braided sleeves or covers for wires or other tubular elements such as pipes which sleeves or covers 
are made of wire; air ducts and conduits of metal; brasses; shims and shim stock of metal; metal materials for building 
and construction; non-electric cables and wires of common metal; small items of metal hardware; metal stampings for 
use in fabrication of parts for vehicles; metal castings; finished cast molded parts, namely, metal bolts for air and water 
internal combustion engines; goods made from common metal and their alloys, namely, pliable heat shields for use in 
providing a thermal barrier around heat conducting parts of land and sea vehicles; metal sold in partly finished forms; 
semi-finished polyester/metal composite material, made primarily of metal for use in the further manufacture of seals, 
packings and bushes; metal ceramic bodies, sintered metal shaped bodies and powder metallurgy products, in particular 
with solid lubricants, as semi-finished products for seals, packings, bushes and shafts; metals in the form of semi-
finished products for use in the further manufacture of seals and packings; shaped sintered metal parts as semi-finished 
products for use in the further manufacture of seals, packing, bushes and shafts; molds of metal for casting ceramic 
materials; shaped sintered metal parts for use in the manufacture of seals and packings; metal in powder form with solid 
lubricant properties for use in the manufacture of seals, packings, bushes and shafts; sinter-metal forms and powder 
metallurgical products, namely, for use with solid lubricants, in partly finished forms for metal, sealing rings, seal 
packages, bearings, bushes and shafts; wheel spindle screw nuts; metallic materials for railway tracks; pipes and tubes 
of metal; safes; ores of metal; aluminum alloys; semi-finished and finished castings of ferrous and non-ferrous metals 
and their alloys; unfinished light metal castings and lights metal alloys used for casting; metal bolts for internal 
combustion engines, not for use in heat exchanging functions; die-cast parts of light metal and the alloys thereof as 
unfinished cast parts with or without coatings, namely metal bolts; retaining rings and bearing bushes; semi processed 
and processed cast parts with or without coatings, namely, metal bolts; unwrought or semi-wrought cast iron; bolts of 
metal; friction-bearing materials of nonprecious metal for further manufacture; sealing caps of metal for vehicles; carbon 
ring coating of metallic materials or alloys or predominantly metallic materials or alloys; shaped castings of light metal 
and light metal alloys; shims, and shim stock; fittings for the aforementioned goods, namely bolts made of metal.

Cl.7;Die-cast parts of light metal and the alloys thereof with or without coatings, namely, pistons and piston rings; light 
metal and light metal alloy pistons for use as parts of machines, internal combustion engines for air and water vehicles 
and automotive vehicles, internal combustion engines for automotive agricultural vehicles and compressors; piston 
rings; machine tools, power-operated tools; motors and engines, except for land vehicles; machine coupling and 
transmission components, except for land vehicles; internal combustion engine parts, namely, pistons; pistons for heavy-
duty diesel engines; piston rings; cylinder liners as parts for internal combustion engines, cylinders for motors; cylinder 
liners being engine parts for land, water and air vehicles; automotive parts, namely, engine seals; machine coupling and 
transmission components except for land vehicles; sparking plugs, glow plugs, ignition parts, sparking circuits, spark 
plug connectors, spark plug interference suppressers; machine parts, namely, sliding elements for wear protection and 
sealing purposes for use in internal combustion engines, compressors; metal or plastic components for engines, lathes, 
electromotors, namely, cylinder liners, pistons, piston rings and bearings; metal or plastic components for engines not 
for land vehicles, namely, cylinder liners, pistons, piston rings and bearings; pistons for internal combustion engines; 
piston rings; shock absorbers for machines; parts for machines and engines not for land vehicles, namely, spindles, 
axles, gear wheels, shafts, and rods; metal or plastic components of land vehicle engines, namely, cylinder liners, 
pistons, piston rings and bearings; parts for land vehicle engines, namely, cylinder liners, pistons, piston rings and 
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bearings; parts and fittings of engines and machines-namely, pistons, cylinder liners, cylinder inserts, gudgeon pins, 
valve seat inserts, valve guides, tappets, tappet guides, rocker arms, swirl chambers, camshafts, thrust washers, gears, 
bushes, bearings and bearing caps, fuel injection apparatus for internal combustion engines; piston rings for engines in 
general and engines for transportation by air or by water, namely, aircraft engines, jet engines and boat engines; 
unfinished dead-mold cast light metal machine parts, namely, pistons, piston rings, piston locking rings and bearing 
housing for parts of internal combustion engines for air, water and automotive vehicles; sliding components for machines 
and motors, namely, pistons, bearings, all included in this class; plain bearings, namely, sleeve bearings, and bushings; 
rolling contact bearings, namely, ball bearings, cylindrical roller bearings, and tapered roller bearings; pistons; piston 
connecting rods; piston cylinder sleeve assemblies; valves, and valve train components; carburetors; carburetor repair 
kits sold as a unit comprising valves, plungers, gaskets, fuel hoses, and float gauges; fuel pumps; fuel filters; fuel 
injection components, namely, valves, fuel hoses, fuel injectors, warm-up regulators, and fuel pressure regulators; fuel 
pressure regulator repair kits sold as a unit comprising gaskets, diaphragms, and screws; throttle body injector repair kits 
sold as a unit comprising o-rings, gaskets, washers, end-caps, clips, and diaphragms; emission control products, namely, 
air pump check valves, diverter bypass valves, choke pull offs, and dashpots; ignition timing components, namely, timing 
gears, chains, belts, and sprockets; oil pumps; water pumps; thrust washers; cam shafts; clutch release bearing 
assemblies; transmission and axle repair kits sold as a unit comprising bearings, seals, and gaskets, and parts thereof; 
spark plugs for non-motor vehicle engines and motor vehicle engines; gaskets for internal combustion engines; seals and 
gaskets for engines and gearboxes; oil and gas well servicing tools, namely, cementing plugs; shaft seals for industrial 
applications, namely used in drilling machines made predominantly not from metal; seals for industrial applications in the 
oil and gas industry, namely, compression seals and hammer union seals used in hydro-fracking machines, made 
predominantly not from metal; machine parts, namely, engine valve seat inserts, valve guides and turbocharger 
components, namely, turbocharger bushings, sleeves, waste-gate components and shafts; electric motors and parts and 
fittings therefor, not for land vehicles; automotive starter motors; machine parts of powder and sintered metal shaped 
bodies, in particular plain bearings and sliding elements, sliding plates, bushes, spindle nuts, sintered nuts; machine 
parts made of powder and sinter metal, namely, sliding bearings and sliding pieces, sliding plates, bearing bushes as 
wear parts; piston rings, machine parts, namely, sliding bearings and sliding pieces, sliding plates, linings, bearing 
bushes and spindle screw nuts; molded castings made of light metals and their alloys being parts of machines, parts of 
internal combustion engines for air and water vehicles, automotive vehicles and automotive agricultural vehicles, and 
compressors, namely, metal bolts, piston rings, locking rings and bearing bushes, not for use in heat exchanging 
functions; die-casting parts of light metal and alloys thereof with or without coatings as parts of machines, engines or 
motors, namely, pistons, piston rings and fittings thereof; retaining rings, and bearing bushes; pistons for compressors; 
internal combustion engine parts with or without coatings, namely, pistons, piston rings and metal fittings thereof; 
bearings, slide plates and bearing fittings; slide, rotary, plain and roller bearings for use in industrial, agricultural and 
domestic machinery; machine parts-namely, bearings, bushes and parts thereof; engine gaskets for vehicles; sealing 
parts for rotary piston machines and for internal combustion engines; bellows and flexible torsion couplings made of 
rubber or plastic; machine belting; motor vehicle exhaust systems, components and accessories, namely adaptor pipes, 
diesel particulate filters, solid catalytic reduction systems, catalytic converters, clamps, exhaust pipes, hangers, headers, 
machine couplings, motors and engines, mufflers, reducers, spouts, tail pipes, tips and transmission components, 
resonators, stack pipes, flexible and straight tubing, connection hardware; motor vehicle exhaust systems, components 
and accessories, namely flanges, gaskets, tail pipes, rain caps, exhaust elbows, extension pipes and tail pipe extensions, 
deflectors, clamps, brackets, bushings, grommets, and exhaust sound insulator hardware; noise silencers and exhaust 
systems for vehicles and parts and fittings thereof; emission reduction units for motors and engines of vehicles, namely, 
fluid injectors and dosing valves for moving liquids; pistons, piston rings; parts of exhaust systems, made of common 
metal; anti-friction bearings for use in vehicle engines, namely, roller bearings, tapered roller bearings, cylindrical roller 
bearings, and needle bearings; fuel pumps; fuel filters; emission control units for vehicle motors and engines, namely, air 
pump check valves, diverter bypass valves, choke pull offs, and dashpots; ignition timing components for motors and 
engines of land vehicles, namely, timing gears, chains, belts, and sprockets; oil pumps; water pumps; thrust washers; 
cam shafts; weather caps for exhaust pipes, and parts thereof; parts for motors and engines of vehicles for transport on 
land, on water, in the air, of rail cars and for motors and engines of aeronautics, with or without coatings, namely, pistons, 
piston rings and metal fittings; parts of internal combustion engines for land vehicles as well as parts of internal 
combustion engines for rail cars, namely, pistons, piston rings, metal bots, retaining rings, and bearing bushes; parts of 
internal combustion engines for land vehicles, namely, engine blocks and cylinder heads; gaskets for internal combustion 
engines, cylinder head gaskets for internal combustion engines; throttle body injector repair kits sold as a unit for vehicle 
engines comprising o-rings, gaskets, washers, end-caps, clips, and pump diaphragms; fittings for the aforementioned 
goods, namely piston rings.

Cl.9;Electric cables for ignition, bundles of electric cables for ignition; scientific, research, navigation, surveying, 
photographic, cinematographic, audiovisual, optical, weighing, measuring, signaling, detecting, testing, inspecting, life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling the distribution or use of electricity; apparatus and instruments for recording, 
transmitting, reproducing or processing sound, images or data; computer software; computers and computer peripheral 
devices; liquid level electrodes, electric feed through units in the nature of electrical connectors, observation ports in the 
nature of viewing units; electrically conductive fibres for conducting electrical wires and cables for protection against 
electromagnetic interference (EMI), radio frequency interference (RFI) and electrostatic discharge (ESD); protective 
sleeves for electrical wires and cables; electronic control systems for electric motors; electronic control systems for 
electric motors for converting electrical to mechanical energy or mechanical to electrical energy in the drivetrain 
associated with an internal combustion engine; electronic control systems for vehicle electrical systems; parts and 
fittings for electronic control systems for electric motors and vehicle electrical systems, namely, electrical controllers, 
electric sensors, electronic transmitters and receivers for electric motors; software for monitoring and improving piston 
rings; monitoring apparatus for monitoring piston performance characteristics; calibration devices for calibrating pistons; 
thermal insulating covers adapted for batteries of land vehicles.

Cl.11;Spark or glow lighters for igniting gas; apparatus and installations for lighting, heating, cooling, steam 
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generating, cooking, drying, ventilating, water supply and sanitary purposes; all aforesaid goods for use in the 
automotive and motor vehicle field only. 

Cl.12;Vehicles; apparatus for locomotion by land, air or water; engines for transportation by land, namely, engines for 
land vehicles; anti-friction bearings for use in vehicle transmissions, and wheels, namely, roller bearings, tapered roller 
bearings, cylindrical roller bearings, and needle bearings; bearings for land vehicles, namely, hanger bearings, adapter 
bearings, clutch release bearings, thrust bearings, and angular contact bearings; front wheel drive components sold as a 
unit, namely, integral spindle bearings and hub seals; constant velocity components sold as a unit, namely, constant 
velocity joints and boot seals; constant velocity joint repair kits sold as a unit comprising boot seals, bands, retaining 
clips, axle nuts, pinch bolts and nuts, grease, and bearing assemblies; transmission and axle repair kit sold as a unit for 
land vehicles; differential gearing repair kit sold as a unit for land vehicles; parts of clutch release bearings for land 
vehicles; suspension products, namely, shock absorbers, shock-absorbing struts, spring seats, and steering dampers; 
rearview and side mirrors for vehicles, and fittings adapted for rearview and side mirrors for vehicles; all of the above 
goods for use in land vehicles; noise absorbent heat-protection shields of aluminium or aluminium alloy or steel being 
vehicle parts; protective cases adapted for land vehicle parts; oil seals for use in land vehicles; automotive parts, namely, 
transmission seals; heat shields for use in land and sea vehicles, namely, pliable heat shields for use around heat 
conducting parts of land and sea vehicles, such as manifolds, catalytic converter, exhaust pipes, fuel tanks, under 
flooring, and steering racks; electric motors for land vehicles for converting electrical to mechanical energy or 
mechanical to electrical energy in the drivetrain associated with an internal combustion engine; automotive components 
and parts and fittings therefor, namely, suspension systems for automobiles, suspension springs, structural brackets and 
supports, battery mountings, axle shafts, axles, axle bearings, steer gear covers, vehicle chassis, chassis structural parts 
and body structural parts, drive gears, transmissions, drive shafts, engines, clutches, clutch facings, drive belts, and 
drive chains; automotive motors; retaining rings, and bearing bushes; fittings for the aforementioned goods, namely, 
retaining rings and bearing bushes; textile covers adapted for mechanical protection for motor vehicle fuel lines; fluid 
driven transmission components for use in land vehicles; vehicle parts, namely shock absorbers; parts for automotive 
vehicles.

Cl.17;Flexible hoses, sleeves or covers of extruded thermoplastic monofilament or treated yarns with wire inserts or 
other tubular elements such as pipes inserts; oil seals and waterproof packings, including wedge-type packings and shaft 
seals; sealing rings; packing, stopping and insulating materials; flexible pipes, tubes and hoses, not of metal; coated and 
uncoated insulation protective covers, sleeves and tapes composed of textile material; gaskets and seals composed of 
woven, knitted or braided materials, and silicone rubber tubing, all for automotive electronic, electrical and general 
industrial and commercial purposes; gaskets for cylinders; heat shields for use in land, air and sea vehicles, namely, heat 
insulating shields that provide thermal insulation for heat transferring parts of land, air and sea vehicles; electrical 
insulating sleeving; insulation protective sleeves for protection of wires and tubes; insulation protective sleeves for 
protection of automotive wiring and engine components; insulating sleeves for machinery wires and cable assemblies; 
insulating sleeves for automotive components; braided, knit, woven, or non-woven acoustic insulating protective sleeves 
for protection of automotive components; braided, knit, or woven acoustic insulating protective sleeves made of various 
materials for protection of wires, hoses and tubes; braided fiberglass thermal protective insulating sleeves with polymer 
coating for use in covering and protection for wire harnesses, hoses and tubes; braided, knit, or woven acoustic 
insulating protective sleeves made of various materials for protection of wires, hoses and tubes; braided fiberglass 
insulating protective sleeves for protection for wire harnesses, hoses and tubes in elevated temperatures; insulating 
protective sleeves for protection for wires, cables, tubing and conduits; braided, knit, or woven insulating protective 
sleeves made of various materials for use in bearing or bushing liners; woven insulating protective sleeves for tubes and 
wires and insulating sleeves comprised of resilient monofilament materials; ceramic and fiberglass sleeving for insulating 
wire and cable and hoses and tubing; non-metallic abrasion-resistant insulating protective sleeves for automotive 
components, including air conditioning, radiator and vacuum hoses; fabric insulating protective tapes formed of a flame 
resistant layer and an insulating protective material for the protection of pipes, hoses, cables and wires; fabric insulating 
protective sleeves formed of a flame resistant layer and an insulating protective material for the protection of pipes, 
hoses, cables and wires; multi-laminate thermal insulating protective materials comprised of an inner insulating shield 
and an outer reflective shield for use in land vehicles; thermal insulating protective panels comprised of a reflective layer 
and an insulating layer for land vehicles; textile insulating protective sleeves formed by braiding, weaving or knitting for 
protection of wires, cables and tubes; abrasion resistant insulating protective sleeves of woven polymeric materials for 
protection of hoses, cables, wires and ropes; non-woven fibrous insulation for acoustic insulation of automotive vehicle 
interiors; fabric insulating sleeves incorporating abrasion-resistant properties for protecting cables, wires and hoses in 
machines and mechanical assemblies; flexible and resilient fabric insulating protective sleeves for protection of electrical 
and optical wires and cables and tubes; non-metal braided or woven wrappable insulating protective sleeves for 
protection of wires and tubes for use in commercial and industrial applications, namely, electronic apparatus and 
vehicles; seals having sealing surfaces made primarily of plastic and elastomeric materials, namely engine seals, oil 
seals, shaft seals, transmission seals, and wheel bearing seals; seals made primarily of plastic and elastomeric materials, 
namely, engine seals, oil seals, shaft seals, transmission seals and wheel bearing seals, o-rings, non-metal seals used for 
engine transmissions, mechanical assemblies and rubber insulating materials and sleeves for protecting mechanical 
assemblies and joints and parts thereof; shaft seals for industrial applications not for machinery or land vehicle engines, 
made predominantly not from metal; seals for industrial applications in the oil and gas industry made predominantly not 
from metal, namely, compression seals and hammer union seals not for machinery or land vehicle engines; thermal 
insulating protective sleeves for use in automobiles; aluminized fiberglass thermal insulating protective sleeves for 
automotive fuel and brake lines and automotive hosing; braided or woven insulating protective sleeves for protecting 
wires and tubes for use in automotive applications; compositions to prevent the radiation of heat for protection of 
automotive wires, cables and hoses; reflective thermal insulating sleeves for use in non-automotive applications, namely, 
for the protection and isolation of components in equipment and machinery especially for the protection and isolation of 
wiring, tubing and piping in aerospace, refrigeration, mining, earth moving, and self-propelled vehicle applications; 
fiberglass insulating protective tapes for oven door gasketing and for protective and energy conserving wrapping of hot 
pipes and hoses; thermal gaskets in the form of ropes; thermal gaskets in the form of tapes; goods made from common 
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metal and their alloys, namely, pliable heat shields for use in providing an insulating thermal barrier around heat 
conducting parts of land and sea vehicles; heat shields for use in land and sea vehicles, namely, pliable heat insulating 
shields for use around heat conducting parts of land and sea vehicles, such as manifolds, catalytic converters, exhaust 
pipes, fuel tanks, under flooring, and steering racks; primarily non-metallic seals and packings; mineral based fibers and 
metals in partly finished forms for seals and seal packages, namely, metal insulating rings, discs, cord, tape, spacing 
sheets; electrical ceramic insulators; non-metal seals and non-metal packings; semi-finished polyester/metal composite 
material, made primarily of polyester, for use in the further manufacture of seals, packings and bushings; non-metal 
seals, namely, oils seals and shaft seals for industrial application; metal sealing rings; automotive sealing elements, 
namely, metal valve cover gaskets and metal header and collector gaskets.

Cl.19;Air ducts and conduits not of metal.

Cl.40;Material processing, namely, custom treatment of materials by laser beam, namely, light metals and their alloys 
for internal combustion engines of air, water and land vehicles; materials processing, namely, manufacture of land, air, 
and water vehicles from light metals and their alloys, not for use in heat exchanging functions; custom manufacturing of 
motor vehicle parts.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and industrial 
research services; design and development of computer hardware and software; engineering services; new product 
materials development for third parties in the field of automotive technology, in particular pistons and parts thereof for 
internal combustion engines and compressors; industrial research and technical research, namely, calculations for new 
product development for others in the field of automobile technology, in particular pistons and parts thereof for internal 
combustion engines and compressors; design and engineering services relating to vehicle exhaust systems; research 
and development of new products for others in the automotive supply field; technological consulting services in the 
automotive field; automotive safety testing and consultation; mechanical research; quality control services.
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4439772    22/11/2019
[International Registration No. : 1513547]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, enabling customers to conveniently view and purchase those goods; bill-posting; shop 
window dressing; organization of fashion shows for promotional purposes; demonstration of goods; dissemination of 
advertisements; distribution of samples; business management of performing artists; distribution of advertising material 
[leaflets, prospectuses, printed matter, samples], dissemination of advertising material [leaflets, prospectuses, printed 
matter, samples], providing on-line sales areas for sellers and buyers of goods and services, advertising film production, 
organization of trade fairs for commercial or advertising purposes; commercial information agency services, advertising 
agency services, design of advertising matter, commercial information via websites; modeling services for advertising or 
sales promotion purposes; marketing services; rental of advertising material; advertising, layout services for advertising 
purposes; organization of exhibitions for commercial or advertising purposes, rental of advertising panels; presentation 
of goods on all communication media, for retail sale; publication of advertising texts; advertising, advertising by mail 
order, television advertising, online advertising on a computer network; writing of advertising texts; document 
reproduction; rental of sales stands; Advice and consultancy relating to company management; company organization 
and management; advice and consultancy relating to business organization, professional business consultancy, advisory 
services for business management, services provided by company efficiency experts.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainer services; organization of balls; 
ticket agency services [entertainment]; night club services; club services [entertainment or education], health club 
services [health and fitness training]; organization and conducting of concerts; organization of competitions [education 
or entertainment], arranging of beauty contests; organization and conducting of conferences; organization of fashion 
shows for entertainment purposes; disc jockey services, discotheque services; radio entertainment, television 
entertainment, videotaping; production of films, practical training [demonstration]; entertainment information, recreation 
information; modeling for artists, production of radio and television programs, videotape editing; providing museum 
facilities [presentation, exhibitions]; production of music; organization of exhibitions for cultural or educational purposes; 
organization and conducting of training workshops; photography services; party planning [entertainment]; 
cinematographic film projection; publication of texts other than advertising texts, publication of books, publication of 
electronic books and journals online, providing online electronic publications not downloadable; photographic reporting; 
presentation of live performances, theater performances, show production, organization of shows [impresario services]; 
motion picture studios, recording studio services; education services, namely, training and further training in the nature 
of courses, seminars, workshops; provision of on-line publications (not downloadable); publication of educational 
teaching articles and documents.
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Priority claimed from 02/10/2019; Application No. : 30 2019 112 915 ;Germany 

4441063    15/10/2019
[International Registration No. : 1514316]
VELA DIAGNOSTICS HOLDING PTE. LTD.
50 Science Park Road, 5th Floor, The Kendall, Science Park II Singapore 117406 Singapore

Address for service in India/Attorney address:
GROVERLAW ADVO,
H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.1;Biological and chemical substances used in industry and for scientific and research purposes, including medical 
scientific and medical research purposes.

Cl.5;Pharmaceutical and veterinary preparations; dietetic substances adapted for medical use, in-vitro diagnostic 
preparations for medical purposes; sanitary preparations.

Cl.35;Services in the field of data processing; all of the aforementioned services only in the field of clinical, veterinary, 
environmental and medical diagnosis.

Cl.42;Scientific and technological services and research services, including consultancy services for scientific, 
technical laboratory and research purposes; laboratory research services, laboratory testing services, development of 
computer hardware and software; all of the aforementioned services only in the field of clinical, veterinary, environmental 
and medical diagnosis.

Cl.44;Consultancy services for health and medical purposes; services in the field of medicine, health care; health 
centers; medical care.
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Priority claimed from 20/05/2019; Application No. : 88437909 ;United States of America 

4442364    19/11/2019
[International Registration No. : 1514762]
PLATINUM EDITION, LLC
Gary R. King, Esq. 30950 Rancho Viejo Road San Juan Capistrano CA 92675 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Eyewear, sunglasses, eyeglasses, spectacles, sports eyewear, and eyewear cases and eyewear pouches.

Cl.14;Jewelry, diamonds, brown diamonds, colored diamonds, diamond jewelry, rubies, sapphires, emeralds, gems, 
jewels, precious jewels, precious and semi-precious stones, precious gemstones, pearls, cultured pearls, precious 
metals, precious metals and their alloys, processed and semi-processed precious metals, precious metals unwrought and 
semi-wrought, jewelry made of precious metals, jewelry plated with precious metals; precious metals, namely, gold, 
silver, palladium, ruthenium, rhodium, iridium, osmium, electrum, and platinum; stainless steel jewelry, jewelry cases and 
caskets, rings, earrings, cuff links, bracelets, jewelry charms, jewelry brooches, jewelry chains, necklaces, pendants, 
fancy key rings, tie pins, medallions, medals, jewelry for bags, jewelry boxes, trophies of precious metal, watches, 
wristwatches, watch bands, clocks, timepieces, alarm clocks, chronometers, wall clocks, small clocks, cases and 
presentation cases for timepieces, cases for watches and clocks, works of art of precious metal; bottle caps of precious 
metal; jewelry comprised of titanium, copper, rhenium, brass, and indium; all of the foregoing containing diamonds; 
decorative ornaments of precious metal in the nature of jewelry that can be affixed to computers, cell phones, and 
computer bags; decorative ornaments of precious metal in the nature of jewelry that can be affixed to decanters, glass 
bottles, corks, bottle stoppers, and bottle closures.

Cl.25;Clothing, namely, pullovers, cardigans, sweaters, trousers, pants, skirts, jackets, blouses, shirts, jeans, 
sweatpants, shorts, capris, sweatshirts, suits, gowns, dresses, swim trunks, swimwear, bathing suits, tank tops, 
overcoats, coats, raincoats, belts, jerseys, neckwear, underwear, socks and stockings, gloves, tights, vests, waistcoats, 
jumpers, tracksuits, blousons, gymsuits, knickers, t-shirts, polo shirts, anoraks, loungewear, beachwear, sleepwear, 
headwear, hats, caps and visors, headbands, head scarves, head sweatbands, toques, scarves, shoes, footwear, namely, 
sneakers, sandals, slippers and boots.
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4442377    01/11/2019
[International Registration No. : 1514740]
SHANDONG BAILONG CHUANGYUAN BIO-TECH CO., LTD.
Dexin Street, National High & New Technology Industrial Development Zone, Dezhou (Yucheng) City 251200 Shandong Province 
China

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.1;Dextrin; sugar alcohol; glucose for industrial purposes; lactose [raw material]; artificial sweeteners; 
oligosaccharides (for food industry); galactooligosaccharides; xylo oligosaccharide; polydextrose; xylitol.

Cl.5;Dietary fiber; dextrin for pharmaceutical purposes; sugar for medical purposes; lactose for pharmaceutical 
purposes; nutritional supplements; syrups for pharmaceutical purposes; glucose for medical purposes; nutraceutical 
preparations for therapeutic or medical purposes; oligosaccharides (medical); dietetic substances adapted for medical 
use.

Cl.30;Sugar; syrup for baking; glucose for culinary purposes; natural sweeteners; granulated sugar; edible starch 
syrup; maltose; powdered sugar; edible fructose; golden syrup.

Cl.32;Malt syrup for beverages; orgeat; syrups for beverages; beer; non-alcoholic beverages; syrups for making 
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flavored mineral waters; beer wort; non-alcoholic malt beverages; syrups for making lemonade; non-alcoholic 
preparations for making beverages.
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Priority claimed from 14/08/2019; Application No. : 4575136 ;France 

4443540    09/12/2019
[International Registration No. : 1513432]
EVOLIS
ZI Angers Beaucouze, 14 avenue de la Fontaine F-49070 BEAUCOUZE France

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals, namely, apparatus for printing, encoding; computer peripherals, namely, printing apparatus 
having a lamination function; component parts of printing apparatus, namely, charger, printing head, lamination module, 
reject tray, card reversal module, ribbon saver, magnetic strip encoding station and encoding station for chip cards with 
or without contact; chip cards; magnetic strip cards; printers for plastic cards and papers; printing drivers and controllers 
(computer programs) for printing and encoding apparatus; software for creating, personalizing and printing cards; 
software for printer management, software for encoding cards; software for processing and managing printer 
consumables (including plastic cards) and printing ribbons, all these software not concern the pharmaceutic and 
biotechnological fields.

Cl.16;Color and monochrome inking ribbons for printing apparatus; transparent plastic film tapes for protecting cards; 
plastic security and protection ribbons with or without hologram for printing apparatus; blank plastic cards; plastic cases 
for cards and badges [office requisites].

Cl.37;Installation of printing and encoding apparatus, namely activation, connection and configuration; maintenance, 
servicing and repair services for printing and encoding apparatus.
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Priority claimed from 02/09/2019; Application No. : 40763616 ;China 

4443541    30/12/2019
[International Registration No. : 1514741]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd. Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Transmitters of electronic signals; transmitting sets (telecommunication); stored program controlled telephone 
switching apparatus; radios; telecommunication apparatus in the form of jewellery; selfie sticks for mobile phones; 
holders for mobile phones; intercoms; digital photo frames; microphones; cabinets for loudspeakers; headphones; 
earphones; virtual reality headsets; digital video recorder for vehicles; set-top boxes; loudspeakers; portable media 
players; sound transmitting apparatus; wrist-mounted smartphones; camcorders; monitoring apparatus, other than for 
medical purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; 
equalizers (audio apparatus); security surveillance robots; wearable video display monitors; television apparatus; 
television apparatus for vehicles; ultra high-definition (UHD) televisions; liquid crystal display (LCD) televisions; selfie 
sticks (hand-held monopods); cameras (photography); thermal imaging cameras; connected bracelets (measuring 
instruments); gas testing instruments; selfie lenses; mobile power source (rechargeable batteries); chargers for electric 
batteries; biochips; infrared detectors; air analysis apparatus; laboratory robots; teaching robots; optical lenses; 
materials for electricity mains (wires, cables); USB data lines or data cables for mobile phones; digital weather stations; 
USB data lines or data cables; video screens; integrated circuits; electronic chips; touch screens; electric plugs; electric 
sockets; sensors; electric batteries; computer programs, downloadable; smartphones; wearable activity trackers; cases 
for smartphones; covers for smartphones; protective films adapted for smartphones; transponders; network 
communication apparatus; modems; switchboards; smartwatches; computer hardware; computer memories; integrated 
circuit cards (smart cards); sleeves for laptops; tablet computers; covers for tablet computers; stands adapted for tablet 
computers; flat panel displays; flexible flat panel displays for computers; laptop computers; notebook computers; bags 
adapted for laptops; computer keyboards; mouse (computer peripheral); computer programs, recorded; computer 
software applications, downloadable; smartglasses; black boxes (data recorders); interactive touch screen terminals; 
humanoid robots with artificial intelligence; electronic sheet music, downloadable; smart rings; wearable computers; 
downloadable mobile phone software applications; downloadable emoticons for mobile phones; security tokens 
(encryption devices); personal digital assistants (PDAs); computer software platforms, recorded or downloadable; thin 
client computers; hand-held electronic dictionaries; computer operating programs, recorded; liquid crystal displays (LCD) 
with large screens; electronic diaries; liquid crystal displays (LCD); electronic pens; video image printers; computer 
styluses; computer screen saver software, recorded or downloadable; computer software, recorded; downloadable 
graphics for mobile phones; digital door locks; alarm central units; electronic key fobs being remote control apparatus; 
pedometers; fingerprint identifier; human face recognition devices; scales; bathroom scales; scales with body mass 
analyzers; portable digital electronic scales.

Cl.35;Presentation of goods on communication media, for retail purposes; advertising; online advertising on a 
computer network; price comparison services; commercial information and advice for consumers (consumer advice 
shop); business management assistance; provision of an online marketplace for buyers and sellers of goods and 
services; sales promotion for others; marketing; providing information in the field of marketing; alcoholic beverage 
procurement services for others (purchasing goods for other businesses); providing marketing consulting in the field of 
social media; outsourcing services in the nature of arranging procurement of goods for others; goods import-export 
agencies; search engine optimization for sales promotion; data search in computer files for others; accounting; business 
auditing; account auditing; accounting services for mergers and acquisitions; accounting for third parties; consulting and 
information concerning accounting; marketing in the framework of software publishing; business information.

Cl.36;Insurance brokerage; insurance information; currency trading; online real-time currency trading; bill payment 
services; providing securities market information; financing services; securities brokerage; financial information; 
electronic funds transfer; financial analysis; financial management; financial consultancy; online banking; providing 
financial information via a web site; providing rebates at participating establishments of others through use of a 
membership card; processing of debit card payments; credit services; electronic banking via a global computer network 
(internet banking); money order services; electronic check acceptance services; processing of credit card payments; 
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apartment house management; real estate management; trusteeship.

Cl.38;Radio broadcasting; message sending; providing internet chatrooms; providing user access to a global computer 
network (service providers); providing access to databases; transmission of digital files; streaming of data; 
teleconferencing services; communications by cellular phones; videoconferencing services; video-on-demand 
transmission; computer aided transmission of messages and images.

Cl.41;Training in the field of communication technologies; educational services; instruction services; training services 
provided via simulators; providing information about online education; organization of competitions (education or 
entertainment); arranging and conducting of colloquiums; arranging and conducting of symposiums; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of in-person educational 
forums; providing amusement arcade services; preparing subtitles for movies; production of radio and television 
programmes; providing online music, not downloadable; providing online videos, not downloadable; providing films, not 
downloadable, via video-on-demand services; providing television programs, not downloadable, via video-on-demand 
services; providing recreation facilities; entertainment information; game services provided on-line from a computer 
network; conducting fitness classes; audio and video recording services; providing entertainment information via a 
website; entertainment services; conducting guided tours; ticket agency services (entertainment); television 
entertainment; news reporters services; online publication of electronic books and journals; providing online electronic 
publications, not downloadable.

Cl.42;Technological research; research and development of new products for others; scientific research; technical 
project studies; telecommunications technology consultancy; computer programming; computer software design; 
updating of computer software; consultancy in the design and development of computer hardware; maintenance of 
computer software; recovery of computer data; conversion of data or documents from physical to electronic media; 
computer system design; creating and maintaining web sites for others; data conversion of computer programs and data 
(not physical conversion); computer software consultancy; rental of web servers; providing search engines for the 
internet; web site design consultancy; information technology (IT) consultancy; electronic data storage; providing 
information on computer technology and programming via a web site; cloud computing; computer technology 
consultancy; computer security consultancy; developing of driver and operating system software.

10556



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4443590    22/11/2019
[International Registration No. : 1514614]
Cansell, Inc.
Ochiai Harajuku Bldg. 3F, 17-15, Jingumae 6-chome, Shibuya-ku Tokyo 150-0001 JP

Address for service in India/Attorney address:
R PARTHASARTHY
B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software programs; electronic publications.

Cl.35;Advertising and publicity services; business management of hotels; promoting the services of providing 
temporary accommodation.

Cl.39;Making reservations and bookings for transportation; booking of travel services; providing tourist travel 
information.

Cl.42;Software as a service (SAAS).

Cl.43;Providing information about temporary accommodation services; agency services for the reservation of 
temporary accommodation.
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4448953    28/11/2019
[International Registration No. : 1515641]
Rita Hartmann
Kurze Str. 8 30938 Burgwedel Germany

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; perfumery, essential oils, cosmetics, hair lotions; soap; cleaning, polishing, scouring and abrasive 
preparations; bleaching preparations and other substances for laundry use.

Cl.5;Fungicides, herbicides; preparations for destroying noxious animals; disinfectants; material for stopping teeth, 
dental wax; plasters; plasters, materials for dressings; dietetic substances adapted for medical use, food for babies; 
nutritional supplements; pharmaceutical, veterinary and sanitary preparations.
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4449182    24/12/2019
[International Registration No. : 1515801]
MICO BIOMED CO., LTD.
3F, Ga-dong, 54, Changeop-ro, Sujeong-gu, Seongnam-si Gyeonggi-do 13449 Republic of Korea

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents, other than for medical or veterinary purposes; reagent paper, other than for medical or 
veterinary purposes; reagents for nucleic acid amplifications for scientific or laboratory purposes; reagents for nucleic 
acid amplification [other than for medical purposes]; chemical reagents for genetic identity testing.

Cl.5;Diagnostic test reagents for medical or veterinary purposes; medical diagnostic test strips; reagent paper for 
medical purposes; diagnostic test reagents for medical purposes; reagents for use in medical genetic testing; chemical 
preparations for use in DNA analysis [medical]; biological preparations for medical or veterinary purposes; medical 
diagnostic test strips.

Cl.9;Reagent cartridges used for DNA analysis apparatus; reagent containers used for DNA analysis apparatus; DNA 
analysis apparatus; gene analyzing and extracting devices; devices for analyzing polynucleic acid sequence; devices for 
analyzing gene information; DNA sequencing devices; devices for analyzing protein sequence; reagent cartridges used 
for protein analysis apparatus; reagent containers used for protein analysis apparatus; diagnostic apparatus, not for 
medical purposes; gene chips; gene amplifiers; DNA chips; DNA microarray; biochips; biochip analyzing apparatus; 
computer programs, recorded; computer programs, downloadable; computer software applications, downloadable; plate 
for analyzing genes; multiple well plates for use in the sample preparation and purification of DNA samples; micromulti-
well plates can be used in chemical analysis, biological analysis or patterning for scientific, laboratory or medical 
research.

Cl.10;Diagnostic apparatus for medical purposes; cholesterol measuring apparatus for medical purposes; apparatus 
for clinical diagnosis; apparatus for magnet therapy; haemocytometers; devices for measuring blood sugar; filters for 
blood and blood components; blood testing apparatus; apparatus for blood analysis; apparatus for taking blood samples; 
diabetes measuring apparatus; glycated hemoglobin measuring apparatus; lancets; apparatus for DNA and RNA testing 
for medical purposes; immunofluorescence analysis apparatus for medical purposes; medical health signal measuring 
instruments; chromatographic instruments for medical use; body fluid analysis apparatus for medical purposes; 
measuring instruments for medical purposes; cartridges for medical purposes; well plates for testing for medical use; 
well plates for enzyme linked immunosorbent assay; well plate for polymerase chain reaction.
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4450322    13/12/2019
[International Registration No. : 1514900]
AMANO ENZYME INC.
2-7, Nishiki 1-chome, Naka-ku, Nagoya-shi Aichi-ken 460-8630 Japan

Address for service in India/Attorney address:
SHARAD VADEHRA
KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Enzymes; enzymes for the food industry; enzymes for industrial purposes; enzymes for scientific or research 
purposes; enzyme preparations for the food industry; enzyme preparations for industrial purposes; reagents for research 
purposes; industrial chemicals.

Cl.5;Enzymes for medical purposes; enzyme preparations for medical purposes; enzymes for veterinary purposes; 
enzyme preparations for veterinary purposes; enzyme preparations for diagnostic purposes; medicines for 
gastrointestinal diseases; reagents for medical use; diagnostic reagents for medical purposes; diagnostic reagents for 
veterinary purposes; reagents for medical or veterinary research purposes; pharmaceutical preparations; reagent paper 
for medical purposes; dietary supplements for humans; enzyme dietary supplements; dietetic beverages adapted for 
medical purposes; dietetic food adapted for medical purposes; beverages for babies; food for babies; lacteal flour for 
babies; dietary supplements for animals.
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4452439    27/12/2019
[International Registration No. : 1185268]
FAMILY INADA CO., LTD.
2-1-3, Nishi-miyahara, Yodogawa-ku, Osaka-shi Osaka 532-0004 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA
Used Since :24/06/2019

IR DIVISION
Cl.10;Massage apparatus; electric massage apparatus; electric massage chairs for medical use; electric massage 
chairs for household use; medical apparatus and instruments; esthetic massage apparatus.

Cl.28;Body-training apparatus; body-building apparatus; body rehabilitation apparatus; machines for physical 
exercises; stationary exercise bicycles.
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Priority claimed from 13/06/2019; Application No. : 4559397 ;France 

4452476    11/12/2019
[International Registration No. : 1515274]
LESAFFRE ET COMPAGNIE
41 rue Étienne Marcel F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Biological preparations or preparations made from natural substances other than for medical and veterinary use, 
used either alone or in a composition intended for agriculture, horticulture, forestry, gardening or protection of plants or 
vegetable products; bio-stimulants for plants, agents against deficiencies in plants and soil fertilizers; fertilizing 
preparation for plants; plant fertilizers, vinasse for plants (fertilizer), foliar fertilizer.

Cl.5;Disinfectants; products for destroying vermin; fungicides, herbicides; parasiticides; plant protection preparations 
for the treatment of plant diseases; fortifying preparations or reinforcing the natural defenses of plants against their 
aggressors, especially pests, fungi, parasites.
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4456947    03/01/2020
[International Registration No. : 1512706]
SCOTT, KENDRA
3800 N. Lamar Blvd., Suite 400 Austin TX 78756 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.20;Display cases; display trays for displaying jewelry; display racks; display stands; jewelry organizer displays; 
mirrors; picture frames; point of purchase displays.

Cl.21;Insulated bags for food or beverage for domestic use; reusable stainless steel water bottles sold empty; 
insulating sleeve holder for beverage cups; insulating sleeve holders for beverage cans; vases; napkin rings; candle 
snuffers; candlesticks; ice buckets; bottle stoppers specially adapted for use with wine bottles; glass stoppers for 
bottles; coasters, not of paper or textile; cocktail picks; toothpicks; servingware for serving food and drinks; dishes; cake 
stands; ice tongs; non-electric candelabra; napkin holders; cosmetic brushes; works of art of china, crystal, ceramic, 
earthenware, glass, porcelain, terra cotta; trays for domestic purposes; dinnerware; beverageware; decorative plates; 
display trays for household purposes; display trays for domestic purposes.
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4457492    17/01/2020
[International Registration No. : 1515570]
Sentaler Studio Ltd.
555 Richmond St W, Suite 404, Ontario Toronto M5V3B1 Canada

Proposed to be Used
IR DIVISION
Cl.24;Blankets; throws.

Cl.25;Capes; caps; coats; hats; jackets; ponchos; sashes; scarves; shawls; tunics; winter coats; winter jackets.

Cl.35;Online sales of clothing; operation of a clothing store; retail sale of clothing; sale of clothing; wholesale sales of 
clothing.
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4461797    08/11/2019
[International Registration No. : 1516790]
MIGHTON PRODUCTS LIMITED
Hinxton Grange, Hinxton Saffron Walden CB10 1RG United Kingdom

Address for service in India/Attorney address:
SRIJOY DAS
102B, Beverly Park - 1, M. G. Road, Gurgaon - 122002, Haryana

Proposed to be Used
IR DIVISION
Cl.6;Door bolts of metal; door fittings of metal; door furniture of metal; door handles of metal; door knobs of common 
metal; door lever furniture of metal; door security devices of metal for buildings (non-electric, not optical); door locks 
(non-electric) of metal; locking apparatus and devices (non-electric) of metal; locking devices (non-electric) of metal for 
windows; multipoint locking systems; safety locking devices of metal (non-electric); safety locks of metal (non-electric); 
window handles of metal; non-electric doorbells; parts and fittings for all the aforementioned goods; all the aforesaid 
goods not being for vehicles.

Cl.9;Card operated electronic locks; central door locking apparatus; electric and electronic door and window locks, 
latches and switches; panic buttons; remote control locking apparatus; alarm systems and sensors; cameras; CCTV 
cameras and systems; security cameras; connectors and transformers; electric door bells; electric door bell monitoring 
systems comprised of a door bell, monitor, electrical cables; electrically operated garage doors; electronic alarms; 
electronic locking system comprised of a back plate, mini-server, power adapter, power cord, control cable, electronic 
lock and keys and communication system for control over a global computer network or wireless telephone network; 
remote control apparatus for closing doors; electronic key fob devices used to operate electronic door locks; electronic 
keypad locks; electronic locks, namely, IP (internet protocol) locks; fire alarms; gas and carbon monoxide detectors; 
smoke detectors; motion sensors; door and window sensors; oil and water level sensors; modems; computer network 
switches; network routers; GPS tracking systems; home automation systems; IP (internet protocol) cameras; access and 
computer keypads; electric plugs; monitors, electrical cables, cable connectors and transformers; programmable wireless 
electronic automated controls for home and office electrical devices, namely, door security devices, lighting, security 
systems, heating, ventilation, air conditioning (HVAC), door bells and door intercom systems; radiator thermostats; 
electric power supply sockets; switches; lighting controls; audio speakers; smart plugs; computer system comprising 
gateway and computer software system designed to allow intercommunication between electronic locking system and 
computers via a global computer network, wireless telephones via a wireless telephone network, or wireless devices and 
portable computers directly; computer software and applications for electronic locking systems; computer software and 
applications for bi-directional digital transfer through radio transmission and a global computer network for determining, 
reporting, and controlling the status of electric locks via a global computer network, wireless telephone network or direct 
communication; computer software and applications for remote control and monitoring of electronic locking system via a 
global computer network, wireless telephone network or direct communication; computer software for programming, 
sharing, and revoking virtual keys for electronic locks; parts and fittings for the aforementioned goods; all the aforesaid 
goods not being for vehicles.

Cl.20;Locks (non-metallic) (non-electric); door handles, not of metal; door control devices (non-electric) of non-metallic 
materials; fittings (non-metallic) for windows; keys (non-metallic) for opening locks; mechanisms (non-metallic, non-
electric) for locking windows; safety locking devices (not of metal, non-electric); parts and fittings for all the 
aforementioned goods; all the aforesaid goods not being for vehicles.

Cl.37;Installation, maintenance, repair services with respect to lighting, air conditioning, ventilation, heating, alarm, 
security, surveillance and home automation devices, controls and systems; advisory, consultancy and information 
services relating to the above services; all the aforesaid services not being related to vehicles.

Cl.42;Hosting a website featuring technology that allows users to monitor, control and manage electronic locks from a 
remote location, and to programme, share and revoke virtual keys for electronic locks; providing temporary use of non-
downloadable software for programmable locking systems; providing temporary use of non-downloadable software for bi-
directional digital transfer through radio transmission and a global computer network for determining, reporting, and 
controlling the status of electric locks via a global computer network, wireless telephone network or direct 
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communication; providing temporary use of non-downloadable software for remote control and monitoring of electronic 
locking system via a global computer network, wireless telephone network or direct communication; advisory, 
consultancy and information services relating to the above services; all the aforesaid services not being related to 
vehicles.
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Priority claimed from 05/09/2019; Application No. : 018119796 ;European Union 

4461798    15/01/2020
[International Registration No. : 1516779]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory instruments for use in research and science; laboratory instruments for research and diagnostic 
purposes; apparatus for pre-analytical and post-analytical treatment for scientific purposes; laboratory equipment, 
namely automated sample handling equipment; computer hardware and software for medical and diagnostic purposes; 
computer software for the provision of automated diagnostic laboratory processes; computer software and hardware for 
use with laboratory instruments, namely, for use in providing remote automated control, connection, data analysis, and 
data management.

Cl.10;Analyzers for in-vitro diagnostic testing for medical purposes; laboratory apparatus for medical and diagnostic 
purposes; apparatus for pre-analytical and post-analytical treatment for medical purposes.

10567



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4461940    25/09/2019
[International Registration No. : 1516669]
NITORI HOLDINGS CO., LTD.
1-2-39, Shinkotoni 7-jo, Kita-ku, Sapporo-shi Hokkaido 001-0907 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Deodorants for animals; polishing preparations; soaps and detergents; cosmetics; perfume and flavour materials; 
aromatic oil; room fragrances; air fragrances; air fragrance reed diffusers; incense; abrasive paper [sandpaper]; abrasive 
cloth; abrasive sand; artificial pumice stone; polishing paper.

Cl.4;Leather preserving oil and grease; fuel; industrial oil; non-mineral oils for industrial purposes [not for fuel]; waxes 
[raw material]; lamp wicks; candles.

Cl.7;Food or beverage processing machines and apparatus; lumbering, woodworking, or veneer or plywood making 
machines and apparatus; washing machines [laundry]; dishwashers; machines and apparatus for wax-polishing, electric; 
vacuum cleaners; curtain drawing devices electrically operated; electric door openers; electric food blenders for 
household purposes; dynamo brushes.

Cl.8;Tweezers; electric flat irons; electric razors and electric hair clippers; bladed or pointed hand tools and swords; 
hand tools; egg slicers [non-electric]; non-electric planes for flaking dried bonito blocks (katsuo-bushi planes); can 
openers [non-electric]; spoons; cheese slicers [non-electric]; pizza cutters [non-electric]; forks [cutlery]; shaving cases; 
pedicure sets; eyelash curlers; manicure sets.

Cl.10;Pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; medical ice bags; baby bottles; 
ear plugs for sleeping; ear plugs for soundproofing; esthetic massage apparatus for commercial use; medical apparatus 
and instruments; electric massage apparatus for household purposes; ear picks.

Cl.11;Toilet bowls and seats sold as a unit; prefabricated bathrooms sold as a unit; air conditioners; electric lamps and 
lighting apparatus; household electrothermic appliances; electrically heated carpets; electric kettles; Japanese electric 
leg-warming apparatus for household purposes [electric kotatsu]; stoves [heating apparatus]; stoves for household 
purposes, non-electric; gas water heaters for household purposes; non-electric cooking heaters for household purposes; 
heaters; sinks integrated into kitchen worktops for household use; kitchen sinks; household tap-water filters; standing 
paper lanterns [andon]; portable paper lanterns [chochin]; warming pans, non-electric; pocket warmers, non-electric; 
Japanese pocket warmers filled with fuel; hot water bottles for warming one"s feet in bed; toilet stool units with a washing 
water squirter; disinfectant dispensers for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; bath 
fittings; boilers, other than parts of non-electric prime movers or engines; air conditioners for industrial purposes; 
freezing machines and apparatus for industrial purposes; laundry dryers, electric, for industrial purposes; towel steamers 
[for hairdressing purposes]; hair drying machines for beauty salon use; dish disinfectant apparatus for industrial 
purposes; sinks integrated into kitchen worktops for commercial use; kitchen sinks for commercial use; tap water 
faucets; level controlling valves in tanks; pipe line cocks; waste water treatment tanks; septic tanks; garbage 
incinerators; solar water heaters; water purifying apparatus for industrial purposes; washers for water taps; washers for 
water faucets; gas lamps; oil lamps; lamp chimneys; waste water treatment tanks for household purposes; septic tanks 
for household purposes.

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; key rings; jewellery cases; 
trophies [prize cups]; commemorative shields; personal ornaments [jewellery, jewelry (Am.)]; clocks and watches; bonnet 
pins, not of precious metal.

Cl.16;Containers of paper, for packaging; bags [pouches] of plastics, for packaging; paper and cardboard; stationery; 
albums; cards [stationery]; note books; pencils; letter trays; pencil holders; paper folders; document files [stationery]; 
files [office requisites]; stickers [stationery]; printed matter; paintings and calligraphic works; photographs [printed]; 
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photograph stands; pastes and other adhesives for stationery or household purposes; sealing wax; printers" reglets; 
printing type; addressing machines; drawing instruments; typewriters; relief duplicators; paper shredders for office use; 
inking ribbons; document laminators for office use; rotary duplicators; party ornaments of paper; food wrapping plastic 
film for household use; garbage bags of paper for household purposes; garbage bags of plastic; paper patterns; paper 
bunting; banners of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; 
handkerchiefs of paper; shipping labels of paper; printed paper for lot, other than toy; decorators" paintbrushes.

Cl.18;Handbag frames; clothing for domestic pets; bags; pouches; vanity cases, not fitted; umbrellas and their parts; 
walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and walking sticks; leather and fur, 
unworked or semi-worked.

Cl.25;Clothing; hats; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; footwear [other 
than special footwear for sports]; slippers; masquerade costumes; clothes for sports; special footwear for sports.

Cl.26;Artificial Christmas garlands; needles; knitted raschel lace fabrics; embroidery lace fabrics; tufts and tassels 
[semi-finished]; braids; armbands for holding sleeves; insignias for wear, not of precious metal; clothing buckles; badges 
for wear, not of precious metal; brooches for clothing; special sash clips for obi (obi-dome); ornamental adhesive patches 
for jackets; brassards; shoe ornaments not of precious metal; shoe eyelets; laces for footwear; metal fasteners for 
footwear; hair curlers, electric, other than hand implements; tapes [haberdashery]; ribbons; knitting sticks; sewing boxes; 
dressmakers" impressing blades; sewing thimbles; pin and needle cushions; boxes for needles; hair ornaments; buttons; 
artificial flower arrangements; artificial garlands for decoration; non-electric hair curlers; metal pins for use in mounting 
insects.

Cl.28;Toys for domestic pets; chewing goods for pet dogs; toys; dolls; Christmas tree ornaments and decorations; toys 
for use as ornaments and decorations for Christmas and Halloween; Go games; Japanese chess [shogi games]; Japanese 
playing cards [utagaruta]; dice; Japanese dice games [sugoroku]; dice cups; Chinese checkers [games]; chess games; 
checkers [checker sets]; conjuring apparatus; dominoes; playing cards; Japanese playing cards [hanafuda]; mah-jong; 
game machines and apparatus; billiard equipment; sports equipment; athletic training implements; fishing tackle; 
butterfly nets.

Cl.35;Promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; retail services or wholesale services for woven fabrics and beddings; retail services 
or wholesale services for clothing; retail services or wholesale services for diapers; retail services or wholesale services 
for footwear, other than special footwear for sports; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for personal articles; retail services or wholesale services for furniture; retail services or 
wholesale services for joinery fittings; retail services or wholesale services for tatami mats; retail services or wholesale 
services for electrical machinery and apparatuses; retail services or wholesale services for bladed or pointed hand tools, 
hand tools and metal hardware; retail services or wholesale services for kitchen equipment, cleaning tools and washing 
utensils; retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services 
or wholesale services for printed matter; retail services or wholesale services for paper and stationery; retail services or 
wholesale services for sports goods; retail services or wholesale services for toys, dolls, game machines and apparatus; 
retail services or wholesale services for clocks, watches and spectacles [eyeglasses and goggles].
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4461962    16/12/2019
[International Registration No. : 1516215]
PAULANER BRAUEREI GRUPPE GMBH & CO. KGAA
Ohlmüllerstraße 42 81541 München Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated water and other non-alcoholic drinks; drinks, juices and fruit juices.

Cl.43;Accommodation and catering for guests.
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Priority claimed from 19/06/2019; Application No. : 739082 ;Switzerland 

4461984    18/12/2019
[International Registration No. : 1516947]
Sumitovant Biopharma, Inc.
151 West 42nd St. 15th Floor New York NY 10036 US

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical, biomedical and 
biological therapeutic research services; research in the field of pharmaceutical and biological therapeutic products, 
clinical trials and post-authorization research for the marketing of medicines and/or commercial post-launching of 
medicines; pharmaceutical research and development; providing scientific research information in the field of 
pharmaceuticals, biomedicine, clinical trials and post-authorization research for the marketing of medicines and/or 
commercial post-launching of medicines.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceuticals and biological products for the prevention and treatment of diseases, disorders 
and conditions.
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Priority claimed from 22/02/2019; Application No. : 728757 ;Switzerland 

4462023    22/08/2019
[International Registration No. : 1516456]
MERAXIS AG
Worbstrasse 50 CH-3074 Muri b. Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; non-metallic rigid pipes for building; asphalt, pitch, tar and bitumen; 
transportable buildings not of metal; monuments [non-metallic]; gutter pipes, not of metal; installations not of metal for 
parking bicycles; branching pipes, not of metal; alabaster; alabaster glass; mooring bollards, not of metal; aquaria 
[structures]; aquarium gravel; aquarium sand; reinforcing materials not of metal for building; asbestos mortar; asbestos 
cement; asphalt; asphalt paving materials; outdoor blinds not of metal and not of textile; veneering, not of metal, for 
building; cabanas not of metal; beacons not of metal, non luminous; beams, not of metal; guard rails not of metal; huts; 
felt for building; building glass; lumber; building materials, not of metal; panels, not of metal, for building; building stone; 
buildings, not of metal; edgings of plastic materials for landscaping; masonry containers [tanks]; rock crystal; concrete; 
concrete building elements; shuttering, not of metal, for concrete; binding agents for making briquettes; bitumen; 
bituminous products for building; paperboard for building; bituminous coatings for roofing; non-metallic tiling for floors; 
floor tiles not of metal; letter boxes of masonry; rubble; busts of stone, concrete or marble; roof coverings, not of metal; 
roofing not of metal; roofing, not of metal, incorporating photovoltaic cells; pantiles, not of metal; roof gutters not of 
metal; scantlings [carpentry]; roofing slates; roofing shingles; roofing tiles not of metal; mooring bollards, not of metal; 
cask wood; monuments not of metal; safety glass; non-metal drainage pipes; non-metallic turnstiles; penstock pipes, not 
of metal; non-metallic brackets for building; railway sleepers, not of metal; enameled glass for building; non-metallic 
flagpoles [structures]; folding doors not of metal; paint spraying booths, not of metal; lintels not of metal; windows not of 
metal; window glass for construction; window glass other than glass for vehicle windows; plate glass [windows], for 
building; shutters not of metal; window frames not of metal; prefabricated houses [ready-for-assembly] not of metal; 
refractory construction materials, not of metal; fire burrs; fireproof cement coatings; figurines made of stone, concrete or 
marble; agglomerated bagasses of cane [building material]; veneer wood; floors not of metal; plaster; memorial plaques, 
not of metal; perches; manufactured timber; geotextiles; non-metallic armored doors; scaffolding, not of metal; 
framework for building, not of metal; cornices not of metal; greenhouse frames, not of metal; foundry molds [molds], not 
of metal; gypsum [building material]; non-metallic trellises; glass granules for road marking; tombs (monuments), not of 
metal; tomb or grave enclosures, not of metal; tombs not of metal; vaults not of metal [burial]; gravestone slabs, not of 
metal; tombstones; tombstone stelae, not of metal; tombstone plaques not of metal; granite; rubber bearings for seismic 
isolation of buildings; non-metallic accordion doors; cement for blast furnaces; wood for making household utensils; 
planks of wood for building; xylolith; wood veneers; wooden floor boards; furrings of wood; wood pulp board for 
building; wood paving materials; wood paneling; chicken-houses, not of metal; insect screens (not of metal); insulated 
glass for building purposes; jalousies not of metal; tiles not of metal for construction; lime; calcareous marl; limestone; 
chimney pots, not of metal; chimney cowls, not of metal; mantels for fireplaces, not of metal; non-metallic valleys for 
construction; angle irons, not of metal; corners for non-metallic roofs, gravel; silica [quartz]; stained-glass windows; 
drain traps [valves], not of metal or plastic; water-pipe valves, not of metal or plastic; beams [non-metallic]; skating rinks 
[structures] not of metal; works of art made of stone, concrete or marble; artificial stone; laths not of metal; arbors 
[constructions] not of metal; duckboards not of metal; crash barriers not of metal for roads; ducts not of metal for 
ventilating and air-conditioning installations; luminous paving; magnesia cement; macadam; porches not of metal; fair 
huts; marble; masts poles not of metal; veneer wall coverings, not of metal, for building; mortar [building material]; 
mosaics for building; non-metallic skylights; cement for furnaces; olivine for building; non-metallic shielding; building 
paper; paperboard for building; parquet flooring; parquet floor boards; pitch; posts, not of metal; palisading, not of metal; 
paving slabs, not of metal; paving blocks, not of metal; cement posts; posts, not of metal; advertisement columns, not of 
metal; cement slabs; slabs not of metal for building; porphyry [stone]; moldable wood; compressed cork for construction; 
moldings for building not of metal; coatings [building materials]; quartz; rocket launching platforms, not of metal; 
moldings, not of metal, for cornices; raw chalk; sandstone tubes; non-metallic rigid pipes for building; sand [excluding 
foundry sand]; sandstone for building; non-metallic pillars for construction; non-metallic manhole covers and manholes; 
grog [fired refractory material]; slate; slate powder; reeds, for building; slag [building material]; clinker stone; sawn 
timber; chimney cowls, not of metal; chimney pots, not of metal; chimney shafts, not of metal; clinker ballast; pigsties not 
of metal; sills not of metal; non-metallic swimming pools [constructions]; floating docks, not of metal, for mooring boats; 
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folding doors, not of metal; caissons for construction work under water; non-metallic, non-luminous and non mechanical 
signalling device; non-luminous and non-mechanical signalling panels, not of metal; silver sand; silos, not of metal; 
rafters for roofs [roof frames]; plywood; diving boards, not of metal; sheet piles, not of metal; non-metal barns; statues of 
stone, concrete or marble; stone; coal tar; works of stonemasonry; street gutters, not of metal; binders for road repair; 
materials for making and coating roads; non-luminous and non-mechanical signs, not of metal, for roads; road coating 
materials; Sheets and tapes of synthetic material for marking roads; non-metallic posts for electric lines; supports 
[braces] non-metallic; wainscoting not of metal; tanks of masonry; tar; tarred strips for building; semi-worked wood; 
telephone booths, not of metal; telegraph posts, not of metal; terra-cotta [ building material ]; clay; clay shale; potters' 
clay; gates not of metal; beams, not of metal; transportable buildings not of metal; transportable greenhouses [non-
metallic]; partitions not of metal; staircases not of metal; stair-treads [steps] not of metal; stringers non-metallic; tufa; 
doors not of metal; door panels, not of metal; non-metallic door frames/frames; non-metallic lining coatings for 
construction; chimney lengthening pieces not of metal; vinyl siding; non-metallic bird baths [constructions]; aviaries, not 
of metal [structures]; aviaries, not of metal [structures]; prefabricated platforms [non-metallic]; non-metallic prefabricated 
chimneys; wall tiles not of metal; lining wall coverings, not of metal, for building; water pipes not of metal; fences, not of 
metal; cement; earth for bricks; bricks; clay for bricks; ceilings not of metal.

Cl.35;Advertising; commercial business management; commercial administration; office functions; writing of résumés 
for others; administrative assistance for responding to calls for tenders; updating and maintenance of data in computer 
databases; updating and maintenance of data in registers; updating of advertising material; cost price analysis; business 
inquiries; bill-posting; business management and organization consultancy; advice on communication strategies [public 
relations]; advice on communication strategies [advertising]; business management consultancy; consulting services 
relating to personnel management; advisory services for business management; provision of sales areas online for 
sellers and buyers of goods and services; commercial information via websites; procurement services for others 
[purchasing goods and services for other businesses]; professional business consultancy; commercial project 
management services in the framework of construction projects; business research; business management of 
reimbursement programs for others; accounting; computerized file management services; data search in computer files 
for others; shop window dressing; import-export agency services; advertising agency services; auctioneering; relocation 
services for businesses; tax return filing services for third parties; retail sale of works of art provided by art galleries; 
retail sale services for pharmaceutical, veterinary and sanitary preparations as well as medical supplies; design of 
advertising materials; business investigations; compilation of statistics; company efficiency expert services; drawing up 
of statements of accounts; tax preparation; economic forecasting; commercial information agency services; commercial 
information and advice for consumers relating to choice of goods and services; invoicing; television advertising; 
photocopying services; registration of gift lists; business management on behalf of performing or recording artists; 
business management for freelance service providers; business management for sports people; administrative 
management of hotels; wholesale services for pharmaceutical, veterinary and sanitary preparations as well as medical 
supplies; publication of advertising texts; commercial or industrial company management assistance; referencing of 
websites for commercial or advertising purposes; business information; change management; commercial intermediary 
services in the framework of bringing prospective private investors in contact with entrepreneurs looking for financing; 
commercial administration of the licensing of the goods and services of others; page setting for publicity purposes; 
payroll preparation; modeling services for advertising or sales promotion purposes; marketing; marketing in the context 
of software editing; business intelligence services [market intelligence]; marketing research; market studies; press 
relations services; opinion polling; public relations; online retail services for downloadable ring tones; online retail 
services for downloadable digital music; online retail services for downloadable and pre-recorded music and movies; 
online advertising on a computer network; web site traffic optimization; search engine optimization for sales promotion 
purposes; organization of exhibitions for commercial or advertising purposes; organization of fashion shows for 
promotional purposes; business organization consultancy; outsourced administrative management of companies; 
outsourcing services [business assistance]; pay per click advertising services; employment agency services; personnel 
recruitment; psychological testing for the selection of personnel; bill-posting; planning [assistance] in business 
management; presentation of goods on all communication media, for retail sale; price comparison services; production of 
tele-shopping programs; production of advertising films; company audits; recording of written communications and data; 
radio advertising; news clipping services; word processing; typing services; secretarial services; sponsorship search; 
shorthand services; systematization of information in computer databases; telephone answering for unavailable 
subscribers; telemarketing services; appointment reminder services [office functions]; appointment scheduling services 
[office functions]; transcription of communications [office functions]; commercial business appraisal; company 
communication services; organization of trade fairs for commercial or advertising purposes; dissemination of 
advertisements; scriptwriting for advertising purposes; writing of advertising texts; negotiation of business contracts for 
third parties; sales promotion for others; rental of office equipment in co-work installations; office machine and 
equipment rental; rental of photocopying machines; rental of advertising panels; rental of vending machines; rental of 
sales stands; rental of advertising space; rental of advertising material; rental of advertising time on all communication 
media; negotiation and conclusion of commercial transactions for others; arranging subscriptions to telecommunication 
services for others; information relating to commercial and business contacts; arranging newspaper subscriptions for 
others; commercial intermediary services; advertising by mail order; distribution of samples; distribution of advertising 
material [leaflets, prospectuses, printed matter, samples]; document reproduction; administration of consumer loyalty 
programs; administration of frequent flyer programs; administrative processing of purchase orders; demonstration of 
goods; advertising; promotion of goods and services by means of sponsorship of sports events; competitive intelligence 
services [competitive intelligence]; commercial lobbying services; accounting and financial auditing; targeted marketing; 
compilation of information into computer databases; compilation of information indexes for commercial or advertising 
purposes.

Cl.40;Treatment of materials; stripping; waste treatment [transformation]; abrasion; clothing alteration; applying 
finishes to textiles; pattern printing; waste recovery [upcycling]; information relating to the treatment of materials; 
taxidermy; treatment of textiles and fabrics; wool treatment; beer brewing for third parties; fabric bleaching; bookbinding; 
dyeing services; dental technician services; printing services; cloth edging; freezing of foods; decontamination of 
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hazardous materials; photographic film development; processing of petroleum; photographic printing; photogravure; 
production of energy; window tinting by surface coating; leather staining; fur dyeing; shoe staining; cloth dyeing; textile 
dyeing; textile fireproofing; processing of cinematographic films; photocomposition; milling; galvanization; tanning; 
glass-blowing; gold-plating; engraving; tempering of metals; planing of materials; woodworking; timber felling and 
processing; cadmium plating; permanent-press treatment of fabrics; fruit crushing; pottery firing; coppersmithing; 
warping [weaving]; crease-resistant treatment for clothing; food and beverage preservation; cloth pre-shrinking; 
cryopreservation services; custom-made bread production on order and according to customer specifications; 3D 
printing on order and according to the requirements of third parties of polymer products, namely, machines and machine 
tools and parts thereof, including machines and automated machine tools and parts thereof, parts of engines, parts of 
vehicles, aircraft and ships, lines and pipes, hoses, pipe fittings and components therefor, fluid distributors and 
components therefor, fittings, pipe joints, sleeves, linings, materials for caulking, stuffing and insulating, materials and 
pipes for construction, wells and elements for the construction of wells, particularly for the treatment of waste water, 
transportable constructions, monuments, furniture and castings, building materials, windows and window frames, 
furniture finishes; laser scribing; leather processing; lithographic printing; welding; air cooling [air conditioning]; air 
purification; air deodorizing; fur glossing; magnetization; cereal grain milling; dressmaking; tailoring services; treatment 
of metals; metal casting; fur mothproofing; textile mothproofing; offset printing; paper finishing; treatment of paper; fur 
conditioning; electroplating; metal plating; burnishing by abrasion; optical glass grinding; quilting; refining services; 
framing of works of art; food smoking; recycling of trash and waste; sawing of materials; sandblasting services; fur 
satining; saddlery work; silkscreen printing; slaughtering of animals; grinding; key cutting services; blacksmithing; 
welding services; soldering; sorting of waste and recyclable material; embroidery services; car window tinting services; 
dye separation treatment; incineration of waste; chromium plating; gilding; rental of boilers; rental of generators; rental of 
air conditioning apparatus; rental of space heating apparatus; knitting machine rental; destruction of waste and trash; 
nickel plating; silver-plating; tin plating; vulcanization [material treatment]; fulling of cloth; laminating; water treatment; 
fabric waterproofing; skin dressing; custom assembly of materials for third parties; custom fashioning of fur; cloth 
cutting.
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4465302    25/10/2019
[International Registration No. : 1516328]
DYNAMIC ENTERPRISE ABC, LLC
160 Greentree Drive, Suite 101 Dover DE 19904 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer and video game software; computer software enabling users of communication devices to 
simultaneously access databases and global computer networks; computer game software downloadable from a global 
computer network; virtual reality game software; electronic game software for handheld and wireless electronic devices; 
computer communications software for connecting computer network users; computer and video game software for use 
on connectable systems for individual, peer-to peer, online and multiplayer play; computer programs for use in tracking 
the status of various users online interactive gaming services, and for matching online game players with players of all 
skill levels; downloadable computer software for mobile phones, tablets and other electronic mobile devices in the field of 
social media for the creation and exchange of user-generated content; downloadable mobile applications for gaming on 
social media platforms by one or more players; computer game software enabling users to play games with mobile 
phones, tablets and virtual reality devices; electronic game programs and apps for use on computers, mobile and cellular 
phones, smart phones, tablet computers, hand-held personal gaming devices, and other electronic and mobile devices; 
downloadable electronic game programs and apps for use on computers, mobile and cellular phones, smart phones, 
tablet computers, hand-held personal gaming devices, and other electronic and mobile devices.

Cl.41;Entertainment services, namely, providing on-line virtual environments in which users can interact through social 
media for entertainment purposes; providing entertainment in the nature of electronic games, and multiplayer electronic 
gaming, and multiplayer game competitions, all by means of the internet, electronic and digital communications 
networks; providing entertainment information, entertainment advice, and on-line non-downloadable electronic 
publications in the nature of magazines, newsletters, reports, manuals, journals, and collaborative web page content in 
the nature of wikis in the fields of electronic entertainment, games, amusement type activity games and multiplayer game 
competitions, all by means of the internet, electronic and digital communications networks; on-line electronic publishing 
services, namely, development and dissemination of text and graphic works featuring entertainment in the field of games; 
providing non-downloadable videos featuring animated video game characters, via a website; providing information on- 
line relating to computer games and computer enhancement for games and providing on-line non-downloadable 
electronic books in the field of computer games and role- playing games; providing online journals, namely, 
entertainment and educational blogs featuring information regarding computer and video games on the internet; on- line 
publication of journals or diaries [blog services] relating to entertainment and education featuring information regarding 
computer and video games, which permit user commentary and opinion through the internet, via a website; providing on-
line computer games; providing non-downloadable drawings and entertainment-based multimedia materials in the nature 
of non-downloadable videos, film clips, digital photographs and entertainment information, all by means of the internet, 
electronic and digital communications networks, via a website; entertainment services in the form of electronic, non-
downloadable computer and video games provided by means of the internet, and providing of entertainment advice, 
consultancy and information in the field of multimedia entertainment software production; arranging and conducting 
competitions for video gamers and computer game players; arranging online computer and video game competitions for 
interactive game players; providing online trivia, tips and strategies for computer games; entertainment services in the 
nature of an online interactive real time, role playing game for others over a global and local area networks; entertainment 
services in the nature of an online interactive game provided by means of a global computer network; providing 
entertainment information and entertainment news in the field of on-line and electronic games, electronic sporting events 
and tournaments; providing on-line instruction in the field of on-line and electronics games, electronic sporting events 
and tournament; providing an on-line electronic game that may be accessed by network via mobile phones and Internet.

Cl.42;Non-downloadable computer programs; computer services, namely, hosting an on-line multimedia virtual 
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environment; design and development of multimedia and virtual environment software; providing temporary use of on-
line non-downloadable software development tools; creating an online community for game players for the purpose of 
connecting players and enabling game-related activities and competitions; providing temporary use of non-downloadable 
social networking-related software applications; application service provider, namely, hosting the social networking 
software applications of others; design of computer games software; application service provider (ASP) featuring 
software to enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or 
otherwise providing electronic media or information over communication networks; computer programming of computer 
games; computer programming of video games.
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Priority claimed from 29/07/2019; Application No. : 88546131 ;United States of America 

4467135    17/01/2020
[International Registration No. : 1518117]
Sartorius Stedim North America Inc.
565 Johnson Avenue Bohemia NY 11716 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Disposable containers specially designed for cryopreserving biopharmaceutical materials; protective rigid 
housing structures for receiving disposable containers for cryopreserving biopharmaceutical materials; frames for 
supporting disposable containers for cryopreserving biopharmaceutical materials, storage units for short or long storage 
of frames with supported disposable containers for cryopreserving biopharmaceutical materials.

Cl.12;Transportation carts for disposable containers for cryopreserving biopharmaceutical materials.
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Priority claimed from 04/11/2019; Application No. : 40201924094X ;Singapore 

4469843    15/01/2020
[International Registration No. : 1518652]
FRACTAL COGNITIVES PTE. LTD.
1 Raffles Place, 20-25 One Raffles Place Singapore 048616 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer software platforms, 
recorded or downloadable; computer screen saver software, recorded or downloadable.

Cl.42;Computer programming; computer software design; computer system analysis; computer system design; 
computer software consultancy; computer virus protection services; computer technology consultancy; computer 
security consultancy; consultancy in the design and development of computer hardware; conversion of computer 
programs and data, other than physical conversion; development of computer platforms; duplication of computer 
programs; information technology [IT] consultancy; providing information on computer technology and programming via 
a web site; installation of computer software; maintenance of computer software; monitoring of computer systems by 
remote access; monitoring of computer systems to detect breakdowns; monitoring of computer systems for detecting 
unauthorized access or data breach; recovery of computer data; updating of computer software.
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Priority claimed from 09/07/2019; Application No. : 018093202 ;European Union 

4471089    08/01/2020
[International Registration No. : 1518049]
Meidrix Biomedicals GmbH
Schelztorstraße 54-56 73728 Esslingen Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and veterinary preparations, in particular collagen-based preparations and implants for treating 
tissue and joint damage.

Cl.42;Research and development in the field of pharmacy and biomedicine, in particular in the field of collagen-based 
preparations and implants for the treatment of tissue and joint defects, and advice on these services.

Cl.44;Medical services.
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Priority claimed from 06/12/2019; Application No. : 302019000092637 ;Italy 

4492518    09/01/2020
[International Registration No. : 1521446]
RATIONAL PRODUCTION S.R.L.
Via Luigi Galvani, 7/A 7/H I-24061 ALBANO SANT'ALESSANDRO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for steam generating, cooking, refrigerating, drying, ventilating and water supply purposes; 
containers, including transportable, for heating and/or cooling foods on plates, baskets, trays; heated hostess trolleys; 
chilled hostess trolleys; movable chilled cabinets; chilled containers for transporting meals; apparatus for heating foods; 
heated and refrigerated trolleys for distributing meals.

Cl.12;Trolleys for transporting heated and refrigerated foods; trolleys with shelves; motorized and non-motorized food 
carts; trolleys for stacking trays; trolleys for dispensing food; trolleys for stacking plates; trolleys for stacking baskets; 
motorized and non-motorized heated and refrigerated trolleys for distributing meals; motorized and non-motorized 
refrigerated carts.

Cl.21;Tableware, cookware and containers; table plates; plastic plates; dish covers; insulated lids for plates and 
dishes; non-electric griddles; portable cool boxes, non-electric; heat-insulated containers; lunch boxes; combined lids for 
kitchen containers; lunch boxes made of metal; porcelain ware.
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Priority claimed from 19/03/2019; Application No. : 77209 ;Jamaica 

4492585    19/09/2019
[International Registration No. : 1520732]
Apple Inc.
One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Compiling indexes of information available on global computer networks and other electronic and 
communications networks for others (terms considered too vague by the International Bureau - Rule 13(2)(b) of the 
Common Regulations); searching for information, and retrieval of business information in sites and other resources 
available on global computer networks and other electronic and communications networks for others; organizing content 
of information provided over a global computer network and other electronic and communications networks according to 
user preferences, namely, providing customized computer searching services in the nature of searching and retrieving 
information at the customer's specific request via the Internet (terms considered too vague by the International Bureau - 
Rule 13(2)(b) of the Common Regulations); providing business, consumer, and commercial information over computer 
networks and global communication networks; advertising, marketing, and promotion services; retail store services 
provided via the Internet and other computer, electronic and communications networks; retail store services in the field of 
books, magazines, periodicals, newsletters, journals and other publications on a wide range of topics of general interest, 
provided via the Internet and other computer, electronic and communications networks; subscription services, namely, 
providing subscriptions to text, data, image, audio, video, and multimedia content, provided via the Internet and other 

10581



electronic and communications networks; providing subscription services of downloadable pre-recorded text, data, 
image, audio, video, and multimedia content for a fee or pre-paid subscription, via the Internet and other electronic and 
communications networks.

Cl.41;Providing entertainment, sports, music, entertainment and educational information, news, current events, and 
arts and culture programming via websites and computer applications; providing entertainment services in the nature of 
continuing programs in the fields of sports, music, news commentary and commentary in the field of entertainment, news, 
and current events by means of telecommunications networks and computer networks, and the Internet; current event 
news reporting; current event news reporting, namely, providing current event news by means of telecommunications 
and computer networks; publication of books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other 
publications; providing non-downloadable books, periodicals, newspapers, newsletters, manuals, blogs, journals, and 
other publications via websites and computer applications.

Cl.42;Providing online non-downloadable software; providing online non-downloadable software for providing a user-
customized feed of news, sports, weather, commentary, and other information, content from periodicals, blogs, and 
websites, and other text, audio, video, and multimedia content; computer services, namely, creating computer network 
and communications networks-based indexes of information, websites and resources available on global computer 
networks and other electronic and communications networks for others; providing online non-downloadable software for 
accessing, searching, browsing, displaying, reading, recommending, sharing, posting in social media, organizing, 
annotating, and archiving content from newspapers, periodicals, blogs, and websites, news, sports, weather, 
commentary, and other information, and other text, data, graphics, images, audio, video, and multimedia content; hosting 
an Internet portal allowing users to preview and download electronic books, publications, and other documents; 
providing search engines for obtaining data via the Internet and other electronic communications networks; providing 
online non-downloadable application development software; technical support and consultation services for developing 
computer applications; hosting information, sites, and other resources available on global computer networks and other 
electronic and communications networks for others; providing a website featuring technology enabling users to upload, 
store, share, view and post images, audio, videos, online journals, blogs, podcasts, and multimedia content (terms 
considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations).
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4493887    15/01/2020
[International Registration No. : 1524349]
JIDONG (SHANG HAI) F&B MANAGEMENT CO., LTD
Room 1193, No. 1, Lane 4999, Hongmei South Road, Minhang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.35;Publicity; business management assistance; provision of an online marketplace for buyers and sellers of goods 
and services; secretarial services; commercial administration of the licensing of the goods and services of others; sales 
promotion for others; personnel management consultancy; accounting; sponsorship search; retail or wholesale services 
for pharmaceutical.

Cl.43;Accommodation bureau services [hotels, boarding houses]; bar services; retirement home services; day-nursery 
[crèche] services; canteen services; hotel services; boarding for animals; café services; providing campground facilities; 
rental of drinking water dispensers.
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4493942    21/01/2020
[International Registration No. : 1523779]
Jens vom Brauck
Wegelinstraße 6 50354 Hürth Germany

Proposed to be Used
IR DIVISION
Cl.12;Motorcycles and parts therefor.

Cl.25;Clothes; articles of clothing.
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4494003    30/01/2020
[International Registration No. : 1498859]
ANANBÔ
Château Montaliret, 1260 route de Branne F-33420 GÉNISSAC France

Proposed to be Used
IR DIVISION
Cl.16;Printing products (printed matter); bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional or 
teaching material (except apparatus); printing type; printing blocks; papers; cardboard boxes (cartons); boxes of 
cardboard or paper; posters; albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing 
instruments; engravings or lithographic works of art; paintings (pictures), framed or unframed; aquarelles; patterns for 
dressmaking; drawings; drawing instruments; handkerchiefs of paper; face towels of paper; table linen of paper; bags 
and small bags (envelopes, pouches) of paper or plastic for packaging.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips, harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); 
collars or clothing for animals.

Cl.24;Fabrics; silk; bed blankets; silk bed blankets; fabrics for textile use; elastic fabrics; velvet; bed linen; silk bed 
linen; household linen; silk household linen; table linen not of paper; bath linen (except clothing); silk bath linen (except 
clothing).

Cl.25;Clothing; silk clothing; footwear; headwear; scarves; silk scarf 'foulards'; tee-shirts; sweatshirts; shirts; jackets; 
trousers; jeans; hats; caps; clothing of leather or imitation of leather; belts (clothing).

Cl.27;Wallpaper; panoramic wallpapers of landscapes in grisaille, sepia, color and engravings, chinoiserie, antique 
portraits and special collections, panoramic wallpapers with large widths of 800 centimeters and more and hand-painted 
panoramic wallpaper of landscapes; ceiling paper; paper for panoramic ceilings of landscapes in grisaille, sepia, color 
and engravings, chinoiserie, antique portraits and special collections, paper for panoramic ceilings with large widths of 
800 centimeters and more and hand-painted paper of landscapes for panoramic ceilings; decorative wall hangings, not of 
textile materials; decorative panoramic wall hangings, not made of textile, of landscapes in grisaille, sepia, color and 
engravings, chinoiserie, antique portraits and special collections, decorative panoramic wall hangings, not made of 
textile, for large widths of 800 centimeters and more and hand-painted wall hangings of panoramic landscapes; floor 
coverings; coverings for floors; products used as floor coverings; linoleum and other floor coverings; carpets; bath mats; 
borders for wall decoration.

Cl.35;Retail services and retail sale using any online (the Internet), mobile, wireless or remote (mail order, 
teleshopping) methods, of wallpapers, panoramic wallpapers of landscapes in grisaille, sepia, color and engravings, 
chinoiserie, antique portraits and special collections, panoramic wallpapers with large widths of 800 centimeters and 
more and hand-painted panoramic wallpapers of landscapes; retail services and retail sale using any online (the Internet), 
mobile, wireless or remote (mail order, teleshopping) methods of hand-painted paper for panoramic ceilings of 
landscapes, decorative non-textile wall hangings, scenic wall hangings in grisaille, sepia, color and engravings, 
chinoiserie, antique portraits and special collections; retail services and retail sale using any online (the Internet), mobile, 
wireless or remote (mail order, teleshopping) methods of wall hangings with large widths of 800 centimeters and more 
and hand-painted landscape wall hangings; retail services and retail sale using any online (the Internet), mobile, wireless 
or remote (mail order, teleshopping) methods of floor and floor coverings, floor coverings, linoleum and other floor 
coverings, carpets, bath mats and borders for wall decoration; retail services and retail sale using any online (the 
Internet), mobile, wireless or remote (mail order, teleshopping) methods of printing products, bookbinding material, 
photographs, stationery, adhesives for stationery or household purposes, materials for artists, brushes, typewriters and 
office items (except furniture); retail services and retail sale using any online (the Internet), mobile, wireless or remote 
(mail order, teleshopping) methods of instructional or teaching materials (except apparatus), print-type, pictures, paper, 
cardboard, cardboard or paper boxes, posters, albums, cards, and books; retail services and retail sale using any online 
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(the Internet), mobile, wireless or remote (mail order, teleshopping) methods of newspapers, pamphlets, brochures, 
calendars, writing instruments, lithographic or engraved art objects, framed or unframed paintings, aquarelles, patterns 
for making clothes, graphic prints, drawing instruments, paper handkerchiefs, paper face towels, paper table linen; retail 
services and retail sale using any online (the Internet), mobile, wireless or remote (mail order, teleshopping) methods of 
bags and sachets (envelopes, pouches) of paper or plastic for packaging; retail services and retail sale using any online 
(the Internet), mobile, wireless or remote (mail order, shopping) methods of fabrics, silk, bed blankets, silk bed blankets, 
fabrics for textile use, elastic fabrics, velvet, bed linen, silk bed linen, household linen, silk linen, table linen not made 
from paper, bath linen (except clothing), silk bath linen (except clothing); retail services and retail sale using any online 
(the Internet), mobile, wireless or remote (mail order, teleshopping) method of clothing, silk clothing, footwear, headgear, 
foulards and silk foulards, tee-shirts, sweat-shirts, shirts, jackets, trousers, jeans, hats, caps, leather or imitation leather 
clothing and belts (clothing); retail services and retail sale using any online (the Internet), mobile, wireless or remote (mail 
order, teleshopping) methods of leather and imitation leather, hides, trunks and suitcases, umbrellas, parasols and 
walking sticks, slapsticks and saddlery, wallets, coin purses, credit card cases (wallets), bags, cases intended to carry 
toiletries and collars or clothing for animals#.
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4494455    16/01/2020
[International Registration No. : 1524675]
K+S Minerals and Agriculture GmbH
Bertha-von-Suttner-Straße 7 34131 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes (except aluminum compounds), in particular high-purity salts for the 
pharmaceutical industry.

Cl.5;Salts for pharmaceutical purposes; salts for medical purposes.
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Priority claimed from 18/07/2019; Application No. : 734529 ;Switzerland 

4495969    15/01/2020
[International Registration No. : 1520406]
IMD - International Institute for Management Development
Chemin de Bellerive 23 CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, including downloadable digital audio and video files, relating to economics 
and business, as well as management, marketing, administration, non-scientific research and human resources; pre-
recorded magnetic or optical data media, particularly pre-recorded compact discs, read-only compact discs (CD-ROMs), 
optical discs and DVDs, all relating to economics and business, as well as to management, marketing, administration, 
non-scientific research and human resources; downloadable software in the form of software and micro-software for 
computers, laptops, tablets and smartphones.

Cl.16;Teaching and instruction manuals; books; printed publications; educational, instructional or teaching materials 
(except apparatus).

Cl.35;Business management and organization consultancy; business information; business investigations; business 
management assistance; commercial or industrial company management assistance; compilation of economic and 
business data into a central database on behalf of public or private corporations; compilation of economic and business 
statistics; economic forecasting; business appraisals; market research; market study; consultancy pertaining to 
personnel issues.

Cl.41;Organization and conducting of seminars, workshops, conferences and theoretical and practical courses relating 
to economics and business, as well as management, marketing, administration, non-scientific research and human 
resources; provision of non-downloadable online publications relating to economics and business, as well as 
management, marketing, administration, non-scientific research and human resources; provision of seminars, lectures, 
educational and training programs through Internet courses.

Cl.42;Development, design and updating of software and micro-software.
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4495972    16/01/2020
[International Registration No. : 1520884]
TORSKAL
2 rue Maxime Rivière F-97490 SAINTE-CLOTILDE France

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; polishing preparations; degreasing preparations; abrasive preparations; soaps; perfumes; 
essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; lipstick; beauty masks; 
shaving products; preservatives for leather (polishes); creams for leather.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; disinfectant soaps; 
medicinal soaps; medicated shampoos; medicated dentifrices; dietetic foods for medical use; dietetic foodstuffs for 
veterinary use; food for babies; food supplements; medical dressings; teeth filling materials; dental impression materials; 
disinfectants; antibacterial products for washing hands; products for destroying vermin; fungicides; herbicides; bath 
preparations for medical use; sanitary panties; sanitary towels; chemical preparations for medical use; chemical 
preparations for pharmaceutical use; medicinal herbs; herbal teas; parasiticides; alloys of precious metals for dental use.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; skin care services (beauty 
and sanitary care); medical assistance; plastic surgery; hospital services; nursing homes; rehabilitation clinic services; 
rest home services; opticians' services; alternative medicine services; beauty salon services; hairdressing salon 
services; pet grooming; gardening; landscape gardening services.
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Priority claimed from 10/09/2019; Application No. : 40938641 ;China 

4495983    02/01/2020
[International Registration No. : 1520926]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.35;Search engine optimization for sales promotion; provision of an online marketplace for buyers and sellers of 
goods and services; alcoholic beverage procurement services for others (purchasing goods for other businesses); 
accounting for third parties; presentation of goods on communication media, for retail purposes; commercial information 
and advice for consumers (consumer advice shop); accounting; business information; business auditing; business 
management assistance; goods import-export agencies; data search in computer files for others; marketing; accounting 
services for mergers and acquisitions; advertising; providing information in the field of marketing; providing marketing 
consulting in the field of social media; outsourcing services in the nature of arranging procurement of goods for others; 
sales promotion for others; consulting and information concerning accounting; online advertising on a computer 
network; account auditing; marketing in the framework of software publishing; price comparison services.

Cl.38;Transmission of digital files; videoconferencing services; streaming of data; video-on-demand transmission; 
internet broadcasting services; broadcasting programmes via the internet; transmission of sound and images via 
satellites; communications by cellular phones; radio broadcasting; message sending; computer aided transmission of 
messages and images; teleconferencing services; providing user access to a global computer network (service 
providers); providing internet chatrooms; providing access to databases.

Cl.41;Training in the field of communication technologies; educational services; instruction services; training services 
provided via simulators; providing information about online education; organization of competitions (education or 
entertainment); arranging and conducting of colloquiums; arranging and conducting of symposiums; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of in-person educational 
forums; online publication of electronic books and journals; providing online electronic publications, not downloadable; 
providing amusement arcade services; preparing subtitles for movies; production of radio and television programmes; 
providing online music, not downloadable; providing online videos, not downloadable; providing films, not downloadable, 
via video-on-demand services; providing television programs, not downloadable, via video-on-demand services; 
providing recreation facilities; entertainment information; game services provided on-line from a computer network; 
conducting fitness classes; audio and video recording services; providing entertainment information via a website; 
entertainment services; conducting guided tours; ticket agency services (entertainment); television entertainment; news 
reporters services.
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Priority claimed from 17/07/2019; Application No. : 40201915545R ;Singapore 

4496597    16/01/2020
[International Registration No. : 1521090]
Tessa Therapeutics Ltd
8 TEMASEK BOULEVARD, 24-02 SUNTEC TOWER THREE Singapore 038988 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of cells, in particular of cells of the immune system of mammals 
including human cells; chemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of T cells or B cells; kits comprising chemical reagents and biochemical 
reagents, for scientific and research use and for use in biotechnological manufacturing processes, for the stimulation 
and/or expansion of cells, in particular of cells of the immune system of mammals including human cells; kits comprising 
chemical reagents and biochemical reagents, for scientific and research use and for use in biotechnological 
manufacturing processes, for the stimulation and/or expansion of T cells or B cells; chemical, biochemical and 
biotechnological products for industrial and scientific purposes; chemical, biochemical and biotechnological products for 
use in research and test laboratories; chemical, biochemical and biotechnological products; reagents for the preparation 
or transport of biological molecules.

Cl.5;Pharmaceutical preparations for the prevention, diagnosis, and treatment of cancer and autoimmune diseases for 
scientific, clinical, medicinal, therapeutic, and diagnostic purposes; pharmaceutical and biological preparations for use in 
targeted immunotherapy for the treatment of cancer and autoimmune disease; pharmaceutical preparations for T-cell 
therapy; biological preparations for the treatment of cancer and autoimmune disease; medical preparations for 
therapeutic purposes; preparations for cell therapy; preparations for cancer therapies; chimeric antigen receptors (CAR) 
and therapeutic preparations thereof; antibodies; preparations for genetically modifying human cells for medical 
purposes, including viral vectors; preparations of blood extracted from humans which have been adapted for therapeutic 
purposes; biopharmaceutical agents in the form of oncolytic viruses for the prevention, diagnosis, and treatment of 
cancer and autoimmune disease.
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Priority claimed from 27/12/2019; Application No. : 2019-168823 ;Japan 

4496615    10/01/2020
[International Registration No. : 1520282]
IKEDA MOHANDO CO., LTD.
16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; bath foam; bath salts, non-medicated; body lotion; hair care creams; hair coloring preparations; 
lipsticks; foundations; make-up removing preparations; beauty care preparations; body deodorants [perfumery]; 
cosmetic creams; cosmetic facial preparations; cosmetic preparations for skin care; cosmetic preparations for the care of 
mouth and teeth; cosmetic preparations for the face and body; cosmetic sunscreen preparations; after-sun moisturizers; 
fragrances; hair setting preparations; hand creams; lip balm; massage oil; moisturizers; baby powder [toiletries]; baby 
oils [toiletries]; shaving creams; soaps; cleaning preparations (not for industrial and medical purposes); hair shampoos 
and conditioners; hand soap; laundry washing preparations; dentifrice and toothpaste; non-medicated mouthwashes; 
breath fresheners; antiperspirants for personal use; cotton wool and cotton sticks for cosmetic purposes; artificial 
fingernails; false eyelashes; incense; room fragrancing preparations; essential oils; aromatherapy oils [for cosmetic use]; 
adhesives for cosmetic purposes; washing and bleaching preparations for laundry use; stain removing preparations; 
baby powders not for medical purposes.

Cl.5;Medicines; reagent paper for medical purposes; pharmaceutical and medicinal preparations and substances; 
sanitary preparations for medical purposes; non-prescription medicines; anti-itch ointments [antipruritics]; anti-itch 
creams [antipruritics]; liquid antipruritics; medical plasters; dermatological pharmaceutical products; pharmaceutical 
preparations for wounds; medicated baby powder; medicated body lotions; medicated lip balms; medicated lozenges; 
cough syrups; gargles [for medical use]; anti-inflammatories; analgesic preparations; acne treatment preparations; 
hygienic preparations for medical purposes; pharmaceutical cold preparations; mothballs; insect repelling preparations; 
antiparasitics; insect destroying preparations; mosquito repellents for application to the skin; bactericides; medicated 
compresses; medicated lotions for sunburn; first aid kits for household use; antiseptic preparations; all-purpose 
disinfectants; pregnancy testing preparations; veterinary preparations and substances; herbicides for agricultural use; 
agricultural pesticides; bath preparations for medical purposes; adhesive bandages for medical purposes; materials for 
dressings; air deodorizing preparations; fabric deodorizers; household deodorants; babies' diapers of paper; disposable 
adult diapers; gauze [for medical use]; cotton swabs for medical purposes; cotton wool for medical purposes; ear 
bandages; eye bandages for medical purposes; sanitary tampons; sticking plasters for medical use; dietary and 
nutritional supplements; dietary supplements for humans; food for infants; powdered milk for babies; slimming tea for 
medical purposes; material for dental prostheses; materials for repairing teeth and dental prostheses; fixing materials for 
dental purposes; dental adhesives; pharmaceutical preparations for dental purposes; soaps used for medical purposes.
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Priority claimed from 19/12/2019; Application No. : 740703 ;Switzerland 

4496620    31/01/2020
[International Registration No. : 1520593]
SYNGENTA CROP PROTECTION AG
Rosentalstrasse 67 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Active chemical ingredients for use in the manufacture of fungicides, herbicides, insecticides and nematicides; 
chemical products used in agriculture, horticulture and forestry.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides, nematicides.
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Priority claimed from 04/06/2019; Application No. : 739527 ;Switzerland 

4496621    02/12/2019
[International Registration No. : 1520602]
Consitex SA
Via Ligornetto 13 CH-6855 Stabio CH

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de cologne; eaux de toilette; deodorants for personal use; cosmetics; cosmetic products for skin 
care; beauty masks; cosmetics for body care; shower gels; lotions for cosmetic use; scented body sprays; body creams; 
non-medicated cleansing lotions; cosmetic preparations for baths; bath salts not for medical use; bath salts; cosmetic 
creams; talcum powder for toilet use; talcum powder for toilet use; oils for perfumes and scents; oils for cosmetic use; 
make-up products; mascara; lip glosses; make-up powder; blusher for cheeks; face powders; lipstick; eye shadows; 
pencils for cosmetic use; make-up removing products; shampoos; hair sprays; hair balm; hair gels; perfumed soaps; 
deodorant soaps; toilet soaps; shaving products; shaving soap; shaving balms; shaving creams; after-shave balms; after-
shave creams; after-shave lotions; dentifrices; mouthwashes, not for medical use; air fragrances; scented sprays for 
linen; cosmetic preparations for slimming; sunblock creams; cosmetic skin-tanning preparations; after-sun milks; 
potpourris [fragrances]; nail care products; depilatory creams; products for perfuming linen; shoe polish; shoe wax; 
creams for leather; tailors' wax; liquid soap for laundry; fabric softeners for laundry use.

Cl.9;Spectacle frames; spectacle lenses; contact lenses; containers for contact lenses; prescription eyeglasses; 
sunglasses; lenses for sunglasses; swimming goggles; snow goggles; spectacle cases; cases for sunglasses; spectacle 
cords; monocles; monocle frames; telescopes; magnifying lenses; mobile telephones; smartphones; cases for 
smartphones; covers for MP3 players; hard covers for tablet computers; cases for electronic personal organizers; special 
covers for computers; cases for pocket calculators; covers for electronic book readers; carrying cases for portable music 
players; cases for satellite navigation devices; leather covers for mobile telephones; covers for smartphones; decorative 
magnets; protective helmets for sports; mouse pads; electronic personal organizers; wrist rests for use with computers; 
personal computers; portable computers; speakers for computers; combined earphones and microphones; stereo 
earphones; ear buds; wireless headsets for mobile telephones; universal serial bus [USB] cables; electric cables; electric 
wires; wire (electric); mobile telephone batteries; record players; sound amplifiers; holders adapted for mobile 
telephones; computer hardware; computer memory devices; bags designed for laptop computers; printers for use with 
computers; netbooks [computers]; computer mice; computer keyboards; computer keypads; electronic tablets; protective 
films adapted for computer screens; electronic game software for mobile telephones; photographic apparatus; recorded 
game software.

Cl.18;Imitations of leather; purses; clutches [purses]; handbags; bags of skin for shopping; textile shopping bags; 
handbag frames; beach bags; sports bags; school satchels; backpacks; rucksacks on casters; wallets; credit card cases 
[wallets]; business card cases; key cases of leather; address tags for luggage; vanity cases, not fitted; shoulder belts 
[straps] of leather; music cases; boxes of leather or leatherboard; attaché cases; cases of leather or leatherboard; 
briefcases [leatherware]; hat boxes of leather; hand luggage; suitcases [carrying cases]; traveling bags; leather bags for 
packaging; traveling trunks; garment bags for travel; travel bags for footwear; overnight bags; small bags for men; 
trimmings of leather for furniture; umbrellas; umbrella covers; parasols; canes (walking sticks); whips; stirrups; saddlery; 
clothing for pets; bags [envelopes, pouches] of leather for packaging.

Cl.25;Suits; tailored suits; sweaters; sweatshirts; vests; sports coats; overcoats; waterproof clothing; jackets; parkas; 
wind-resistant jackets; shirts; tee-shirts; shirt fronts; formal jackets [tuxedos]; sports tank tops; cuffs [clothing]; trousers; 
trousers and shorts; boxer shorts; underpants; underwear; brassieres; long mittens; pajamas; pockets for clothing; 
layettes; babies' pants [clothing]; bathrobes; bathing suits; combinations [clothing]; tracksuits; belts [clothing]; 
suspenders; dressing gowns; masquerade costumes; ski jackets; ski pants; ski gloves; one-piece bathing suits; wedding 
dresses; dresses; dress suits; skirts; petticoats; theatrical costumes; footwear for men; uppers for footwear; after-ski 
boots; gaiters; soles for footwear; heels; sports shoes; footwear for sports; sports shoes; sports shoes; tips for footwear; 
dancing shoes; sandals; gymnastic shoes; bath sandals; bath slippers; boots; half-boots; football boots; lace boots; ski 
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boots; slippers; beach footwear; footwear for walking; running shoes; socks; stockings; leotards; berets; caps (bonnets); 
cap peaks; hats; ear muffs [clothing]; neckties; neck scarves [mufflers]; shawls; ascots; gloves [clothing]; fingerless 
gloves; fur stoles; chasubles; bathing caps; shower caps; sleep masks; aprons [clothing].
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4496631    28/01/2020
[International Registration No. : 1520707]
DUVELLEROY
17, rue Amélie F-75007 Paris France

Proposed to be Used
IR DIVISION
Cl.18;Beach umbrellas; attaché cases; briefcases [leatherware];business card cases; clutch bags; credit card cases 
[wallets];fashion handbags; satchels; handbags; hat boxes of leather;key cases; cases of leather (cases for documents); 
leather suitcases; luggage; luggage tags [leather goods]; minaudières;small bags; purses; wheeled suitcases; suitcases; 
textile shopping bags; toiletry bags; travel cases; travel luggage;travel sets; trunks [luggage]; empty toiletry sets; animal 
carriers[bags]; clothing for pets; collars for pets; saddlery; umbrellas;Boston bags; game bags.

Cl.20;Non-electric fans for personal use; hand-held fans; folding hand-held fans.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

Priority claimed from 09/07/2019; Application No. : 018093205 ;European Union 

4496640    08/01/2020
[International Registration No. : 1520798]
Exsensio Oy
Joensuunkatu 7 FI-24100 Salo Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software and applications for mobile devices; software platforms for computer and mobile hardware 
testing; software platforms for software testing; testing software; computer and mobile hardware testing equipment; 
software testing equipment.

Cl.42;Software design; software development; software testing; software engineering services; computer and mobile 
hardware design; computer and mobile hardware development; computer and mobile hardware testing.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4496661    13/01/2020
[International Registration No. : 1520462]
NANYA NEW MATERIAL TECHNOLOGY CO., LTD.
No. 158, Changxiang Road, Nanxiang Town, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.6;Copper foil plates.

Cl.17;Copper-foiled plastic board for the base plate of printed circuit boards use; synthetic resins, semi-processed; 
electrical insulating materials; fiberglass for insulation; fiberglass fabrics for insulation; plastic board; synthetic resins, 
semi-processed; plastic board for producing circuit boards' base plate; insulating tapes.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 19/12/2019; Application No. : 740684 ;Switzerland 

4496681    31/01/2020
[International Registration No. : 1520648]
SYNGENTA CROP PROTECTION AG
Rosentalstrasse 67 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Active chemical ingredients for manufacture of fungicides, herbicides, insecticides, nematicides; chemical 
products used in agriculture, horticulture and forestry; bio-stimulant products; preparations for improving crops; 
preparations for fortifying plants; chemical and/or biological preparations for stress management in plants; plant growth 
regulating preparations; chemical preparations for seed treatment; soil fertilizers; additives.

Cl.5;Products for destroying vermin; fungicides and biofungicides for agricultural use; herbicides, insecticides, 
nematicides.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

Priority claimed from 20/12/2019; Application No. : 16954/2019 ;Switzerland 

4496682    28/01/2020
[International Registration No. : 1520661]
Wyss Center for Bio and Neuro Engineering
Chemin des Mines 9 CH-1202 Genève CH

Proposed to be Used
IR DIVISION
Cl.10;Medical monitoring devices, namely apparatus for invasive and non-invasive electroencephalographic (EEG) 
monitoring.

Cl.44;Medical monitoring services, namely for invasive and non-invasive electroencephalographic (EEG) monitoring.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 23/07/2019; Application No. : 741029 ;Switzerland 

4497464    13/01/2020
[International Registration No. : 1520667]
FIRMENICH SA
7, rue de la Bergère CH-1242 Satigny Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavorings; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, cleaning preparations for household or industrial use; 
chemical products for use in the manufacture of food, food products, food supplements, beverages; chemical products 
for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 09/07/2019; Application No. : 018093203 ;European Union 

4497471    08/01/2020
[International Registration No. : 1520680]
Exsensio Oy
Joensuunkatu 7 FI-24100 Salo Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software and applications for mobile devices; software platforms for computer and mobile hardware 
testing; software platforms for software testing; testing software; computer and mobile hardware testing equipment; 
software testing equipment.

Cl.42;Software design; software development; software testing; software engineering services; computer and mobile 
hardware design; computer and mobile hardware development; computer and mobile hardware testing.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 24/12/2019; Application No. : 740849 ;Switzerland 

4497516    31/01/2020
[International Registration No. : 1520598]
SYNGENTA CROP PROTECTION AG
Rosentalstrasse 67 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; preparations for the treatment of seeds; soil 
fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides, nematicides.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4497518    30/01/2020
[International Registration No. : 1520633]
APP GROUP (CANADA) INC.
600 rue Chabanel O. Montréal H2N 2K6 Canada

Proposed to be Used
IR DIVISION
Cl.18;Credit card cases; diaper bags; luggage tags; backpacks; belt bags and hip bags; cosmetic cases sold empty; 
handbags, purses and wallets; leather bags; leather cases; leather handbags; leather wallets; shoulder bags; umbrellas; 
luggage; duffel bags for travel.

Cl.25;Scarves; t-shirts; ponchos; sweat pants; athletic clothing; balaclavas; bathing suits; boots; shorts; sweaters; furs 
[clothing]; head bands; leg warmers; footwear for men and women; shoes; ski boots; clothing for skiing; ski wear; 
sneakers; snowboard jackets; snowboard trousers; ski and snowboard shoes and parts thereof; snowboard shoes; 
socks; sweatshirts; swimsuits; winter boots; parkas; overalls; dresses; leggings [trousers]; children's outerclothing; 
bomber jackets; capes; down jackets; fur jackets; leather coats; leather jackets; leather pants; outerclothing; overcoats; 
pea coats; rainwear; snow pants; suede jackets; trench coats; waterproof jackets; winter coats; gloves; shawls and 
stoles.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 25/07/2019; Application No. : 018099643 ;European Union 

4497519    23/01/2020
[International Registration No. : 1520601]
odelo GmbH
Hedelfinger Straße 137 70329 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.11;Lighting installations and lights for motor vehicles, in particular for automobiles; lamps, namely lighting 
apparatus with leds and electroluminescent films for motor vehicles, in particular for automobiles; lighting apparatus and 
installations; luminaires; vehicle lighting and lighting reflectors; lighting equipment, in particular leds and 
electroluminescent films for motor vehicles, in particular for automobiles; lighting being for use with security systems.

Cl.12;Vehicles for locomotion by land, air, water or rail.

Cl.42;Engineering services; industrial design; provision of surveys [scientific]; preparation of scientific reports; 
construction drafting; quality control; programming for data processing projects.

10605



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

4497639    03/12/2019
[International Registration No. : 1522677]
Perfect World Holding Group Co., Ltd.
A801,8/F., Building 1, No.1 Shangdi East Road Haidian District 100089 Beijing CN

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; video screens; animated cartoons; computer game software, downloadable; 
computer programs [downloadable software]; time recording apparatus; intercommunication apparatus; protective 
helmets for sports; goggles for sports; spectacles; mouse pads; smartwatches (data processing); covers for 
smartphones; wrist-mounted smartphones; video tapes with recorded animated cartoons; cameras [photography]; remote 
control apparatus; decorative magnets; bags adapted for laptops; cases for smartphones; headphones; portable media 
players; video disks with recorded animated cartoons; telescopes; batteries, electric; cinematographic film, exposed.

Cl.16;Office requisites, except furniture; paper sheets [stationery]; apparatus for mounting photographs; stationery; 
stamps [seals]; adhesives [glues] for stationery or household purposes; drawing materials; paper; towels of paper; 
calendars; stickers [stationery]; painting paper; postcards; comic books; children's book with electronic sounding device; 
pictures; note books; printed publications; magazines [periodicals]; packing paper; stapler; writing instruments; drawing 
instruments; teaching materials [except apparatus].

Cl.18;Bags; walking sticks; pocket wallets; reins for guiding children; leather, unworked or semi-worked; rucksacks; 
umbrellas; harness for animals; clothing for pets; pouch baby carriers.
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Cl.25;Clothing; footwear; infant and toddler one piece clothing; masquerade costumes; hosiery; gloves [clothing]; 
layettes [clothing]; bathing suits; hats; scarves; bibs, not of paper; rain coats; shower caps; sleep masks; wedding 
dresses; girdles.

Cl.28;Toys; ornaments for Christmas trees, except illumination articles and confectionery; balls for games; toy 
whistles; swimming pools [play articles]; swimming rings; gaming equipment, namely, playing cards, chips for gambling, 
gaming tables and gaming cloths; chess; rackets; body-building apparatus; archery implements; machines for physical 
exercises; roller skates; grip bands for athletic use.

Cl.41;Organization of shows [impresario services]; providing on-line electronic publications, not downloaded; 
instruction services; video tape film production; amusement park services; toy rental; providing sports facilities; game 
services provided on-line from a computer network; organization of competitions [education or entertainment]; 
educational services; entertainment services; games equipment rental.

10607



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 10/01/2020; Application No. : 2020-020 ;Liechtenstein 

4497665    21/01/2020
[International Registration No. : 1521390]
baliosoft establishment
Landstrasse 114 FL-9495 Triesen Liechtenstein

Proposed to be Used
IR DIVISION
Cl.9;Recorded and downloadable media, computer software, blank digital or analog recording and storage media; 
computers and computer peripherals.

Cl.38;Telecommunication services.

Cl.42;Scientific and technological services, research and related design services; design and development of computer 
hardware and software.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 27/11/2019; Application No. : 42640892 ;China 

4497692    07/01/2020
[International Registration No. : 1521783]
Ninebot (Tianjin) Tech. Co., Ltd.
Building 14, No. 3 Tian Rui Road, Automotive Industry Park, Wuqing District Tianjin China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computer programs, recorded; computer operating programs, recorded; monitors 
[computer programs]; scanners [data processing equipment]; optical scanners; computer software, recorded; Global 
Positioning System [GPS] apparatus; computer programs [downloadable software]; optical character readers; couplers 
[data processing equipment]; readers [data processing equipment]; electric control units for use in vehicles; electric 
control panels.

Cl.38;Electronic data transmission; providing access to global computer networks; providing access to databases; 
providing user access to global computer networks; streaming of data; transmission and receiving by radio; transmission 
of information via national and international networks; transmission of sound, picture and data signals; providing user 
access to computer programs in data networks; electronic order transmission services.

Cl.42;Computer programming; computer software design; recovery of computer data; maintenance of computer 
software; conversion of computer programs and data, other than physical conversion; developing of driver and operating 
system software; updating of smartphone software; design and development of software in the field of mobile 
applications; software as a service [SaaS]; data conversion of electronic information; updating of computer software.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 17/07/2019; Application No. : 40201915532S ;Singapore 

4497697    16/01/2020
[International Registration No. : 1521805]
Tessa Therapeutics Ltd
8 TEMASEK BOULEVARD, 24-02 SUNTEC TOWER THREE Singapore 038988 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of cells, in particular of cells of the immune system of mammals 
including human cells; chemical reagents, for scientific and research use and for use in biotechnological manufacturing 
processes, for the stimulation and/or expansion of T cells or B cells; kits comprising chemical reagents and biochemical 
reagents, for scientific and research use and for use in biotechnological manufacturing processes, for the stimulation 
and/or expansion of cells, in particular of cells of the immune system of mammals including human cells; kits comprising 
chemical reagents and biochemical reagents, for scientific and research use and for use in biotechnological 
manufacturing processes, for the stimulation and/or expansion of T cells or B cells; chemical, biochemical and 
biotechnological products for industrial and scientific purposes; chemical, biochemical and biotechnological products for 
use in research and test laboratories; reagents for the preparation or transport of biological molecules.

Cl.5;Pharmaceutical preparations for the prevention, diagnosis, and treatment of cancer and autoimmune diseases for 
scientific, clinical, medicinal, therapeutic, and diagnostic purposes; pharmaceutical and biological preparations for use in 
targeted immunotherapy for the treatment of cancer and autoimmune disease; pharmaceutical preparations for T-Cell 
therapy; biological preparations for the treatment of cancer and autoimmune disease; medical preparations for 
therapeutic purposes; preparations for cell therapy; preparations for cancer therapies; chimeric antigen receptors (CAR) 
and therapeutic preparations thereof; antibodies; preparations for genetically modifying human cells for medical 
purposes, including viral vectors; preparations of blood extracted from humans which have been adapted for therapeutic 
purposes; biopharmaceutical agents in the form of oncolytic viruses for the prevention, diagnosis, and treatment of 
cancer and autoimmune disease.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

4497718    16/12/2019
[International Registration No. : 1521847]
DeHua TB New Decoration Material Co., Ltd.
Luoshe Industrial Zone, Deqing County 313200 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.6;Works of art of common metal; valves of metal, other than parts of machines, floor tiles, of metal; locks of metal, 
other than electric; home metal sliding rails; knobs of metal; ironmongery; handling pallets of metal; door bells, non-
electric.

Cl.19;Building timber; plywood; wood veneers; veneers; floors, not of metal; xylolith; block board; concrete; cement; 
concrete building elements; bitumen; shutters, not of metal; parquet flooring; staircases, not of metal; binding agents for 
making briquettes; works of art of stone, concrete or marble; monuments, not of metal.

Cl.20;Bassinets; sideboards; desks; office furniture; tables; mattresses; beds; racks being furniture; sofas; bookcases; 
cots for babies; wardrobes; bedsteads; plate racks; benches; furniture of metal; chests of drawers; coatstands; bins, not 
of metal; looking glasses; nameplates, not of metal; wood ribbon; furniture fittings, not of metal; edgings of plastic for 
furniture; locks, other than electric, not of metal; kennels for household pets; furniture.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 20/01/2020; Application No. : 741772 ;Switzerland 

4497791    21/01/2020
[International Registration No. : 1522186]
F. Hoffmann-La Roche AG
Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the prevention and treatmentof neurological diseases, namely, spinal muscular 
atrophy.

Cl.41;Education and training in the medical field, both of which arein relation to the prevention and treatment of 
neurologicaldiseases, namely, spinal muscular atrophy.

Cl.44;Medical diagnostic services, medical services in the field ofneurology, namely spinal muscular atrophy, and 
medicallaboratory services for the prevention and treatment ofneurological diseases, namely, spinal muscular atrophy.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 18/10/2019; Application No. : 018140345 ;European Union 

4497840    31/01/2020
[International Registration No. : 1522307]
N.V. Organon
Kloosterstraat 6 NL-5349 AB Oss Netherlands

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and over the counter pharmaceutical preparations and products.

Cl.10;Surgical and medical apparatus, devices and instruments.

Cl.44;Providing information in the fields of pharmaceuticals, medicines, medical devices, health, and wellness.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

Priority claimed from 11/09/2019; Application No. : 018123136 ;European Union 

4497874    23/01/2020
[International Registration No. : 1521520]
Mentimeter AB
Mariatorget 1A SE-118 48 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Interactive computer software enabling exchange of information.

Cl.38;Interactive broadcasting and communications services; interactive communication services.

Cl.41;Interactive education services.

Cl.42;Providing temporary use of online non-downloadable computer software for use in communications and also in 
interactive communications; Platform as a Service [PaaS].
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

Priority claimed from 03/06/2019; Application No. : 88457844 ;United States of America 

4498766    27/11/2019
[International Registration No. : 1522551]
Soovu Labs, Inc.
2439 8th Ave N Seattle WA 98109 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for operating wearable pain relief and management devices, for reporting and 
analyzing data and information in connection therewith, and for providing health consultations, telehealth services, and 
information and content in the field of pain management; downloadable computer software for connecting health 
professionals with patients in the field of pain management.

Cl.10;Wearable electronic medical devices for relief and management of pain.

Cl.44;Providing information in the field of pain relief and management; providing information in the field of pain relief 
and management via a website; providing health information services, namely, providing health-related information 
through online, telephone and e-mail communications in the field of pain relief and management; healthcare services; 
telehealth services.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 21/11/2019; Application No. : 4020190179857 ;Republic of Korea 

4498769    30/01/2020
[International Registration No. : 1522058]
Kakao Corp.
(Yeongpyeong-dong) 242, Cheomdan-ro, Jeju-si Jeju-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Software for compressing image and sound; computer software for transmitting and broadcasting audio, video, 
and multimedia contents; augmented reality software; computer software to enhance the audio-visual capabilities of 
multimedia applications, namely, for the integration of text, audio, graphics, still images and moving pictures; 
downloadable musical sound recordings; downloadable digital video recordings; downloadable software; downloadable 
smart phone application (software); computer software related to digital video broadcasting; computer software for 
organizing and viewing digital images and photographs; software for processing digital images; software for processing 
images, graphics, and text.

Cl.42;Development of application software for delivery of multimedia content; software design and development; image 
processing software design; hosting digital content on the Internet; development of computer software for 3D content, 
stereoscopic 3D projection and 3D animation technology; design of software for data and multimedia content conversion 
from and to different protocols; encoding of digital images; hosting multimedia entertainment content; development of 
software for compression and decompression of multimedia contents.
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Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

Priority claimed from 16/07/2019; Application No. : m201920543 ;Ukraine 

4498807    15/01/2020
[International Registration No. : 1526920]
SKVORTSOVA ALISA MIKHAILIVNA
vul. Elektrykiv, 33 m. Kyiv 04176 Ukraine

Proposed to be Used
IR DIVISION
Cl.14;Agates; alarm clocks; alloys of precious metal; amulets [jewelry]; anchors [clock- and watchmaking]; atomic 
clocks; badges of precious metal; barrels [clock- and watchmaking]; beads for making jewelry; boxes of precious metal; 
bracelets [jewelry]; bracelets made of embroidered textile [jewellery]; brooches [jewelry]; busts of precious metal; 
cabochons; chains [jewelry]; charms for key rings; chronographs [watches]; chronometers; chronometric instruments; 
chronoscopes; clasps for jewelry; clock cases; clock hands; clocks; clocks and watches, electric; clockworks; cloisonné 
jewelry; coins; control clocks [master clocks]; copper tokens; crucifixes as jewelry; crucifixes of precious metal, other 
than jewelry; cuff links; dials [clock- and watchmaking]; diamonds; earrings; figurines of precious metal; gold thread 
[jewelry]; gold, unwrought or beaten; hat jewelry; ingots of precious metals; iridium; ivory jewelry; jet, unwrought or semi-
wrought; jewellery charms; jewellery hat pins; jewelry; jewelry boxes; jewelry findings; jewelry of yellow amber; jewelry 
rolls; key rings [split rings with trinket or decorative fob]; lockets [jewelry]; medals; misbaha [prayer beads]; movements 
for clocks and watches; necklaces [jewelry]; olivine [gems]; ornamental pins; ornaments of jet; osmium; palladium; paste 
jewelry [costume jewelry]; pearls [jewelry]; pearls made of ambroid [pressed amber]; pendulums [clock- and 
watchmaking]; pins [jewelry]; platinum [metal]; precious metals, unwrought or semi-wrought; precious stones; 
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presentation boxes for jewelry; presentation boxes for watches; retractable key rings; rhodium; rings [jewelry]; rosaries; 
ruthenium; semi-precious stones; shoe jewelry; silver thread [jewelry]; silver, unwrought or beaten; spinel [precious 
stones]; split rings of precious metal for keys; spun silver [silver wire]; statues of precious metal; stopwatches; sundials; 
threads of precious metal [jewelry]; tie clips; tie pins; watch bands; watch cases [parts of watches]; watch chains; 
watches; watch glasses; watch hands; watch springs; works of art of precious metal; wristwatches.

Cl.35;Administration of consumer loyalty programs; administration of frequent flyer programs; administrative 
assistance in responding to calls for tenders; administrative processing of purchase orders; administrative services for 
the relocation of businesses; advertising; advertising agency services; advertising by mail order; advisory services for 
business management; appointment reminder services [office functions]; appointment scheduling services [office 
functions]; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; auctioneering; bill-posting; book-keeping; business appraisals; business auditing; business efficiency expert 
services; business inquiries; business intermediary services relating to the matching of potential private investors with 
entrepreneurs needing funding; business investigations; business management and organization consultancy; business 
management assistance; business management consultancy; business management for freelance service providers; 
business management of hotels; business management of performing artists; business management of reimbursement 
programs for others; business management of sports people; business organization consultancy; business project 
management services for construction projects; business research; commercial administration of the licensing of the 
goods and services of others; commercial information agency services; commercial intermediation services; commercial 
lobbying services; commercial or industrial management assistance; competitive intelligence services; compilation of 
information into computer databases; compilation of statistics; compiling indexes of information for commercial or 
advertising purposes; computerized file management; consultancy regarding advertising communication strategies; 
consultancy regarding public relations communication strategies; corporate communications services; cost price 
analysis; data search in computer files for others; demonstration of goods; development of advertising concepts; direct 
mail advertising; dissemination of advertising matter; distribution of samples; drawing up of statements of accounts; 
economic forecasting; employment agency services; financial auditing; gift registry services; import-export agency 
services; interim business management; invoicing; layout services for advertising purposes; marketing; marketing in the 
framework of software publishing; marketing research; market intelligence services; market studies; media relations 
services; modelling for advertising or sales promotion; negotiation and conclusion of commercial transactions for third 
parties; negotiation of business contracts for others; news clipping services; office machines and equipment rental; 
online advertising on a computer network; online retail services for downloadable and pre-recorded music and movies; 
online retail services for downloadable digital music; online retail services for downloadable ring tones; opinion polling; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; organization of trade fairs; outdoor advertising; outsourced administrative management for companies; 
outsourcing services [business assistance]; pay per click advertising; payroll preparation; personnel management 
consultancy; personnel recruitment; photocopying services; presentation of goods on communication media, for retail 
purposes; price comparison services; procurement services for others [purchasing goods and services for other 
businesses]; production of advertising films; production of teleshopping programmes; professional business 
consultancy; promotion of goods and services through sponsorship of sports events; providing business information; 
providing business information via a web site; providing commercial and business contact information; providing 
commercial information and advice for consumers in the choice of products and services; provision of an online 
marketplace for buyers and sellers of goods and services; psychological testing for the selection of personnel; 
publication of publicity texts; publicity material rental; public relations; radio advertising; registration of written 
communications and data; rental of advertising space; rental of advertising time on communication media; rental of 
billboards [advertising boards]; rental of office equipment in co-working facilities; rental of photocopying machines; 
rental of sales stands; rental of vending machines; retail services for pharmaceutical, veterinary and sanitary preparations 
and medical supplies; retail services for works of art provided by art galleries; sales promotion for others; scriptwriting 
for advertising purposes; search engine optimization for sales promotion; secretarial services; shop window dressing; 
shorthand; sponsorship search; systemization of information into computer databases; targeted marketing; tax filing 
services; tax preparation; telemarketing services; telephone answering for unavailable subscribers; television 
advertising; transcription of communications [office functions]; typing; updating and maintenance of data in computer 
databases; updating and maintenance of information in registries; updating of advertising material; web indexing for 
commercial or advertising purposes; web site traffic optimization; wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; word processing; writing of publicity texts; writing of resumes for others.
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Priority claimed from 18/09/2019; Application No. : 2019-122600 ;Japan 

4498893    08/01/2020
[International Registration No. : 1526825]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data and document capture, storage and indexing; computer software for networking 
application; downloadable computer software; computer programs, downloadable; computer printers; barcode printers; 
printers for radio-frequency identification [RFID] tags; radio-frequency identification [RFID] tags; radio-frequency 
identification [RFID] readers.

Cl.42;Cloud computing; providing temporary use of on-line non-downloadable operating software for accessing and 
using a cloud computing network; programming of operating software for accessing and using a cloud computing 
network; on-line data storage services; rental of data storage servers connected to communication networks; design, 
programming and maintenance of computer software; consultancy relating to design, programming and maintenance of 
computer software; hosting computer software and software applications; providing computer programs on data 
networks.
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Priority claimed from 18/07/2019; Application No. : 4568832 ;France 

4499007    08/01/2020
[International Registration No. : 1522021]
CHARGEURS WOOL (EURASIA)
112 avenue Kléber F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.24;Fabrics; textile materials; fabrics for textile use; woolen fabrics; knitted fabrics; woolen blankets; woolen cloths; 
combed wool fabrics; knitted fabrics made of curly wool; wool yarn fabrics; lap robes; bed blankets; upholstery textiles.

Cl.42;Implementation of a quality charter guaranteeing the origin of textile fiber and its responsible handling; 
compliance monitoring services by the quality charter production chains in the processing of textile fiber; quality control 
and auditing of the production chains and the processing of textile fibers; assessment (audit) of environmental, corporate 
and social quality and performance in the textile production sector and processing thereof; development of technical 
quality indicators of environmental, corporate and social performance, in the field of textile fibers production processing 
thereof; technical project studies; development of technical data analysis methods in particular in the field of textiles; 
testing services leading to the evaluation of the environmental, corporate, social quality and performance in the field of 
textile production, technical inspection and quality control services; design (development) of data banks relating to 
quality performance assessment in the textile production and processing sector; information services in the field of 
quality control; development of a quality charter guaranteeing the origin of textile fiber and its responsible handling.
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4499533    02/01/2020
[International Registration No. : 1522083]
EP YAYING FASHION GROUP CO., LTD
NO. 966, WEST DONGSHENG ROAD, JIAXING CITY ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; attaché cases; halters; travelling bags; furniture coverings of leather; umbrellas; handbags; 
walking sticks; pocket wallets; rucksacks.

Cl.25;Clothing; layettes [clothing]; ski boots; shoes; caps being headwear; gloves [clothing]; scarfs; girdles; hosiery.

Cl.35;Compilation of information into computer databases; organization of fashion shows for promotional purposes; 
provision of an online marketplace for buyers and sellers of goods and services; advertising; presentation of goods on 
communication media, for retail purposes; commercial administration of the licensing of the goods and services of 
others; marketing; import-export agency services; organization of exhibitions for commercial or advertising purposes; 
sales promotion for others.
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Priority claimed from 18/12/2019; Application No. : 302019000096655 ;Italy 

4499558    17/01/2020
[International Registration No. : 1522434]
M.P.E. S.R.L.
VIA SANTA LUCIA 100 I-10075 MATHI, TORINO Italy

Proposed to be Used
IR DIVISION
Cl.12;Parts and fittings for vehicles; coupling sleeves (non-electric -) [parts of motors for land vehicles]; bellows for 
articulated buses; shock absorbers for automobiles; adhesive rubber patches for repairing inner tubes; air pumps 
[vehicle accessories]; brake segments for vehicles; casters for trolleys [vehicles]; crankcases for automobile 
components, other than for engines; fender flares for land vehicles; fenders for land vehicles; fairings for two-wheeled 
vehicles; fitted covers for automobiles; fitted pram covers; headlight wipers; mud flap hangers; mud flap holders; 
structural parts for vehicles; suspension shock absorbers for vehicles.

Cl.17;Semi-processed plastics; semi-finished molded polytetrafluoroethylene products; plastic seals; recycled plastics; 
recycled compound plastics; semi-worked plastic substances; industrial hoses of plastic; flexible tubes of plastic; flexible 
plastic pipe insulation; plastic rods and bars; pipe fittings comprised primarily of plastic; thermally insulated pipes made 
of plastic; plastic plumbing hoses; extruded plastics in the form of tubes for use in manufacture; extruded plastics in the 
form of blocks for use in manufacture; stuffing of plastic; pipe fittings [junctions] (non-metallic -) parts of rigid water 
pipes; reinforcing materials, not of metal, for pipes; rings of plastic; sleeves of plastic for protecting parts of machines; 
shock-absorbing buffers of plastic; pipe gaskets; pipe muffs, not of metal; clack valves of rubber; clutch linings; 
connecting hose for vehicle radiators; cords of rubber; cylinder jointings; fittings, not of metal, for compressed air lines; 
fittings, not of metal, for flexible pipes; fittings, not of metal, for rigid pipes; flexible hoses, not of metal; gaskets; flexible 
tubes of plastic; stuffing of plastic; connecting hoses for vehicle fuel injectors; injection and blow molding sealing 
element of plastics; sealing element of plastics.
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Priority claimed from 02/08/2019; Application No. : 88565191 ;United States of America 

4499605    28/01/2020
[International Registration No. : 1523180]
Soovu Labs, Inc.
2439 8th Ave N Seattle WA 98109 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for operating wearable pain relief and management devices, for reporting and 
analyzing data and information in connection therewith, and for providing health consultations, telehealth services, and 
information and content in the field of pain management; downloadable computer software for connecting health 
professionals with patients in the field of pain management.

Cl.10;Wearable electronic devices for relief and management of pain.

Cl.44;Providing information in the field of pain relief and management; providing information in the field of pain relief 
and management via a web site; providing health information services, namely, providing health-related information via 
online, telephone and e-mail communications in the field of pain relief and management; healthcare services; telehealth 
services.
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Priority claimed from 17/12/2019; Application No. : 2019-158361 ;Japan 

4499617    24/01/2020
[International Registration No. : 1522943]
SENJU METAL INDUSTRY CO., LTD.
23 Senju-hashido-cho, Adachi-ku Tokyo 120-8555 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; soldering pastes; soldering chemicals; soldering fluxes.

Cl.6;Nonferrous metals and their alloys; copper and copper alloys; lead and lead alloys; tin and tin alloys; solders; 
solder alloys; silver solder; gold solder; lead-free solder; solder in the form of ball; solder in the form of rod; solder in the 
form of line; solder with grease; metal wires for soldering; solder in the form of paste; solder in the form of powder.
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Priority claimed from 06/01/2020; Application No. : 43594139 ;China 

4499644    10/01/2020
[International Registration No. : 1523504]
GUANGDONG BERSON NEW MATERIALS CO., LTD.
ShuiLiuWang, DuLian Viliage, ShaDui Town, XinHui Area, JiangMen City GuangDong Province China

Proposed to be Used
IR DIVISION
Cl.17;Compositions to prevent the radiation of heat; bark coverings for sound insulation; substances for insulating 
buildings against moisture; insulating materials; soundproofing materials.

Cl.27;Non-slip mats; artificial turf; gymnastic mats; gymnasium mats; floor coverings; yoga mats; carpets; door mats; 
carpets for automobiles; carpet underlay.
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4499719    13/12/2019
[International Registration No. : 1527196]
Supper & Supper GmbH
Kleine Alexanderstr. 11 10178 Berlin DE

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence software for creating analyses; software for artificial intelligence; data and image processing 
software to produce 3D models.

Cl.42;Platforms for artificial intelligence as software as a service [SaaS]; software as a service [SaaS] with deep 
learning software; software as a service [SaaS] with software for machine learning; software as a service [SaaS] with 
software for machine learning, deep learning and deep neural networks; software as a service [SaaS] with software for 
deep neural networks.
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4499770    15/01/2020
[International Registration No. : 1523616]
CEMI - PISCINE SERVICE S.R.L
Via delle Industrie I-30020 Eraclea Italy

Proposed to be Used
IR DIVISION
Cl.6;Cabanas of metal; swimming pools [metal structures].

Cl.37;Installation, repair and maintenance of swimming pools of metal, Turkish baths, saunas, spas.
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4499859    21/01/2020
[International Registration No. : 1523406]
senswork GmbH
Gewerbepark Lindach D 3 84489 Burghausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Handling machines with cameras for production, manufacture and assembly, and for checking/testing individual 
mechanical components and/or modules, individual electronic components and/or modules, foodstuffs and organic 
substances; assembly machines with cameras; sorting machines with cameras; machine tools for treatment of materials 
and for manufacturing; engines for motors (not for land vehicles); testing machines with cameras for checking/testing 
individual mechanical components and/or modules, individual electronic components and/or modules, foodstuffs and 
organic substances; machine coupling and transmission components (except for land vehicles); robot.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data media; compact discs; DVDs; digital recording media; calculators; data processing 
equipment; computers; computer software; computer software for use in remote meter monitoring; computer software for 
use in remote meter reading; 3D cameras; apparatus for the processing of images; computer programmes for image 
processing; cameras; camera accessories; testing devices for electronic parts; electronic components for image 
processing systems; photographic lenses; light diodes; electronic control instruments; optical scanners; optical 
measurement apparatus; optical finders; optical profilers; systems consisting primarily of inspection equipment and 
image processors; computer apparatus for remote meter reading; digital measuring apparatus; wire diameter measuring 
devices; measuring devices, electric; electronic meters; calipers; measuring apparatus; gauges with digital readout; 
optical inspection apparatus for industrial use; physical analyzers [other than for medical use]; graduation checkers 
[calibration checkers]; testing apparatus for testing printed circuit boards; flatness testing apparatus; volumetric 
measuring apparatus; optical machines with cameras for obtaining measurement data; machines for measuring distance 
and/or size, patterns and/or moulds, surface area, surface geometry (roughness) and volume; coordinate measuring 
machines; 3D-measuring apparatus.

Cl.37;Construction; repair of apparatus for recording, transmission or reproduction of sound or images; installation of 
apparatus for recording, transmission or reproduction of sound or images; all the aforesaid services being in particular 
for inspection systems with cameras and image processing systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; 3D inspection (technical verification) of plug 
models; measurement of planarity and coplanarity of electronic components; 3D inspection (technical verification) of 
injection-moulded microcomponents; online 3D inspection of microcomponents (quality control); production and design 
of logic elements (software) in relation to industrial image processing and video technology; inspection (technical 
verification) of apparatus; technical supervision and inspection; programming of electronic control systems; engineering 
services relating to robotics; engineering feasibility studies; optical research laboratory services; technical measuring 
and testing; development and testing of computing methods, algorithms and software; development of measuring and 
testing methods; design and development of testing and analysis methods; design and testing for new product 
development; rental of measuring apparatus.
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4501768    23/12/2019
[International Registration No. : 1523454]
Abbott Diagnostics Technologies AS
Kjelsåsveien 161 N-0884 OSLO NO

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for use in in vitro testing for scientific purposes, diagnostic preparations 
and substances for in vitro scientific use.

Cl.5;Chemical preparations and substances for use in in vitro testing for medical purposes, diagnostic preparations and 
substances for in vitro medical use; test equipment in the form of cards for use in medical diagnosis medical diagnostic 
reagents medical diagnostic test kits, medical diagnostics tests for the detection, diagnosis monitoring, screening and 
confirmation of diseases.

Cl.10;Medical apparatus and instruments, medical diagnostic apparatus and instruments.
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4501912    31/01/2020
[International Registration No. : 1522922]
Heilpflanzenwohl AG
Eichenstrasse 2 CH-8808 Pfäffikon Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils, body care and beauty products and cosmetics, cosmetic preparations for slimming, products for 
weight loss.

Cl.5;Pharmaceutical products, preparations and substances for human use; medical products and medicines available 
without prescription; pharmaceutical products for controlling weight, weight loss and maintaining weight loss; dietetic 
foods for medical use; snacks as meal substitutes for medical use; nutritional supplements; nutritional bar as a meal 
substitute for medical use; nutrient bar or protein powder for human consumption as a nutritional supplement; dietetic 
products and foodstuffs for medical use; medical preparations for weight loss; slimming pills; appetite suppressants for 
medical use; medicines for human medicine; dietary fibers; dietetic substances for medical use.

Cl.44;Dietary and nutritional advice; advisory services with respect to weight control; slimming diet planning and 
supervision services.
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Priority claimed from 15/07/2019; Application No. : 2019/04625 ;Sweden 

4501917    02/01/2020
[International Registration No. : 1522852]
Gant AB
P.O. Box 27021 SE-102 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning preparations, polishing preparations; 
soaps; perfumery, essential oils, air fragrancing preparations, cosmetics, hair lotions; dentifrices.

Cl.9;Eyewear; sunglasses; eyeglass frames; eyeglass holders; eyewear cases.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; watches, key rings; key chains (split rings with trinket or decorative fob).

Cl.18;Leather and imitations of leather; animal skins; hides; luggage; handbags; purses; briefcases, wallets; school 
bags; totebags; sport bags; duffel bags; beach bags; travelling bags; cosmetic bags; umbrellas, parasols and walking 
sticks.

Cl.24;Textiles; blankets; pillow cases; bed blankets; bed linens; bedspreads; furnishing fabrics; table linen; tablecloths; 
bath linen; towels.

Cl.25;Clothing; bathrobes; footwear; headgear.

Cl.35;Advertising; business management; business administration.
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4504008    23/01/2020
[International Registration No. : 1523517]
Duncan Fearnley Cricket Sales Limited
Unit 10, Sherriff Street Worcester, WR4 9AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Protective sports helmets.

Cl.18;Bags, holdalls, bags for shoes, waist bags, duffle bags, satchels, backpacks, rucksacks, sports bags.

Cl.25;Articles of clothing for leisure wear; articles of sports clothing; trousers; shorts; shirts; sweatshirts; pullovers; 
sweaters; slipovers; jackets; socks; briefs; jockstraps; headgear; caps; sunhats; baseball caps; footwear; training shoes; 
sports shoes; cricket shoes.

Cl.27;Artificial turf; artificial turf for laying on the surfaces of recreational areas; artificial lawn for cricket pitches.

Cl.28;Sporting articles and accessories for use in cricket; cricket bats; protective padding for sports; batting gloves; 
wicket-keeping gloves; batting legguards; thigh guards and arm guards; wicket-keeping legguards; cricket balls; cricket 
bags; nets for sports; bowling machines.
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Priority claimed from 14/08/2019; Application No. : UK00003421291 ;United Kingdom 

4504623    03/01/2020
[International Registration No. : 1523754]
Wyelands Capital Ltd
7 Hertford Street London W1J 7RH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing services; business organisation; business advice; business appraisal; business 
management; business administration; office functions; advisory services for business management; business 
information; business consultancy and research; marketing and promotion services; monitoring and evaluation of 
business and market opportunities; business collaboration and networking services; business services to assist in 
establishing networks of business contacts; arranging business introductions; business information provided on-line 
from a computer database for the Internet; providing online business data information services; business planning, 
assistance and management services; book-keeping and accounting services; tax assessment preparation, and 
preparation and completion of tax returns; provision of information relating to tax preparation; tax consultancy and 
planning services; business consultancy and advisory services; provision and rental of advertising space; human 
resource services; human resource consultancy and management; personnel consultancy services; personnel 
recruitment; personnel management and consultancy; information, advisory and consultancy services relating to the 
aforesaid.

Cl.36;Financial services; financial investment; provision of financial information; administration of funds and 
investments; insurance; financial affairs; insurance; financial affairs; monetary affairs; real estate affairs; insurance and 
life assurance services; travel insurance; car and motor insurance services; financial services; real estate services; 
valuations and financial appraisals of property; property acquisition and property management services; banking 
services; acceptance of deposits; safe deposit services; monetary transfer; banking current account services; financial 
payment services; automated banking services; automatic cash dispensing services; automatic teller machine banking 
services; home banking; internet banking; clearing services; account debiting services; cheque encashment services; 
administration of financial affairs; trustee services; charitable fund-raising services; mutual funds services; bill payment 
services; cash management services; factoring services; invoice discounting services; credit brokerage; financing of 
loans; provision of loans against security; mortgage services; lease purchase financing services; hire purchase financing 
services; financial card services; credit card, charge card, cash card, cheque guarantee card, purchase card, payment 
card and debit card services; financial payment and credit services; foreign exchange, money exchange and currency 
exchange services; provision of travellers cheque services; merchant banking and investment banking services; savings 
services; investment advice; investment services; financial and investment management services; capital investment 
services; fund investments; stock broking services; unit trust services; futures contracts; providing stock market 
information; tax services; financial planning and investment advisory services; financial research services; pension fund 
services; provision of financial information; administration and valuation of investments; financial analysis and providing 
reports; financial information services; trade finance services; acceptance of bills of exchange; issuing letters of credit 
and certificates of deposit; discount factoring; invoice discounting services; supply chain finance; supplier finance; 
reverse factoring; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 22/07/2019; Application No. : 01399551 ;Benelux 

4504626    21/01/2020
[International Registration No. : 1524015]
Datwyler Pharma Packaging Belgium NV
Industrieterrein Kolmen 1519 B-3570 Alken

Proposed to be Used
IR DIVISION
Cl.17;Packaging materials made of elastomers; molded parts made of rubber and of aluminum/plastic for closures and 
packaging for the pharmaceutical industry, namely, stoppers, plungers, lids and caps for injection bottles, injection vials, 
injection devices, dental carpules, pre-filled syringes and disposable syringes; molded parts made of rubber used as 
closures for diagnostic products and for medicine dispensing systems, namely, stoppers, plungers, lids and caps for 
blood collection systems, flask stoppers for infusion pumps.

Cl.20;Plastic parts and elements for packaging for pharmaceutical preparations, namely, containers and lids for 
medicine; caps and tops for medical instruments, namely, closures for vials for infusions of plastic; non-metallic bottle 
caps and closing devices, namely, stoppers, plungers and flip caps; bottle closures, not of metal; non-metallic bottle 
stoppers; non-metallic closures for containers; packaging containers of plastic; stoppers of elastomer for packaging for 
pharmaceutical preparations; non-metallic insulating caps for bottles; packaging containers for the pharmaceutical 
industry made of plastic materials.

Cl.40;Mixing, moulding, trimming, coating, washing of elastomer material to be used as stoppers, plungers, lids and 
caps for injection bottles, injection vials, injection devices, dental carpules, pre-filled syringes and disposable syringes.
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Priority claimed from 23/12/2019; Application No. : 2019-164198 ;Japan 

4504637    30/01/2020
[International Registration No. : 1524026]
ORGANO CORPORATION
1-2-8, Shinsuna, Koto-ku Tokyo 136-8631 Japan

Proposed to be Used
IR DIVISION
Cl.9;Pure water manufacturing apparatus for laboratory use; ultrapure water manufacturing apparatus for laboratory 
use; water treatment apparatus for laboratory use; water treatment apparatus for laboratory use for the production of pure 
water; water treatment apparatus for laboratory use for the product of ultrapure water; laboratory apparatus and 
instruments; chemistry apparatus and instruments; apparatus and instruments for physics; ionization apparatus not for 
the treatment of air or water; automatic chromatography apparatus for laboratory use; detectors; electric measuring 
devices; electrolysers; computer software; computer hardware.

Cl.11;Pure water manufacturing apparatus; ultrapure water manufacturing apparatus; water purifying apparatus; 
reverse osmosis water filtration units; water treatment apparatus for the production of pure water; water treatment 
apparatus for the production of ultrapure water; waste fluid treatment apparatus; wastewater treatment apparatus; 
desalination apparatus; water softening apparatus; wastewater purification installations; water filters; ionization 
apparatus for the treatment of water; automatic chromatography apparatus for industrial purposes.
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Priority claimed from 08/08/2019; Application No. : 018105121 ;European Union 

4504646    16/01/2020
[International Registration No. : 1524933]
Wirecard AG
Einsteinring 35 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric, electronic and optical devices and instruments, and parts therefore, for the recording, processing, 
receiving, transmission, sending, storage, exchange and output of messages, images, speech and data (included in this 
class); data carriers containing recorded computer software, in particular magnetic and optical data carriers containing 
computer software, in particular applications software, operating systems software, database software, data encoding 
software, data decoding software and software for processing digital signatures; calculating machines, data processing 
equipment and computers and parts therefore; active and passive electronic components, in particular integrated and 
non-integrated semiconductor components; printed circuit boards with and without electronic components; apparatus for 
processing card transactions and data relating thereto and for payment processing; apparatus for verifying data on 
magnetically encoded cards; computer hardware and software (recorded and/or downloadable) for facilitating and 
administering payment, banking, credit card, debit card, payment card, electronic payments, electronic processing and 
transmission of bill payment data, cash disbursement, transaction authentication, routing, authorization and settlement 
services, fraud detection and control; apparatus for tracking, management and analysis of financial accounts via a global 
computer network; computer hardware and software for facilitating payment transactions by electronic means over 
wireless networks, global computer networks and/or mobile telecommunications devices; computer hardware and 
encryption software, encryption keys, digital certificates, digital signatures, software for secure data storage and retrieval 
and transmission of confidential customer information used by individuals, banking and financial institutions; computer 
software and hardware that facilitates the identification and authentication of near field communication (NFC) devices and 
radio frequency identification (RFID) devices; software application for use in connection with contactless payment 
terminals for the purpose of allowing merchants to accept contactless mobile commerce transactions; computer software 
designed to enable smart cards to interact with terminals and readers; computer software for processing electronic 
payments and for transferring funds to and from others; computer software relating to the handling of financial 
transactions; computer chatbot software for simulating converstions.

Cl.35;Advertising; business advisory services; billing services; commercial information agencies; presentation of 
goods on communication media for retail purposes; price comparison services; organization of exhibitions for 
commercial or advertising purposes; marketing consulting services; market research services; tracking, analyzing, 
forecasting and reporting purchase behavior; promoting the sale of the goods and services of others by means of 
rewards and incentives generated in connection with the use of electronic payment; business administration of loyalty 
and rewards programs; business consulting services in the field of online payments; administrative services in order to 
manage and track payment transactions via electronic communications networks for business purposes; business 
information management, namely, electronic reporting of business analytics relating to payment processing, 
authentication, tracking, and invoicing; business management, namely, optimization of payments for businesses; 
commercial and business management assistance; advisory services for business management; marketing studies; 
computerized file management; statistical information (business); preparation of statements of accounts; book-keeping; 
business research; computer database management; providing information regarding purchase of goods and services 
online via the internet and other computer networks; outsourcing the processing of documents and data for a company, 
namely compilation of information in computer databases, input and processing of data, information, images and 
documents; maintenance of computerized databases; information, advisory and consultancy services related to all the 
aforesaid services; management of telephone call centers for others.

Cl.36;Insurance services; insurance information; clearing, in particular international credit card and direct debit 
clearing; financial services; monetary affairs; administration of financial affairs; provision of finance services; money 
transmission services; processing of financial transactions both online via a computer database or via 
telecommunications; electronic financial transaction services in the nature of clearing and reconciling financial 
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transactions via a global computer network; processing of credit and debit transactions by telephone and 
telecommunication link; financial services, namely, the provision of contactless mobile payments through merchants at 
retail, online and wholesale locations; financial transfers and transactions, and payment services; electronic commerce 
payment services; electronic processing of payments; electronic payment services involving electronic processing and 
subsequent transmission of bill payment data; information, advisory and consultancy services relating to the 
aforementioned services; debt collection services; loan services; loan (financing of -); credit services; financial risk 
management and assessment services; risk management consultancy [financial].

Cl.38;Telecommunications; mobile telecommunication services; internet based telecommunication services; 
telecommunications services relating to electronic commerce and banking; data communication services; electronic data 
transmission over a global remote data processing network, including the internet; transmission of information in the 
field of financial services; transmission of data through the use of electronic image processing by mobile telephone link; 
receipt and/or delivery of messages, documents and other data via the internet; electronic mail, message sending and 
receiving services; television, radio and internet broadcasting services; providing multi-user access to a secure 
computerized information network for the transfer and dissemination of a range of information in the field of financial 
services; telecommunications services provided via prepaid telephone calling cards; leasing access time to a computer 
database; providing secure access to computer networks, servers and to the internet; telecommunications for secure 
remote transactions and payment; providing of access for the computerised management of secure remote transactions 
and payment systems; electronic transmission of e-commerce transaction data and information; facilitating access to 
third party web sites via a universal login; providing user access to an online computer network that enables users to 
transfer personal identity data and share personal identity data with and among multiple websites; electronic exchange of 
data via computer networks; transferring information and data via computer networks; rental and leasing of access time 
to a computer database; information, advisory and consultancy services relating to all the aforesaid services.

Cl.42;Computer programming, in particular programming of computer software and assemblages of computer software 
modules, creating computer software and assemblages of computer software modules, upgrading and maintenance of 
computer software and of assemblages of computer software modules; software as a service [SaaS] services; consulting 
services in the field of software as a service [SaaS]; data conversion of electronic information; analysis of technical data; 
electronic data storage and data backup, recovery of computer data, data conversion of computer program data or 
information [not physical conversion] and technical data analysis; creating and development of computer databases; 
rental and leasing of computer software and computer database software for others, on a contract basis; hosting 
computer databases; analysis of information technology systems; technical analysis of information on validity and 
viability; evaluation and inspection of information technology systems; consultancy with regard to the technical aspects 
of information technology systems; services of an information technology engineer; computer programming services; 
rental and leasing of information technology systems, namely, programming and technical advisory services and 
technical application of planning regarding solutions based on IT; leasing of computers and computer equipment for third 
parties on a contract basis; data encryption services; verification of personal identification, namely electronic signature 
verification and authorisation services, digital signature verification and authorisation services; technical consultation 
services in the field of computer programming, data encryption and decryption and local area network security; 
technological consultancy services in the field of financial computer networks, data processing and secure 
communications; computerised data storage related to customer information; providing user authentication services 
using hardware and software technology for e-commerce transactions; consultancy relating to the creation and design of 
websites for e-commerce; maintenance of software used in the field of e-commerce.

Cl.45;Licensing of computer software; forensic analysis of financial transactions for fraud prevention purposes; 
security assessment of risks.

10637



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

 

4504781    13/01/2020
[International Registration No. : 1523891]
Changzhou Mingsai Robot Technology Co., Ltd.
Hagonda Mingsai Keji Building, Changzhou Science and Education City, 18 Changwu Middle Road, Wujin District, Changzhou 
Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Brewing machines; presses [machines for industrial purposes]; painting machines; connecting rods for machines, 
motors and engines; electric welding apparatus; valves [parts of machines].

Cl.9;Measuring instruments; thermostats; computer software, recorded; weighing apparatus and instruments; precision 
measuring apparatus.

Cl.35;Publication of publicity texts; shop window dressing; organization of exhibitions for commercial or advertising 
purposes; marketing; advertising; commercial administration of the licensing of the goods and services of others; 
administrative services for the relocation of businesses; drawing up of statements of accounts.

Cl.42;Calibration [measuring]; surveying; packaging design; chemical analysis; computer programming; computer 
software design; technological research; material testing; consultancy in the design and development of computer 
hardware.
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4504783    16/01/2020
[International Registration No. : 1523915]
Qingdao KingAgroot Resistant Weed Management Co., Ltd.
No.403 International Medical Center, Sino-German Ecological Park, No. 2877 Tuanjie Road, Huangdao District, Qingdao City 
Shandong Province China

Proposed to be Used
IR DIVISION
Cl.1;Tensio-active agents; industrial chemicals; agricultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; preparations of trace elements for plants; chemical preparations for scientific purposes, other than for 
medical or veterinary use; fertilizers; plant growth regulating preparations; soil conditioning preparations; nutrient 
preparations for plants; hormones for hastening the ripening of fruit.

Cl.5;Medicines for human purposes; pharmaceutical preparations; cultures of microorganisms for medical or veterinary 
use; dietetic substances adapted for medical use; depuratives; medicines for veterinary purposes; pesticides; herbicides; 
fungicides for agricultural purposes; dressings, medical.

Cl.31;Trees; grains [cereals]; plants; live animals; fruit, fresh; vegetables, fresh; plant seeds; seeds for agricultural 
purposes; crop seeds; fodder.
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Priority claimed from 16/01/2020; Application No. : 3020200000003415 ;Italy 

4504792    28/01/2020
[International Registration No. : 1523787]
CAPPELLER S.P.A.
VIA DELLE INDUSTRIE, 32 I-36050 CARTIGLIANO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Hinges of metal incorporating a spring; cylinders of metal for gas; cylinders of metal for use with compressed gas; 
metal cylinders for compressed gas or liquids [empty]; metal cylinders for compressed gas or liquids, sold empty; shaped 
metal sections; metal cable wire; metal tapes; angle irons of metal; metal hardware; building and construction materials 
and elements of metal; branch outlet fittings of metal; rings of metal; masts of metal; rods of metal; metal billets; rails of 
metal; escutcheons of metal; wire rope; wire of common metal; structural joint connectors of metal; springs [metal 
hardware]; metal springs; metal clamps; pegs of metal; stays of metal; washers of metal; metallic mountings.

Cl.7;Spring driven reels; spring powered machines; spring motors; spring bushes [parts of machines]; shock absorbing 
cylinders [parts of machines]; cable cylinders [parts of machines]; safety valves [parts of machines].

Cl.11;Safety valves for gas pipes; safety valves for gas apparatus; stop valves being safety apparatus for gas 
apparatus; pressure relief valves [safety apparatus] for water apparatus; pressure relief valves [safety apparatus] for gas 
pipes; pressure relief valves [safety apparatus] for gas apparatus; safety valves for water apparatus.
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Priority claimed from 19/07/2019; Application No. : 741105 ;Switzerland 

4504794    15/01/2020
[International Registration No. : 1524472]
CAScination AG
Steigerhubelstrasse 3 CH-3008 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Medical software for surgical navigation and guidance; medical software for surgical navigation and guidance, 
namely to guide the placement of ablation needles; medical software for surgical planning and treatment control; medical 
workstation including computer hardware and software for collecting and transmitting patient image data for use during 
surgical procedures; computer hardware and software for medical imaging apparatus; medical software for processing 
and displaying images on medical ultrasound imaging apparatus; medical software for processing and displaying images 
on medical imaging machines.

Cl.10;Surgical navigation and guidance devices incorporating ultrasound; surgical navigation and guidance apparatus 
incorporating ultrasound, namely for the placement of the ablation needle; surgical apparatus and instruments; medical 
apparatus and instruments used in surgery; medical ultrasound apparatus; medical imaging apparatus incorporating 
medical imaging software.
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Priority claimed from 15/01/2020; Application No. : 018181254 ;European Union 

4504805    29/01/2020
[International Registration No. : 1524579]
ITALMATCH CHEMICALS S.p.A
Via Magazzini del Cotone, 17 - Modulo 4 I-16128 Genova Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; synthetic resins, unprocessed; unprocessed plastics; adhesives for use 
in industry.

Cl.4;Industrial oils and greases, lubricants; candles and wicks for lighting; fuel.
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Priority claimed from 25/07/2019; Application No. : 2019-101191 ;Japan 

4504941    21/01/2020
[International Registration No. : 1524151]
Light Touch Technology Incorporated
c/o Osaka Chamber of Commerce and Industry, 2-8, Honmachibashi, Chuo-ku, Osaka-shi Osaka 540-0029 Japan

Proposed to be Used
IR DIVISION
Cl.9;Laboratory robots; laboratory apparatus and instruments; biological microscopes; polarizing microscopes; mirrors 
for inspecting work; photographic apparatus and instruments; cinematographic apparatus and instruments; optical 
machines and apparatus; pedometers; wearable activity trackers; measuring or testing machines and instruments; power 
distribution or control machines and apparatus; rotary converters; phase modifiers; conductors, electric; 
telecommunication machines and apparatus; personal digital assistants [PDAs]; application software; computer 
programs; electronic machines, apparatus and their parts; eyeglasses; downloadable image files; recorded video discs 
and video tapes; electronic publications.

Cl.10;Ear plugs for sleeping; ear plugs for protection against noise; esthetic massage apparatus for commercial use; 
sphygmomanometers; clinical thermometers; low frequency electric therapy apparatus; endoscopy cameras for medical 
purposes; apparatus for use in medical analysis; lasers for medical purposes; arterial blood pressure measuring 
apparatus; blood testing apparatus; blood glucose meters; devices for measuring blood sugar; cholesterol meters; 
diagnostic apparatus for medical purposes; body fat monitors; body composition monitors; pulse meters; medical 
apparatus and instruments; electric massage apparatus for household purposes; massage apparatus.

Cl.42;Design of machines, apparatus and instruments; design services (excluding designs relating to advertisement); 
off-site data backup; computer programming; medical research; cosmetic research; bacteriological research; testing, 
inspection and research services in the fields of pharmaceuticals, cosmetics and foodstuffs; research relating to building 
construction or city planning; testing or research on prevention of pollution; testing or research on electricity; testing or 
research on civil engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; testing or 
research on machines, apparatus and instruments; rental of measuring apparatus; rental of computers; providing 
computer programs on data networks; rental of laboratory apparatus and instruments; technological research.
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Priority claimed from 22/11/2019; Application No. : 2019-147713 ;Japan 

4504979    27/12/2019
[International Registration No. : 1525006]
Sumitomo Dainippon Pharma Co., Ltd.
6-8, Dosho-machi 2-chome, Chuo-ku, Osaka-shi Osaka 541-8524 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; pharmaceutical preparations for human use; biological preparations for medical and 
therapeutic purposes.

Cl.9;Calculating machines; data processing apparatus; computers; computer hardware; computer peripherals; 
computer software; computer programs; computer software for analytics in the fields of public health, healthcare, 
biomedical research; software for analytics for clinical trial data.

Cl.35;Advertising; publicity agency services; business management; business management assistance; business 
administration; business consulting services; secretarial services; office functions; business research; providing 
business information; marketing research; market analysis services; provision of market research information; marketing 
services; compiling of information into computer databases; updating and maintenance of data in computer databases; 
business data analysis; assistance, advisory services and consultancy with regard to business analysis, in the field of 
healthcare, biomedical and pharmaceutical research and pharmaceutical preparations; statistical analysis; statistical 
analysis and reporting in the field of healthcare, biomedical and pharmaceutical research and pharmaceutical 
preparations; statistical analysis relating to healthcare data, biomedical and pharmaceutical research and clinical trial 
data; business analysis in the field of healthcare, biomedical and pharmaceutical research and pharmaceutical 
preparations; systematization of data in computer databases.

Cl.42;Consultancy relating to technical and scientific analysis; medical research; chemistry services; clinical trials; 
analysis of technical data; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; providing medical 
and scientific research information relating to clinical trials of pharmaceuticals; research in the field of pharmaceutical 
and biologic therapeutic products; providing information relating to testing, inspection or research of pharmaceuticals; 
cloud computing; provision of information and data relating to scientific and technological research and development; 
rental of computers; providing computer programs on data networks; software as a service [SaaS]; computer software 
design, computer programming, or maintenance of computer software.

Cl.44;Provision of medical information; providing health information; providing medical information from a web site; 
providing healthcare information from a web site; health counselling; provision of medical information relating to 
pharmaceutical and biologic therapeutic products.
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Priority claimed from 01/08/2019; Application No. : UK00003418154 ;United Kingdom 

4506727    23/01/2020
[International Registration No. : 1525876]
Bumble Holding Limited
The Broadgate Tower, Third Floor, 20 Primrose Street LONDON EC2A 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated skin care preparations; multifunctional 
cosmetics; natural cosmetics; organic cosmetics; sun blocking preparations; cosmetics for personal use; non-medicated 
dentifrices; perfumery, essential oils; bleaching preparations for cosmetic purposes; cleaning, polishing, scouring and 
abrasive preparations; toiletries; shaving preparations; after-shave creams; eau de Cologne; lotions; milks; cosmetic 
creams; face and body creams; face serums; hand and body creams and lotions; facial toner; moisturising body lotion; 
anti-aging cream; under eye correctors; under-eye enhancers; make-up primers; contour make-up sticks; facial 
concealer; balms for cosmetic purposes; balms other than for medical purposes; beauty and personal care preparations; 
beauty masks; face masks; cosmetic facial masks; sun bronzers; body sprays; body mists; body wash; bubble bath; bath 
foams; bath oils; bath gel; bath milks; bath bombs; bath melts; bath petals; bath salts; bath pearls; cleaning gels; 
cosmetics; decorative cosmetics; cover sticks; foundation make-up; cream foundation; liquid foundation; cosmetic 
powders; loose face powder; face dusting powders; pressed face powder; eau de toilette; blusher; eye liner; eye pencil; 
eye shadow; eyebrow cosmetics; eyebrow pencil; eyelash tint; pomades for cosmetic purposes; lip cosmetics; lip gloss; 
lip balm; lip liner; lip pencil; lip stains [cosmetics]; lipstick; lipstick cases; mascara; make-up remover; make-up removing 
gels; skin cleansers; wipes, tissues and cloths impregnated with a skin cleanser; make-up removing lotions; make-up 
removing milks; make-up removing preparations; make-up pads of cotton wool; cotton wool balls for cosmetic use; 
cotton buds for cosmetic purposes; body scrubs; sun care preparations; sun protectors for lips; sunblock lotions; 
sunscreen; self tanning creams [cosmetic]; self tanning lotions [cosmetic]; shower gels; soaps; exfoliating body scrub; 
face and body glitter; shampoos; hair conditioners; hair masks; hairspray; hair chalks; hair colouring; hair dyes; hair 
highlighting spray; dry shampoo; hair wax; hair mousse; hair oil; hair removing cream; perfumes; breath fresheners; 
hand wash; removable tattoos for cosmetic purposes; henna [cosmetic dye]; body deodorants; substances for laundry 
use; abrasives; nail varnishes; artificial fingernails; nail adhesives; nail tips; nail hardeners; nail strengtheners; nail art 
pens; nail art stickers; nail glitter; nail polish removers; cuticle oils; cuticle creams; cuticle conditioners; artificial 
eyelashes; teeth whitening strips; room fragrances; air fragrance reed diffusers; parts and fittings for all the 
aforementioned goods.

Cl.9;Computer software; computer software and computer games (including software and games downloadable from 
the internet); software for social introduction; software for social networking; software for dating; software for business 
networking; software for personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; computer application software for mobile 
phones for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; geolocation software; computer game 
software; computer game software playable via social networking, business networking, social introduction, or dating 
applications; computer software for use as an application programming interface (API) to allow access to online services 
for competitions; computer software for use as an application programming interface (API) to allow access to online 
services for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; software and software applications to enable 
transmission, access, organization, and management of text messaging, instant messaging, web links, locations and 
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images via the Internet and other communications networks; computer software to enable uploading, downloading, 
accessing, posting, displaying, streaming, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks; downloadable software in the field of personal and social networking, personal 
and social introduction, professional introductions, career development, recruitment, networking, business advice, 
advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, 
the humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global 
issues, connecting volunteers to volunteering opportunities, accessing information regarding providers of social and 
charitable services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or 
donations; downloadable software in the nature of a mobile application for personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations; 
software for location-based personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; downloadable electronic publications; 
databases; apparatus for recording, transmission or reproduction of sound or images; audio apparatus; magnetic data 
carriers, recording discs; film, sound and video recordings; tapes, cassettes, vinyl records, records [sound recordings] 
and other analogue recording media; compact discs, DVDs and other digital recording media; digital recordings; music 
and digital podcasts (downloadable); telephone ringtones (downloadable); publications (downloadable); sunglasses; 
eyewear; eyewear cases; eyewear pouches; cases for contact lenses; pedometers; wearable activity trackers; scales; 
electronic scales; bathroom scales; electronic signal transmitters; electronic tablets; mobile telephones; carrying cases 
for mobile telephones; covers for smartphones; cases for cameras, binoculars and computers; protective cases for e-
book readers; memory sticks; electronic publications; mobile phone accessories; grips, stands and mounts for handheld 
electronic devices including mobile phones, tablets, sound players, video players, cameras, e-readers; protective mobile 
phone cases; adaptors; cases for computer tablets; laptop cases; selfie sticks; headphones; earphone cases; portable 
power packs; speaker cases; mouse mats; computer mouse; karaoke machines; microphones; headsets; virtual reality 
headsets; wrist rests for use with computers; tape measures; rulers; magnets; eyeglass lanyards; parts and fittings for all 
the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery; precious and semi-precious stones; paste jewellery [costume 
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; charity bracelets; 
bangles; badges of precious metal; pin badges; brooches; lapel pins; tie clips; tie bars; cuff links; cuff bracelets; charms; 
clocks; watch bands; watches; wristwatches with pedometer feature; jewellery boxes; key rings, key fobs; charms for key 
chains; charms for key rings; decorative key rings; key chain tags; key chains for use as jewellery; key holders; leather 
key rings; lanyards for keys; horological and chronometric apparatus and instruments; statues, trophies, medals and 
awards in precious metals; parts and fittings for the aforementioned goods.

Cl.16;Printed matter and printed publications; posters, books, magazines, leaflets, brochures, journals and event 
programmes; flyers; stickers; stationery; articles for packaging, wrapping and storage of paper, cardboard or plastics; 
adhesive packaging tapes; gift boxes; gift bags; gift packaging; disposable paper products, namely die cut paper shapes, 
bibs, handkerchiefs, coasters, doilies, napkins and paper table linen; stencils; nail stencils; scented paper drawer liners; 
tissues; face tissues of paper; pens; vouchers; photographs; artists' materials; paint brushes; instructional and teaching 
material (except apparatus); plastic materials for packaging (not included in other classes); absorbent sheets of paper or 
plastic for foodstuff packaging; adhesive bands for stationery or household purposes; adhesive tape dispensers [office 
requisites]; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household 
purposes; advertisement boards of paper or cardboard; paper boxes; cardboard boxes; display boxes of cardboard; 
cardboard packaging; cardboard packaging boxes in collapsible form; polythene films for wrapping or packaging; 
packaging boxes of paper; airtight packaging of paper; airtight packaging of cardboard; containers of card for packaging; 
containers of cardboard for packaging; lining papers for wrapping; cellulose acetate film for wrapping; albums; almanacs; 
announcement cards [stationery]; bags (conical paper -); bags [envelopes, pouches] of paper or plastics, for packaging; 
bags for microwave cooking; balls for ball-point pens; bibs of paper; bags for packaging made of biodegradable plastic; 
bags for packaging made of biodegradable paper; packaging materials made from mineral-based paper substitutes; 
blackboards; blotters; bookends; booklets; bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers 
of cardboard or paper; boxes of cardboard or paper; bubble packs (plastic -) for wrapping or packaging; calendars; 
canvas for painting; cardboard; cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business 
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever 
arch files, magazine file, ring binders, dividers, paper sorter, repositionable notes, page markers, envelopes, labels, string 
tags, CD/DVD sleeves, business cards, filing modules, desktop collection tray, recycling bin, year planners, bookmarks; 
cardboard tubes; cards; cases for stamps [seals]; catalogues; charcoal pencils; chart pointers, non-electronic; 
clipboards; clips for offices; coasters of paper; coffee filters (paper -); comic books; compasses for drawing; copying 
paper [stationery]; correcting fluids [office requisites]; correcting ink [heliography]; correcting tapes [office requisites]; 
covers [stationery]; credit card imprinters, non-electric; decalcomanias; document files [stationery]; document holders 
[stationery]; drawer liners of paper, perfumed or not; drawing boards; drawing instruments; drawing materials; drawing 
pads; drawing pens; drawing sets; elastic bands for offices; embroidery designs [patterns]; engraving plates; engravings; 
envelopes [stationery]; erasing products; erasing shields; etching needles; etchings; face towels of paper; figurines 
[statuettes] of papier mâché; files [office requisites]; filter paper; filtering materials [paper]; flags of paper; flower-pot 
covers of paper; folders for papers; folders [stationery]; forms, printed; fountain pens; garbage bags of paper or of 
plastics; graphic prints; greeting cards; gummed tape [stationery]; handkerchiefs of paper; handwriting specimens for 
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copying; hat boxes of cardboard; holders for checkbooks [cheque books]; holders for stamps [seals]; humidity control 
sheets of paper or plastic for foodstuff packaging; index cards [stationery]; indexes; indian inks; ink; ink sticks; ink 
stones [ink reservoirs]; inking pads; inkstands; inkwells; labels, not of textile; ledgers [books]; letter trays; letters [type]; 
lithographic works of art; lithographs; loose-leaf binders; luminous paper; manifolds [stationery]; marking pens 
[stationery]; mats for beer glasses; modelling clay; modelling materials; modelling paste; modelling wax, not for dental 
purposes; molds for modelling clays [artists' materials]; money clips; musical greeting cards; napkins of paper for 
removing make-up; newsletters; newspapers; nibs; note books; office perforators; office requisites, except furniture; 
packaging material made of starches; packing paper; pads [stationery]; paint boxes [articles for use in school]; paint 
trays; painters' easels; paintings [pictures], framed or unframed; palettes for painters; pamphlets; pantographs [drawing 
instruments]; paper; paper bows; paper clasps; paper-clips; paper knives [cutters]; office requisites; paper ribbons; paper 
sheets [stationery]; paperweights; papier mâché; parchment paper; passport holders; passport covers; pastels [crayons]; 
patterns for dressmaking; patterns for making clothes; pen cases; pen clips; pen wipers; pencil holders; pencil lead 
holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric; 
pencils; penholders; pens [office requisites]; periodicals; photo-engravings; photograph stands; photographs [printed]; 
pictures; placards of paper or cardboard; place mats of paper; plastic film for wrapping; portraits; postcards; printed 
publications; prints [engravings]; table linen of paper; table napkins of paper; tablecloths of paper; tablemats of paper; 
writing cases [sets]; writing cases [stationery]; writing chalk; writing instruments; writing materials; writing or drawing 
books; writing pads; writing paper; parts and fittings for all the aforementioned goods.

Cl.18;Luggage and carrying bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; purses; coin 
purses; wallets; travel pass holders; handbags; luggage tags; suitcases; rucksacks; backpacks; sports bags; school 
bags; shopping bags; tote bags; canvas bags; fashion bags; holdalls; weekend bags; wash bags; umbrella bags; bum 
bags; foldaway bags; make up bags; cosmetic cases; cosmetic pouches; grooming organizers [toiletry bags] for travel; 
handbag organizers, being inserts specifically adapted for handbags; flight bags; garment bags; key pouches; leather 
pouches; leather bags; tool pouches sold empty; swim bags; shoe bags; pyjama bags; beach bags; trunks and travelling 
bags; vanity cases sold empty; parts and fittings for all the aforementioned goods.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; wide tooth combs for hair; electric hair combs; brushes (except paint brushes); hair brushes; electric hair 
brushes; brush-making materials; make-up brushes; cosmetics brushes; powder compacts; powder puffs; articles for 
cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes; dishes [household utensils]; money boxes; lunch boxes; bento boxes; snack 
boxes; cupcake baking cases; cupcake moulds; carafes; decanters; serving trays; egg cups; oven mitts; ironing board 
covers; drinking vessels; cups; mugs; beer mugs; tankards; jugs; cruet sets; spice sets; picnic baskets (fitted-) including 
dishes; bottle openers; cork screws; travel mugs; shakers; cocktail shakers; cocktail stirrers; drinking straws; painted 
glassware; crockery; cutlery rests; cutlery trays; chopsticks; coasters, not of paper and other than table linen; teapots; 
tea strainers; cake stands; paper drinking straws; cup sleeves of cardboard; fragrant oil burners; aromatic oil diffusers, 
other than reed diffusers; soap dispensers; loofahs; jars; bottles; flasks; apothecary jars; vases; containers for flowers; 
flower and plant baskets; candlesticks; candelabra [candlesticks]; figurines [statuettes] of porcelain, ceramic, 
earthenware or glass; baskets for domestic use; wastepaper baskets; porcelain articles for decorative purposes; coin 
banks (piggy banks); parts and fittings for all the aforementioned goods.

Cl.24;Goods made from textiles and substitutes for textiles; household linen; bed and table covers; flags, banners, 
bunting; place mats and coasters; linen; pyjama cases; blankets; picnic blankets; sleeping bags; towels; curtains; shower 
curtain; wall hangings; hot water bottle covers; printed fabrics; quilts, quilt covers; bed spreads, bed sheets; pillow 
cases; handkerchiefs made of textile; textile articles sold as part of needlecraft kits; wall plaques of textile; baby blankets; 
baby buntings; parts and fittings for the aforementioned goods.

Cl.25;Clothing, footwear, headgear; clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, 
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, 
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer 
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies 
[clothing], coats, parkas, ponchos, snoods, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, 
dressing gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs; beach clothes, namely, 
swimming caps, swim wear, bikinis, tankinis, swimming trunks, swim suits; suspenders, suspender belts; waterproof 
clothing, namely, waterproof jackets and waterproof pants; footwear; headwear namely, hats, caps, bandanas, beanies, 
ear muffs, fascinator hats, headbands, headscarves; wristbands [clothing]; sweat bands; parts and fittings for all the 
aforementioned goods.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees; play balloons; game balls; baseball gloves; bats for games; bells and other decorations for Christmas trees; roller 
skates; in line skates; toy flying saucers and other flying discs; clubs for games; above ground wading pools; exercise 
weights; dumbbells; exercise bands; yoga straps; gym balls; hand grip strengtheners; playing cards and card games; 
apparatus for playing electronic game; balloons; balls for games; balls for play; battery operated toys; battery operated 
remote controlled toy vehicles; bats for ball games; beach balls; board games; costumes masks; toy craft model kits; 
developmental toys; educational playthings; interactive gaming chairs for video games; gaming keypads; hand-held units 
for playing electronic games; electronic learning toys; soft toys; inflatable swimming pools; jigsaw puzzles; cube puzzles; 
kites; musical toys and games; toy figures; model toys; party favours; party games; stuffed toy animals; dart mats; 
barrels for darts; holders for darts; raffle tickets; parts and fittings for all the aforementioned goods.

Cl.35;Advertising, marketing and promotional services; business advice and consultancy; business management 
services; business management provided on-line from a computer database or the internet; business introductions, 
business networking services; online business introductions and online business networking services; location-based 
business introductions and location-based business networking services; business introductions and business 
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networking services provided via a software application for portable electronic devices; market research services; 
compilation of advertisements for use as web pages on the internet; provision of space on websites for advertising goods 
and services; provision of space in mobile applications for advertising goods and services; business administration 
services; business administration services for the processing of sales made on the internet; organisation, operation and 
supervision of loyalty and incentive schemes; opinion polling; writing of publicity texts; search engine optimisation; 
database management; collection of data; electronic data processing; compilation of data in computer databases; 
providing business information in the field of social media; providing marketing consulting in the field of social media; 
advertising and marketing services provided by means of social media; advertising services to promote public awareness 
of social and economic issues; advertising services to promote public awareness in the field of social welfare; developing 
and coordinating volunteer projects for charitable organisations; charitable services, namely organising and conducting 
volunteer programmes and community service projects; charitable services, namely the recruitment, organisation and 
deployment of volunteers; charitable services, namely business management and administration; wholesale and retail 
services relating to the sale of non-medicated cosmetics and toiletry preparations, non-medicated skin care preparations, 
multifunctional cosmetics, natural cosmetics, organic cosmetics, sun blocking preparations, cosmetics for personal use, 
non-medicated dentifrices, perfumery, essential oils, bleaching preparations for cosmetic purposes, cleaning, polishing, 
scouring and abrasive preparations, toiletries, shaving preparations, after-shave creams, eau de cologne, lotions, milks, 
creams, face and body creams, face serums, hand and body creams and lotions, facial toner, moisturising body lotion, 
anti-aging cream, under eye correctors, under-eye enhancers, make-up primers, contour make-up sticks, facial concealer, 
balms, balms other than for medical purposes, beauty and personal care preparations, beauty masks, face masks, 
cosmetic facial masks, sun bronzers, body sprays, body mists, body wash, bubble bath, bath foams, bath oils, bath gel, 
bath milks, bath bombs, bath melts, bath petals, bath salts, bath pearls, cleaning gels, cosmetics, decorative cosmetics, 
cover sticks, foundation make-up, cream foundation, liquid foundation, powders, loose face powder, face dusting 
powders, pressed face powder, eau de toilette, blusher, eye liner, eye pencil, eye shadow, eyebrow cosmetics, eyebrow 
pencil, eyelash tint, pomades for cosmetic purposes, lip cosmetics, lip gloss, lip balm, lip liner, lip pencil, lip stains 
[cosmetics], lipstick, lipstick cases, mascara, make-up remover, make-up removing gels, skin cleansers, wipes, tissues 
and cloths impregnated with a skin cleanser, make-up removing lotions, make-up removing milks, make-up removing 
preparations, make-up pads of cotton wool, cotton wool balls for cosmetic use, cotton buds for cosmetic purposes, 
scrubs, sun care preparations, sun protectors for lips, sunblock lotions, sunscreen, self tanning creams [cosmetic], self 
tanning lotions [cosmetic], shower gels, soaps, exfoliating body scrub, face and body glitter, shampoos, hair 
conditioners, hair masks, hairspray, hair chalks, hair colouring, hair dyes, hair highlighting spray, dry shampoo, hair wax, 
hair mousse, hair oil, hair removing cream, perfumes, breath fresheners, hand wash, hand sanitizers, removable tattoos 
for cosmetic purposes, henna [cosmetic dye], body deodorants, substances for laundry use, abrasives, abrasive boards 
for use on fingernails, nail varnishes, artificial fingernails, nail adhesives, nail tips, nail hardeners, nail strengtheners, nail 
art pens, nail art stickers, nail glitter, nail polish removers, cuticle oils, cuticle creams, cuticle conditioners, artificial 
eyelashes, room fragrances, air fragrance reed diffusers, industrial oils and greases, wax, lubricants, dust absorbing, 
wetting and binding compositions, fuels and illuminants, candles and wicks for lighting, candles, pharmaceuticals, 
medical and veterinary preparations, sanitary preparations for medical purposes, dietetic food and substances adapted 
for medical or veterinary use, dietary supplements for humans and animals, plasters, materials for dressings, medicated 
lotions and creams, antiseptic creams, nappy-rash creams, preparations for the care of sunburn, dietary supplements 
consisting of vitamins, dietetic preparations, dietary and nutritionally fortified food products adapted for medical use, 
vitamins for dietary supplements, minerals for dietary supplements, vitamin drinks, vitamin preparations in the nature of 
food supplements, dietary supplement drinks, flaxseed dietary supplements, linseed dietary supplements, protein dietary 
supplements, pea protein, lecithin dietary supplements, sunflower lecithin, preparations of vitamins, food supplements, 
health food supplements, herbal supplements for boosting energy, royal jelly dietary supplements, therapeutic and 
dietary products and preparations containing pollen, honey and/or other bee products, vitamin and mineral supplements, 
vitamin and mineral supplements containing pollen, honey and/or other bee products, compounds and gels containing 
pollen, honey and/or other bee products for medical purposes, teeth whitening strips, material for stopping teeth, dental 
wax, disinfectants, fungicides, herbicides, personal sexual lubricants, sexual stimulant gels, sanitary preparations and 
articles, hand tools and implements, hand-operated, cutlery, razors, electronic crimping irons for the hair, electric hair 
braiders, electric curling irons, curling tongs, electric hair straighteners, electric irons for styling hair, electric hair 
trimmers, electric hair clippers, electric hair cutters, manicure sets, cuticle nippers, cuticle tweezers, cuticle scissors, 
cuticle pushers, emery boards, emery files, nail scissors, nail clippers, nail buffers, nippers, hair-removing tweezers, hair 
cutting scissors, scissors for kitchen use, computer software, computer software and computer games (including 
software and games downloadable from the internet), software for social introduction, software for social networking, 
software for dating, software for business networking, software for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
computer application software for mobile phones for personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, networking, business advice, advocacy, dating, 
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities, 
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting 
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services, 
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
geolocation software, computer game software, computer game software playable via a social networking, business 
networking, social introduction, or dating applications, computer software for use as an application programming 
interface (API) to allow access to online services for competitions, computer software for use as an application 
programming interface (API) to allow access to online services for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
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humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
software and software applications to enable transmission, access, organization, and management of text messaging, 
instant messaging, web links, locations and images via the Internet and other communications networks, computer 
software to enable uploading, downloading, accessing, posting, displaying, streaming, linking, sharing or otherwise 
providing electronic media or information via computer and communication networks, downloadable software in the field 
of personal and social networking, personal and social introduction, professional introductions, career development, 
recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, 
education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender 
issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, downloadable software in the nature of a mobile application personal and 
social networking, personal and social introduction, professional introductions, career development, recruitment, 
networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, 
activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender issues, 
environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, software for location-based personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
downloadable electronic publications, databases, apparatus for recording, transmission or reproduction of sound or 
images, audio apparatus, magnetic data carriers, recording discs, film, sound and video recordings, tapes, cassettes, 
vinyl records, records [sound recordings] and other analogue recording media, compact discs, DVDs and other digital 
recording media, digital recordings, music and digital podcasts (downloadable), telephone ringtones (downloadable), 
publications (downloadable), sunglasses, eyewear, eyewear cases, eyewear pouches, cases for contact lenses, 
pedometers, wearable activity trackers, scales, electronic scales, bathroom scales, electronic signal transmitters, 
electronic tablets, mobile telephones, carrying cases for mobile telephones, covers for smartphones, cases for cameras, 
binoculars and computers, protective cases for e-book readers, memory sticks, electronic publications, mobile phone 
accessories, grips, stands and mounts for handheld electronic devices including mobile phones, tablets, sound players, 
video players, cameras, e-readers, protective mobile phone cases, adaptors, tablet cases, laptop cases, selfie sticks, 
headphones, earphone cases, portable power packs, speaker cases, mouse mats, computer mouse, karaoke machines, 
microphones, headsets, virtual reality headsets, wrist rests for use with computers, tape measures, rulers, magnets, 
eyeglass lanyards, apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, 
ventilating, water supply and sanitary purposes, tanning apparatus [sun beds], ultraviolet ray lamps, not for medical 
purposes, nail lamps, curling lamps, electric fans for personal use, electric heating fans, flaming torches, hair dryers, 
electric hair dryers, travel hair dryers, steam facial apparatus [saunas], steam baths, saunas and spas, foot spas, hot 
water bottles, lamps, lamp shades, book lights, bicycle reflectors, decorative lighting, string lights for festive decoration, 
strings of coloured lights for decorative purposes, coin banks (piggy banks), goods made from textiles and substitutes 
for textiles, household linen, bed and table covers, flags, banners, bunting, mats and coasters, linen, pyjama cases, 
blankets, picnic blankets, sleeping bags and sleeping mats, towels, curtains, shower curtain, wall hangings, hot water 
bottle covers, printed fabrics, quilts, quilt covers, bed spreads, bed sheets, pillow cases, handkerchiefs made of textile, 
textile articles sold as part of needlecraft kits, wall plaques of textile, baby blankets, baby buntings, glow sticks, fabric 
steamers, food steamers, electric, food dehydrators, electric, fruit roasters, filters for drinking water, air deodorising 
apparatus, air cooling apparatus, air dryers, beverage cooling apparatus, bed warmers, bicycle lights, toasters, lanterns, 
Chinese lanterns, chocolate fountains, electric, coffee machines, electric, cooking utensils, electric, curing lamps, not for 
medical purposes, sterilisers, steam sterilisers, ice-cream making machines, kettles, electric, oil burners, electronic 
candles, electric flashlights, tortilla presses, electric, waffle irons, electric, electric appliances for making yoghurt, water 
fountains, precious metals and their alloys, jewellery, precious and semi-precious stones, paste jewellery [costume 
jewellery], pins [jewellery], shoe jewellery, rings, earrings, necklaces, chokers, pendants, bracelets, charity bracelets, 
bangles, badges, pin badges, brooches, lapel pins, tie clips, tie bars, cuff links, cuff bracelets, charms, clocks, watch 
bands, watches, wristwatches with pedometer feature, jewellery boxes, key rings, key fobs, charms for key chains, 
charms for key rings, decorative key rings, key chain tags, key chains for use as jewellery, key holders, leather key rings, 
lanyards for keys, horological and chronometric apparatus and instruments, statues, trophies, medals and awards in 
precious metals, printed matter and printed publications, posters, books, magazines, leaflets, brochures, journals and 
event programmes, flyers, stickers, stationery, articles for packaging, wrapping and storage of paper, cardboard or 
plastics, adhesive packaging tapes, gift boxes, gift bags, gift packaging, disposable paper products, namely die cut paper 
shapes, bibs, handkerchiefs, coasters, doilies, napkins and paper table linen, stencils, nail stencils, scented paper drawer 
liners, tissues, face tissues of paper, pens, vouchers, photographs, artists' materials, paint brushes, instructional and 
teaching material (except apparatus), plastic materials for packaging (not included in other classes), absorbent sheets of 
paper or plastic for foodstuff packaging, adhesive bands for stationery or household purposes, adhesive tape dispensers 
[office requisites], adhesive tapes for stationery or household purposes, adhesives [glues] for stationery or household 
purposes, advertisement boards of paper or cardboard, paper boxes, cardboard boxes, display boxes of cardboard, 
cardboard packaging, cardboard packaging boxes in collapsible form, polythene films for wrapping or packaging, 
packaging boxes of paper, airtight packaging of paper, airtight packaging of cardboard, containers of card for packaging, 
containers of cardboard for packaging, lining papers for wrapping, cellulose acetate film for wrapping, albums, almanacs, 
announcement cards [stationery], bags (conical paper -), bags [envelopes, pouches] of paper or plastics, for packaging, 
bags for microwave cooking, balls for ball-point pens, bibs of paper, bags for packaging made of biodegradable plastic, 
bags for packaging made of biodegradable paper, packaging materials made from mineral-based paper substitutes, 
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blackboards, blotters, bookends, booklets, bookmarkers, books, bottle envelopes of cardboard or paper, bottle wrappers 
of cardboard or paper, boxes of cardboard or paper, bubble packs (plastic -) for wrapping or packaging, calendars, 
canvas for painting, cardboard, cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business 
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever 
arch files, magazine file, ring binders, dividers, paper sorter, repositionable notes, page markers, envelopes, labels, string 
tags, CD/DVD sleeves, raffle tickets, business cards, filing modules, desktop collection tray, recycling bin, year planners, 
bookmarks, cardboard tubes, cards, cases for stamps [seals], catalogues, charcoal pencils, chart pointers, non-
electronic, clipboards, clips for offices, coasters of paper, coffee filters (paper -), comic books, compasses for drawing, 
copying paper [stationery], correcting fluids [office requisites], correcting ink [heliography], correcting tapes [office 
requisites], covers [stationery], credit card imprinters, non-electric, decalcomanias, document files [stationery], document 
holders [stationery], drawer liners of paper, perfumed or not, drawing boards, drawing instruments, drawing materials, 
drawing pads, drawing pens, drawing sets, elastic bands for offices, embroidery designs [patterns], engraving plates, 
engravings, envelopes [stationery], erasing products, erasing shields, etching needles, etchings, face towels of paper, 
figurines [statuettes] of papier mâché, files [office requisites], filter paper, filtering materials [paper], flags of paper, 
flower-pot covers of paper, folders for papers, folders [stationery], forms, printed, fountain pens, garbage bags of paper 
or of plastics, graphic prints, greeting cards, gummed tape [stationery], handkerchiefs of paper, handwriting specimens 
for copying, hat boxes of cardboard, holders for checkbooks [cheque books], holders for stamps [seals], humidity control 
sheets of paper or plastic for foodstuff packaging, index cards [stationery], indexes, indian inks, ink, ink sticks, ink stones 
[ink reservoirs], inking pads, inkstands, inkwells, labels, not of textile, ledgers [books], letter trays, letters [type], 
lithographic works of art, lithographs, loose-leaf binders, luminous paper, manifolds [stationery], marking pens 
[stationery], mats for beer glasses, modelling clay, modelling materials, modelling paste, modelling wax, not for dental 
purposes, molds for modelling clays [artists' materials], money clips, musical greeting cards, napkins of paper for 
removing make-up, newsletters, newspapers, nibs, note books, office perforators, office requisites, except furniture, 
packaging material made of starches, packing paper, pads [stationery], paint boxes [articles for use in school], paint 
trays, painters' easels, paintings [pictures], framed or unframed, palettes for painters, pamphlets, pantographs [drawing 
instruments], paper, paper bows, paper clasps, paper-clips, paper knives [cutters], office requisites, paper ribbons, paper 
sheets [stationery], paperweights, papier mâché, parchment paper, passport holders, pastels [crayons], patterns for 
dressmaking, patterns for making clothes, pen cases, pen clips, pen wipers, pencil holders, pencil lead holders, pencil 
leads, pencil sharpeners, electric or non-electric, pencil sharpening machines, electric or non-electric, pencils, 
penholders, pens [office requisites], periodicals, photo-engravings, photograph stands, photographs [printed], pictures, 
placards of paper or cardboard, place mats of paper, plastic film for wrapping, portraits, postcards, printed publications, 
prints [engravings], table linen of paper, table napkins of paper, tablecloths of paper, tablemats of paper, writing cases 
[sets], writing cases [stationery], writing chalk, writing instruments, writing materials, writing or drawing books, writing 
pads, writing paper, cup sleeves of cardboard, paper drinking straws, luggage and carrying bags, umbrellas and parasols, 
walking sticks, whips, harness and saddlery, purses, coin purses, wallets, travel pass holders, passport covers, 
handbags, luggage tags, suitcases, rucksacks, backpacks, sports bags, school bags, shopping bags, tote bags, canvas 
bags, fashion bags, holdalls, weekend bags, wash bags, umbrella bags, bum bags, foldaway bags, make up bags, 
cosmetic cases, cosmetic pouches, grooming organizers for travel, handbag organizers, flight bags, garment bags, key 
pouches, leather pouches, leather bags, tool pouches sold empty, swim bags, shoe bags, pyjama bags, beach bags, 
trunks and travelling bags, vanity cases sold empty, furniture, mirrors, picture frames, containers, not of metal, for 
storage, unworked or semi-worked bone, horn, whalebone or mother-of-pearl, shells, meerschaum, yellow amber, action 
figures made of plastic and wood, miniature figurines, figurines, model figures, models, ornaments, water globes, statues 
of wood, wax, plaster or plastic, figurines [statuettes] of wood, wax, plaster or plastic, clothes hangers, pillows and 
cushions, animal housing and beds, household or kitchen utensils and containers, cookware and tableware, except forks, 
knives and spoons, combs and sponges, wide tooth combs for hair, electric hair combs, brushes (except paint brushes), 
hair brushes, electric hair brushes, brush-making materials, make-up brushes, cosmetics brushes, powder compacts, 
powder puffs, articles for cleaning purposes, steelwool, unworked or semi-worked glass (except glass used in building), 
glassware, porcelain and earthenware not included in other classes, dishes [household utensils], money boxes, lunch 
boxes, bento boxes, snack boxes, cupcake baking cases, cupcake moulds, carafes, decanters, serving trays, egg cups, 
oven mitts, ironing board covers, drinking vessels, cups, mugs, beer mugs, tankards, jugs, cruet sets, spice sets, picnic 
baskets (fitted-) including dishes, bottle openers, cork screws, travel mugs, shakers, cocktail shakers, cocktail stirrers, 
drinking straws, painted glassware, crockery, cutlery rests, cutlery trays, chopsticks, coasters, not of paper and other 
than table linen, teapots, tea strainers, cake stands, paper drinking straws, cup sleeves of cardboard, fragrant oil burners, 
aromatic oil diffusers, other than reed diffusers, soap dispensers, loofahs, jars, bottles, flasks, apothecary jars, vases, 
containers for flowers, flower and plant baskets, candlesticks, candelabra [candlesticks], figurines [statuettes] of 
porcelain, ceramic, earthenware or glass, baskets for domestic use, wastepaper baskets, porcelain articles for decorative 
purposes, clothing, footwear, headgear, clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, 
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, 
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer 
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies 
[clothing], coats, parkas, ponchos, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, dressing 
gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs, beach clothes, namely, swimming 
caps, swim wear, bikinis, tankinis, swimming trunks, swim suits, suspenders, suspender belts, waterproof clothing, 
namely, waterproof jackets and waterproof pants, footwear, headwear namely, hats, caps, bandanas, beanies, ear muffs, 
fascinator hats, headbands, headscarves, wristbands [clothing], sweat bands, lace and embroidery, ribbons and braid, 
buttons, hooks and eyes, pins and needles, artificial flowers, hair decorations, false hair, artificial fruit, badges for wear, 
not of precious metal, barrettes [hair-slides], beads other than for making jewelry, birds' feathers [clothing accessories], 
bobbins for retaining embroidery floss or wool [not parts of machines], bodkins, boxes for needles, brassards, brooches 
[clothing accessories], collar supports, competitors' numbers, darning lasts, decoration of textile articles (heat adhesive 
patches for -) [haberdashery], expanding bands for holding sleeves, false beards, false moustaches, feathers [clothing 
accessories], hair coloring caps, hair curlers, other than hand implements, hair curling papers, hair curling pins, hair 
extensions, hair grips [slides], hair nets, hair ornaments, hair bows, hair pins, claw clips [hair accessories], snap clips 
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[hair accessories], hair twisters [hair accessories], hair scrunchies, hair bands, elasticated hair bands, foam hair rollers, 
hat ornaments, not of precious metal, belt clasps, belt buckles, heat adhesive patches for repairing textile articles, needle 
cases, needle cushions, numerals for marking linen, ostrich feathers [clothing accessories], pin cushions, plaited hair, 
sewing boxes, sewing thimbles, shoe ornaments, not of precious metal, shoe laces, shoulder pads for clothing, spangles 
for clothing, top-knots [pompoms], toupees, trouser clips for cyclists, wigs, lanyards (cords) for wear, games, toys and 
playthings, video game apparatus, gymnastic and sporting articles, decorations for Christmas trees, play balloons, game 
balls, baseball gloves, bats for games, bells and other decorations for Christmas trees, roller skates, in line skates, toy 
flying saucers and other flying discs, clubs for games, above ground wading pools, exercise weights, dumbbells, exercise 
bands, yoga straps, gym balls, hand grip strengtheners, playing cards and card games, apparatus for playing electronic 
game, balloons, balls for games, balls for play, battery operated toys, battery operated remote controlled toy vehicles, 
bats for ball games, beach balls, board games, costumes masks, craft model kits, developmental toys, educational 
playthings, interactive gaming chairs for video games, gaming keypads, hand-held units for playing electronic games, 
electronic learning toys, soft toys, inflatable swimming pools, jigsaw puzzles, cube puzzles, kites, musical toys and 
games, toy figures, model toys, party favours, party games, stuffed toy animals, dart mats, barrels for darts, holders for 
darts, meat, fish, poultry and game, meat extracts, vegetarian sausages, vegetarian charcuterie, preserved, frozen, dried 
and cooked fruits and vegetables, ready prepared meals made primarily of meat, fish or vegetables, jellies, jams, 
compotes, eggs, milk and milk products, oils and fats for food, coffee, tea, cocoa and artificial coffee, rice, tapioca and 
sago, flour and preparations made from cereals, bread, pastries and confectionery, chocolate, edible ices, sugar, honey, 
treacle, yeast, baking-powder, salt, mustard, vinegar, sauces [condiments], spices, ice [frozen water], sweets (non-
medicated), ice creams, sorbets, frozen lollies, frozen yoghurt yoghurts cakes, cake mixes, biscuits, edible decorations, 
raw and unprocessed agricultural, aquacultural, horticultural and forestry products, raw and unprocessed grains and 
seeds, fresh fruits and vegetables, fresh herbs, natural plants and flowers, bulbs, seedlings and seeds for planting, live 
animals, foodstuffs and beverages for animals, malt, beers, mineral waters, aerated waters, non-alcoholic beverages, fruit 
beverages and fruit juices, nutritional drinks, namely, mixed fruit juices, vegetable juices, energy drinks, syrups for 
making beverages, preparations for making beverages, beverages containing vitamins, powders for the preparation of 
beverages, alcoholic beverages (except beers), wine, cider, pre-mixed alcoholic beverages, other than beer-based, 
alcoholic essences, alcoholic extracts, anise [liqueur], anisette [liqueur], aperitifs, arak [arrack], bitters, brandy, cider, 
cocktails, curacao, digesters [liqueurs and spirits], distilled beverages, fruit (alcoholic beverages containing -), fruit 
extracts, alcoholic, gin, kirsch, liqueurs, mead [hydromel], peppermint liqueurs, perry, piquette, rice alcohol, rum, sake, 
spirits [beverages], vodka, whisky, wine, spirits, liquors; hosting of exhibitions and networking events for business 
purposes; information, advisory and consultancy services relating to all the aforesaid.

Cl.38;Electronic transmission of data, messages, graphics, images and information; peer-to-peer photo sharing 
services, namely, electronic transmission of digital photo files among internet users; providing access to computer, 
electronic and online databases; email and instant messaging services in connection with personal and social 
networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; providing online chat room 
services in connection with personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice 
and advocacy; providing online chat rooms in connection with personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health, 
mentoring, networking, business advice and advocacy; provision of online chat rooms in connection with personal and 
social networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; providing access to online 
services relating to personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice and 
advocacy; providing access to computer databases in the fields of personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health, 
mentoring, networking, business advice and advocacy; location-based transmission of information; audio, text and video 
broadcasting services over computer or other communication networks, including uploading, posting, displaying and 
electronically transmitting data, information, audio and video images; providing access to an online network service; 
providing access to multimedia content online; provision of access to content, websites and portals; transmission of 
videos, films, pictures, images, text, photos, games, user-generated content, audio content and information via the 
internet; communication by online blogs; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment and educational 
services, namely organising and providing training, events, seminars, webinars, presentations and discussion groups in 
the fields of personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, volunteering opportunities, social and charitable 
services, charitable activities and charitable fundraising programs; information services relating to education, culture, 
entertainment, and leisure; organising and providing seminars, presentations and discussion groups and providing 
training in the fields of personal development, career development, relationship building, training, recruiting, business 
consulting, business development, and networking and providing information thereof; hosting of exhibitions, conferences 
and seminars and networking events for educational, entertainment and cultural purposes; hosting of conferences and 
seminars for business purposes; organising and conducting online educational and training events including virtual 
meetings and seminars; charitable services, namely education and training; charitable services, namely academic 
mentoring; writing of texts, other than publicity texts; social club services for entertainment purposes; electronic games 
services, including provision of computer games on line or by means of a global computer network; publishing services; 
electronic publishing services for others; electronic and online publishing services; providing electronic publications (not 
downloadable); providing online games; information services relating to entertainment, provided on-line from a computer 
database or the internet; publication of editorial content of sites accessible via a global computer network; publication of 
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documents in the field of social affairs; providing online non-downloadable audio content; providing online non-
downloadable video content; provision of non–downloadable electronic publications; organising and conducting 
entertainment and cultural events; organising and conducting recreational events; organising and hosting entertainment 
or sports events for charitable purposes; provision of gymnasium facilities; provision of sports amenities; provision of 
recreational facilities; provision of instruction in sport; provision of facilities for group exercise; health club services; 
training services relating to health and fitness; personal coaching; personal fitness training services; personal trainer 
services; instruction in group exercise; dance instruction; rental of sports equipment; sport club facilities; provision of 
swimming bath facilities; gymnasium instruction; provision of aerobics and other exercise training in classes; provision 
of yoga instruction and classes; educational services in the field of healthcare and beauty; instruction in pilates and 
gyrotonics; organising of meetings and conferences; organising competitions; arranging, organising and conducting 
award ceremonies; organising competitions; organising and conducting competitions; entertainment services relating to 
the music industry, the presentation of live performances and to television programmes; entertainment services relating 
to live and recorded performances, events, award shows, film showings and television programmes; hosting awards 
relating to music, films, television and cinematography; organisation, production and provision of events for 
entertainment and cultural purposes; music recording studio services; music production; music production services; 
music competition services; music festival services; music performance, entertainment and educational services in the 
nature of providing presentations and exhibitions; arranging and conducting award ceremonies; arranging award 
ceremonies and gala evenings for entertainment purposes; organising award ceremonies relating to music; organising 
and conducting recreational events; organising meetings and conferences; hosting seminars, educational presentations 
and discussion groups and providing training in the fields of personal development, career development, relationship 
building, training, recruiting, business consulting, business development, and networking and providing information 
thereof; arranging and conducting of workshops in the fields of personal development, career development, relationship 
building, training, recruiting, business consulting, business development, and networking and providing information 
thereof; hosting of exhibitions, conferences and seminars and networking events for cultural purposes; hosting of 
conferences and seminars for business purposes; organising and conducting online training events including virtual 
meetings and seminars; mentoring (education and training); organising and staging of sporting and e-sporting events, 
competitions and tournaments; entertainment services in the nature of e-sports and video game contests, games, 
tournaments, exhibitions, competitions and events; provision and organisation of on-line gaming, including organising 
and coordination of game tournaments, leagues and tours for computer game playing purposes via a web-based system 
and on-line portal for gamers; providing online news, information and commentary in the fields of sports, esports and 
video gaming; entertainment services provided via non-downloadable software that allows users to create, modify, 
upload, download, share, preview, and publish user created interactive video game content, music, and other media files 
via a global computer network; rental of costumes; information, advisory and consultancy services relating to all the 
aforesaid.

Cl.42;Computer services, namely, hosting virtual communities for registered users to organize groups and events, 
participate in discussions, and engage in social, business and community networking; computer services, namely, 
hosting electronic facilities for others for organizing and conducting meetings, events and interactive discussions via 
communication networks; application service provider (ASP) services, namely, hosting computer software applications of 
others; application service provider (ASP) featuring digital mapping software for use in the fields of geographic 
information systems and location-based services, namely computer graphics software and computer software for 
providing information concerning location of persons and assets; application service provider (ASP) featuring software to 
enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise 
providing of electronic media or information over communication networks; providing temporary use of non-
downloadable software applications for social networking, creating a virtual community, and transmission of data, text, 
information, messages, images, graphics, photographic images, video, audio and audiovisual content; computer services 
in the nature of designing and implementing customized web pages featuring user-defined or specified information, 
personal profiles, audio, video, photographic images, text, graphics and data; hosting a web site featuring technology that 
enables online users to create personal profiles featuring social networking information and to transfer and share such 
information among multiple websites; hosting an online website community for registered users to share information, 
photos, audio and video content for the purposes of personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, networking, business advice, advocacy, dating, 
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities, 
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting 
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services, 
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations; design 
services; custom design services; clothing design services; textile design services; jewellery design services; house 
design services; architectural design services; building design services; interior design services; design services for 
furniture; clothing design services; cake design services; information, advisory and consultancy services relating to all 
the aforesaid.

Cl.45;Personal and social introduction, personal and social networking, dating, relationships and advocacy services; 
concierge services; match making services; online personal and social introduction, personal and social networking, 
dating, relationships and advocacy services; internet based dating services; location-based personal and social 
introduction, personal and social networking, dating, relationships and advocacy services; personal and social 
introduction, personal and social networking, dating, relationships and advocacy services provided via a software 
application for portable electronic devices; charitable services in the nature of providing clothing to needy persons 
[charitable services]; providing social services and information in the field of personal development, namely self-
improvement, self-fulfilment, charitable, philanthropic, volunteer, public and community services, and humanitarian 
activities; personal wardrobe styling consultancy; licensing of computer software and other technology; security services 
for the protection of property and individuals; rental of clothing; personal wardrobe styling services; lost property 
services in the nature of lost and found services; nanny services; babysitting services; lobbying services other than for 
commercial purposes; house sitting; wedding officiant services; private investigation; genealogy research; legal services; 
consulting in the field of personal relationships; information, advisory and consultancy services relating to all the aforesaid. 
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Priority claimed from 12/07/2019; Application No. : 40201915349Q ;Singapore 

4507356    09/01/2020
[International Registration No. : 1525622]
GARENA ONLINE PRIVATE LIMITED
1 Fusionopolis Place, 17-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer program for communication devices; computer software applications, downloadable; computer 
programs [downloadable software]; computer software, recorded; internet servers; computer software, namely software 
for the transmission, recording, reproduction, display, organization, management, manipulation and review of messages, 
text, images, files, audio, video and audio-visual content and other data for the facilitation of communications between 
two or multiple users via computer networks, communication networks and the global information network; computer 
software development tools; animated cartoons; electronic publications (downloadable); computer programs for use in 
tracking the status of various users of online interactive gaming services; downloadable video and audio files, namely 
digital media in the form of downloadable audio files and downloadable video files, featuring video games; electronic 
notice board; computer application software for cellular phones, namely software for use in mobile phones; video games 
software; computer software applications, downloadable, namely computer application software for mobile phones, 
handheld computers, laptop computers, tablet computers featuring software for video games; downloadable image files, 
namely downloadable images in the field of video games; electronic game software for mobile telephone; computer game 
programs for use in connection with multiplayer interactive games played over a global communication network.

Cl.41;Entertainment; entertainment information; organisation of competitions [education or entertainment]; provision of 
on-line entertainment; publication of texts, other than publicity texts; fan club services [entertainment]; production of 
animated films; providing on-line videos, not downloadable; providing on-line music, not downloadable; game services 
provided online from a computer or mobile phone network, namely providing an on-line computer game for others over 
global and local area computer networks; games services provided on-line from a computer network, namely matching 
online game players with other players of similar skill levels; game services provided on-line from a computer network, 
namely tracking of users of online interactive gaming services; providing on-line electronic publications, not 
downloadable; providing on-line computer games.

Cl.42;Computer programming; computer software design; computer systems integration services; data conversion of 
computer programs and data [not physical conversion]; data encryption and decoding services; design and development 
of computer programs for mobile phones; design and development of computer software for computers; diagnosis of 
faults in computer programs; hosting of software as a service (SaaS); maintenance of computer software relating to 
computer security and prevention of computer risks; providing temporary use of on-line non-downloadable authentication 
software for communications with computers via global communication network; server hosting; technological 
consultancy; telecommunications technology consultancy; troubleshooting of computer software problems [technical 
support]; updating of computer software relating to computer security and prevention of computer risks; electronic data 
storage; information technological [IT] consultancy; off-site data back up; design and development of computer game 
software and virtual reality software; provision of online non-downloadable software (application service provider).
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4507401    13/01/2020
[International Registration No. : 1525035]
Yankuang Group Co.,LTD.
No.298 Fushan South Road, Zoucheng City, Jining City 273500 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.1;Ammonia; argon; nitrogen; oxygen for industrial purposes; acetic anhydride; ethyl alcohol; benzene derivatives; 
esters; methanol; butanal; catalysts; nitrogenous fertilisers; chemical fertilizers.

Cl.4;Industrial oil; coal tar oil; kerosene; ethanol [fuel]; anthracite; coal; coke; mineral fuel; lignite; paraffin; combustible 
briquettes; electrical energy.

Cl.35;Advertising; business management assistance; commercial information agency services; business 
investigations; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; marketing; accounting; financial auditing; import-export agency services.

Cl.37;Building construction supervision; construction; mining extraction; drilling of wells; boiler cleaning and repair; 
burner maintenance and repair; machinery installation, maintenance and repair; installation, maintenance and repair of 
computer hardware; fire alarm installation and repair; burglar alarm installation and repair; electric appliance installation 
and repair.

Cl.39;Transport; car transport; railway transport; storage of goods; electricity distribution; distribution of energy; 
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operating canal locks; organizing of travel; transport by pipeline; freighting; bottling services.
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4507432    14/01/2020
[International Registration No. : 1525903]
BIOFARMA
50 rue Carnot F-92284 Suresnes cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; medical and veterinary preparations; hygienic products for medical purposes; dietetic 
substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (inspecting), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; digital 
recording media; sound recording disks; data and information processing apparatus and equipment; software; 
computers; data processing equipment; software recorded on magnetic media or downloaded from a remote computer 
network; downloadable computer software applications; telecommunication equipment for use with mobile networks; 
transmitters of electronic signals; personal digital assistant; connected bracelets; connected scales, connected watches 
(measuring instruments); connected self-measurement tools; spectacles, contact lenses; video cameras; wearable 
activity trackers; augmented reality software; virtual reality computer programs; medical image analysis systems based 
on artificial intelligence; virtual reality headsets.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; artificial limbs, eyes and 
teeth; suture material; medical devices; diagnostic and monitoring devices for medical use; compression stockings, 
tights and socks; stockings, tights and socks for varicose veins; bandages for compression dressing; medical apparatus, 
instruments and equipment for introducing pharmaceutical preparations into the human body; infusion devices and 
syringes for medical use; diagnostic tools and instruments for medical use; blood analysis apparatus for medical use; 
medical endoscopy apparatus; inhalers; physiological monitoring and measuring apparatus for medical use; telemetry 
apparatus for medical use; acupuncture equipment; hearing aids; automatic analyzers for medical use; medical imaging 
apparatus; massage apparatus; computer-aided medical apparatus and instruments; health monitoring and testing 
apparatus; sensors, monitors and display screens in the field of health; electric or electronic sensors for use in detecting, 
measuring, processing, collecting, recording and transmitting health-related variables.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
assistance services in company creation; database management; management of computer files and databases on a 
virtual data exchange platform; recording, transcription, composition, compilation or systematization of written 
communications, recordings and information in a database; compilation of mathematical or statistical data; computer file 
management; compilation of information into computer databases; updating and maintenance of data in computer 
databases; management and processing of data, particularly medical, surgical, pharmacological data, on behalf of third 
parties; business management and organization consultancy; business management consultancy; analysis of 
commercial data; market studies; information relating to market research; sales promotion services for third parties; 
public relations; sponsorship search; auctioneering; organization of events for commercial or advertising purposes; 
subsidy administration and management (business management assistance); provision of personnel; collection of 
information for companies; data processing verification; data retrieval services.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advice relating to 
health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; home 
healthcare services; individualized medical prescription services; online medical prescription services; consultancy in 
relation to medical treatment in the home; consultancy regarding self-medication; medical information services for 
patients; remote medical examination services; advice concerning personal well-being [health]; medical monitoring of 
patients including provided remotely; providing medical support in the monitoring of patients receiving medical 
treatments; medical information retrieval services; medical health assessments.
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Cl.45;Provision of individual support services to families of patients with serious illnesses; social networking services.
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4507438    23/01/2020
[International Registration No. : 1525917]
Bumble Holding Limited
The Broadgate Tower, Third Floor, 20 Primrose Street LONDON EC2A 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated skin care preparations; multifunctional 
cosmetics; natural cosmetics; organic cosmetics; sun blocking preparations; cosmetics for personal use; non-medicated 
dentifrices; perfumery, essential oils; bleaching preparations for cosmetic purposes; cleaning, polishing, scouring and 
abrasive preparations; toiletries; shaving preparations; after-shave creams; eau de Cologne; lotions; milks; cosmetic 
creams; face and body creams; face serums; hand and body creams and lotions; facial toner; moisturising body lotion; 
anti-aging cream; under eye correctors; under-eye enhancers; make-up primers; contour make-up sticks; facial 
concealer; balms for cosmetic purposes; balms other than for medical purposes; beauty and personal care preparations; 
beauty masks; face masks; cosmetic facial masks; sun bronzers; body sprays; body mists; body wash; bubble bath; bath 
foams; bath oils; bath gel; bath milks; bath bombs; bath melts; bath petals; bath salts; bath pearls; cleaning gels; 
cosmetics; decorative cosmetics; cover sticks; foundation make-up; cream foundation; liquid foundation; cosmetic 
powders; loose face powder; face dusting powders; pressed face powder; eau de toilette; blusher; eye liner; eye pencil; 
eye shadow; eyebrow cosmetics; eyebrow pencil; eyelash tint; pomades for cosmetic purposes; lip cosmetics; lip gloss; 
lip balm; lip liner; lip pencil; lip stains [cosmetics]; lipstick; lipstick cases; mascara; make-up remover; make-up removing 
gels; skin cleansers; wipes, tissues and cloths impregnated with a skin cleanser; make-up removing lotions; make-up 
removing milks; make-up removing preparations; make-up pads of cotton wool; cotton wool balls for cosmetic use; 
cotton buds for cosmetic purposes; body scrubs; sun care preparations; sun protectors for lips; sunblock lotions; 
sunscreen; self tanning creams [cosmetic]; self tanning lotions [cosmetic]; shower gels; soaps; exfoliating body scrub; 
face and body glitter; shampoos; hair conditioners; hair masks; hairspray; hair chalks; hair colouring; hair dyes; hair 
highlighting spray; dry shampoo; hair wax; hair mousse; hair oil; hair removing cream; perfumes; breath fresheners; 
hand wash; removable tattoos for cosmetic purposes; henna [cosmetic dye]; body deodorants; substances for laundry 
use; abrasives; nail varnishes; artificial fingernails; nail adhesives; nail tips; nail hardeners; nail strengtheners; nail art 
pens; nail art stickers; nail glitter; nail polish removers; cuticle oils; cuticle creams; cuticle conditioners; artificial 
eyelashes; teeth whitening strips; room fragrances; air fragrance reed diffusers; parts and fittings for all the 
aforementioned goods.

Cl.9;Computer software; computer software and computer games (including software and games downloadable from 
the internet); software for social introduction; software for social networking; software for dating; software for business 
networking; software for personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; computer application software for mobile 
phones for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; geolocation software; computer game 
software; computer game software playable via social networking, business networking, social introduction, or dating 
applications; computer software for use as an application programming interface (API) to allow access to online services 
for competitions; computer software for use as an application programming interface (API) to allow access to online 
services for personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; software and software applications to enable 
transmission, access, organization, and management of text messaging, instant messaging, web links, locations and 
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images via the Internet and other communications networks; computer software to enable uploading, downloading, 
accessing, posting, displaying, streaming, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks; downloadable software in the field of personal and social networking, personal 
and social introduction, professional introductions, career development, recruitment, networking, business advice, 
advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, 
the humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global 
issues, connecting volunteers to volunteering opportunities, accessing information regarding providers of social and 
charitable services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or 
donations; downloadable software in the nature of a mobile application for personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations; 
software for location-based personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, 
accessing information regarding providers of social and charitable services, charitable activities and charitable 
fundraising programs, enabling users to make charitable gifts or donations; downloadable electronic publications; 
databases; apparatus for recording, transmission or reproduction of sound or images; audio apparatus; magnetic data 
carriers, recording discs; film, sound and video recordings; tapes, cassettes, vinyl records, records [sound recordings] 
and other analogue recording media; compact discs, DVDs and other digital recording media; digital recordings; music 
and digital podcasts (downloadable); telephone ringtones (downloadable); publications (downloadable); sunglasses; 
eyewear; eyewear cases; eyewear pouches; cases for contact lenses; pedometers; wearable activity trackers; scales; 
electronic scales; bathroom scales; electronic signal transmitters; electronic tablets; mobile telephones; carrying cases 
for mobile telephones; covers for smartphones; cases for cameras, binoculars and computers; protective cases for e-
book readers; memory sticks; electronic publications; mobile phone accessories; grips, stands and mounts for handheld 
electronic devices including mobile phones, tablets, sound players, video players, cameras, e-readers; protective mobile 
phone cases; adaptors; cases for computer tablets; laptop cases; selfie sticks; headphones; earphone cases; portable 
power packs; speaker cases; mouse mats; computer mouse; karaoke machines; microphones; headsets; virtual reality 
headsets; wrist rests for use with computers; tape measures; rulers; magnets; eyeglass lanyards; parts and fittings for all 
the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery; precious and semi-precious stones; paste jewellery [costume 
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; charity bracelets; 
bangles; badges of precious metal; pin badges; brooches; lapel pins; tie clips; tie bars; cuff links; cuff bracelets; charms; 
clocks; watch bands; watches; wristwatches with pedometer feature; jewellery boxes; key rings, key fobs; charms for key 
chains; charms for key rings; decorative key rings; key chain tags; key chains for use as jewellery; key holders; leather 
key rings; lanyards for keys; horological and chronometric apparatus and instruments; statues, trophies, medals and 
awards in precious metals; parts and fittings for the aforementioned goods.

Cl.16;Printed matter and printed publications; posters, books, magazines, leaflets, brochures, journals and event 
programmes; flyers; stickers; stationery; articles for packaging, wrapping and storage of paper, cardboard or plastics; 
adhesive packaging tapes; gift boxes; gift bags; gift packaging; disposable paper products, namely die cut paper shapes, 
bibs, handkerchiefs, coasters, doilies, napkins and paper table linen; stencils; nail stencils; scented paper drawer liners; 
tissues; face tissues of paper; pens; vouchers; photographs; artists' materials; paint brushes; instructional and teaching 
material (except apparatus); plastic materials for packaging (not included in other classes); absorbent sheets of paper or 
plastic for foodstuff packaging; adhesive bands for stationery or household purposes; adhesive tape dispensers [office 
requisites]; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household 
purposes; advertisement boards of paper or cardboard; paper boxes; cardboard boxes; display boxes of cardboard; 
cardboard packaging; cardboard packaging boxes in collapsible form; polythene films for wrapping or packaging; 
packaging boxes of paper; airtight packaging of paper; airtight packaging of cardboard; containers of card for packaging; 
containers of cardboard for packaging; lining papers for wrapping; cellulose acetate film for wrapping; albums; almanacs; 
announcement cards [stationery]; bags (conical paper -); bags [envelopes, pouches] of paper or plastics, for packaging; 
bags for microwave cooking; balls for ball-point pens; bibs of paper; bags for packaging made of biodegradable plastic; 
bags for packaging made of biodegradable paper; packaging materials made from mineral-based paper substitutes; 
blackboards; blotters; bookends; booklets; bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers 
of cardboard or paper; boxes of cardboard or paper; bubble packs (plastic -) for wrapping or packaging; calendars; 
canvas for painting; cardboard; cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business 
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever 
arch files, magazine file, ring binders, dividers, paper sorter, repositionable notes, page markers, envelopes, labels, string 
tags, CD/DVD sleeves, business cards, filing modules, desktop collection tray, recycling bin, year planners, bookmarks; 
cardboard tubes; cards; cases for stamps [seals]; catalogues; charcoal pencils; chart pointers, non-electronic; 
clipboards; clips for offices; coasters of paper; coffee filters (paper -); comic books; compasses for drawing; copying 
paper [stationery]; correcting fluids [office requisites]; correcting ink [heliography]; correcting tapes [office requisites]; 
covers [stationery]; credit card imprinters, non-electric; decalcomanias; document files [stationery]; document holders 
[stationery]; drawer liners of paper, perfumed or not; drawing boards; drawing instruments; drawing materials; drawing 
pads; drawing pens; drawing sets; elastic bands for offices; embroidery designs [patterns]; engraving plates; engravings; 
envelopes [stationery]; erasing products; erasing shields; etching needles; etchings; face towels of paper; figurines 
[statuettes] of papier mâché; files [office requisites]; filter paper; filtering materials [paper]; flags of paper; flower-pot 
covers of paper; folders for papers; folders [stationery]; forms, printed; fountain pens; garbage bags of paper or of 
plastics; graphic prints; greeting cards; gummed tape [stationery]; handkerchiefs of paper; handwriting specimens for 
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copying; hat boxes of cardboard; holders for checkbooks [cheque books]; holders for stamps [seals]; humidity control 
sheets of paper or plastic for foodstuff packaging; index cards [stationery]; indexes; indian inks; ink; ink sticks; ink 
stones [ink reservoirs]; inking pads; inkstands; inkwells; labels, not of textile; ledgers [books]; letter trays; letters [type]; 
lithographic works of art; lithographs; loose-leaf binders; luminous paper; manifolds [stationery]; marking pens 
[stationery]; mats for beer glasses; modelling clay; modelling materials; modelling paste; modelling wax, not for dental 
purposes; molds for modelling clays [artists' materials]; money clips; musical greeting cards; napkins of paper for 
removing make-up; newsletters; newspapers; nibs; note books; office perforators; office requisites, except furniture; 
packaging material made of starches; packing paper; pads [stationery]; paint boxes [articles for use in school]; paint 
trays; painters' easels; paintings [pictures], framed or unframed; palettes for painters; pamphlets; pantographs [drawing 
instruments]; paper; paper bows; paper clasps; paper-clips; paper knives [cutters]; office requisites; paper ribbons; paper 
sheets [stationery]; paperweights; papier mâché; parchment paper; passport holders; passport covers; pastels [crayons]; 
patterns for dressmaking; patterns for making clothes; pen cases; pen clips; pen wipers; pencil holders; pencil lead 
holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric; 
pencils; penholders; pens [office requisites]; periodicals; photo-engravings; photograph stands; photographs [printed]; 
pictures; placards of paper or cardboard; place mats of paper; plastic film for wrapping; portraits; postcards; printed 
publications; prints [engravings]; table linen of paper; table napkins of paper; tablecloths of paper; tablemats of paper; 
writing cases [sets]; writing cases [stationery]; writing chalk; writing instruments; writing materials; writing or drawing 
books; writing pads; writing paper; parts and fittings for all the aforementioned goods.

Cl.18;Luggage and carrying bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; purses; coin 
purses; wallets; travel pass holders; handbags; luggage tags; suitcases; rucksacks; backpacks; sports bags; school 
bags; shopping bags; tote bags; canvas bags; fashion bags; holdalls; weekend bags; wash bags; umbrella bags; bum 
bags; foldaway bags; make up bags; cosmetic cases; cosmetic pouches; grooming organizers [toiletry bags] for travel; 
handbag organizers, being inserts specifically adapted for handbags; flight bags; garment bags; key pouches; leather 
pouches; leather bags; tool pouches sold empty; swim bags; shoe bags; pyjama bags; beach bags; trunks and travelling 
bags; vanity cases sold empty; parts and fittings for all the aforementioned goods.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; wide tooth combs for hair; electric hair combs; brushes (except paint brushes); hair brushes; electric hair 
brushes; brush-making materials; make-up brushes; cosmetics brushes; powder compacts; powder puffs; articles for 
cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes; dishes [household utensils]; money boxes; lunch boxes; bento boxes; snack 
boxes; cupcake baking cases; cupcake moulds; carafes; decanters; serving trays; egg cups; oven mitts; ironing board 
covers; drinking vessels; cups; mugs; beer mugs; tankards; jugs; cruet sets; spice sets; picnic baskets (fitted-) including 
dishes; bottle openers; cork screws; travel mugs; shakers; cocktail shakers; cocktail stirrers; drinking straws; painted 
glassware; crockery; cutlery rests; cutlery trays; chopsticks; coasters, not of paper and other than table linen; teapots; 
tea strainers; cake stands; paper drinking straws; cup sleeves of cardboard; fragrant oil burners; aromatic oil diffusers, 
other than reed diffusers; soap dispensers; loofahs; jars; bottles; flasks; apothecary jars; vases; containers for flowers; 
flower and plant baskets; candlesticks; candelabra [candlesticks]; figurines [statuettes] of porcelain, ceramic, 
earthenware or glass; baskets for domestic use; wastepaper baskets; porcelain articles for decorative purposes; coin 
banks (piggy banks); parts and fittings for all the aforementioned goods.

Cl.24;Goods made from textiles and substitutes for textiles; household linen; bed and table covers; flags, banners, 
bunting; place mats and coasters; linen; pyjama cases; blankets; picnic blankets; sleeping bags; towels; curtains; shower 
curtain; wall hangings; hot water bottle covers; printed fabrics; quilts, quilt covers; bed spreads, bed sheets; pillow 
cases; handkerchiefs made of textile; textile articles sold as part of needlecraft kits; wall plaques of textile; baby blankets; 
baby buntings; parts and fittings for the aforementioned goods.

Cl.25;Clothing, footwear, headgear; clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, 
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, 
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer 
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies 
[clothing], coats, parkas, ponchos, snoods, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, 
dressing gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs; beach clothes, namely, 
swimming caps, swim wear, bikinis, tankinis, swimming trunks, swim suits; suspenders, suspender belts; waterproof 
clothing, namely, waterproof jackets and waterproof pants; footwear; headwear namely, hats, caps, bandanas, beanies, 
ear muffs, fascinator hats, headbands, headscarves; wristbands [clothing]; sweat bands; parts and fittings for all the 
aforementioned goods.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees; play balloons; game balls; baseball gloves; bats for games; bells and other decorations for Christmas trees; roller 
skates; in line skates; toy flying saucers and other flying discs; clubs for games; above ground wading pools; exercise 
weights; dumbbells; exercise bands; yoga straps; gym balls; hand grip strengtheners; playing cards and card games; 
apparatus for playing electronic game; balloons; balls for games; balls for play; battery operated toys; battery operated 
remote controlled toy vehicles; bats for ball games; beach balls; board games; costumes masks; toy craft model kits; 
developmental toys; educational playthings; interactive gaming chairs for video games; gaming keypads; hand-held units 
for playing electronic games; electronic learning toys; soft toys; inflatable swimming pools; jigsaw puzzles; cube puzzles; 
kites; musical toys and games; toy figures; model toys; party favours; party games; stuffed toy animals; dart mats; 
barrels for darts; holders for darts; raffle tickets; parts and fittings for all the aforementioned goods.

Cl.35;Advertising, marketing and promotional services; business advice and consultancy; business management 
services; business management provided on-line from a computer database or the internet; business introductions, 
business networking services; online business introductions and online business networking services; location-based 
business introductions and location-based business networking services; business introductions and business 
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networking services provided via a software application for portable electronic devices; market research services; 
compilation of advertisements for use as web pages on the internet; provision of space on websites for advertising goods 
and services; provision of space in mobile applications for advertising goods and services; business administration 
services; business administration services for the processing of sales made on the internet; organisation, operation and 
supervision of loyalty and incentive schemes; opinion polling; writing of publicity texts; search engine optimisation; 
database management; collection of data; electronic data processing; compilation of data in computer databases; 
providing business information in the field of social media; providing marketing consulting in the field of social media; 
advertising and marketing services provided by means of social media; advertising services to promote public awareness 
of social and economic issues; advertising services to promote public awareness in the field of social welfare; developing 
and coordinating volunteer projects for charitable organisations; charitable services, namely organising and conducting 
volunteer programmes and community service projects; charitable services, namely the recruitment, organisation and 
deployment of volunteers; charitable services, namely business management and administration; wholesale and retail 
services relating to the sale of non-medicated cosmetics and toiletry preparations, non-medicated skin care preparations, 
multifunctional cosmetics, natural cosmetics, organic cosmetics, sun blocking preparations, cosmetics for personal use, 
non-medicated dentifrices, perfumery, essential oils, bleaching preparations for cosmetic purposes, cleaning, polishing, 
scouring and abrasive preparations, toiletries, shaving preparations, after-shave creams, eau de cologne, lotions, milks, 
creams, face and body creams, face serums, hand and body creams and lotions, facial toner, moisturising body lotion, 
anti-aging cream, under eye correctors, under-eye enhancers, make-up primers, contour make-up sticks, facial concealer, 
balms, balms other than for medical purposes, beauty and personal care preparations, beauty masks, face masks, 
cosmetic facial masks, sun bronzers, body sprays, body mists, body wash, bubble bath, bath foams, bath oils, bath gel, 
bath milks, bath bombs, bath melts, bath petals, bath salts, bath pearls, cleaning gels, cosmetics, decorative cosmetics, 
cover sticks, foundation make-up, cream foundation, liquid foundation, powders, loose face powder, face dusting 
powders, pressed face powder, eau de toilette, blusher, eye liner, eye pencil, eye shadow, eyebrow cosmetics, eyebrow 
pencil, eyelash tint, pomades for cosmetic purposes, lip cosmetics, lip gloss, lip balm, lip liner, lip pencil, lip stains 
[cosmetics], lipstick, lipstick cases, mascara, make-up remover, make-up removing gels, skin cleansers, wipes, tissues 
and cloths impregnated with a skin cleanser, make-up removing lotions, make-up removing milks, make-up removing 
preparations, make-up pads of cotton wool, cotton wool balls for cosmetic use, cotton buds for cosmetic purposes, 
scrubs, sun care preparations, sun protectors for lips, sunblock lotions, sunscreen, self tanning creams [cosmetic], self 
tanning lotions [cosmetic], shower gels, soaps, exfoliating body scrub, face and body glitter, shampoos, hair 
conditioners, hair masks, hairspray, hair chalks, hair colouring, hair dyes, hair highlighting spray, dry shampoo, hair wax, 
hair mousse, hair oil, hair removing cream, perfumes, breath fresheners, hand wash, hand sanitizers, removable tattoos 
for cosmetic purposes, henna [cosmetic dye], body deodorants, substances for laundry use, abrasives, abrasive boards 
for use on fingernails, nail varnishes, artificial fingernails, nail adhesives, nail tips, nail hardeners, nail strengtheners, nail 
art pens, nail art stickers, nail glitter, nail polish removers, cuticle oils, cuticle creams, cuticle conditioners, artificial 
eyelashes, room fragrances, air fragrance reed diffusers, industrial oils and greases, wax, lubricants, dust absorbing, 
wetting and binding compositions, fuels and illuminants, candles and wicks for lighting, candles, pharmaceuticals, 
medical and veterinary preparations, sanitary preparations for medical purposes, dietetic food and substances adapted 
for medical or veterinary use, dietary supplements for humans and animals, plasters, materials for dressings, medicated 
lotions and creams, antiseptic creams, nappy-rash creams, preparations for the care of sunburn, dietary supplements 
consisting of vitamins, dietetic preparations, dietary and nutritionally fortified food products adapted for medical use, 
vitamins for dietary supplements, minerals for dietary supplements, vitamin drinks, vitamin preparations in the nature of 
food supplements, dietary supplement drinks, flaxseed dietary supplements, linseed dietary supplements, protein dietary 
supplements, pea protein, lecithin dietary supplements, sunflower lecithin, preparations of vitamins, food supplements, 
health food supplements, herbal supplements for boosting energy, royal jelly dietary supplements, therapeutic and 
dietary products and preparations containing pollen, honey and/or other bee products, vitamin and mineral supplements, 
vitamin and mineral supplements containing pollen, honey and/or other bee products, compounds and gels containing 
pollen, honey and/or other bee products for medical purposes, teeth whitening strips, material for stopping teeth, dental 
wax, disinfectants, fungicides, herbicides, personal sexual lubricants, sexual stimulant gels, sanitary preparations and 
articles, hand tools and implements, hand-operated, cutlery, razors, electronic crimping irons for the hair, electric hair 
braiders, electric curling irons, curling tongs, electric hair straighteners, electric irons for styling hair, electric hair 
trimmers, electric hair clippers, electric hair cutters, manicure sets, cuticle nippers, cuticle tweezers, cuticle scissors, 
cuticle pushers, emery boards, emery files, nail scissors, nail clippers, nail buffers, nippers, hair-removing tweezers, hair 
cutting scissors, scissors for kitchen use, computer software, computer software and computer games (including 
software and games downloadable from the internet), software for social introduction, software for social networking, 
software for dating, software for business networking, software for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
computer application software for mobile phones for personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, networking, business advice, advocacy, dating, 
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities, 
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting 
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services, 
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
geolocation software, computer game software, computer game software playable via a social networking, business 
networking, social introduction, or dating applications, computer software for use as an application programming 
interface (API) to allow access to online services for competitions, computer software for use as an application 
programming interface (API) to allow access to online services for personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
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humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
software and software applications to enable transmission, access, organization, and management of text messaging, 
instant messaging, web links, locations and images via the Internet and other communications networks, computer 
software to enable uploading, downloading, accessing, posting, displaying, streaming, linking, sharing or otherwise 
providing electronic media or information via computer and communication networks, downloadable software in the field 
of personal and social networking, personal and social introduction, professional introductions, career development, 
recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, 
education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender 
issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, downloadable software in the nature of a mobile application personal and 
social networking, personal and social introduction, professional introductions, career development, recruitment, 
networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, 
activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender issues, 
environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information 
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling 
users to make charitable gifts or donations, software for location-based personal and social networking, personal and 
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy, 
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the 
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, 
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable 
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations, 
downloadable electronic publications, databases, apparatus for recording, transmission or reproduction of sound or 
images, audio apparatus, magnetic data carriers, recording discs, film, sound and video recordings, tapes, cassettes, 
vinyl records, records [sound recordings] and other analogue recording media, compact discs, DVDs and other digital 
recording media, digital recordings, music and digital podcasts (downloadable), telephone ringtones (downloadable), 
publications (downloadable), sunglasses, eyewear, eyewear cases, eyewear pouches, cases for contact lenses, 
pedometers, wearable activity trackers, scales, electronic scales, bathroom scales, electronic signal transmitters, 
electronic tablets, mobile telephones, carrying cases for mobile telephones, covers for smartphones, cases for cameras, 
binoculars and computers, protective cases for e-book readers, memory sticks, electronic publications, mobile phone 
accessories, grips, stands and mounts for handheld electronic devices including mobile phones, tablets, sound players, 
video players, cameras, e-readers, protective mobile phone cases, adaptors, tablet cases, laptop cases, selfie sticks, 
headphones, earphone cases, portable power packs, speaker cases, mouse mats, computer mouse, karaoke machines, 
microphones, headsets, virtual reality headsets, wrist rests for use with computers, tape measures, rulers, magnets, 
eyeglass lanyards, apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, 
ventilating, water supply and sanitary purposes, tanning apparatus [sun beds], ultraviolet ray lamps, not for medical 
purposes, nail lamps, curling lamps, electric fans for personal use, electric heating fans, flaming torches, hair dryers, 
electric hair dryers, travel hair dryers, steam facial apparatus [saunas], steam baths, saunas and spas, foot spas, hot 
water bottles, lamps, lamp shades, book lights, bicycle reflectors, decorative lighting, string lights for festive decoration, 
strings of coloured lights for decorative purposes, coin banks (piggy banks), goods made from textiles and substitutes 
for textiles, household linen, bed and table covers, flags, banners, bunting, mats and coasters, linen, pyjama cases, 
blankets, picnic blankets, sleeping bags and sleeping mats, towels, curtains, shower curtain, wall hangings, hot water 
bottle covers, printed fabrics, quilts, quilt covers, bed spreads, bed sheets, pillow cases, handkerchiefs made of textile, 
textile articles sold as part of needlecraft kits, wall plaques of textile, baby blankets, baby buntings, glow sticks, fabric 
steamers, food steamers, electric, food dehydrators, electric, fruit roasters, filters for drinking water, air deodorising 
apparatus, air cooling apparatus, air dryers, beverage cooling apparatus, bed warmers, bicycle lights, toasters, lanterns, 
Chinese lanterns, chocolate fountains, electric, coffee machines, electric, cooking utensils, electric, curing lamps, not for 
medical purposes, sterilisers, steam sterilisers, ice-cream making machines, kettles, electric, oil burners, electronic 
candles, electric flashlights, tortilla presses, electric, waffle irons, electric, electric appliances for making yoghurt, water 
fountains, precious metals and their alloys, jewellery, precious and semi-precious stones, paste jewellery [costume 
jewellery], pins [jewellery], shoe jewellery, rings, earrings, necklaces, chokers, pendants, bracelets, charity bracelets, 
bangles, badges, pin badges, brooches, lapel pins, tie clips, tie bars, cuff links, cuff bracelets, charms, clocks, watch 
bands, watches, wristwatches with pedometer feature, jewellery boxes, key rings, key fobs, charms for key chains, 
charms for key rings, decorative key rings, key chain tags, key chains for use as jewellery, key holders, leather key rings, 
lanyards for keys, horological and chronometric apparatus and instruments, statues, trophies, medals and awards in 
precious metals, printed matter and printed publications, posters, books, magazines, leaflets, brochures, journals and 
event programmes, flyers, stickers, stationery, articles for packaging, wrapping and storage of paper, cardboard or 
plastics, adhesive packaging tapes, gift boxes, gift bags, gift packaging, disposable paper products, namely die cut paper 
shapes, bibs, handkerchiefs, coasters, doilies, napkins and paper table linen, stencils, nail stencils, scented paper drawer 
liners, tissues, face tissues of paper, pens, vouchers, photographs, artists' materials, paint brushes, instructional and 
teaching material (except apparatus), plastic materials for packaging (not included in other classes), absorbent sheets of 
paper or plastic for foodstuff packaging, adhesive bands for stationery or household purposes, adhesive tape dispensers 
[office requisites], adhesive tapes for stationery or household purposes, adhesives [glues] for stationery or household 
purposes, advertisement boards of paper or cardboard, paper boxes, cardboard boxes, display boxes of cardboard, 
cardboard packaging, cardboard packaging boxes in collapsible form, polythene films for wrapping or packaging, 
packaging boxes of paper, airtight packaging of paper, airtight packaging of cardboard, containers of card for packaging, 
containers of cardboard for packaging, lining papers for wrapping, cellulose acetate film for wrapping, albums, almanacs, 
announcement cards [stationery], bags (conical paper -), bags [envelopes, pouches] of paper or plastics, for packaging, 
bags for microwave cooking, balls for ball-point pens, bibs of paper, bags for packaging made of biodegradable plastic, 
bags for packaging made of biodegradable paper, packaging materials made from mineral-based paper substitutes, 
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blackboards, blotters, bookends, booklets, bookmarkers, books, bottle envelopes of cardboard or paper, bottle wrappers 
of cardboard or paper, boxes of cardboard or paper, bubble packs (plastic -) for wrapping or packaging, calendars, 
canvas for painting, cardboard, cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business 
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever 
arch files, magazine file, ring binders, dividers, paper sorter, repositionable notes, page markers, envelopes, labels, string 
tags, CD/DVD sleeves, raffle tickets, business cards, filing modules, desktop collection tray, recycling bin, year planners, 
bookmarks, cardboard tubes, cards, cases for stamps [seals], catalogues, charcoal pencils, chart pointers, non-
electronic, clipboards, clips for offices, coasters of paper, coffee filters (paper -), comic books, compasses for drawing, 
copying paper [stationery], correcting fluids [office requisites], correcting ink [heliography], correcting tapes [office 
requisites], covers [stationery], credit card imprinters, non-electric, decalcomanias, document files [stationery], document 
holders [stationery], drawer liners of paper, perfumed or not, drawing boards, drawing instruments, drawing materials, 
drawing pads, drawing pens, drawing sets, elastic bands for offices, embroidery designs [patterns], engraving plates, 
engravings, envelopes [stationery], erasing products, erasing shields, etching needles, etchings, face towels of paper, 
figurines [statuettes] of papier mâché, files [office requisites], filter paper, filtering materials [paper], flags of paper, 
flower-pot covers of paper, folders for papers, folders [stationery], forms, printed, fountain pens, garbage bags of paper 
or of plastics, graphic prints, greeting cards, gummed tape [stationery], handkerchiefs of paper, handwriting specimens 
for copying, hat boxes of cardboard, holders for checkbooks [cheque books], holders for stamps [seals], humidity control 
sheets of paper or plastic for foodstuff packaging, index cards [stationery], indexes, indian inks, ink, ink sticks, ink stones 
[ink reservoirs], inking pads, inkstands, inkwells, labels, not of textile, ledgers [books], letter trays, letters [type], 
lithographic works of art, lithographs, loose-leaf binders, luminous paper, manifolds [stationery], marking pens 
[stationery], mats for beer glasses, modelling clay, modelling materials, modelling paste, modelling wax, not for dental 
purposes, molds for modelling clays [artists' materials], money clips, musical greeting cards, napkins of paper for 
removing make-up, newsletters, newspapers, nibs, note books, office perforators, office requisites, except furniture, 
packaging material made of starches, packing paper, pads [stationery], paint boxes [articles for use in school], paint 
trays, painters' easels, paintings [pictures], framed or unframed, palettes for painters, pamphlets, pantographs [drawing 
instruments], paper, paper bows, paper clasps, paper-clips, paper knives [cutters], office requisites, paper ribbons, paper 
sheets [stationery], paperweights, papier mâché, parchment paper, passport holders, pastels [crayons], patterns for 
dressmaking, patterns for making clothes, pen cases, pen clips, pen wipers, pencil holders, pencil lead holders, pencil 
leads, pencil sharpeners, electric or non-electric, pencil sharpening machines, electric or non-electric, pencils, 
penholders, pens [office requisites], periodicals, photo-engravings, photograph stands, photographs [printed], pictures, 
placards of paper or cardboard, place mats of paper, plastic film for wrapping, portraits, postcards, printed publications, 
prints [engravings], table linen of paper, table napkins of paper, tablecloths of paper, tablemats of paper, writing cases 
[sets], writing cases [stationery], writing chalk, writing instruments, writing materials, writing or drawing books, writing 
pads, writing paper, cup sleeves of cardboard, paper drinking straws, luggage and carrying bags, umbrellas and parasols, 
walking sticks, whips, harness and saddlery, purses, coin purses, wallets, travel pass holders, passport covers, 
handbags, luggage tags, suitcases, rucksacks, backpacks, sports bags, school bags, shopping bags, tote bags, canvas 
bags, fashion bags, holdalls, weekend bags, wash bags, umbrella bags, bum bags, foldaway bags, make up bags, 
cosmetic cases, cosmetic pouches, grooming organizers for travel, handbag organizers, flight bags, garment bags, key 
pouches, leather pouches, leather bags, tool pouches sold empty, swim bags, shoe bags, pyjama bags, beach bags, 
trunks and travelling bags, vanity cases sold empty, furniture, mirrors, picture frames, containers, not of metal, for 
storage, unworked or semi-worked bone, horn, whalebone or mother-of-pearl, shells, meerschaum, yellow amber, action 
figures made of plastic and wood, miniature figurines, figurines, model figures, models, ornaments, water globes, statues 
of wood, wax, plaster or plastic, figurines [statuettes] of wood, wax, plaster or plastic, clothes hangers, pillows and 
cushions, animal housing and beds, household or kitchen utensils and containers, cookware and tableware, except forks, 
knives and spoons, combs and sponges, wide tooth combs for hair, electric hair combs, brushes (except paint brushes), 
hair brushes, electric hair brushes, brush-making materials, make-up brushes, cosmetics brushes, powder compacts, 
powder puffs, articles for cleaning purposes, steelwool, unworked or semi-worked glass (except glass used in building), 
glassware, porcelain and earthenware not included in other classes, dishes [household utensils], money boxes, lunch 
boxes, bento boxes, snack boxes, cupcake baking cases, cupcake moulds, carafes, decanters, serving trays, egg cups, 
oven mitts, ironing board covers, drinking vessels, cups, mugs, beer mugs, tankards, jugs, cruet sets, spice sets, picnic 
baskets (fitted-) including dishes, bottle openers, cork screws, travel mugs, shakers, cocktail shakers, cocktail stirrers, 
drinking straws, painted glassware, crockery, cutlery rests, cutlery trays, chopsticks, coasters, not of paper and other 
than table linen, teapots, tea strainers, cake stands, paper drinking straws, cup sleeves of cardboard, fragrant oil burners, 
aromatic oil diffusers, other than reed diffusers, soap dispensers, loofahs, jars, bottles, flasks, apothecary jars, vases, 
containers for flowers, flower and plant baskets, candlesticks, candelabra [candlesticks], figurines [statuettes] of 
porcelain, ceramic, earthenware or glass, baskets for domestic use, wastepaper baskets, porcelain articles for decorative 
purposes, clothing, footwear, headgear, clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops, 
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts, 
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer 
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies 
[clothing], coats, parkas, ponchos, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, dressing 
gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs, beach clothes, namely, swimming 
caps, swim wear, bikinis, tankinis, swimming trunks, swim suits, suspenders, suspender belts, waterproof clothing, 
namely, waterproof jackets and waterproof pants, footwear, headwear namely, hats, caps, bandanas, beanies, ear muffs, 
fascinator hats, headbands, headscarves, wristbands [clothing], sweat bands, lace and embroidery, ribbons and braid, 
buttons, hooks and eyes, pins and needles, artificial flowers, hair decorations, false hair, artificial fruit, badges for wear, 
not of precious metal, barrettes [hair-slides], beads other than for making jewelry, birds' feathers [clothing accessories], 
bobbins for retaining embroidery floss or wool [not parts of machines], bodkins, boxes for needles, brassards, brooches 
[clothing accessories], collar supports, competitors' numbers, darning lasts, decoration of textile articles (heat adhesive 
patches for -) [haberdashery], expanding bands for holding sleeves, false beards, false moustaches, feathers [clothing 
accessories], hair coloring caps, hair curlers, other than hand implements, hair curling papers, hair curling pins, hair 
extensions, hair grips [slides], hair nets, hair ornaments, hair bows, hair pins, claw clips [hair accessories], snap clips 
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[hair accessories], hair twisters [hair accessories], hair scrunchies, hair bands, elasticated hair bands, foam hair rollers, 
hat ornaments, not of precious metal, belt clasps, belt buckles, heat adhesive patches for repairing textile articles, needle 
cases, needle cushions, numerals for marking linen, ostrich feathers [clothing accessories], pin cushions, plaited hair, 
sewing boxes, sewing thimbles, shoe ornaments, not of precious metal, shoe laces, shoulder pads for clothing, spangles 
for clothing, top-knots [pompoms], toupees, trouser clips for cyclists, wigs, lanyards (cords) for wear, games, toys and 
playthings, video game apparatus, gymnastic and sporting articles, decorations for Christmas trees, play balloons, game 
balls, baseball gloves, bats for games, bells and other decorations for Christmas trees, roller skates, in line skates, toy 
flying saucers and other flying discs, clubs for games, above ground wading pools, exercise weights, dumbbells, exercise 
bands, yoga straps, gym balls, hand grip strengtheners, playing cards and card games, apparatus for playing electronic 
game, balloons, balls for games, balls for play, battery operated toys, battery operated remote controlled toy vehicles, 
bats for ball games, beach balls, board games, costumes masks, craft model kits, developmental toys, educational 
playthings, interactive gaming chairs for video games, gaming keypads, hand-held units for playing electronic games, 
electronic learning toys, soft toys, inflatable swimming pools, jigsaw puzzles, cube puzzles, kites, musical toys and 
games, toy figures, model toys, party favours, party games, stuffed toy animals, dart mats, barrels for darts, holders for 
darts, meat, fish, poultry and game, meat extracts, vegetarian sausages, vegetarian charcuterie, preserved, frozen, dried 
and cooked fruits and vegetables, ready prepared meals made primarily of meat, fish or vegetables, jellies, jams, 
compotes, eggs, milk and milk products, oils and fats for food, coffee, tea, cocoa and artificial coffee, rice, tapioca and 
sago, flour and preparations made from cereals, bread, pastries and confectionery, chocolate, edible ices, sugar, honey, 
treacle, yeast, baking-powder, salt, mustard, vinegar, sauces [condiments], spices, ice [frozen water], sweets (non-
medicated), ice creams, sorbets, frozen lollies, frozen yoghurt yoghurts cakes, cake mixes, biscuits, edible decorations, 
raw and unprocessed agricultural, aquacultural, horticultural and forestry products, raw and unprocessed grains and 
seeds, fresh fruits and vegetables, fresh herbs, natural plants and flowers, bulbs, seedlings and seeds for planting, live 
animals, foodstuffs and beverages for animals, malt, beers, mineral waters, aerated waters, non-alcoholic beverages, fruit 
beverages and fruit juices, nutritional drinks, namely, mixed fruit juices, vegetable juices, energy drinks, syrups for 
making beverages, preparations for making beverages, beverages containing vitamins, powders for the preparation of 
beverages, alcoholic beverages (except beers), wine, cider, pre-mixed alcoholic beverages, other than beer-based, 
alcoholic essences, alcoholic extracts, anise [liqueur], anisette [liqueur], aperitifs, arak [arrack], bitters, brandy, cider, 
cocktails, curacao, digesters [liqueurs and spirits], distilled beverages, fruit (alcoholic beverages containing -), fruit 
extracts, alcoholic, gin, kirsch, liqueurs, mead [hydromel], peppermint liqueurs, perry, piquette, rice alcohol, rum, sake, 
spirits [beverages], vodka, whisky, wine, spirits, liquors; hosting of exhibitions and networking events for business 
purposes; information, advisory and consultancy services relating to all the aforesaid.

Cl.38;Electronic transmission of data, messages, graphics, images and information; peer-to-peer photo sharing 
services, namely, electronic transmission of digital photo files among internet users; providing access to computer, 
electronic and online databases; email and instant messaging services in connection with personal and social 
networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; providing online chat room 
services in connection with personal and social networking, personal and social introduction, professional introductions, 
career development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice 
and advocacy; providing online chat rooms in connection with personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health, 
mentoring, networking, business advice and advocacy; provision of online chat rooms in connection with personal and 
social networking, personal and social introduction, professional introductions, career development, recruitment, dating, 
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; providing access to online 
services relating to personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice and 
advocacy; providing access to computer databases in the fields of personal and social networking, personal and social 
introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health, 
mentoring, networking, business advice and advocacy; location-based transmission of information; audio, text and video 
broadcasting services over computer or other communication networks, including uploading, posting, displaying and 
electronically transmitting data, information, audio and video images; providing access to an online network service; 
providing access to multimedia content online; provision of access to content, websites and portals; transmission of 
videos, films, pictures, images, text, photos, games, user-generated content, audio content and information via the 
internet; communication by online blogs; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment and educational 
services, namely organising and providing training, events, seminars, webinars, presentations and discussion groups in 
the fields of personal and social networking, personal and social introduction, professional introductions, career 
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, 
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of 
individuals, gender issues, environmental studies, global issues, volunteering opportunities, social and charitable 
services, charitable activities and charitable fundraising programs; information services relating to education, culture, 
entertainment, and leisure; organising and providing seminars, presentations and discussion groups and providing 
training in the fields of personal development, career development, relationship building, training, recruiting, business 
consulting, business development, and networking and providing information thereof; hosting of exhibitions, conferences 
and seminars and networking events for educational, entertainment and cultural purposes; hosting of conferences and 
seminars for business purposes; organising and conducting online educational and training events including virtual 
meetings and seminars; charitable services, namely education and training; charitable services, namely academic 
mentoring; writing of texts, other than publicity texts; social club services for entertainment purposes; electronic games 
services, including provision of computer games on line or by means of a global computer network; publishing services; 
electronic publishing services for others; electronic and online publishing services; providing electronic publications (not 
downloadable); providing online games; information services relating to entertainment, provided on-line from a computer 
database or the internet; publication of editorial content of sites accessible via a global computer network; publication of 
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documents in the field of social affairs; providing online non-downloadable audio content; providing online non-
downloadable video content; provision of non–downloadable electronic publications; organising and conducting 
entertainment and cultural events; organising and conducting recreational events; organising and hosting entertainment 
or sports events for charitable purposes; provision of gymnasium facilities; provision of sports amenities; provision of 
recreational facilities; provision of instruction in sport; provision of facilities for group exercise; health club services; 
training services relating to health and fitness; personal coaching; personal fitness training services; personal trainer 
services; instruction in group exercise; dance instruction; rental of sports equipment; sport club facilities; provision of 
swimming bath facilities; gymnasium instruction; provision of aerobics and other exercise training in classes; provision 
of yoga instruction and classes; educational services in the field of healthcare and beauty; instruction in pilates and 
gyrotonics; organising of meetings and conferences; organising competitions; arranging, organising and conducting 
award ceremonies; organising competitions; organising and conducting competitions; entertainment services relating to 
the music industry, the presentation of live performances and to television programmes; entertainment services relating 
to live and recorded performances, events, award shows, film showings and television programmes; hosting awards 
relating to music, films, television and cinematography; organisation, production and provision of events for 
entertainment and cultural purposes; music recording studio services; music production; music production services; 
music competition services; music festival services; music performance, entertainment and educational services in the 
nature of providing presentations and exhibitions; arranging and conducting award ceremonies; arranging award 
ceremonies and gala evenings for entertainment purposes; organising award ceremonies relating to music; organising 
and conducting recreational events; organising meetings and conferences; hosting seminars, educational presentations 
and discussion groups and providing training in the fields of personal development, career development, relationship 
building, training, recruiting, business consulting, business development, and networking and providing information 
thereof; arranging and conducting of workshops in the fields of personal development, career development, relationship 
building, training, recruiting, business consulting, business development, and networking and providing information 
thereof; hosting of exhibitions, conferences and seminars and networking events for cultural purposes; hosting of 
conferences and seminars for business purposes; organising and conducting online training events including virtual 
meetings and seminars; mentoring (education and training); organising and staging of sporting and e-sporting events, 
competitions and tournaments; entertainment services in the nature of e-sports and video game contests, games, 
tournaments, exhibitions, competitions and events; provision and organisation of on-line gaming, including organising 
and coordination of game tournaments, leagues and tours for computer game playing purposes via a web-based system 
and on-line portal for gamers; providing online news, information and commentary in the fields of sports, esports and 
video gaming; entertainment services provided via non-downloadable software that allows users to create, modify, 
upload, download, share, preview, and publish user created interactive video game content, music, and other media files 
via a global computer network; rental of costumes; information, advisory and consultancy services relating to all the 
aforesaid.

Cl.42;Computer services, namely, hosting virtual communities for registered users to organize groups and events, 
participate in discussions, and engage in social, business and community networking; computer services, namely, 
hosting electronic facilities for others for organizing and conducting meetings, events and interactive discussions via 
communication networks; application service provider (ASP) services, namely, hosting computer software applications of 
others; application service provider (ASP) featuring digital mapping software for use in the fields of geographic 
information systems and location-based services, namely computer graphics software and computer software for 
providing information concerning location of persons and assets; application service provider (ASP) featuring software to 
enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise 
providing of electronic media or information over communication networks; providing temporary use of non-
downloadable software applications for social networking, creating a virtual community, and transmission of data, text, 
information, messages, images, graphics, photographic images, video, audio and audiovisual content; computer services 
in the nature of designing and implementing customized web pages featuring user-defined or specified information, 
personal profiles, audio, video, photographic images, text, graphics and data; hosting a web site featuring technology that 
enables online users to create personal profiles featuring social networking information and to transfer and share such 
information among multiple websites; hosting an online website community for registered users to share information, 
photos, audio and video content for the purposes of personal and social networking, personal and social introduction, 
professional introductions, career development, recruitment, networking, business advice, advocacy, dating, 
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities, 
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting 
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services, 
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations; design 
services; custom design services; clothing design services; textile design services; jewellery design services; house 
design services; architectural design services; building design services; interior design services; design services for 
furniture; clothing design services; cake design services; information, advisory and consultancy services relating to all 
the aforesaid.

Cl.45;Personal and social introduction, personal and social networking, dating, relationships and advocacy services; 
concierge services; match making services; online personal and social introduction, personal and social networking, 
dating, relationships and advocacy services; internet based dating services; location-based personal and social 
introduction, personal and social networking, dating, relationships and advocacy services; personal and social 
introduction, personal and social networking, dating, relationships and advocacy services provided via a software 
application for portable electronic devices; charitable services in the nature of providing clothing to needy persons 
[charitable services]; providing social services and information in the field of personal development, namely self-
improvement, self-fulfilment, charitable, philanthropic, volunteer, public and community services, and humanitarian 
activities; personal wardrobe styling consultancy; licensing of computer software and other technology; security services 
for the protection of property and individuals; rental of clothing; personal wardrobe styling services; lost property 
services in the nature of lost and found services; nanny services; babysitting services; lobbying services other than for 
commercial purposes; house sitting; wedding officiant services; private investigation; genealogy research; legal services;  
consulting in the field of personal relationships; information, advisory and consultancy services relating to all the aforesaid.
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4507449    21/01/2020
[International Registration No. : 1526011]
BirdView
3F, 121, Wausan-ro, Mapo-gu Seoul 04054 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; skin care lotions; skin masks for cosmetic use; make-up removing preparations; lip conditioners; 
lipsticks; nail varnishes; false nails; sun care preparations for cosmetic use; perfumes; body lotion; baby lotions; skin 
whitening preparations; toilet water; toiletry preparations; soaps for personal use.

Cl.9;Smart phone application software; smart phone application software for providing cosmetic information; smart 
phone application software for providing search function for ingredient of cosmetic preparation; smart phone application 
software for providing user's reviews by uploading/releasing/sharing in the fields of cosmetics; software for processing 
images, graphics and text; software for use in database management; computer programs for using the internet and the 
worldwide web; downloadable image files; downloadable electronic books; downloadable electronic documents; 
downloadable mobile coupons.

Cl.35;Advertising and promotional services; advertising agency services of relating to beauty; marketing research in 
the fields of cosmetics, perfumery and beauty products; marketing services for cosmetics; retrieval of business 
information about cosmetics services; business intermediary services relating to mail order by telecommunications; 
database management; sales promotion through the provision of coupons; provision of product sales information and 
commercial information; promoting the goods and services by means of operating an on-line comprehensive shopping 
mall; commercial intermediary services in the field of cosmetics; retail store services featuring cosmetics.
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Priority claimed from 24/10/2019; Application No. : UK00003439061 ;United Kingdom 

4507521    30/01/2020
[International Registration No. : 1525733]
Snyk Limited
We Work/1, Mark Square London EC2A 4EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; application software; apparatus, instruments and tools for software development and cyber security; 
security control apparatus, programs and networks; epublications and downloadable publications; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media.

Cl.42;Scientific and technological services and research and design relating thereto; cyber and web security services; 
IT security services including security, protection and restoration; data security services; computer and internet security 
services; design and development of internet security programs; design and development of computer hardware and 
software; Software as a Service (SAAS); computer and information technology consultancy services; the provision of 
information, advice and consultancy relating to all of the aforesaid.
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4507604    20/01/2020
[International Registration No. : 1525352]
The Body Shop International Limited
Watersmead, Littlehampton West Sussex BN17 6LS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and skin care products namely, foundation, concealer, mascara, eye shadow, eye and/or brow liners, 
lipstick, lip liner, lip balm, face powder, bronzer, blusher, moisturizers, make-up remover; non-medicated body powder; 
skin soaps; bath gel; bath oils, bath salts, bath beads, and effervescing bath preparations; non-medicated skin care 
preparations, namely, lotions, creams, cleansers, scrubs, masks and toners; hair care and hair styling preparations, 
namely, shampoos, conditioners, finishing spray, and gels; personal deodorants, sun-tanning preparations; sunscreen 
oils and lotions; shaving preparations; dentifrices; perfumes; eau de toilette; essential oils for personal use, perfume oils; 
nail care preparations; nail enamel; pumice stone, cotton sticks and wool swabs for non-medical purposes all for use on 
the body; scented room fragrances, incense sticks, potpourri and sachets; powdered cosmetic tissues; tissues 
impregnated with cosmetic lotions; kits and gift sets containing skin and/or hair care preparations.

Cl.21;Hair brushes; hair combs, nail brushes, body sponges, bath brushes, bath sponges, body scrubbing puffs, 
loofahs, candle sticks and candle holders not of precious metal, candle jars, aroma jars, pots and stands not of precious 
metal, shaving brush stands, fragrant oil burners, plates for diffusing aromatic oil; aromatic oil diffusers, other than reed 
diffusers, back scratchers, scent sprays (atomizers), perfume atomizers, cosmetic powder compacts, powder compacts 
(cases), soap dishes, toothbrush holders, tea strainers, cosmetic applicators and accessories, namely face/body brushes, 
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makeup brushes, facial sponges, brushes and combs for eyebrows and eyelashes, eyeliner brushes and coms, foam toe 
separators, foam cosmetic applicators, cosmetic sponges and powder puffs.

Cl.35;Retail services connected with the sale of beauty and personal care products, cosmetics, skin care preparations, 
toiletries, hair care preparations and fragrances; retail services provided via the Internet connected with the sale of beauty 
and personal care products, cosmetics, skin care preparations, toiletries, hair care preparations and fragrances; 
telephone shop at home services and shop at home parties featuring beauty products; cosmetics, toiletries, skin care 
preparations, hair care preparations, fragrances, and personal care products; computerised online ordering services 
featuring beauty and personal care products, cosmetics, skin care preparations, toiletries, fragrances, hair care 
preparations and fragrances; mail order retail services for beauty and personal care products, cosmetics, hair care 
preparations, skin care preparations and toiletries; retail services connected with the sale of subscription boxes 
containing beauty and personal care products, cosmetics, fragrances, toiletries, hair care preparations and skin care 
preparations; presentation of goods namely beauty and personal care products, cosmetics, fragrances, toiletries, skin 
care preparations and hair care preparations, on communication media for retail purposes; retail services via catalogues 
related to beauty and personal care products, cosmetics, skin care preparations, toiletries, hair care preparations and 
fragrances.

Cl.36;Charitable fundraising services.
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Priority claimed from 14/01/2020; Application No. : UK0000345773 ;United Kingdom 

4507616    15/01/2020
[International Registration No. : 1525320]
Ineos Capital Limited
Hawkslease, Chapel Lane Lyndhurst, Hampshire SO43 7FG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, radio, television, 
sound recording, sound reproducing, telecommunications, signalling, checking (supervision) and teaching apparatus and 
instruments; testing apparatus and instruments; tape measures; magnets; electrical and electronic apparatus for use in 
the reception of satellite, terrestrial or cable broadcasts; radios and receivers of radio signals; aerials; relays; 
thermometers; electrical locks; alarm apparatus and instruments; fire extinguishing apparatus and instruments; GPS 
apparatus and instruments; remote controls; anti-dazzle shades; switches for controlling electrical accessories; batteries; 
battery chargers; telephones; computers; computer hardware; computer software; computer software applications 
(Apps); electronic games software; electronic computer games; portable and/or hand-held electronic devices for 
receiving, playing and transmitting music, sounds, images, text, signals, information and code; electronic publications 
[downloadable]; tapes, discs and wires, all being magnetic; cassettes and cartridges all for use with or containing video 
and sound recordings; blank and pre-recorded audio and video cassettes, tapes and cartridges; compact discs; DVD 
discs; CD Roms; encoded magnetic cards and discs; multimedia cards, memory cards, flash memory cards, memory 
chips, electric plugs, plug-in cards, sim cards, telephone calling cards; music, video, sound and/or audio recordings 
(downloadable); MP3 players; tape players; compact disc players; telephone ring tones (downloadable); apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; smart cards; data 
storage apparatus, equipment and instruments; cases for mobile telephones; camera casings; electronic locks and 
locking apparatus; multimedia cards, memory cards, flash memory cards, memory chips, plugs, plug-in cards, SIM cards, 
telephone calling cards; global positioning systems; protective clothing; eyewear; sports eyewear; protective eyewear; 
sunglasses; cases for eyewear; cases for sunglasses; frames for eyewear; straps for sunglasses and eyewear; helmets; 
visors; parts and fittings for all the aforesaid goods.

Cl.12;Land vehicles; parts and fittings for the aforesaid goods, land vehicles; vehicle axles, bodies and chassis; vehicle 
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brakes, clutches and gears; engines and motors for vehicles; steering units for land vehicles; vehicle seats and 
upholstery; vehicle wheels; vehicle roof-racks and roof bars; vehicle suspensions; tow bars; vehicle windows; radiator 
grilles; parts and fittings for all the aforesaid goods.

Cl.16;Printed matter; publications; newspapers; magazines; event programmes and brochures; comics; journals 
(publications); books; almanacs; maps; charts; user manuals; instructional and teaching materials (other than apparatus); 
posters; postcards; greeting cards; calendars; diaries; cards; certificates; collector cards; sticker albums; bumper 
stickers; stickers; writing instruments; printed advertising material; photographs; stationery; artists' materials; picture 
mounts for works of art, photographs and certificates.

Cl.25;Clothing, footwear, headgear; sweatbands; sun visors; wristbands.

Cl.35;Retail services and wholesale services connected with chemicals and chemical products for use in the operation, 
repair, servicing and maintenance of vehicles, brake fluid, defrosting compositions, antifreezing compositions, adhesive 
compositions for repairing surfaces, sealing compositions, aftershave, colognes, cosmetics, perfumery, toiletries, soaps, 
essential oils, dentifrices, transfers for cosmetic purposes, cleaning, bleaching and polishing preparations and 
substances, degreasers, sandpaper, sandcloth, emery cloth, turpentine, waxes, petrol, diesel, oils, greases, lubricants, 
fuels, badges, key chains, watch chains, key rings, chains, locks, nuts, bolts, screws, cables and wires (non-electric), 
ironmongery, spectacles, sunglasses, cases for spectacles and sunglasses, sunshades, switches for controlling electrical 
accessories, batteries, battery chargers, electronic games, radios and receivers of radio signals, aerials, video tapes and 
audio tapes, compact discs, DVDs, photographic apparatus and instruments, telephones, relays, thermometers, electrical 
locks, alarm apparatus and instruments, fire extinguishing apparatus and instruments, telecommunication apparatus and 
instruments, GPS apparatus and instruments, tape players, compact disc players, testing apparatus and instruments, 
computer software, computer software applications (apps), computer hardware, tape computer games, recording media, 
magnets, tape measures, computer games, lighting apparatus and instruments, light bulbs, headlamp covers, vehicle 
reflectors, torches, vehicles, vehicle axles, bodies and chassis, vehicle brakes, clutches and gears, engines and motors 
for vehicles, exhausts, steering apparatus, vehicle seats and upholstery, vehicle wheels, vehicle roof-racks and roof bars, 
vehicle suspensions, tow bars, vehicle windows, radiator grilles, jewellery, watches, clocks, watch bands, straps and 
chains, bracelets, buckles, cufflinks, key rings, key fobs, badges, tie clips and pins, printed matter, periodical 
publications, books, manuals, calendars, postcards, posters, pictures, photographs, photograph albums, cheque book 
covers, binders, files, banners, stickers, decalcomanias, playing cards, tattoos, atlases, stationery, rubber and plastic 
materials, storage containers and boxes, vehicle registration plates, furniture, mirrors, picture frames, blinds, luggage, 
trunks, umbrellas, belts, bands and straps, briefcases, key cases, back packs, rucksacks, bags, boxes, tool belts, wallets 
and purses, covers for vehicles, domestic utensils and containers, mugs and cups, glassware, chinaware, earthenware, 
textile articles, towels, blankets, flags and pennants, clothing, footwear, headwear, carpets, rugs, mats and matting, floor 
covering, games and playthings, sporting articles, beer, ale, mild, lager, stout, porter, non-alcoholic beverages, fruit juices 
and drinks, mineral and aerated waters, alcoholic beverages, cigarette lighters, smokers' requisites, parts and fittings for 
any of the aforementioned goods; advertising services; marketing services; business consultancy services and business 
management services; organisation of customer loyalty programmes; advice, information and consultancy services 
relating to all the aforesaid services.

Cl.41;Education services; entertainment services; club services; rental of sports equipment; recreational services; 
publishing services; providing on-line electronic publications (not downloadable); providing on-line electronic audio, 
video and audio-visual film, data and sound footage relating to sports; provision of streamed (non-downloadable) content 
in the nature of audio, images, text, signals and information relating to sports events; publication of magazines, books 
and printed matter; live show production services; organising of sporting events, activities and competitions; 
measurement of time at sports events and competitions; ticket reservation services relating to sports and entertainment; 
betting, gaming and gambling services; leisure services; arranging conferences, seminars, symposiums or workshops; 
arranging exhibitions or festivals for educational or cultural purposes; ticket reservation and booking services for 
entertainment, sporting and cultural events; organisation of sports events; automobile owners and enthusiasts club 
services; film and TV programme making services; organisation of shows, exhibitions and sports competitions; rental of 
sports equipment; advice, information and consultancy services relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial design, analysis and 
research services; research, development and testing of new products and materials; design services; engineering 
services; vehicle testing services; research services; technological support services in the form of technical consultancy 
and advisory assistance to licensees and franchisees; preparation of engineering drawings, technical documentation and 
reports; commissioning, test and inspection of plant, machinery and apparatus; design services relating to vehicles; 
design and development of computer hardware and software, hosting, creating and maintaining websites; computer 
programming services for interactive communications and broadcasting; installation, rental and maintenance of computer 
software; weather forecasting; computer design and development; computerized data storage; design, installation, 
maintenance or updating of computer software; design of computer hardware; computer programming services; 
providing search engines for the internet; rental or leasing of computer hardware or software; testing, research, 
assessing, consultancy, advising or providing information in relation to computer services; conducting research and 
drawing up expert reports; provision of online mapping; online hosting services allowing users to publicise and share 
data online; data synchronization over telecommunications, communications and computer networks; advice, information 
and consultancy services relating to all the aforesaid services.
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4507700    30/01/2020
[International Registration No. : 1525202]
APP GROUP (CANADA) INC.
600 rue Chabanel O. Montréal QC H2N 2K6 Canada

Proposed to be Used
IR DIVISION
Cl.18;Leather bags; leather cases; leather handbags; leather wallets; shoulder bags; credit card cases; diaper bags; 
luggage tags; backpacks; belt bags and hip bags; cosmetic cases sold empty; handbags, purses and wallets; umbrellas; 
luggage; duffel bags for travel.

Cl.25;Ski boots; clothing for skiing; ski wear; ski and snowboard shoes and parts thereof; leather coats; pea coats; 
down jackets; suede jackets; fur jackets; leather jackets; bomber jackets; overcoats; snow pants; snowboard jackets; 
snowboard trousers; capes; leather pants; outerclothing; rainwear; trench coats; waterproof jackets; gloves; shawls and 
stoles; athletic clothing; balaclavas; bathing suits; boots; furs [clothing]; head bands; leg warmers; footwear for men and 
women; shoes; sneakers; socks; sweat pants; sweatshirts; swimsuits; winter boots; waist belts; blazers; blouses; coats; 
hats; pants; parkas; shirts; skirts; trousers; overalls; dresses; scarves; shorts; sweaters; t-shirts; ponchos; linings 
(ready-made -) [parts of clothing]; children's outerclothing; leggings [trousers]; winter coats.
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Priority claimed from 10/07/2019; Application No. : 318499 ;Israel 
4507733    30/12/2019
[International Registration No. : 1494374]
CARTIHEAL (2009) LTD.
17 Atir Yeda Street 4464313 Kfar Saba Israel

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances for the treatment of genetic, cardiovascular, central nervous system, 
endocrine, gastrointestinal, hepatic, biliary, immunological, allergic, pulmonary, dermatological, infectious, inflammatory, 
menopausal, nutritional, metabolic, diabetes, autoimmune, musculoskeletal, bone, connective tissue, neurological, 
ophthalmologic, psychiatric, respiratory, urogenital, urological, erectile dysfunction, sexual dysfunction, gynecology, 
obstetric, pediatric, hematologic, oncological, fungal and viral diseases and disorders; veterinary preparations and 
substances for the treatment of genetic, cardiovascular, central nervous system, endocrine, gastrointestinal, hepatic, 
biliary, immunological, allergic, pulmonary, dermatological, infectious, inflammatory, menopausal, nutritional, metabolic, 
diabetes, autoimmune, musculoskeletal, bone, connective tissue, neurological, ophthalmologic, psychiatric, respiratory, 
urogenital, urological, erectile dysfunction, sexual dysfunction, gynecology, obstetric, pediatric, hematologic, 
oncological, fungal and viral diseases and disorders; medicines for the treatment of genetic, cardiovascular, central 
nervous system, endocrine, gastrointestinal, hepatic, biliary, immunological, allergic, pulmonary, dermatological, 
infectious, inflammatory, menopausal, nutritional, metabolic, diabetes, autoimmune, musculoskeletal, bone, connective 
tissue, neurological, ophthalmologic, psychiatric, respiratory, urogenital, urological, erectile dysfunction, sexual 
dysfunction, gynecology, obstetric, pediatric, hematologic, oncological, fungal and viral diseases and disorders; 
pharmaceutical preparations and medicines for preventing transplant rejection; chemical, biochemical and biological 
substances for medical and veterinary purposes, namely, body and cartilage implants comprising living tissue; sanitary 
preparations for medical purposes; food for babies; dietary supplements for humans and animals; nutritional 
supplements, vitamins, mineral supplements; medical plasters, materials for dressings, namely, gauze; medical adhesive 
tape, namely, dissolvable strips to stop bleeding from minor cuts and grazes; material for stopping teeth, dental wax; 
disinfectants for hygienic purposes; chemical preparations for pharmaceutical purposes, namely, for genetic, 
cardiovascular, central nervous system, endocrine, gastrointestinal, hepatic, biliary, immunological, allergic, pulmonary, 
dermatological, infectious, inflammatory, menopausal, nutritional, metabolic, diabetes, autoimmune, musculoskeletal, 
bone, connective tissue, neurological, ophthalmologic, psychiatric, respiratory, urogenital, urological, erectile 
dysfunction, sexual dysfunction, gynecology, obstetric, pediatric, hematologic, oncological, fungal and viral diseases and 
disorders; diagnostic preparations for medical use; diagnostic reagents for medicinal use; preparations for destroying 
vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles, namely braces, joint implants, shoe inserts, wrist, neck, back, ankle, knee and elbow supporters, protectors and 
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splints; prosthesis; surgical implants; medical implants, namely bone and cartilage implants; spinal implants; suture 
materials; parts and accessories for the aforementioned goods.

Cl.35;Retail and wholesale services, namely, retail and wholesale stores featuring pharmaceutical preparations, 
medicines, medical, surgical and dental apparatus and instruments, nutritional supplements, vitamins, mineral 
supplements; advertising and business management services; business management; providing office functions; import 
agencies; sales promotion services; business consulting services; business information services; public relations 
services; electronic commerce services, namely, providing information about products via telecommunication networks 
for advertising and sales purposes; purchase and rental of advertising space; direct mail advertising; business 
networking; arranging of business introductions; conducting of exhibitions for business purposes.
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Priority claimed from 13/12/2019; Application No. : 4607107 ;France 

4511181    16/01/2020
[International Registration No. : 1526152]
TEOXANE S.A
Rue de Lyon 105 CH-1203 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products in cream, milk, oil, emulsion, fluid and lotion form for the face, body, hair and hands; anti-
wrinkle treatment creams; anti-aging creams for cosmetic use; masks for facial care; anti-wrinkle masks; non-medical 
preparations for skin, face and body care; day cream; night cream; sunscreen creams for cosmetic use; firming creams 
for the eye contour for cosmetic purposes; perfumes; perfumery products; cosmetic preparations for skin care and 
treatment; face and body make-up products; washing and bleaching preparation; hair washing, treating and grooming 
preparations; cleaning, polishing, scouring and abrasive preparations; make-up products; cosmetic dyes and 
mouthwashes; soaps; anti-aging preparations for skin care.

Cl.5;Cosmetic and pharmaceutical products; sterile implantable products administered by injection for filling wrinkles, 
fine lines, skin depressions; dermatological and pharmaceutical products injected into or under the skin, into or under 
mucous membranes for filling in wrinkles, skin depressions for remodeling, increasing volume in the face or any other 
part of the body, for moisturizing the skin or mucous membranes, for increasing lip volume; wound healing products for 
medical or sanitary use; anesthetics for surgical use; injectable dermal fillers; pharmaceutical agent for the epidermis; 
creams for dermatological use; medicated lotions and creams for the body, skin, face and hands; disinfectants.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; syringes for injection of dermatological 
products; suture material; injectors for medical use; lasers for cosmetic treatment of the skin and face; injection devices 
for pharmaceutical products; injection instruments without needles; multi-injection needle syringes; injection needles for 
medical use; injection devices for pharmaceutical products; genetic analysis apparatus for medical use; clinical diagnosis 
apparatus; diagnostic imaging apparatus for medical use.

Cl.35;Commercial administration; commercial project management and administration; bill-posting; commercial or 
industrial company management assistance; business management assistance; analysis of data from market studies; 
company management analysis and advice to companies; assistance in company management and marketing of products 
in the framework of a franchise agreement; compilation of data in computer databases; accounting; demonstration of 
goods; development of promotional campaigns; dissemination of advertisements; distribution of leaflets, brochures, 
printed products and samples for advertising purposes; statistical evaluations of marketing data; provision of commercial 
information via the Internet; business management of wholesale and retail sale outlets; computerized file management; 
human resources management; stock management; sales management; marketing; provision of information to 
consumers in relation to goods and services; development of marketing strategies and concepts; arranging and 
conducting of promotional events; organization and holding of events, exhibitions, fairs and shows for commercial, 
promotional and advertising purposes; organization and conducting of trade fairs; organization of customer loyalty 
programs; organization of competitions and games for advertising purposes; organization and conducting of product 
presentation; presentation of goods on all communication media, for retail sale; publication of advertising texts; 
advertising; rental of advertising space and advertising time on all communication means; conducting of market study 
including opinion polling; opinion polling; public relations; administrative services; online ordering services; data 
processing by means of computers; collection, systematization, compilation and analysis of data and information in 
computer databases; providing consumer product advice relating to cosmetics; retail or online sales services for 
cosmetic products in cream, milk, oil, emulsion, fluid and lotion form for the face, body, hair and hands, anti-wrinkle care 
creams, anti-ageing creams for cosmetic use, face care masks, anti-wrinkle masks, non-medical preparations for skin, 
body and facial care, day cream, night cream, sun protection creams for cosmetic use, eye contour firming creams for 
cosmetic use, perfumes, perfumery products, cosmetic preparations for skin care and treatment, make-up products for 
the body and face, preparation for washing and bleaching, preparations for washing, treating and grooming the hair, 
preparations for cleaning, polishing, scouring and abrading, make-up products, cosmetic dyes and mouthwashes, soaps, 
anti-ageing preparations for skin care, cosmetic and pharmaceutical products, sterile implantable products administered 
by injection for filling in wrinkles, fine lines, skin depressions, pharmaceutical or dermatological products injected into or 
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under the skin, in or under the mucous membranes for filling in wrinkles, skin depressions for remodeling, increasing the 
volume of the face or any other part of the body, for moisturizing the skin or mucous membranes, for increasing the 
volume of the lips, healing products for medical or hygienic use, anesthetics for surgery, injectable dermal fillers, 
pharmaceutical agent for the epidermis, creams for dermatological use, medicated creams and lotions for the body, skin, 
face and hands, disinfectants, surgical, medical, dental and veterinary apparatus and instruments, syringes for injection 
of dermatological products, suture material, injectors for medical use, lasers for cosmetic treatment of the face, skin, 
devices for injection of pharmaceutical products, needleless injection instruments, multi-injection needle syringes, 
needles for injections for medical use, devices for injection of pharmaceutical products, genetic analysis apparatus for 
medical use, clinical diagnostic apparatus, diagnostic imaging apparatus for medical use.

Cl.42;Product development and design evaluation and analysis; chemical and biological analyses; analysis of technical 
data; laboratory analysis in the field of cosmetic products; scientific research and analysis; design and development of 
pharmaceutical and cosmetic products; design of websites for advertising and commercial purposes; design, 
development, maintenance and updating of software for word processing, data processing and process control; design 
and development of testing and analysis methods; design and development of diagnostic apparatus; design and 
development of software for logistics, supply chain management and e-commerce portals; quality control; development 
of pharmaceutical and medical preparations; clinical trials; computer-aided scientific testing; conducting of clinical trials 
for pharmaceutical and cosmetic products; scientific feasibility study; evaluation of pharmaceutical and cosmetic 
products; surveying [engineering work]; chemical engineering; hosting of digital content on the Internet; provision of 
scientific research results and information in searchable online databases; provision of information concerning results of 
clinical trials for pharmaceutical and cosmetic products; development and testing of chemical production methods; 
preparation of biological samples for testing and analysis in research laboratories; preparation of reports relating to 
scientific research; research and development in the field of pharmaceutical and cosmetic products; laboratory research; 
consultant services in the field of pharmaceutical and cosmetic research; scientific laboratory service; process 
supervision for quality assurance purposes.

Cl.44;Cosmetic surgery; plastic surgery; distribution of pharmaceutical and cosmetic products; provision of medical 
information from websites; provision of medical information in the field of dermatology; preparation of reports in 
connection with medical matters; provision of advice regarding beauty; services provided by consultants in the field of 
cosmetics; services provided by consultants relating to beauty care; conducting of medical examinations; cosmetic body 
care services; services provided by cosmetic and plastic surgery clinics; medical clinic services; medical and surgical 
diagnostic services; beauty salon services; treatment services using injectable fillers for cosmetic use; cosmetic 
treatment services for the body, face and hair; beauty treatment services; medical imaging services; health care, hygiene 
and beauty services; medical tests for diagnostic or treatment purposes; skin rejuvenation services.
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Priority claimed from 16/10/2019; Application No. : 41670688 ;China 

4511284    21/01/2020
[International Registration No. : 1526491]
Zhejiang Qianjiang Robot Co. ,Ltd.
1/F, Zhejiang Yipeng Engine Fittings Co.,Ltd., Wuyang Road (South), Wenqiao Town Industrial Park, Wenling, Taizhou Zhejiang 
Province China

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; stands for machines; handling machines, automatic [manipulators]; chain saws; holding devices 
for machine tools; shaft couplings [machines]; axles for machines; speed governors for machines, engines and motors; 
control mechanisms for machines, engines or motors; electric welding apparatus.

Cl.9;Data processing apparatus; integrated circuit cards [smart cards]; interactive touch screen terminals; computer 
software applications, downloadable; downloadable mobile applications; humanoid robots with artificial intelligence; 
telepresence robots; security surveillance robots; laboratory robots; electric installations for the remote control of 
industrial operations.
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Priority claimed from 10/09/2019; Application No. : 30 2019 111 751 ;Germany 

4511574    15/01/2020
[International Registration No. : 1526655]
Maschinenfabrik Kaspar Walter GmbH & Co. KG
Konrad-Zuse-Bogen 18 82152 Krailling Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use; chemical products for treating surfaces of rotogravure cylinders and 
structural embossing cylinders; chemical products for industrial purposes for copper plating, chromium plating, 
chromium removal, copper removal, silver plating, nickel plating, zinc plating; chemical products for industrial purposes 
for coating metal objects with a polymer; chemical products for industrial purposes for coating printing cylinders with a 
polymer; chemical preparations for coating cylinders with plastics; polymers as coating agents for cylinders, in particular 
for rotogravure cylinders.

Cl.3;Grease removing agents; preparations for degreasing; agents for [surface] cleaning of cylinders, printing cylinders, 
printing rollers, flexographic printing screen rollers, impression rollers, anilox rollers and screen rollers; agents for 
removing printing ink.

Cl.7;Printing cylinders coated with a polymer layer; machines for coating printing cylinders with a polymer layer; laser 
engraving machines; laser engraving machines for engraving a plastic layer on a printing cylinder.

Cl.42;Research and development relating to chemical processes for chromium plating, copper plating, chromium 
removal, silver plating, nickel plating, zinc plating; research and development relating to processes for coating metal 
surfaces, in particular printing cylinder surfaces, with a polymer; research and development relating to processes for 
processing a polymer layer on a metal surface, in particular on a printing cylinder surface.
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Priority claimed from 08/08/2019; Application No. : 30 2019 110 329 ;Germany 

4513450    24/01/2020
[International Registration No. : 1527220]
ondeso GmbH
Blumenstr. 16a 93055 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer software platforms, 
recorded or downloadable; computer programs, recorded or downloadable; computer operating programs, recorded.

Cl.42;Computer software design; computer software consultancy; updating of computer software; maintenance of 
computer software; installation of computer software; software as a service [SaaS]; computer programming; computer 
system analysis; computer security consultancy; recovery of computer data; monitoring of computer systems by remote 
access; monitoring of computer systems to detect breakdowns; monitoring of computer systems for detecting 
unauthorized access or data breach.
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4513464    14/01/2020
[International Registration No. : 1527085]
Birmingham Organising Committee for the 2022 Commonwealth Games Limited
One Brindley Place Birmingham B1 2JB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Athletic protective helmets; athletic protective mouthguards.

Cl.14;Jewellery, precious stones; horological and chronometric instruments; bracelets made of embroidered textile; 
bracelets made of rubber or silicone; charms for jewellery; cuff links; decorative pins; stop watches; apparatus for sports 
timing; apparatus for timing sports events; keyrings; charms for key chains; decorative key rings; key fobs; metal 
keyrings; non-metal keyrings; medals; parts and fittings for all of the aforesaid goods.

Cl.16;Printed matter; book binding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printers' type; printing blocks; paper 
flags; collectable cards; collectable trading cards; paper banners; cardboard banners; art prints; figurines made from 
paper; figurines made from cardboard; graphic drawings; paintings; books; brochures; bunting; calendars; cartoon 
prints; cartoon strips; catalogues; colouring books; comic books; comic magazines; comic strips; information flyers 
(term considered linguistically incorrect by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
informational sheets; greetings cards; flyers; event programmes; entry tickets; coupons; magazines; photo prints; picture 
postcards; printed event admission tickets; printed advertisements; score books; score cards; signature books; sports 
trading cards; sticker books; stickers; trading cards; trivia cards.

Cl.25;Articles of clothing, footwear and headgear; wristbands.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; toy whistles; balloons; snow globes; playing cards; cases for playing cards; toy LED light sticks; athletic protective 
shoulder pads; athletic protective cups; athletic protective knee pads; athletic protective elbow pads; athletic protective 
gloves (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); athletic 
protective shin pads; athletic protective eyeshields (term considered too vague by the International Bureau - rule 13 (2) (b) 
of the Common Regulations); athletic protective wrist guards; athletic protective leg pads; athletic protective thigh pads; 
athletic protective arm pads; athletic protective masks (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); athletic protective jackets (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); badminton equipment; badminton nets; badminton rackets; badminton sets; 
badminton shuttlecocks; bags adapted for sporting articles; balls for playing sports; basketball backboards; basketball 
baskets; basketball nets; basketballs; bowling balls; bowling bags; bowling glove; bowling pins; boxing gloves; boxing 
rings; gymnastic apparatus; gymnastic articles; hockey gloves; hockey goals; hockey sticks; netballs; rugby balls; 
squash balls; squash racket covers; swimming floats, flotation apparatus for swimming, swimming flippers, swimming 
jackets, swimming belts, swimming rings, swimming kickboards, swimming boards, flippers for swimming, swimming 
hand paddles, inflatable swimming floats, starting blocks for swimming, racing lanes [swimming equipment]; table tennis 
balls; table tennis bats; table tennis nets; volleyball equipment; volley balls; volleyball nets; weight lifting belts; weight 
lifting benches; weight lifting gloves; athletic protective wrist pads for cycling; athletic protective arm pads for cycling; 
athletic protective elbow pads for cycling; athletic protective knee pads for cycling; parts and fittings for all of the 
aforesaid goods.

Cl.35;Advertising; advertising and marketing services; advertising and promotional services; advertising and publicity; 
business management; business administration; office functions; retail and wholesale services, retail services, retail 
shop services, mail order services and electronic shopping services all connected to the sale of jewellery, precious 
stones, horological and chronometric instruments, bracelets made of embroidered textile, bracelets made of rubber or 
silicone, wristbands, charms for jewellery, cuff links, decorative pins, stop watches, apparatus for sports timing, 
apparatus for timing sports events, keyrings, charms for key chains, decorative key rings, key fobs, metal keyrings, non-
metal keyrings, medals, parts and fittings for all of the aforesaid goods, leather bags, imitation leather bags, leather 
wallets, imitation leather wallets, leather purses, imitation leather purses, leather credit card cases, imitation leather credit 
card cases, leather credit card holders, imitation leather credit card holders, belts, animal skins, hides, trunks and 
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travelling bags, bags and baggage, all-purpose carrying bags, carry-all bags, carrying cases, bags for travel, rucksacks, 
attache cases, backpacks, articles of luggage, luggage, roller suitcases, travel baggage, travelling sets (leatherware), 
toiletry bags, shopping bags, canvas shopping bags, beach bags, reusable shopping bags, textile shopping bags, card 
wallets, purses, wallets, credit card cases, credit card holders, cases for keys, casual bags, cross-body bags, messenger 
bags, waterproof bags, vanity cases, umbrellas, parasols and walking sticks, whips, harness and saddlery, I.D. cases, 
sports bags, articles of clothing, footwear and headgear (term considered too vague by the International Bureau - rule 13 
(2) (b) of the Common Regulations); dissemination of advertising matter via all media; publicity through sponsoring; 
promoting the goods and services of others by means of contractual agreements, in particular sponsoring and licensing; 
promoting the goods and services of others by means of image transfer; rental of advertising space of all kinds and on all 
carriers, digital or not; business administration of the participation of national teams to an athletic competition, and 
promoting the support to said teams with the public and the concerned circles; distribution of advertising, marketing and 
promotional material; provision of advertising space, time and media; rental of advertising space, time and materials; 
arranging of commercial and business contracts; arranging of contracts for the purchase and sale of goods and services, 
for others; arranging of contracts, for others, for the providing of services; arranging of contractual services with third 
parties; providing consumer information relating to goods and services; business management of sports personalities; 
business management of sports people; promotional management for sports personalities; promotion of sports 
competitions and events; retail services relating to sporting goods; business management of sporting venues [for 
others]; business management of sporting facilities [for others]; retail services in relation to sporting equipment; 
wholesale services in relation to sporting equipment; wholesale services in relation to sporting articles; retail services in 
relation to sporting articles; promotion of goods and services through sponsorship of sports events; promotion of goods 
and services through sponsorship of international sports events; promoting the goods and services of others by 
arranging for sponsors to affiliate their goods and services with sports competitions; promoting the goods and services 
of others by arranging for sponsors to affiliate their goods and services with sporting activities; advertising, including 
promotion of products and services of third parties through sponsoring arrangements and licence agreements relating to 
international sports' events; promoting sports competitions; advisory, information and consultancy services relating to 
the aforesaid.

Cl.38;Telecommunications; television broadcasting (live or pre-recorded); cable television broadcasting; radio 
broadcasting; press and news agency services; other message transmission services; broadcasting of a commercial site 
on the Internet; radio and television broadcasting services provided via the Internet; electronic messaging; providing 
access to computer bulletin boards, and real-time chat forums; transmission of messages and images via computer; 
providing access to home and office shopping and ordering services via computer and/or interactive communications 
technologies; telecommunication of information (including web pages), computer programs and any other data; 
electronic mail services; providing user access to the Internet; providing telecommunications connections to the Internet 
or databases; providing access to digital music web sites on the Internet; providing access to search engines; providing 
access to internet chat forums on the Internet; rental of access time to a central server database; rental of access time to 
a computer database (telecommunications); simultaneous broadcasting of films and of video and sound recordals, in 
particular via electronic interconnexions (term considered linguistically incorrect by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); satellite broadcasting services relating to sporting events; advisory, information and 
consultancy services relating to the aforesaid.

Cl.41;Educational services; provision of education, instructional and teaching services; sports and physical education 
instruction services; providing of training; entertainment services; sports entertainment services; sports and fitness 
services; provision of recreational facilities; sports officiating, refereeing, training, tuition and coaching; sports activities; 
sporting services; sporting and cultural activities; organisation of conferences, seminars, congresses, workshops, 
exhibitions and competitions; organising of sports and sports events; the production, staging and organisation of 
sporting competitions and events and cultural activities; the production of audio and visual shows, performances, 
programmes and recordings; tournaments (staging of sports); orchestral, music concert, disco and live performances; 
provision of sporting and recreational services and facilities; ticket agency services; provision, production and 
distribution of radio and television shows and programmes; film production; arranging, conducting, organising and 
staging sports competitions; radio coverage of sporting events, production of film and television programs in relation to 
sporting events; publication of printed media and recordings; electronic publishing services; publication of books, 
leaflets and instructional texts; radio and television programming services provided via the Internet; advisory, information 
and consultancy services relating to all the aforesaid.
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4513472    16/01/2020
[International Registration No. : 1527099]
Pulmuone Co., Ltd.
730-27, Samyang-ro, Daeso-myeon, Eumseung-gun Chungcheongbuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Health food supplements based on dried fish and shellfish; health food supplements mainly based on deer antlers; 
health food supplements mainly based on jujube; health food supplements based on seaweed and kelp.

Cl.29;Kimchi; tofu; foods prepared from bean curds (tofu); preserved vegetables (other than those frozen); food 
products made primarily from fruits; preserved fruit (other than those frozen); beans (preserved); bean processed 
foodstuffs (excluding bean curds and their processed foodstuffs); frozen fruits; frozen beans; frozen vegetables; 
croquettes; mutton; chicken; duck meat; meat; edible eggs; processed egg foodstuffs; prepared meat; processed meat 
products; processed organ meat; milk; processed dairy products; albumin milk; food products made from oil and fat; oils 
for food and fats; edible insects, not live; food products made from worm; fish and shellfish (not live) (including those 
frozen or preserved with salt); seaweeds for food (preserved); processed seaweed products; fruit juices for cooking; 
vegetable juices for cooking; pollen prepared as foodstuff.

Cl.30;Korean-style dumplings (mandu); noodles; instant noodles; cereal-based processed products; processed 
cereals; flour for food; starch for food; sprouted cereals; soya sauce; fermented hot pepper paste (gochujang); soya bean 
paste (condiment); confectionery; rice cakes; mayonnaise; sugar for food; leaven; malt for human consumption; edible 
salt; vinegar; almond paste; bread; chocolate; chewing gum; candy; coffee; capers; cocoa; Korean traditional sweets and 
cookies (hankwa); tea; beverages with a tea base; tea-based beverages; spices; chemical seasonings [cooking]; binding 
agents for ice cream; preparations for stiffening fresh cream; sauce for cooking; ketchup [sauce]; thickening agents for 
cooking foodstuffs; meat tenderizers for household purposes.

Cl.32;Vegetable or fruit processed beverages; fruit smoothies; fruit drinks and fruit juices; vegetable juices 
[beverages]; vegetable extracts for beverages; vegetable smoothies; fruit-based beverage; fruit drinks and juices; fruit 
drinks; frozen fruit beverages; concentrated fruit juices; strawberry drinks; strawberry juices; kiwi juices; tomato juice 
[beverage]; grape drinks; grape juice; orange juice; apple juice; pear drinks; pear juices; plum drinks; plum juices; 
raspberry drinks; raspberry juices; blueberry juices; mixed fruit juice; rice-based beverages, other than milk substitutes; 
mulberry ginseng drinks; mulberry ginseng juices; herb drinks; barley-based beverages; brown rice beverages; brown 
rice juices; red ginseng drinks; red ginseng juices (beverages); vitamin-enriched beverages; energy drinks with dietary 
fiber; water [beverages]; mineral water; beer; beer wort.
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Priority claimed from 20/12/2019; Application No. : 018170310 ;European Union 

4513571    30/01/2020
[International Registration No. : 1527795]
H. C. Starck Tantalum and Niobium GmbH
Landsberger Straße 98 80339 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
chemicals for further industrial processing of unworked and semi-worked common metals and their alloys, in granules 
and powders, namely niobium, rhenium, tantalum and tungsten; salts and oxides of the elements niobium, tantalum, 
molybdenum, tungsten, titanium; niobates and oxalates; chemicals for the manufacture of physical media and equipment 
for generating and discharging electrical energy, in particular as raw materials and auxiliary agents for the manufacture of 
condensers, batteries or fuel cells, and other media for generating and discharging electrical energy, all the aforesaid 
goods mixed or otherwise treated, included in class 1; chemicals, namely solid, liquid or gaseous coating materials for 
coating plastics, metals, ceramics and glasses, and for the manufacture of semiconductors, electric and electronic 
components, dielectrics, anodes, microprocessors, magnetic and optical data media, displays, lamps, optical glasses, 
optical components, diffusion barriers, corrosion-resistant layers, temperature-resistant layers and components of 
chemical installations; chlorides, alkoxides and amides for the manufacture of metal, oxide, carbide and nitride powders; 
ceramics (compositions for the manufacture of technical -); chemicals for the manufacture of electronically active 
ceramics; sintering (ceramic compositions for -) [granules and powders].

Cl.6;Common metals and their alloys, in particular molybdenum, niobium, tantalum, tungsten, copper, titanium, nickel 
and aluminium; common metals and their alloys in powder form; common metals, their alloys and mixtures being raw 
materials, intermediates, carrier materials, additives and/or aggregates for the manufacture of rechargeable batteries, 
accumulators and other physical media for storing and discharging electrical energy; solder alloys in powder form; 
common metals and their alloys, unworked and semi-worked, for further industrial processing; common metals and their 
alloys for manufacturing sputtering targets; common metals and their alloys in powder form for sintering; common metals 
and their alloys in power form for use in additive manufacturing such as selective laser meting, selective electron beam 
sintering, direct laser deposition and metal injection moulding; pastes of metals and their alloys for application in screen 
printing processes.
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4513655    16/07/2019
[International Registration No. : 1527854]
Costco Wholesale Corporation
999 Lake Drive Issaquah WA 98027 United States of America

Proposed to be Used
IR DIVISION
Cl.24;Microfiber towels; bed linens; household linens; blankets.

Cl.27;Bath mats.
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Priority claimed from 12/07/2019; Application No. : 09416/2019 ;Switzerland 

4513661    06/01/2020
[International Registration No. : 1527419]
Amazentis SA
Parc scientifique EPFL, PSE-C CH-1024 Ecublens Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of foods, beverages, food and liquid supplements, and dietary, 
nutritional, and energy supplements; diagnostic preparations, other than for medical or veterinary purposes; diagnostic 
preparations and reagents, other than for medical or veterinary purposes; chemical preparations for scientific purposes, 
other than for medical or veterinary purposes; chemical test kits for scientific purposes, other than for medical or 
veterinary purposes.

Cl.3;Cosmetics; non-medicated skin care preparations.

Cl.5;Dietetic foods, namely, yogurt, pudding, fruit-based food bars, nut-based food bars, soy-based food bars, grain-
based food bars, chocolate-based ready-to-eat food bars, cereal-based food bars, edible gels, chocolate bars, candy, and 
mints adapted for medical purposes; dietetic beverages, namely, smoothies, dairy-based beverages, yogurt-based 
beverages, fruit beverages, fruit juices, water, and nutritionally fortified beverages adapted for medical purposes; dietary, 
nutritional, and mineral supplements; dietary supplements for pets and livestock; preparations of vitamins; nutritional 
additives for medical purposes for use in foods and dietary supplements for human consumption; nutritional additives for 
medical purposes for use in foods and dietary supplements for veterinary use; liquid dietary and nutritional supplements; 
chocolate-based meal replacement drinks for weight loss purposes; nutritional supplement meal replacement bars for 
boosting energy; nutritional supplement in the form of energy bars; powdered nutritional, dietary and mineral supplement 
drink mix; dietary supplements for drink mixes; food for babies; chemical additives as component ingredients of dietetic 
foods, namely, yogurt, pudding, fruit-based food bars, nut-based food bars, soy-based food bars, grain-based food bars, 
chocolate-based ready-to-eat food bars, cereal-based food bars, edible gels, chocolate bars, candy, and mints adapted for 
medical purposes; chemical additives as component ingredients of dietetic beverages, namely, smoothies, dairy-based 
beverages, yogurt-based beverages, fruit beverages, fruit juices, water, and nutritionally fortified beverages adapted for 
medical purposes; chemical additives as dietary, nutritional, and mineral supplements; chemical additives as components 
of dietary supplements for pets and livestock; chemical additives as components of preparations of vitamins; chemical 
additives as component ingredients of nutritional additives for medical purposes for use in foods and dietary 
supplements for human consumption; chemical additives as component ingredients of nutritional additives for medical 
purposes for use in foods and dietary supplements for veterinary use; chemical additives as component ingredients of 
liquid dietary and nutritional supplements; chemical additives as component ingredients of chocolate-based meal 
replacement drinks for weight loss purposes; chemical additives as component ingredients of dietary supplements for 
drink mixes; chemical additives as component ingredients of nutritional supplement meal replacement bars for boosting 
energy; chemical additives as component ingredients of energy bars; chemical additives as component ingredients of 
powdered nutritional, dietary and mineral supplement drink mixes; chemical additives as component ingredients of 
dietary supplements for drink mixes; chemical additives as component ingredients of food for babies; diagnostic 
preparations for medical purposes; diagnostic test kits for medical purposes; medicated cosmetics; medicated skin care 
preparations; pharmaceutical preparations; dermatological pharmaceutical products.

Cl.29;Jellies; jams, compotes; eggs, milk products excluding ice cream, ice milk and frozen yogurt; edible oils and fats; 
milk, milk powder, gelled, flavored and whipped milk; milk products, namely, yogurt, yogurt-based beverages, cottage 
cheese; plain or flavored milk beverages with high milk content; milk beverages containing fruit; fermented plain or 
flavored milk; broths; unflavored and unsweetened gelatin mixes; thickened milk; dairy-based and fruit-based food 
beverages containing fortified nutrients; chemical additives as component ingredients of jellies, jams, compotes, eggs, 
milk products excluding ice cream, ice milk and frozen yogurt, edible oils and fats, milk, milk powder, flavored and 
whipped milk, yogurt, yogurt-based beverages, cottage cheese, plain or flavored milk beverages with high milk content, 
milk beverages containing fruit, fermented plain or flavored milk, broths, unflavored and unsweetened gelatin mixes, and 
dairy-based and fruit-based food beverages containing fortified nutrients.
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Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour; bread, pastry; confectionery made of sugar, 
ices; honey, sauces; spices; ices; chocolate, cocoa-based beverages, chocolate-based beverages, puffed rice, breakfast 
cereals, biscuits, wafers, waffles, cakes, pastries; edible ices, edible ices essentially made of yogurt, ice creams, water 
ices, frozen yogurts, flavored ice; cereal-based snack foods; ready-to-eat cereal-based food bars; grain-based food bars; 
bakery goods; flavored and sweetened gelatin desserts; pudding and pudding mixes; cookies; milk shake mixes and 
thickening agents for use in food and beverages; chemical additives as component ingredients of coffee, tea, cocoa, 
sugar, rice, tapioca, sago, artificial coffee, flour, bread, confectionery made of sugar, honey, sauces, spices, chocolate, 
cocoa-based beverages, chocolate-based beverages, puffed rice, breakfast cereals, biscuits, wafers, waffles, cakes, 
pastries, edible ices, ice creams, frozen yogurts, cereal-based snack foods, ready-to-eat cereal-based food bars, grain-
based food bars, bakery goods, flavored and sweetened gelatin desserts, pudding and pudding mixes, cookies, milk 
shake mixes, and thickening agents for use in food and beverages.

Cl.32;Mineral and aerated waters; fruits drinks and fruit juices; non-alcoholic drinks, namely, smoothies; syrups for 
making beverages; preparations for making beverages, namely, fruit drinks; still or sparkling water; vegetable juices, 
vegetable drinks, lemonades; soft drinks, namely, sodas; syrups used in the preparation of soft drinks; isotonic drinks; 
sports drinks; thirst-quenching beverages, namely, soft drinks in liquid, powder and concentrated form; sports drinks, 
namely, energy drinks, performance drinks and recovery drinks; sports drinks enhanced with minerals and nutrients; 
powders and concentrates used in the preparation of sports drinks; energy drinks enhanced with minerals; chemical 
additives as component ingredients of mineral and aerated waters, fruit drinks and fruit juices, non-alcoholic smoothies, 
syrups for making beverages, preparations for making fruit drinks, still or sparkling water, vegetable juices, vegetable 
drinks, lemonades, sodas, isotonic drinks, sports drinks, soft drinks in liquid, powder and concentrated form, energy 
drinks, performance drinks, recovery drinks, sports drinks enhanced with minerals and nutrients, powders and 
concentrates used in the preparation of sports drinks, energy drinks enhanced with minerals, and syrups used in the 
preparation of soft drinks.
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Priority claimed from 12/07/2019; Application No. : 4567182 ;France 

4513694    08/01/2020
[International Registration No. : 1527382]
International Business Machines Corporation
1 New Orchard Rd, Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, computer 
printers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors (hardware), 
computers, computer memories, computer peripherals, recorded computer programs and software; computer adapters; 
computer components; data processing equipment; computer equipment for information management and for data 
management; semi-conductors; electronic data media that can be processed by machine; magnetic disks; hard disk 
drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video recorders; 
videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, 
namely, computer communication servers; carrying cases for computers; interface cards for computers; computer cables 
and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer 
mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, 
computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card 
adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; 
projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power 
supply devices; point-of-sale terminals; computer operating system software; software for accessing a global computer 
network; computer database management software; document management software; software for locating, recovering 
and receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs; 
computer hardware, namely, a computer integrating Natural Language Processing (NLP), Computational Linguistics (CL), 
Information Retrieval (IR) and Machine Learning (ML), capable of understanding general human queries and formulating 
responses.

Cl.35;Advertising; sales promotion services (for third parties); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes; advertising services for a computer integrating Natural Language Processing (NLP), 
Computational Linguistics (CL), Information Retrieval (IR) and Machine Learning (ML), capable of understanding general 
human queries and formulating responses.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail services; news and information agencies; telecommunication and electronic messaging services via 
computer networks; computer-aided transmission of data; telecommunication services enabling commercial interaction 
over a global computer network.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; design, updating and maintenance of software; design of computer software and 
hardware for third parties, and technical support services, namely troubleshooting of computer hardware problems 
provided by computer experts, IT services, namely design, creation and maintenance of websites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming for third parties, 
all relating to commercial interactions on global computer networks; technical support services, namely, troubleshooting 
of computer hardware and software problems provided by computer experts; design of computer and software 
interconnection systems, namely: electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware 
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
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bacteriological research, chemical research, cosmetology research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes; computer services, namely, computer 
services for a computer integrating Natural Language Processing (NLP), Computational Linguistics (CL), Information 
Retrieval (IR) and Machine Learning (ML), capable of understanding general human queries and formulating responses.
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Priority claimed from 02/12/2019; Application No. : 88711969 ;United States of America 

4513719    09/12/2019
[International Registration No. : 1527894]
Cryopak Industries (2007) ULC
1053 Derwent Way Delta BC V3M5R4 Canada

Proposed to be Used
IR DIVISION
Cl.20;Insulated shipping containers, not of metal, for transporting frozen materials or materials requiring cool 
temperatures for preservation.

Cl.21;Cold packs for chilling food, beverages and biological materials.
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Priority claimed from 07/10/2019; Application No. : 01403480 ;Benelux 

4513985    14/01/2020
[International Registration No. : 1528006]
Karl Lagerfeld B.V.
Herengracht 182 NL-1016 BR Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic and optical apparatus and instruments; optical goods such as spectacles, 
protective spectacles, spectacle glasses, contact lenses, sunglasses; sunglass products, namely headstraps, sunglass 
retainers, eyeglass cases and sunglasses cases, spectacles chains and spectacles cords, parts for all aforesaid goods; 
cameras cases; cases and holders for portable computers and mobile phones; mobile phone covers; blank audio tapes, 
blank audio cassettes, blank video tapes, video cameras; blank video cassettes, blank compact discs, compact discs 
featuring music, blank laser discs, video disks and magnetic optical discs featuring topics in the fields of fashion, 
modeling and lifestyles; blank magnetic data carriers, blank recording discs; pre-recording discs featuring topics in the 
fields of fashion, modeling and lifestyles; computers; computer peripheral equipment; recorded computer programs 
featuring topics in the fields of fashion, modeling and lifestyles; mouse pads; magnets (decorative); magnetic coded 
cards featuring topics in the fields of fashion, modeling and lifestyles; compact discs (audio-video) featuring topics in the 
fields of fashion, modeling and lifestyles; optical compact discs featuring topics in the fields of fashion, modeling and 
lifestyles; compact disc players, downloadable electronic publications in the nature of books, magazines, newsletters, 
brochures and catalogs in the fields of fashion, modeling and lifestyles; pocket calculators; video game cartridges; 
headphones; loudspeakers.

Cl.18;Leather and imitations of leather; animal skins; sports and athletic bags; overnight bags; book bags; carrying 
bags; travelling bags; backpacks; handbags; suitcases; purses; brief cases; travel bags; duffel bags; cloth shopping 
bags; beach bags, wheeled shopping bags, school bags; garment bags for travel; straps for luggage; overnight cases; 
clutch bags; travel kit bags sold empty; suitcases with wheels attached; billfolds; wallets, pocket wallets, change purses, 
coin purses, key cases, credit card cases of leather; combined money and credit card holders; card cases; toiletry bags; 
beauty cases; umbrellas, parasols and walking sticks; whips, harness and saddlery, collars for animals; harness for 
animals.

Cl.25;Clothing for men, women and children and infants namely shirts, golf shirts, t-shirts, polo shirts, tops, knit tops, 
woven tops, sweatshirts, tank tops, sweaters, blouses, jerseys, turtle-necks, shorts, sweatpants, warm-up suits, blazers, 
sport coats, singlet's, trousers, pants, jeans, skirts, dresses, wedding dresses, suits, overalls, jumpers, jumpsuits, vests, 
jackets, coats, raincoats, capes, parkas, ponchos, swimwear, bikinis, swim trunks, overcoats, rainwear, wind resistant 
jackets, ski-wear; clothing for dancing namely leotards and ballet suits, sleepwear, pajamas, bathrobes, shower caps, 
chasubles, underwear, lingerie, peignoirs, kimonos, shapewear, correcting underwear, boxer shorts, belts made of 
leather, ties; headgear namely, hats, wool hats, caps, visors, headbands, ear muffs; scarves, shawls, wristbands, cloth 
bibs; footwear, gym shoes, sneakers, pumps [footwear]; socks, stockings, hosiery, shoes, boots, beach shoes, sandals, 
slippers, gloves, suspenders; layette; sashes for wear.
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Priority claimed from 19/08/2019; Application No. : AM 21561/2019 ;Austria 

4516789    30/01/2020
[International Registration No. : 1527483]
Kayser Berndorf GmbH
Perntergasse 13 A-1190 Wien Austria

Proposed to be Used
IR DIVISION
Cl.1;Gases for industrial purposes; chemical and organic compositions for use in the manufacture of food and 
beverages.

Cl.6;Cylinders of metal for use with compressed gas.

Cl.21;Household or kitchen utensils; containers for household or kitchen use; siphon bottles for carbonated water; 
siphons for cream.
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Priority claimed from 26/07/2019; Application No. : 302019000054834 ;Italy 

4516886    23/01/2020
[International Registration No. : 1527727]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; 
non-medicated soaps; non-medicated hair lotions; air fragrancing preparations; make-up preparations; incenses; nail art 
stickers; body art stickers; nail glitter; nail polish; massage candles for cosmetic purposes; room fragrances; false nails; 
false eyelashes; nail varnish removers; potpourris fragrances; scented wood; transfer (decorative -) for cosmetic 
purpose; fragrances for personal use; blush; eye make-up; lipstick.

Cl.35;Advertising; business management; business administration; office functions; marketing, promotion, advertising 
and marketing of on-line websites; arranging, conducting and promoting special events for commercial and advertising 
purposes; advertising by transmission of on-line publicity for third parties through electronic communications networks; 
on-line retail services and retail services relating to: non-medicated cosmetics and toiletry preparations, non-medicated 
dentifrices, perfumery, essential oils, bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, non-medicated soaps, non-medicated hair lotions, air fragrancing preparations, 
make-up preparations, incenses, nail art stickers, body art stickers, nail glitter, nail polish, massage candles for cosmetic 
purposes, room fragrances, false nails, false eyelashes, nail vamish removers, potpourris fragrances, scented wood, 
transfer (decorative -) for cosmetic purpose, fragrances for personal use, blush, eye make-up, lipstick, organization of 
fashion shows for promotional purposes; organization of exhibitions for commercial or advertising purposes; fashion 
show exhibition for commercial purposes; retail services in relation to fashion accessories.
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4517041    30/12/2019
[International Registration No. : 1529608]
EUROGRU Service GmbH
Am Dornbusch 10 64390 Erzhausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Road making machines; cranes (lifting and hoisting apparatus), in particular fixed and mobile building cranes, 
rapid assembly cranes, self-erecting tower cranes, top and bottom-slewing cranes, cable and hydraulic rapid assembly 
cranes, as well as specialized cranes for roofers, cranes for carpenters and metal workers, special lifts for window 
constructors, excavators, bulldozers, lifts, hoists.

Cl.12;Automobiles and their parts, vans, lorries, chassis, in particular quick-action rolling chassis.

Cl.37;Rental of road making machines, cranes (lifting and hoisting apparatus), in particular fixed and mobile building 
cranes, rapid assembly cranes, self-erecting tower cranes, top and bottom-slewing cranes, cable and hydraulic rapid 
assembly cranes, as well as specialized cranes for roofers, cranes for carpenters and metal workers, special lifts for 
window constructors, excavators, bulldozers, lifts, hoists.
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Priority claimed from 16/08/2019; Application No. : AM 11656/2019 ;Austria 

4517278    30/12/2019
[International Registration No. : 1529427]
SWARCO AG
Blattenwaldweg 8 A-6112 Wattens Austria

Proposed to be Used
IR DIVISION
Cl.9;Software for traffic controllers; software for traffic lights; software for monitoring of alarms and of the status of 
field equipments related to traffic management and traffic control, such as traffic controllers, detectors and variable 
message signs; software for the distribution and collection of data to and from connected vehicles and mobile 
applications within the field of C-ITS (Cooperative Intelligent Transport Systems); traffic management software for traffic 
control and control optimization; software module for traffic and environmental data collection from connected sensors 
and equipment.

Cl.42;Software development; software creation; computer software consultancy; software services used for the 
distribution and collection of data to and from connected vehicles and mobile applications within the field of C-ITS 
(Cooperative Intelligent Transport Systems); creation of traffic management software, creation of traffic management 
software for traffic control optimization.
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Priority claimed from 08/08/2019; Application No. : 30 2019 110 331 ;Germany 

4519353    24/01/2020
[International Registration No. : 1528396]
ondeso GmbH
Blumenstr. 16a 93055 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer software platforms, 
recorded or downloadable; computer programs, recorded or downloadable; computer operating programs, recorded.

Cl.42;Computer software design; computer software consultancy; updating of computer software; maintenance of 
computer software; installation of computer software; software as a service [SaaS]; computer programming; computer 
system analysis; computer security consultancy; recovery of computer data; monitoring of computer systems by remote 
access; monitoring of computer systems to detect breakdowns; monitoring of computer systems for detecting 
unauthorized access or data breach.
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4519357    30/12/2019
[International Registration No. : 1528398]
Guangzhou Aquark Electric Limited
Suite 2219-2220, Dongshan Plaza, No.69 Xianlie Central Road, Yuexiu District, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Pumps [parts of machines, engines or motors]; pumps for counter-current swimming; hydroelectric installations 
for generating electricity [hydroelectric power plants]; rinsing machines; centrifugal pumps.

Cl.11;Air driers; water filtering apparatus; water purifying apparatus and machines; swimming pool chlorinating 
apparatus; air conditioning installations; heating apparatus; water heaters; swimming pool heaters; heat pumps.
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Priority claimed from 31/07/2019; Application No. : 30 2019 109 947 ;Germany 

4519494    30/01/2020
[International Registration No. : 1528849]
KARL STORZ SE & Co. KG
Dr.-Karl-Storz-Str. 34 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; endoscopes and endoscopic apparatus for 
medical and surgical purposes; medical apparatus and instruments, in particular surgical fixation devices; prostheses 
and artificial implants; medical implants; surgical implants of artificial materials; medical implants of artificial materials; 
suture material; orthopaedic articles; orthopaedic aids.

Cl.16;Paper and paperboard, namely file covers, binders, albums, display cards [stationery], almanacs; printed matter; 
brochures; leaflets; bookbinding material; photographs; stationery; instructional and teaching material [except 
apparatus]; plastic materials for packaging; bags, pouches and goods for packaging, wrapping and filing of paper, 
paperboard or plastic; cardboard packaging material.
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Priority claimed from 28/01/2020; Application No. : 40202001789V ;Singapore 

4519721    31/01/2020
[International Registration No. : 1530550]
Kargo Singapore Pte. Ltd.
20A TANJONG PAGAR ROAD Singapore 088443 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Matching shippers with shipping companies, freight carriers, businesses and individuals for the shipment of 
goods, including providing such services by way of an online marketplace; online services in the nature of freight 
auctions, namely, collecting competing bids from shipping companies to ship articles on behalf of shippers; advertising; 
business consultancy in the field of transport and delivery; promoting the sale of products and services by others online 
by receiving and processing requests to purchase products and services; providing and relaying information online to 
buyers and sellers in connection with products and services; provision of feedback and ratings data on buyers and 
sellers for commercial and advertising purposes; dissemination of business and commercial information relating to 
transport and shipping.

Cl.39;Transportation services; packaging and storage of goods; provision of information and digital data all relating to 
transport and shipping; transport and shipping services provided online via a global computer network, via the telephone 
or via electronic mail; logistics services consisting of the storage and transport of goods; cargo and freight tracking 
services; provision of information about cargo and freight space availability; reservation of cargo and freight space; 
provision of transportation information relating to cargo and freight space availability and the location of cargo and 
freight.
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Priority claimed from 16/07/2019; Application No. : 88516878 ;United States of America 

4522828    10/01/2020
[International Registration No. : 1530773]
Revolaze, LLC
31000 Viking Parkway Westlake OH 44145 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Consulting services in the field of fabric processing and treatment; technical consulting services in the field of 
fabric processing and treatment.

Cl.42;Engineering services in the field of fabric processing.
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4522870    17/01/2020
[International Registration No. : 1530673]
Chengdu Seamaty Technology Co., Ltd.
No.101 of Tower 1 and 2, No.333 Hezuo Road, High-tech Zone, Chengdu Sichuan China

Proposed to be Used
IR DIVISION
Cl.5;Chemical preparations for the diagnosis of pregnancy; reagent paper for medical purposes; chemical conductors 
for electrocardiograph electrodes; chemical preparations for medical purposes; chemical reagents for medical or 
veterinary purposes; preparations of microorganisms for medical or veterinary use; bacteriological preparations for 
medical and veterinary use; diagnostic preparations for medical purposes; vaccines; diagnostic preparations for 
veterinary purposes; reagent paper for veterinary purposes.

Cl.10;Blood testing apparatus; apparatus for use in medical analysis; medical apparatus and instruments; pumps for 
medical purposes; testing apparatus for medical purposes; diagnostic apparatus for medical purposes; 
electrocardiographs; radiological apparatus for medical purposes; lasers for medical purposes; ultraviolet ray lamps for 
medical purposes.
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Priority claimed from 10/10/2019; Application No. : 40201922001X ;Singapore 

4522947    06/01/2020
[International Registration No. : 1530783]
Performance Labs Pte. Ltd.
12 Marina View, 21-03/04 Asia Square Tower 2 Singapore 018961 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements; nutritional supplements; food supplements; health food supplements; nutraceuticals for use 
as dietary supplements; herbal supplements; powdered fruit-flavoured dietary supplement drink mix; dietary 
supplemental drinks; powdered nutritional supplement drink mix; dietary and nutritional meal replacement drink mixes; 
nutritional meal replacement powders; protein supplement beverages; protein supplement shakes; protein dietary 
supplements; dietary supplements for slimming and weight control; agents for activating the metabolism; natural 
healthcare preparations; nutraceutical preparations for therapeutic or health benefits; medicinal beverages; naturopathic 
preparations; plant-based protein dietary supplements in powder form; dietetic food supplements; herbal teas 
[nutraceuticals]; dietetic substances consisting of vitamins, minerals and trace elements, either individually or in 
combination; herbal extracts [nutraceuticals].

Cl.30;Mate [tea]; flavoured mate [tea]; tea; tea products; preparations for making beverages [tea based]; tea-based 
beverages; tea substitutes; instant tea; coffee; coffee products; beverages made from coffee; flavoured coffee; artificial 
coffee; chocolate beverages; chocolate-based beverages; cocoa beverages; cocoa-based beverages; coffee-based 
preparations for making beverages; coffee beverages; coffee substitutes.

Cl.32;Syrup powders for beverages; botanical extracts for use in the preparation of non-alcoholic beverages; herbal 
extracts for use in the preparation of non-alcoholic beverages; energy drinks; essences for making beverages; isotonic 
beverages; herbal beverages, other than for medicinal use; non-alcoholic preparations for making beverages; non-
alcoholic beverages; non-alcoholic beverages flavoured with coffee; non-alcoholic beverages flavoured with tea; protein-
enriched sports beverages; protein-enriched beverages.
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Priority claimed from 12/07/2019; Application No. : 40201915350R ;Singapore 

4523233    09/01/2020
[International Registration No. : 1530552]
GARENA ONLINE PRIVATE LIMITED
1 FUSIONOPOLIS PLACE, 17-10 GALAXIS Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer program for communication devices; computer software applications, downloadable; computer 
programs [downloadable software]; computer software, recorded; Internet servers; computer software, namely software 
for the transmission, recording, reproduction, display, organization, management, manipulation and review of messages, 
text, images, files, audio, video and audio-visual content and other data for the facilitation of communications between 
two or multiple users via computer networks, communication networks and the global information network; computer 
software development tools; animated cartoons; electronic publications (downloadable); computer programs for use in 
tracking the status of various users of online interactive gaming services; downloadable video and audio files, namely 
digital media in the form of downloadable audio files and downloadable video files, featuring video games; electronic 
notice board; computer application software for cellular phones, namely software for use in mobile phones; video games 
software; computer software applications, downloadable, namely computer application software for mobile phones, 
handheld computers, laptop computers, tablet computers featuring software for video games; downloadable image files, 
namely downloadable images in the field of video games; electronic game software for mobile telephone; computer game 
programs for use in connection with multiplayer interactive games played over a global communication network.

Cl.41;Entertainment; entertainment information; organisation of competitions [education or entertainment]; provision of 
on-line entertainment; publication of texts, other than publicity texts; fan club services in the nature of entertainment; 
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production of animated films; providing on-line videos, not downloadable; providing on-line music, not downloadable; 
game services provided online from a computer or mobile phone network, namely providing an on-line computer game for 
others over global and local area computer networks; games services provided on-line from a computer network, namely 
matching online game players with other players of similar skill levels; game services provided on-line from a computer 
network, namely tracking of users of online interactive gaming services; providing on-line electronic publications, not 
downloadable; providing on-line computer games.

Cl.42;Computer programming; computer software design; computer systems integration services; data conversion of 
computer programs and data [not physical conversion]; data encryption and decoding services; design and development 
of computer programs for mobile phones; design and development of computer software for computers; diagnosis of 
faults in computer programs; hosting of software as a service (SaaS); maintenance of computer software relating to 
computer security and prevention of computer risks; providing temporary use of on-line non-downloadable authentication 
software for communications with computers via global communication network; server hosting; technological 
consultancy; telecommunications technology consultancy; troubleshooting of computer software problems [technical 
support]; updating of computer software relating to computer security and prevention of computer risks; electronic data 
storage; information technological [IT] consultancy; off-site data back up; design and development of computer game 
software and virtual reality software; provision of online non-downloadable software (application service provider).
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4523252    31/01/2020
[International Registration No. : 1530506]
NIPPON STEEL NISSHIN CO., LTD.
4-1, Marunouchi 3 chome, Chiyoda-ku Tokyo 100-8366 Japan

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; nonferrous metals and their alloys; metal materials for building or construction; joinery fittings of 
metal; hardware of metal, small; prefabricated building assembly kits of metal; metal junctions for pipes; metal flanges; 
safety cashboxes; steel strip; steel sheets; steel plates and sheets; plated steels; galvanized steel sheets; galvanized 
sheets; steel pipes; section steel; steel angles; steel wire; corrugated plates of metal; steel plates and sheets laminated 
with synthetic resin for use in injection moulding; pipework of metal, not included in metal materials for building or 
construction; common metals, unwrought or semi-wrought; steel water and gas pipes; metallic water and gas pipes; 
partition members of metal; partitions of metal; partitions of metal for building.

Cl.35;Advertising and publicity services; import-export agency services; retail services or wholesale services for 
joinery fittings; retail services or wholesale services for electrical machinery and apparatus; retail services or wholesale 
services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services for 
building materials; retail services or wholesale services for metal pulleys, springs and valves [not including machine 
elements], leaf-springs, drive plates; retail services or wholesale services for moulds and dies for metal-forming; retail 
services or wholesale services for irons and steel, nonferrous metals and their alloys, and building materials of metal.

Cl.37;Construction; construction consultation.

Cl.40;Metalworking; metal rolling; steel rolling; extrusion moulding of steel; metal casting; metal fabrication and 
finishing services for others; treatment of metal surface; rental of metal treating machines and tools; material treatment 
information.
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Priority claimed from 25/09/2019; Application No. : 630558 ;Portugal 
4526007    30/12/2019
[International Registration No. : 1532431]
PAUL STRICKER, S.A.
NUCLEO INDUSTRIAL MURTEDE, LOTE 5 P-3060-372 MURTEDE Portugal

Proposed to be Used
IR DIVISION
Cl.8;Table cutlery [knives, forks and spoons].

Cl.9;Eyewear pouches; digital notepads; electronic notepads; power banks; chargers; USB chargers; portable chargers; 
solar battery chargers; chargers for smartphones; battery chargers; chargers for mobile phones; battery chargers for 
tablet computers; battery compensation chargers; chargers for electronic smokers' articles; battery chargers for laptop 
computers; battery chargers for use with telephones; cabinets for loudspeakers; wireless speakers; personal stereos; 
software related to handheld digital electronic devices; computer software for use on handheld mobile digital electronic 
devices and other consumer electronics; spectacle holders; racks for loudspeakers; carriers adapted for mobile phones; 
stands for computer equipment; stands adapted for laptops; sleeves for laptops; cases adapted for mobile phones; 
jackets for computer disks; covers for personal digital assistants [PDAs]; covers for tablet computers; flip covers for 
smart phones; covers for tablet computers; tablet covers; signal lanterns; digital weather stations; cable connectors.

Cl.11;Lamps; lanterns for lighting; flashlights utilising electric rechargeable devices.

Cl.12;Human-powered trolleys and carts.

Cl.14;Electronic alarm clocks; electric clocks and watches.

Cl.16;Ball pens; refills for ballpoint pens; pen cases; tips for ballpoint pens; balls for ball-point pens; pen and pencil 
holders; pen and pencil cases; packing cardboard; wrapping paper; adhesive packaging tapes; notepads; adhesive note 
pads; illustrated notepads; notebook paper; holders for notebooks; spiral-bound notebooks; notebook dividers; desktop 
business card holders; paper bags and sacks; pouches for writing instruments; bags [envelopes, pouches] of paper or 
plastics, for packaging; desk top planners; office requisites, except furniture; pens [office requisites]; office stationery; 
paper cutters [office requisites]; cutters (paper -) [office requisites]; glues for office use; office binders; files [office 
requisites]; memorandum boards; paper racks [office requisites]; photograph stands; stands for pens and pencils; ink 
pens; fountain pens; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; gift cartons; 
pencil boxes; cartons of cardboard for packaging; paper gift boxes; boxes of paper or cardboard; pencils; automatic 
pencils; stapler holders; holders for files; correspondence holders; letter holders; stamp stands; pen stands; name badge 
holders [office requisites]; bookbinding covers; book covers; passbook covers; document covers; folders for papers; 
notebook covers; memo pad holders.

Cl.18;Pouches; roller suitcases; all-purpose athletic bags; general purpose sport trolley bags; bags for sports clothing; 
rucksacks; briefcases; school bags; school satchels; briefcases for documents; beach bags; leather purses; leather bags 
and wallets; leatherette bags; suitcases with wheels; sporrans; purses, not of precious metal; pouches for holding make-
up, keys and other personal items; cosmetic purses; bumbags; all-purpose carrying bags; card wallets [leatherware]; card 
cases (leatherware); boxes of leather or leatherboard; travel luggage; travelling bags; valises; portfolio cases [briefcases].

Cl.20;Cable fasteners and holders, non-metallic; non metallic carrying boxes; packing cases made of wood; boxes of 
wood or plastic; book rests [furniture]; framed stands.

Cl.21;Sports bottles sold empty; vacuum flasks for holding drinks; vacuum flasks for holding food; insulating jars; 
portable cooking kits for outdoor use; cookware and tableware, except forks, knives and spoons; containers for 
household or kitchen use; cutting boards for the kitchen; spatulas for kitchen use; household or kitchen utensils; 
tableware, cookware and containers; ceramics for kitchen use; mugs; vacuum mugs; cups made of pottery; glass mugs; 
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coffee mugs; beer mugs; holders for tumblers; cups; cheese boards; bread boards; pastry boards; carving boards; 
serving platters; drinking glasses; glasses, drinking vessels and barware.

Cl.22;Bags [envelopes, pouches] of textile, for packaging.

Cl.35;Advertising; business management; business administration; clerical services, specifically digital marketing; 
digital advertising services; presentation of goods on communication media, for retail purposes; computerized file 
management; organization of exhibitions and trade fairs for business and promotional purposes; business management 
assistance in the field of franchising; distribution of samples; distribution of promotional matter; management of 
customer services; administrative services relating to clients compensation; import and export agency services; 
organization of fashion shows for promotional purposes; market exploitation; retail services connected with clothes, 
footwear and headgear; sales promotion for third parties; wholesale and retail services, including online for chargers, 
digital notepads, personal stereos, stands for computer equipment, lanterns for lighting, electronic alarm clocks, electric 
clocks and watches, digital weather stations, office requisites, except furniture, office stationery, fountain pens, ball pens, 
bags and articles for packaging, wrapping and storage of paper, cardboard or plastics, desk organizers, pouches, 
travelling bags, containers for household or kitchen use, tableware, cookware and containers.
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Priority claimed from 23/07/2019; Application No. : 88530493 ;United States of America 

4526111    06/01/2020
[International Registration No. : 1532804]
Snapdragon Foods LLC
401 Roland Way, Suite 220 Oakland CA 94621 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Soup; prepared nuts; prepared food kits composed of meat, poultry, fish, seafood, and/or vegetables and also 
including sauces or seasonings, ready for cooking and assembly as a meal; refrigerated entrees; frozen entrees 
consisting primarily of meat, fish, poultry or vegetables; frozen snacks and appetizers consisting primarily of meat, fish, 
poultry or vegetables; nut-based and seed-based snack bars.

Cl.30;Noodles; prepared noodle dinners, namely, noodle-based prepared meals; rice crackers; prepared rice noodle 
dishes, namely, rice noodle prepared meals; rice; packaged entrees consisting primarily of noodles and rice; refrigerated 
entrees consisting primarily of noodles and rice; frozen entrees consisting primarily of noodles and rice; frozen 
appetizers consisting primarily of noodles, rice, grains, quinoa, wheat or multigrain; Asian sauces and salad dressings; 
seasonings and food flavorings being non-essential oils; snack bars, namely rice-based, quinoa-based, wheat-based, 
multigrain-based, granola-based, cereal-based, grain-based food bars also containing soy, dried fruits, chocolate, nuts, or 
fruit ice bars; salty snacks namely rice-based, noodle-based, cracker-based, grain-based, quinoa-based, wheat-based, 
multigrain- based, granola-based, cereal-based salty snacks; snack mix consisting primarily of crackers with dried fruit, 
chocolate, seeds or processed nuts.
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4526113    07/01/2020
[International Registration No. : 1532676]
Silgan Dispensing Systems Corporation
11901 Grandview Road Grandview MO 64030 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Plastic child-proof safety caps for medicine containers.

Cl.21;Atomizers and sprayers comprising spray heads or nozzles for use with finger plunger pumps for attachment to 
container caps for the purpose of spraying or atomizing liquids, namely, perfume atomizers, sold empty; liquid dispenser 
pumps, namely, manually actuated pump dispensers for attachment to containers for use in dispensing liquids; perfume 
sprayers with diffuser; dispensers and spraying pumps with diffuser sold empty for aerosols and for the projection of 
perfumery and cosmetics products in the nature of aerosol dispensers not for medical use, perfume sprayers, dispensers 
for liquid soap, and lotion containers sold empty for domestic use for liquid soap, perfumes, face, body and hand lotions, 
face cleaners and tonics, hair tonics, face masks, face and body creams, liquid make-up, gels, shampoos, hair 
conditioners and deodorants; soap dispensers; garden hose sprayers; sprayer nozzles for garden hoses.

Cl.42;Research and development of new products in the field of dispensing solutions.
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Priority claimed from 01/07/2019; Application No. : 018089684 ;European Union 

4526276    27/12/2019
[International Registration No. : 1533123]
Friedrich Graepel Aktiengesellschaft
Zeisigweg 2 49624 Löningen Germany

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preparations for preventing the deterioration of wood; anti-rust preparations; colouring 
matters, dyestuffs; inks for printing, marking and engraving.

Cl.6;Unwrought or semi-wrought common metals; metal hardware; doors, gates, windows and window coverings of 
metal; structures and transportable buildings of metal; containers, and transportation and packaging articles, of metal; 
construction materials and construction elements of metal, in particular duckboards of metal.

Cl.37;Painting and varnishing.
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4526356    07/01/2020
[International Registration No. : 1533390]
Silgan Dispensing Systems Corporation
11901 Grandview Road Grandview MO 64030 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Plastic child-proof safety caps for medicine containers.

Cl.21;Atomizers and sprayers comprising spray heads or nozzles for use with finger plunger pumps for attachment to 
container caps for the purpose of spraying or atomizing liquids, namely, perfume atomizers, sold empty; liquid dispenser 
pumps, namely, manually actuated pump dispensers for attachment to containers for use in dispensing liquids; perfume 
sprayers with diffuser; dispensers and spraying pumps with diffuser sold empty for aerosols and for the projection of 
perfumery and cosmetics products in the nature of aerosol dispensers not for medical use, perfume sprayers, dispensers 
for liquid soap, and lotion containers sold empty for domestic use for liquid soap, perfumes, face, body and hand lotions, 
face cleaners and tonics, hair tonics, face masks, face and body creams, liquid make-up, gels, shampoos, hair 
conditioners and deodorants; soap dispensers; garden hose sprayers; sprayer nozzles for garden hoses.

Cl.42;Research and development of new products in the field of dispensing solutions.
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4526371    30/12/2019
[International Registration No. : 1533411]
R2H Inc.
40 East Main Street, Suite 900 Newark DE 19711 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software in the nature of a mobile application for use in context-aware applications to create augmented 
reality and incorporate it in applications; augmented reality software for use in mobile devices for integrating electronic 
data with real world environments for the purpose of providing access to a virtual assistant; computer hardware for 
remotely accessing and transmitting data; computer software for mapping data and operational location tracking and 
reporting; computer software for object and context recognition; computer software for providing and creating 
augmented reality by replicating environment; electronic data processing equipment; computer hardware; computer 
software, namely, downloadable mobile application for setting up, configuring, and controlling wearable computer 
hardware and wearable computer peripherals; integrated circuits; microprocessors; data processors; computer chips; 
interfaces for mobile devices, wearable devices and computers.

Cl.42;Research, development, design, technical consultancy and technical support services, in the nature of 
diagnosing electronic data processing equipment, computer hardware, electronic devices that send and receive data in a 
connected network, integrated circuits, microprocessors, microprocessor cores, semiconductor intellectual property 
cores, macro cells, system-on-chip devices, micro-controllers, bus interfaces and printed circuit boards problems; 
research, development, design, technical consultancy and technical support services in the nature of diagnosing 
computer software problems; research, development, design, technical consultancy and technical support services, in 
the nature of diagnosing computer software used in and for use in the design, development, modelling, simulation, 
compiling, debugging, verification, construction and interfacing of integrated circuits, microprocessors, microprocessor 
cores, semiconductor intellectual property cores, macro cells, system-on-chip devices, micro-controllers, and bus 
interfaces and printed circuit boards problems; research, development, design, technical consultancy and technical 
support services in the nature of diagnosing computer software used in and for use in the design, development, 
modelling, simulation, compiling, de-bugging, verification, construction and interfacing of application software and 
operating system software to run on integrated circuit based devices problems; research, development, design, technical 
consultancy and technical support services, in the nature of diagnosing computer software used in servers, operating 
system software, web services software, and security and cryptographic software problems; research, development, 
design, technical consultancy and technical support services in the nature of diagnosing software for prototyping, 
developing and managing micro-processor and micro-controller-based devices, hardware for prototyping and developing 
micro-controller-based devices, development boards, baseboards and breadboards for prototyping, developing and 
managing micro-processor and micro-controller-based devices, and software development toolchains, and software 
development kits problems; research, development, design, technical consultancy and technical support services in the 
nature of diagnosing compilers, electric linear actuators, networking and connectivity hardware and software, wireless 
connectivity hardware and software, databases hosting re-useable libraries of components for building hardware, 
middleware, microprocessors, micro-controllers, system-on-chip devices and electronic devices that send and receive 
data in a connected network problems; research, development, design, technical consultancy and technical support 
services in the nature of diagnosing digital signal processors, displays, display controllers, touchscreens, sensors, data 
storage devices, audio devices, cameras, accelerometers, digital compasses, inclinometers, smart cards problems; 
databases hosting re-useable libraries of components for building hardware, middleware, micro-processors, micro-
controllers, system-on-chip devices and electronic devices that send and receive data in a connected network (terms too 
vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations); computer programming services for 
creating augmented reality videos and games; providing an on-line searchable database featuring computer technology 
for commercial purposes (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Regulations).
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Priority claimed from 01/08/2019; Application No. : 30 2019 110 002 ;Germany 

4528989    23/01/2020
[International Registration No. : 1532117]
Arnold & Richter Cine Technik GmbH & Co. Betriebs KG
Herbert-Bayer-Str. 10 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical filters; power supplies, voltage transformers and control apparatus for lights, spotlights, headlights and 
other lighting items, except ceiling supply units and surgical lights; electric ballast for lights, spotlights, headlights and 
other lighting items, other than being parts of the aforesaid goods; electric light regulators; light controls; electric light 
dimmers; focusing devices, namely lens and mirrors [optics] for optical apparatus; diaphragms and diaphragm shutters 
[photography]; electronic control systems and ballast devices for lighting apparatus and installations; fittings for the 
aforesaid goods, included in this class; fitted transport cases for carrying the aforesaid goods; all aforementioned goods 
not in the medical and borescopical field.

Cl.11;Film lighting, video lighting and stage lighting apparatus and installations; luminaires, spotlights, headlights and 
other lighting items, except surgical lights; light-emitting diodes [LED] lighting apparatus; all aforementioned goods not in 
the medical and borescopical field.

10712
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4529132    09/01/2020
[International Registration No. : 1531743]
TADLEY HOLDINGS LIMITED
Centrum House, 36 Station Road Egham, Surrey TW20 9LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps, liquid soap, shower and bath gel, shower and bath foam; perfumery, fragrances; cosmetics; essential oils; 
hair care preparations, hair creams, hair gel, hair shampoo, hair lotions, hair conditioners, hair dyes, hair tonics, hair 
grooming preparations, hair moisturisers, detanglers; lipsticks, lip balms; nail care products, nail varnishes, nail polishes; 
aromatherapy oils and preparations; eye make-up; eyebrow cosmetics; eyebrow pencils; eyelashes, eyelash adhesives 
and cosmetic preparations for eyelashes; non-medicated salts for use in bath and in showers, non-medicated oils for use 
in bath and in showers, and other non-medicated additives for use in bath and in showers; non-medicated creams, 
lotions, milks, oils, powders and ointments for the care and the cleansing of the skin, body, hands and feet; deodorants 
and anti-perspirants for use on the person; talcum powder; artificial tanning preparations; sun care and suntanning 
preparations; exfoliating gels, moisturizing lotions, skins scrubs, tanning gels, tanning foams, tanning oils, sun screens, 
bronzing powders, fade creams, instant self tanning oils, lotions, foams, mousse, powders, gels and sprays creams for 
tanning the skin.

Cl.21;Hair brushes, hair combs; sponges, electric and non-electric toothbrushes.
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Priority claimed from 18/07/2019; Application No. : 01399325 ;Benelux 

4532595    13/01/2020
[International Registration No. : 1531935]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Software and computer hardware for use with a system that enables imaging and anatomical mapping of a patient's 
cardiovascular structure; software and computer hardware for use with system that enables three-dimensional imaging 
and anatomical mapping of a patient's cardiovascular structure.

Cl.10;Medical mapping navigation and imaging systems for use in direct association with electronic display monitors 
and one or more medical navigation apparatuses, in particular intravascular devices and electromagnetic sensors, for use 
in cardiac procedures; medical mapping systems for use in direct association with electronic display monitors and one or 
more anatomical mapping apparatuses, in particular intravascular devices and electromagnetic sensors, for use in 
cardiac procedures; medical imaging systems for use in direct association with electronic display monitors and medical 
imaging apparatuses, in particular intravascular devices and electromagnetic sensors, for use in medical procedures, 
medical diagnostics systems for use in direct association with electronic display monitors and medical diagnosis 
apparatuses for use in cardiac procedures.
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Priority claimed from 30/07/2019; Application No. : 018101374 ;European Union 

4532828    30/01/2020
[International Registration No. : 1531747]
Otmore Limited
44 Tigne Mansions, Apt 12 Ix-Xatt Ta' Qui-Si-Sana SLM 3113 Tas-Sliema

Proposed to be Used
IR DIVISION
Cl.9;Credit cards; encoded credit cards; magnetically encoded credit cards; software for facilitating secure credit card 
transactions; software.

Cl.35;Business management; business administration; office functions services; invoicing; accountancy, book keeping 
and auditing; bill presentment services.

Cl.36;Insurance services; finance services; monetary services; financial management; factoring; financing services for 
companies; provision of credit facilities; consultancy services relating to credit; debt recovery and collection agencies; 
bailiff services (debt collection); computerised legal debt collection services; credit card protection and registry services; 
issuance of credit cards; financial information services relating to lost credit cards; insurance services relating to credit 
cards; credit financing; arranging the provision of finance; financial services relating to savings; provision of loans; 
arrangement of loans; financial loan services; lending and loans services; advisory services relating to loan services; 
deposit services; bill payment services provided through a website; credit card advisory services.

10715



Trade Marks Journal No: 1957 ,   20/07/2020           Class 99 
 

Priority claimed from 20/12/2019; Application No. : 741427 ;Switzerland 

4535244    23/01/2020
[International Registration No. : 1534571]
swiss shine beauty AG
Sihlbruggstrasse 109 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soaps; perfumery, essential oils, cosmetics, hair 
lotions; dentifrices; preparations for cleaning dental prostheses, tooth whitening gels; cosmetic preparations for the care 
of mouth and teeth; non-medicated dentifrices; denture polishes; preparations for cleaning dentures; toothpastes; 
preparations for making teeth shine; tooth gels; teeth cleaning lotions; teeth cleaning preparations; cosmetic and beauty 
preparations; cleaning solutions for dental ultrasonic sterilization apparatus.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; adhesives for 
dentures; materials for repairing teeth and dental prostheses; materials for artificial teeth; Materials for tooth restoration; 
medicated oral-care gels for application on toothbrushes; medicated dentifrices; pharmaceutical preparations for dental 
use; abrasives for dental use; synthetic teeth filling material; teeth filling materials; dental lacquers.

Cl.21;Toothbrushes; electric toothbrushes; dental floss; heads for electric toothbrushes; mugs.

Cl.44;Health clinic services; services provided by dental clinics; clinic and hospital services; services provided by 
cosmetic and plastic surgery clinics; medical clinic services; dentistry services; medical assistance consultancy provided 
by doctors and other specialized medical personnel; medical assistance; provision of information relating to dentistry; 
services provided by consultants in the field of esthetics; health and beauty care for human beings; dental hygienist 
services; medical care; services provided by a doctor.
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Priority claimed from 23/07/2019; Application No. : 88530399 ;United States of America 

4535288    23/01/2020
[International Registration No. : 1534639]
BlackBerry Limited
2200 University Avenue East Waterloo ON N2K 0A7 Canada

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for cybersecurity, detecting and mitigating network attacks using artificial 
intelligence, machine learning and/or deep learning; downloadable computer software for continuous monitoring, 
identifying, verifying, analyzing, comparing, classifying, sorting and scoring of collected or acquired data from network 
traffic, network communication, network flow data, and network intercommunication using artificial intelligence, machine 
learning and/or deep learning; downloadable computer software for providing initiation, distribution, delivery and 
response tracking of emergency notifications to users via personal communication devices and public mass 
communication devices; downloadable computer software for supporting exchange of information and collaboration 
processes amongst organizations and people during emergency and crisis situations; downloadable computer software 
for the purposes of data collection, monitoring, and mass notification services for managing emergency, and crisis and 
business critical situations and improving crisis communications capability; downloadable computer software for the 
secure transmission of mass notification emergency information via audio, video and electronic communications 
networks and devices, including social networks; downloadable computer software for managing and analyzing data 
feeds and data inputs in the field of crisis reporting, communication and management, and for sending notifications 
through multiple IP network channels and delivery services; downloadable computer software for loading data from 
personnel directories, and managing users for purpose of crisis communication; downloadable computer software for 
managing organization directories and connections across organizations for the purpose of connecting them and 
facilitating collaboration before, during and after crisis situations; downloadable computer software for locating 
personnel for security and safety purposes using a global positioning system, user self-reporting, and other locating 
means; downloadable computer software for electronically monitoring, detecting and reporting on alarms, alerts, 
emergencies, hazards, security threats, and dangerous weather; downloadable computer software for notifying 
individuals and organizations of a changed status or condition of a sensing device or input feed via network based 
message alerts; downloadable software in the nature of a mobile application for sending, receiving, confirming and 
responding to alerts, messages, and notifications via wireless communications networks or the Internet; downloadable 
computer software in the nature of desktop software applications for providing desktop notifications that capture the 
user's attention with audio-visual signals and allow users to confirm, respond to notifications or receive additional 
information related to notifications; downloadable computer software for use in threat prevention, detection, 
investigation, response, remediation and analysis for computers, computer systems, servers, computer networks, 
endpoints, mobile devices, enterprise of things (EOT) and internet of things (IoT) enabled devices; computer software for 
managing computer network endpoint security and predicting and monitoring security threats to computer networks; 
downloadable computer operating system programs; downloadable computer software for performing data security 
functions in the field of cryptographic network security; downloadable computer software for automating a process for 
authentication of identity using existing databases in connection with the issuance and management of digital certificates 
used for authentication or encryption of digital communications over the Internet and other computer networks; 
downloadable computer software, namely, encryption software to enable secure transmission of digital information; 
downloadable computer software to integrate managed security, namely, virtual private network (VPN), public key 
infrastructure (PKI), digital certificate issuance, verification and management; cloud computing software; downloadable 
Internet of things (IOT) management software platform consisting of downloadable cloud-based software, mobile and 
desktop applications, and premise-based gateway agent software; downloadable computer software for use in managing 
device-to-device, device-to-cloud and cloud-to-device communications; downloadable computer software for machine-to-
machine (M2M) communication, remote data collection and process control; downloadable computer software for asset 
tracking; downloadable computer software to track and manage IP-enabled machines and other connected devices; 
downloadable software Development Kits (SDKs), Application Programming Interface (API) software, and Enterprise 
Application Integration (EAI) software for creating software and applications related to machine to machine (M2M) 
devices, network and Internet connected devices, and IOT devices; downloadable computer software for sending, 
receiving and analyzing data from network and Internet-connected devices; downloadable computer software, namely, 
software and middleware used to allow software applications to interface with mobile and remote devices and to allow 
connectivity, memory storage, and device management, all via a computer network; downloadable computer software and 
hardware for fleet asset tracking in the transportation industry; downloadable computer software and hardware for 
tracking and managing IP-enabled machines; downloadable computer software and hardware to collect, filter and process 
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electronic data, namely, audio, voice, video, images, text, electronic mail and messaging, documents, and vehicle and 
driver telematics and analytics concerning driver behavior, vehicle diagnostics, maintenance, performance, location, and 
downtime; downloadable computer software systems for use in dispatch, video monitoring, driver compliance, driver 
performance, driver scorecards, document management, trailer tracking, asset tracking, vehicle tracking, telematics, fuel 
economy tracking, driver workflow, integrations with third party software, vehicle utilization, temperature tracking, vehicle 
inspection reports; mobile phones, smart phones, tablet computers and wireless communication devices for voice, data, 
or image transmission; accessories for mobile phones, smart phones, tablet computers and wireless communication 
devices, namely, headsets and earphones, phone chargers, battery chargers, mounts, cradles and holders for hands-free 
phone use, charging and docking stations, cell phone and tablet computer protective cases, protective covers and cases 
for handheld electronic devices, cell phone holsters, and speakers; downloadable computer software for mobile phones, 
portable media players, and handheld computers, namely, software for sending digital photos, videos, images, and text to 
others via the global computer network; downloadable computer software in the fields of Mobile Device Management 
(MDM), Mobile Applications Management (MAM), Mobile Security Management (MSM), Mobile Information Management 
(MIM), and mobile Identity and Access Management (IAM); downloadable computer software to allow network 
administrators to monitor, manage, and quarantine devices that are granted access to a network.

Cl.38;Providing secure mass notification services through all communication devices, telephones, tablets, 
smartphones, email, text messaging, and instant messaging; providing electronic transmission of data and digital 
messaging via mobile handheld devices and via wired and wireless communication devices before, during and after 
critical situations; telecommunications services that enable users and organizations to electronically transmit messages, 
text, multimedia content, videos, audio, animation and images via a global computer network before, during and after 
critical situations; providing multiple user access to interactive databases through web sites on a global computer 
network to manage, administrate and use crisis communication capabilities; providing electronic transmission of 
converged data, address location information, text, pictures, and streaming media, all for use in crisis communications; 
providing telecommunication connectivity services for transfer of messages, audio, visual, and data information for crisis 
communications; secure electronic messaging services, namely, providing services to access, process, and transmit 
critical, time-sensitive notifications to individuals and organizations; telecommunication services, namely, data 
transmission and reception services via telecommunications networks; electronic exchange of voice, data, audio, video, 
text and graphics accessible via computer and telecommunications networks; instant messaging services; providing 
secure electronic message alerts via the Internet, global computer and telecommunications networks.

Cl.42;Providing temporary use of non-downloadable computer software for measuring, assessing, identifying, 
detecting, analyzing, preventing, and responding to cybersecurity threats, attacks, risks, and vulnerabilities; providing 
temporary use of non-downloadable software for artificial intelligence, analytics-based machine learning, and deep 
learning software, all for the purpose of measuring, detecting, analyzing, preventing and responding to cybersecurity 
attacks; design and development of crisis communication systems comprised of computer hardware and software; 
engineering and systems analysis in the field of crisis communication systems; computer services, namely, providing 
online system management services that allow users to remotely view, monitor, program, operate and control crisis 
communication systems; research in the field of crisis communication technology; testing of crisis communication 
systems comprised of computer software and hardware; cloud computing featuring software for providing crisis 
communication through multiple IP network channels and delivery services; computer services, namely, integration of 
private and public cloud computing environments for crisis communication; computer services, namely, cloud hosting 
provider services for crisis communication; computer services, namely, installation of computer software for private 
cloud computing for crisis communication; consulting services in the field of cloud computing for crisis communication; 
computer services, namely, creating an online community for registered users to participate in discussions, get feedback 
from their peers, form virtual communities, invite other organizations to the community and engage collaboration in the 
field of security and crisis communication and management; providing temporary use of online non-downloadable 
software featuring software for use in sending, receiving, confirming and responding to alerts, messages, and 
notifications in the field of crisis communication and management; providing temporary use of online non downloadable 
software featuring software for use in sending, receiving, confirming and responding to alerts, messages, and 
notifications in the field of crisis communication and management; providing temporary use of online non-downloadable 
software, namely, hosting software for use by others for use in sending, receiving, confirming and responding to alerts, 
messages, and notifications in the field of crisis communication and management; providing online non-downloadable 
computer software for the purposes of data collection, monitoring, and mass notification services for managing 
emergency and crisis situations and improving crisis communications capability; providing temporary use of on-line non-
downloadable computer software for endpoint security, malware analysis, vulnerability testing, penetration testing, and 
vulnerability assessment; providing temporary use of online non downloadable computer software for endpoint security, 
malware analysis, vulnerability testing, penetration testing, and vulnerability assessment; providing temporary use of 
online non-downloadable software for use in threat prevention, detection, investigation, response, remediation and 
analysis for computers, computer systems, servers, computer networks, endpoints, mobile devices, and internet of things 
(IoT) enabled devices; providing temporary use of online non-downloadable software for predicting and monitoring 
security threats to computer networks; providing temporary use of online non-downloadable software for preventing 
unauthorized access to computers and computer networks; providing temporary use of online non-downloadable 
software for data analytics; design, development and maintenance of online computer software systems and software for 
operation and control of autonomous-driving vehicles; providing temporary use of online non-downloadable software for 
operation and control of autonomous-driving vehicles; providing temporary use of non-downloadable software 
applications and software development tools and platform as a services (PAAS) featuring computer software platforms 
that enable software developers to program and users to build and configure software applications that work in 
conjunction with such non-downloadable software applications and platforms to transfer, share, format, manipulate and 
integrate data, information and such developer software applications working in conjunction with and between such non-
downloadable software applications and platforms and third party services; providing temporary use of online non-
downloadable software featuring computer software in the field of electronic file security to allow users to encrypt, 
electronically watermark, provide restricted access to, and provide secure transmission and tracking of electronic 
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documents and other electronic and digital files; platform as a services (PAAS) featuring computer software platforms for 
creating, managing, and deploying cloud computing infrastructure services; design and development of on-line computer 
software systems, computer hardware and computer software; technical support services, namely, installation, 
administration, and troubleshooting of web and database applications; providing machine-to-machine (M2M) and Internet 
of Things (IoT) communication integration services, namely, the integration of disparate computer systems, networks, 
hardware and software through the application of wireless communication, artificial intelligence, machine learning and/or 
deep learning technology to facilitate M2M and IoT communication via web based browsers, personal digital assistants, 
mobile phones, embedded microprocessors, sensors and other electronic devices; providing temporary use of online 
non-downloadable software applications, software developer kits (SDKs) and software development tools, and platform 
as a service (PAAS) featuring computer development platforms that enable software developers to design, test, deploy, 
manage, and monitor internet of things (IoT) and machine-to-machine (m2m) devices; computer software services, 
namely, development, maintenance, repair, installation, and troubleshooting of computer software problems, support in 
the nature of diagnosing computer software problems, upgrade and updating computer software, authoring computer 
software, provision of computer software information, and consultation, design and customization of computer software 
and middleware; computer security consultancy; technical consulting and assistance with computer machine (m2m) 
devices; computer software services, namely, development, maintenance, repair, installation, and troubleshooting of 
computer software problems, support in the nature of diagnosing computer software problems, upgrade and updating 
computer software, authoring computer software, provision of computer software information, and consultation, design 
and customization of computer software and middleware; computer security consultancy; technical consulting and 
assistance with computer-based information systems and components, namely, technical consulting services in the fields 
of Mobile Device Management (MDM), Mobile Applications Management (MAM), Mobile Security Management (MSM), 
Mobile Information Management (MIM), mobile Identity and Access Management (IAM), datacenter architecture, public and 
private cloud computing solutions, cybersecurity, and evaluation and implementation of internet technology and services; 
Software-as-a-service (SAAS) in the nature of a secure web hosting platform for allowing users and enterprise software 
applications to interface with remote devices and to allow connectivity, memory storage, device management, device 
monitoring, device tracking, and device auditing via a computer network and providing temporary use of on-line non-
downloadable software related thereto; providing temporary use of online non-downloadable software featuring software 
for Enterprise Mobility Management (EMM), Unified Endpoint Management (UEM), Mobile Device Management (MDM), 
Mobile Applications Management (MAM), Mobile Security Management (MSM), Mobile Information Management (MIM), and 
mobile Identity and Access Management (IAM); providing temporary use of online non-downloadable software for the 
operation, management, security and maintenance of enterprise networks, data center management, resource 
management and performance optimization.
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Priority claimed from 04/07/2019; Application No. : 30 2019 108 636 ;Germany 

4535301    02/01/2020
[International Registration No. : 1531831]
Karl Storz SE & Co. KG
Dr. Karl-Storz-Str. 34 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Imaging devices for scientific purposes; apparatus for recording, transmitting and reproducing data, sound and 
images, in particular magnetic recording media, magnetic data carriers, magneto-optical data and recording media, video 
tapes, video discs and video cassettes; navigation, guidance, tracking, targeting and map making devices; magnetic data 
carriers; CDs; DVDs; digital recording media; magnets, magnetizers and demagnetizers; computer software; computers; 
computer hardware; laptops; laptops [computers]; laptop cases; hardware for data processing; industrial endoscopes, 
not for medical purposes; parts and accessories for all the aforesaid goods, as far as included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including networked apparatus and 
instruments and voice-controlled apparatus and remote controls for such apparatus and instruments as parts and 
accessories of the aforesaid goods, as far as included in this class; diagnostic apparatus for medical purposes; 
diagnostic imaging apparatus for medical purposes; medical imaging apparatus; endoscopes and endoscopic apparatus 
for medical and surgical purposes; medical apparatus and instruments; suture materials; medical furniture and bedding, 
patient transfer equipment; orthopaedic aids; mobility aids; prostheses and artificial implants; analysis apparatus for 
medical purposes; apparatus for artificial respiration; apparatus and equipment for generating X-rays for medical 
purposes; breathing apparatus for artificial respiration; surgical cutlery; surgical needles; surgical sponges; surgical 
mirrors; defibrillation apparatus; dilatation probes [surgery]; dialysis equipment; drainage tubes for medical purposes; 
blowers [medical equipment]; electrodes for medical purposes; electrocardiographs; electrotherapy equipment; 
gastroscopes; inhalers; hypodermic syringes; incubators for infants; cannulas; catheters; magnetic resonance imaging 
equipment; medical guidewires; knives for surgical purposes; needles for medical purposes; anaesthesia apparatus; 
anaesthesia masks; surgical clothing; operating tables; operating cloths; ophthalmometers; ophthalmoscopes; pumps for 
medical purposes; radiological apparatus for medical purposes; smoking apparatus for medical purposes; X-ray 
apparatus for medical purposes, X-ray images for medical purposes; X-ray tubes for medical purposes; X-ray screens for 
medical purposes; X-ray generating tubes for medical purposes; saws for surgical purposes; scissors for surgical 
purposes; chairs for medical or dental purposes; scalpels; probes for medical purposes; special containers for medical 
waste; special beds for medical care; special furniture for medical purposes; spirometers [medical devices]; syringes for 
medical purposes; stents; sterile surgical drapes; stethoscopes; therapeutic hot-air apparatus; thermoelectric 
compresses [surgery]; thermal pads for first aid; stretchers [mobile]; trocars; drop counters for medical purposes; drop-
counting vials for medical purposes; ultrasonic devices for medical purposes; ultraviolet filters for medical purposes; 
ultraviolet lamps for medical purposes; urological apparatus; urological instruments; resuscitation devices.

Cl.16;Paper and paperboard, namely, file covers, binders, albums, display cards [stationery], almanacs; printed matter; 
brochures; leaflets; bookbinding material; photographs; stationery; teaching materials [except apparatus]; plastic 
materials for packaging; bags, pouches and goods for packaging, wrapping and storage purposes, of paper, paperboard 
or plastic; cardboard packaging material; forms [forms]; paper tapes or cards for recording computer programs. 
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Priority claimed from 31/07/2019; Application No. : 018101728 ;European Union 

4535413    09/01/2020
[International Registration No. : 1535588]
NACON
396/466 rue de la voyette, Crt 2 F-59273 Fretin France

Proposed to be Used
IR DIVISION
Cl.9;Programs for video game apparatus, hand-held electronic game apparatus and arcade video game machines; 
electronic circuits, magnetic discs, optical discs, optical magnetic discs, magnetic tapes, read only memory cards, read 
only memory cartridges, CD-ROMs, DVD-ROMs and memory cards containing programs stored for video game apparatus, 
hand-held electronic game apparatus and arcade video game machines; storage media containing programs for video 
game apparatus, hand-held electronic game apparatus and arcade video game machines; computer video game 
programs; electronic circuits, magnetic discs, optical discs, optical magnetic discs, magnetic tapes, read only memory 
cards, read only memory cartridges, CD-ROMs, DVD-ROMs and storage media containing computer video game 
programs; video game programs for mobile phones; video game programs for tablet computers; video game software; 
video game disks; downloadable video game software; video game software downloadable from a global computer 
network; video game software downloadable via the Internet and wireless devices; interactive multimedia computer game 
programs; rechargeable batteries for electronic hand-held game apparatus; battery charger for electronic hand-held game 
apparatus; battery charger for video game apparatus; battery charger for video game apparatus controllers; charging 
stands for hand-held electronic game apparatus; rechargeable batteries for video game apparatus controllers; charging 
stands for video game apparatus controllers; downloadable or installable programs and additional data for video game 
apparatus, hand-held electronic game apparatus and arcade video game machines; downloadable or installable video 
game programs and additional video game data for computers; downloadable electronic publications; styluses for video 
game apparatus controllers; styluses for hand-held electronic game apparatus; earphones for video game apparatus; 
earphones for hand-held electonic game apparatus; microphones for video game apparatus; microphones for hand-held 
electonic game apparatus; alternating current adapters for video game apparatus; alternating current adapters for hand-
held electronic game apparatus; monitors for video game apparatus, hand-held electronic game apparatus and arcade 
video game machines; remote controls, connecting cables, cords and connectors for any of the aforesaid products; parts 
and component parts for all the aforesaid goods; bags, covers and cases for protection, storage or transport, designed or 
adapted to contain any of the aforesaid goods; all the aforesaid goods relating to video games, electronic games, 
computer games and interactive entertainment; gamer mouse [video game player]; gamer mouse [video game player] 
designed for esports; gamer keyboards [video game player]; gamer keyboards [video game player] designed for esports; 
audio headsets for video games; audio headsets for video games designed for esports; bags, covers and cases for 
protection, storage or transport designed or adapted to contain any of the aforesaid goods; connection cables, cords and 
connectors for any of the aforesaid goods.

Cl.28;Video game apparatus; hand-held electronic game apparatus; arcade video game machines; controllers and 
control columns for video game apparatus, hand-held electronic game apparatus and arcade video game machines; 
protective films for liquid crystal displays of controllers for video game apparatus, hand-held electronic game apparatus 
and arcade video game machines; video game controllers; video game control columns designed for esports; joysticks 
for video games; video game joysticks designed for esports; chairs for video games; chairs for video games designed for 
esports; all the aforesaid goods relating to video games, electronic games, computer games and interactive 
entertainment; toys; dolls (toys); figurines (toys); collectible figurines (toys); radio-controlled vehicles (toys); drones 
(toys); robots (toys); toys with integrated circuit chips; dolls with integrated circuit chips; card games (toys) and 
accessories thereof; playing cards; trading card games; trading cards [decks of cards]; collectible card accessories; 
puzzle (games); Sports equipment; remote controls for any of the aforesaid goods; parts and component parts for all the 
aforesaid goods; bags, covers and cases for protection, storage or transport, designed or adapted to contain any of the 
aforesaid goods.

Cl.35;Issuance of loyalty cards; advertising services or providing information related thereto; providing information 
concerning organization and conducting of trade fairs; conducting surveys by questionnaire or providing information 
related thereto; commercial sale (providing information relating thereto); sales promotion of goods or services by means 
of conducting awards, quizzes, prize drawings, questionnaires and games or providing information therefor; wholesale 
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and retail sale services for video game apparatus, hand-held electronic game apparatus and arcade video game 
machines; wholesale and retail sale services for programs for video game apparatus, hand-held electronic game 
apparatus and arcade video game machines; wholesale and retail sale services for electronic circuits, magnetic discs, 
optical discs, optical magnetic discs, magnetic tapes, read only memory cards, read only memory cartridges, CD-ROMs, 
DVD-ROMs and other storage media containing programs for video game apparatus, hand-held electronic game 
apparatus and arcade video game machines; retail sale or wholesale services for controllers, control columns and 
memory cards for video games, hand-held electronic game apparatus and arcade video game machines; retail sale 
services or wholesale services for other parts and accessories for video game apparatus, hand-held electronic game 
apparatus and arcade video game machines; wholesale and retail sale services for card games (toys) and accessories 
thereof; retail sale services or wholesale services for toys, dolls, game machines and apparatus; administration or 
management of activities of a social networking site; providing advertising space on the Internet; providing information 
on a store via communication networks; organizing or management of online exhibitions for commercial and advertising 
purposes; presentation of products sold online; preparation, conducting and organization of online trade fairs for sales 
promotion of goods or services; organizing customer loyalty programs for commercial, promotional or advertising 
purposes.

Cl.38;Provision of access to computer databases; provision of chat rooms for social network users; transmission and 
switching of messages, sounds, images and other data via computer communication networks; electronic bulletin board 
services [telecommunication services] and providing information related thereto; communications via consumer video 
game apparatus or providing information related thereto; communication via arcade video game machines and providing 
information related thereto; communication via hand-held electronic game apparatus and providing information related 
thereto; communication via mobile telephones and providing information related thereto; communication via tablet 
computers and providing information related thereto; communication by messages and images via computers; 
telecommunications (except radio broadcasting); providing information on lists of broadcast programs; dissemination 
and providing information related thereto; electronic bulletin board services [telecommunication services] via the 
Internet; transmission and switching of messages, sounds and images via computer communication networks; providing 
online chat room services; instant messaging services; provision of access to virtual facilities for real-time interaction 
between computer users; provision of on-line forums; all the aforesaid services relating to video games, electronic 
games, computer games and interactive entertainment; rental of access time to social networking sites, computer 
databases, chat rooms, electronic bulletin boards, home pages or computer networks and providing information therefor.

Cl.41;Entertainment services; providing images, pictures, photographs, films, music or sounds via communication by 
video game apparatus, hand-held electronic game apparatus, for arcade video games machines, computers, mobile 
phones and tablet computers; organization, management or arrangement of video game events; providing games via 
communications via hand-held electronic game apparatus; providing games via communications via arcade video game 
machines; providing games via communications via video game apparatus; providing games via communications via 
mobile telephones; providing games via communications via tablet computers; providing games via communications via 
computers; providing games for video game apparatus; providing games for hand-held electronic game apparatus; 
providing games for arcade video game machines; providing games for mobile telephones; providing games for computer 
tablets; providing games for computers; rental of storage media for storing programs for video game apparatus; rental of 
storage media containing programs for hand-held electronic game apparatus; rental of storage media containing 
programs for arcade video game machines; rental of storage media for storing game programs for mobile telephones; 
rental of storage media for storing game programs for computer tablets; rental of storage media for storing game 
programs for computers; rental of video game apparatus and arcade video game machines; rental of hand-held electronic 
game apparatus; providing games via telecommunication networks; providing games via a communication network; 
providing information relating to the provision of on-line games via a computer network; electronic publication and other 
data, sound, image, video and other electronic data channels.
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Priority claimed from 09/12/2019; Application No. : 88720013 ;United States of America 

4535672    09/01/2020
[International Registration No. : 1532040]
WARNER BROS. ENTERTAINMENT INC.
4000 WARNER BLVD., Bridge Bldg. 156N, 5th Floor BURBANK CA 91522 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; downloadable software for use in playing online 
computer games, downloadable computer game software; computer game software for use on mobile and cellular 
phones; video and computer game programs; video game cartridges; computer and video game software; computer game 
software for gaming machines including slot machines; computer software or firmware for games of chance on any 
computerized platform, including dedicated gaming consoles, video based slot machines, reel based slot machines and 
video lottery terminals; CD-ROM and digital versatile computer game discs and computer programs, namely, software 
linking digitized video and audio media to a global computer information network; downloadable audio-visual media 
content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
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software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions, video search and annotation software, content protection software, database 
management software, database synchronization software; computer programs for accessing, browsing and searching 
online databases, software that enables users to play and program entertainment-related audio, video, text and multi-
media content; computer application software for streaming and storing audio-visual media content; computer 
application software for streaming audio-visual media content via the Internet; downloadable computer software for 
streaming audio-visual media content via the Internet; downloadable computer software for streaming and storing audio-
visual media content; downloadable publications in the nature of books featuring characters from animated, action 
adventure, comedy and/or drama features, comic books, children's books, strategy guides, magazines featuring 
characters from animated, action adventure, comedy and/or drama features, coloring books, children's activity books and 
magazines in the field of entertainment; cellular telephone accessories, namely, hands-free accessories, cellular 
telephone covers and cellular telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash 
cards, debit cards and magnetic key cards; decorative magnets.

Cl.14;Clocks; watches; jewelry; bracelets; ankle bracelets; bangles; brooches in the nature of jewelry; chains in the 
nature of jewelry; charms for jewelry; cuff-links; earrings; necklaces; ornamental lapel pins; pendants; rings; jewelry 
cases; beads for making jewelry; musical jewelry boxes; leather jewelry; slap bracelets; leather key chains; imitation 
leather key chains; non-metal key chains; metal key chains; key chains comprised of split rings with decorative fobs or 
trinkets.

Cl.18;Athletic bags, baby backpacks, backpacks, beach bags, book bags, diaper bags, courier bags, diaper bags, duffel 
bags, messenger bags, brief cases, handbags, gym bags, satchels, tote bags, coin purses, fanny packs, knapsacks, sack 
packs, namely, drawstring bags used as backpacks, waist packs, textile, leather, mesh, canvas, and wheeled shopping 
bags, reusable shopping bags; luggage, namely, suitcases and trucks; pouches for holding make-up, keys and other 
personal items; business card cases; umbrellas; luggage tags; wallets, card wallets; accessories made of leather, namely, 
wallets, handbags and shoulder belts; clothing for pets; collars for pets.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, jugs, mugs, drinking steins, coffee cups, and 
cups; beverage glassware, namely, jugs, mugs and drinking glasses; sugar and cream sets; infant cups; cookie jars; 
ceramic, glass, porcelain and china figurines; toothbrushes; non-electric coffee pots not of precious metal; lunch boxes; 
lunch pails; wastepaper baskets; ice buckets; plastic buckets; shower caddies; cake molds; serving utensils, namely, pie 
servers, cake turners, spatulas, scrapers for household purposes, and cake servers; chopsticks; canteens; coasters not 
of paper or textile; cutting boards; thermal insulated containers for food or beverages; insulated sleeve holders for 
beverage cans; travel mugs; cookie cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening 
gloves; rubber household gloves; disposable dinnerware, namely, paper plates and paper cups; paper cupcake baking 
liners; place mats, not of paper or textile.

Cl.35;Retail store services and on-line retail store services featuring consumer goods, namely, clothing, toys, sporting 
goods, household linen, household tableware, housewares, carrying bags and packs, wallets, paper goods, writing 
instruments, jewelry and watches and consumer electronics; compiling of information into computer databases; 
marketing, advertising and promotion services; market research and information services; advertising services, namely, 
promoting the goods and services of others via computer and communication networks; operating on-line marketplaces 
for sellers of goods and/or services; online retail store services featuring digital media, namely, pre-recorded digital 
sound, video and data recordings featuring music, text, video, games, comedy, drama, action, adventure or animation; 
promoting the goods and services of others over the internet; on-line advertising and marketing services; providing and 
rental of advertising space on the internet; providing on-line auction services; comparison shopping services, namely, 
providing commercial information and advice for consumers and providing price comparison services.

Cl.38;Providing on-line facilities for real-time interaction with other computer users concerning topics of general 
interest; providing on-line chatrooms, electronic bulletin boards and forums for transmission of messages among users; 
streaming of audiovisual and multimedia audiovisual content via the internet; transmission and delivery of audiovisual 
and multimedia content via the internet; video-on-demand transmission services; broadcasting services and provision of 
telecommunication access to video and audio content provided via a video-on-demand service via the internet; streaming 
of audio and visual content; audio and visual broadcasting; transmission and delivery of audio and visual content via 
computer networks; internet broadcasting services; video broadcasting services over the internet; audio broadcasting 
services over the internet; video broadcasting services over the internet or other communications network, namely, 
electronically transmitting video clips; broadcasting services and provision of telecommunication access to video and 
audio content provided via a video-on-demand service via the internet; providing multiple-user access to a global 
computer information network; providing internet chat rooms; electronic transmission of e-mail; providing multiple user 
access to the internet; providing access to on-line computer databases; providing on-line chat rooms and electronic 
bulletin boards for transmission of messages among users in the field of books, comic books, graphic novels, children's 
books, authors and reading.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
providing news about current events and entertainment, and information related to education and cultural events, via a 
global computer network; providing information for and actual entertainment via an electronic global communications 
network in the nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama 
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and animated motion picture films for distribution via a global computer network; providing a computer game that may be 
accessed by a telecommunications network; electronic publishing services, namely, publication of text and graphic works 
of others on-line featuring articles, novelizations, scripts, comic books, strategy guides, photographs and visual 
materials; providing non-downloadable publications in the nature of books featuring characters from animated, action 
adventure, comedy and/or drama features, comic books, children's books, strategy guides, magazines featuring 
characters from animated, action adventure, comedy and/or drama features, coloring books, children's activity books and 
magazines in the field of entertainment; amusement parks services; provision of amusement park rides; presentation of 
live or pre-recorded shows and/or movies; entertainment and/or recreation information; entertainment club services; 
electronic game (s) services provided via a global computer network; providing of casino and gaming facilities; 
entertainment services, namely, casino gaming; electronic casino gaming services; entertainment services in the nature 
of multiplex cinema and theater presentations, film exhibition, film distribution; providing entertainment information via 
on-line computer databases and on-line searchable databases.

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in social networking services in the field of international 
video entertainment; computer software, namely, providing online, non-downloadable computer software for streaming of 
downloadable, on-demand, audiovisual content on the internet and to televisions and mobile electronic devices; 
computer programming; computer technology support services and technological consultation services for managing 
computer systems, databases and applications; graphic design for the compilation of web pages on the internet; 
providing technical information relating to computer hardware or software provided on-line from a global computer 
network or the internet; creating and maintaining web-sites; hosting the web-sites of others; computer software design for 
others and computer technology consultancy; consultancy and information relating thereto; providing temporary use of 
web-based software to enable uploading, capturing, posting, showing, creating, editing, playing, streaming viewing, 
previewing, displaying, tagging, sharing, manipulating, distributing, publishing, and reproducing electronic media, 
multimedia content, videos, movies, films, pictures, images, text, photos, audio content and information via global 
computer networks; providing temporary use of web-based software to enable the sharing of multimedia content among 
users; hosting a forum, namely, hosting a website that allows computer users the ability to upload and share user-
generated videos, films and other content; providing temporary user of software that allows users to upload multimedia 
content; designing and developing computer game software and video game software for use with computers, video 
game program systems and computer networks; computer programming services for creating augmented reality videos 
and games; computer programming of video games; designing and modifying computer programs and video games for 
others; video game development services; video game programming development services; hosting on-line computer 
databases and on-line searchable databases in the field of entertainment.

Cl.43;Restaurant services and restaurant chain services in the nature of restaurant food preparation services; buffet 
restaurant services, self-service restaurant, snack bar, coffee shop and cafe services; drinking establishment services; 
coffee bars; tea bars; juice bars; snack bars; carry-out restaurant services; catering services; food and beverage 
preparation.

Cl.45;Online social networking services; providing social networking services via a website; internet based social 
networking services allowing users to communicate and share, store, transmit, view, and download text, images, audio 
and video content, and other multimedia materials; licensing of intellectual property rights.
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4535813    10/01/2020
[International Registration No. : 1535455]
FLAT GLASS GROUP CO.,LTD.
No.1999, Yunhe Road, Xiuzhou District, Jiaxing City 314000 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.19;Alabaster glass; building glass; insulating glass for building; window glass, other than vehicle window glass; 
safety glass; coated glass; tempered glass for building; reinforced glass for building; window glass for building; infrared 
absorption glass.

Cl.20;Mirrors [looking glasses]; shaving mirror; bathroom mirror; rotatable mirror; mirror tiles; hand-held mirrors [toilet 
mirrors]; frames for mirrors; decorative mirror; silvered glass [mirrors]; FRP crafts, namely, crafts made of fibre-
reinforced plastic.

Cl.21;Enamelled glass, not for building; plate glass [raw material]; glass, unworked or semi-worked, except building 
glass; daily glassware (including cups, plates, pots, cylinder-shaped glasses); opal glass; safe glass, not for building; 
tempered glass; glass incorporating fine electrical conductors; glass for vehicle windows [semi-finished product]; 
luminous glass [not for building].
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4536916    30/01/2020
[International Registration No. : 1535128]
Evonik Operations GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical substances, chemical materials and chemical preparations, and fissionable 
chemical elements; polymers (chemicals), in particular synthetic, linear, branched and/or crosslinked polymers in solid or 
dissolved/liquid state; unprocessed synthetic polymers; chemical additives for polymers; chemical adjuvants for 
polymers; polymers in the form of intermediates (chemicals for use in industry); polymers (chemicals for use in industry), 
in particular being for use in the manufacture of corrosion preventers, corrosion inhibitors and coatings, in particular for 
the drilling, crude oil and gas, nuclear, automotive, aeronautical and aerospace, medical, electric, electronic and energy 
industries; chemical preparations for use with anti-corrosive preparations; liquid coatings (chemicals for use in industry); 
coating preparations (chemicals for use in industry, other than paints); weatherproof and/or waterproof/water repellent 
coatings (chemicals for use in industry, other than paints); coatings (chemicals for use in industry, other than paints) for 
protection against increased thermal and/or chemical stress and/or for integrity preservation against increased thermal 
and/or chemical stress; chemical additives for manufacturing coatings.

Cl.17;Polymers (semi-finished products) and semi-finished products consisting of polymers, in particular in the form of 
rods, in particular solid rods, hollow rods, round rods, pipes and tubes, sheets, foils, profiles, bars, moulded parts, strips 
and blocks; moulded parts (semi-finished products) consisting of polymers, in particular synthetic, linear, branched 
and/or crosslinked polymers.
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Priority claimed from 12/07/2019; Application No. : 018 094 867 ;European Union 

4537042    09/01/2020
[International Registration No. : 1536300]
CAPTRON Electronic GmbH
Johann-G.-Gutenberg-Str. 7 82140 Olching Germany

Proposed to be Used
IR DIVISION
Cl.9;Sensory software; optical sensors; digital sensors; electronic sensors; window opening and closing detecting 
sensors; door opening and closing detecting sensors; sensors used in plant control; sensors for measuring instruments; 
touchscreen sensors; sensor controllers; sensors for use with machine tools; sensors for monitoring physical 
movements; privacy protection sensors; sensors for use in the control of engines; sensors for determining positions; 
electronic sensors for measuring solar radiation; sensors; sensor switches; electric sensors; photoelectric sensors; 
ultrasonic sensors; piezoelectric sensors; digital sensory devices; sensors for measuring speed; sensors for measuring 
depth; sensors for controlling engines; on-off sensors; sensors and detectors; sensors for determining velocity; electro-
optical sensors; sensors for engines; laser detectors; laser measuring systems; laser range finders; lasers for industrial 
use; lasers for scientific use; lasers, not for medical purposes; infrared scanners; infrared detectors; infrared 
thermometers; active infrared sensors; passive infrared detectors; switches; optical switches; electromagnetic switches; 
electric switches; piezoelectric switches; electronic motion sensitive switches; tactile electric switches; electronic touch 
sensitive switches; electric breakers [switches]; level indicators; level sensors; level switches; level gauging poles; level 
meters; level detectors; level indicators [spirit levels]; level meters for liquids; level meters of liquids; level measuring 
devices for surveying; liquid level meters for use in motor vehicles; data mining software; computer software to automate 
data warehousing; computer software to enable searching and retrieval of data; computer software for creating 
searchable databases of information and data; computer software to enable retrieval of data; image recognition software; 
downloadable cloud computing software; downloadable mobile applications for the management of data; downloadable 
mobile applications for the management of information; downloadable computer software for the management of 
information; intelligent gateways for real-time data analysis; artificial intelligence software for performing analysis; 
artificial intelligence and machine learning software; artificial intelligence software for surveillance; artificial intelligence 
software; machine learning software; machine learning software for analysis; adaptive software; computer software for 
use in remote meters monitoring; hardware reliability software; predictive maintenance software; software for diagnostics 
and troubleshooting; software converters of natural language into machine executable commands; system and system 
support software, and firmware; interfaces for computer software; graphical user interface software; software for 
controlling and managing integrated circuit components; hardware testing software; switchboard indicating lamps; 
electricity indicators; pressure transducers; torque sensors; digital indicators; electronic control instruments; electro-
optic transducers; luminous indicators; piezoelectrical transducers; proximity switches; proximity sensors; 
approximation detectors; gesture recognition software; airborne data acquisition instruments.

Cl.12;Aeronautical apparatus, machines and devices; structural parts of buses.

Cl.41;Training in the field of use of optical sensors.

Cl.42;Architectural and engineering services; consultancy services relating to product engineering; advisory services 
relating to design engineering; advisory services relating to industrial engineering; assessment of engineers in the field 
of technology provided by engineers; assessment in the field of science provided by engineers; computer assisted 
engineering design planning; computer assisted engineering design and drawing services; computer assisted 
engineering design services; electrical engineering services; engineering services for others; engineering feasibility 
studies; research in the field of electrical engineering; research relating to mechanical engineering; research in the field 
of technology provided by engineers; engineering services relating to automatic data processing; engineering services 
for the design of structures; engineering services for the analysis of machinery; engineering services relating to 
information technology; engineering services relating to the design of electronic systems; engineering services relating 
to machine tool design; engineering services relating to robotic techniques; engineering services relating to robotics; 
technical design; technical engineering services; engineering project management; estimations in the field of technology 
provided by engineers; design and development of computer software for logistics; design and development of computer 
software for logistics, supply chain management and e-business portals.
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4537182    31/01/2020
[International Registration No. : 1536427]
Centurion 2 Limited
Blackwood House, Union Grove Lane Aberdeen Scotland AB10 6XU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Procurement services; business and management consultancy services; stock management services; cost price 
analysis; inventory control; advisory, consultancy and information services for all of the above services.

Cl.36;Property management services.

Cl.37;Construction management services; rental, installation, inspection, dismantling, upgrading, servicing, 
maintenance, refurbishment, repair, replacement and design of equipment, apparatus and other physical assets, namely, 
accommodation units, waste and water treatment units, testing and production equipment, welding and cutting 
equipment, construction equipment, pumping equipment, blasting and painting equipment, cooling and heating 
equipment, gas detection equipment, offshore containers and ancillaries, critical containers, chemical tanks, cargo 
baskets, cranes, storage and loading terminals, lifting and hoisting apparatus, engines, pumps, pipelines, drill pipes, 
scaffolding, hand tools, generators, hoses, lighting, air compressors, and parts and fittings for all of the above goods; 
advisory, consultancy and information services for all of the above goods.

Cl.42;Engineering services, technical testing services, technical inspection services, product quality testing services, 
quality control services and product safety testing for equipment, apparatus and other physical assets, namely, 
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accommodation units, waste and water treatment units, testing and production equipment, welding and cutting 
equipment, construction equipment, pumping equipment, blasting and painting equipment, cooling and heating 
equipment, gas detection equipment, offshore containers and ancillaries, critical containers, chemical tanks, cargo 
baskets, cranes, storage and loading terminals, lifting and hoisting apparatus, engines, pumps, pipelines, drill pipes, 
scaffolding, hand tools, generators, hoses, lighting, air compressors, and parts and fittings for all of the above goods; 
advisory, consultancy and information services for all of the above goods.
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Priority claimed from 19/07/2019; Application No. : 2019-098644 ;Japan 

4537337    17/01/2020
[International Registration No. : 1536213]
KUBOTA CORPORATION
2-47, Shikitsuhigashi 1-chome, Naniwa-ku, Osaka-shi Osaka-fu 556-8601 Japan

Proposed to be Used
IR DIVISION
Cl.1;Transmission fluid; brake fluid; combusting preparations [chemical additives to motor fuel]; power steering fluid; 
industrial chemicals; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil improving 
agents; loam.

Cl.4;Solid lubricants; solid fuels; liquid fuels; gaseous fuels; mineral oils and greases for industrial purposes [not for 
fuel]; non-mineral oils and greases for industrial purposes [not for fuel].

Cl.7;Welding machines with engine generator; gasoline engines not for land vehicles; diesel engines not for land 
vehicles; engine parts; internal combustion engines, not for land vehicles, and their parts and fittings; non-electric prime 
movers, not for land vehicles, other than water mills and wind mills; parts of non-electric prime movers, other than water 
mills and wind mills; engine generators; hydraulic power generators; starters for motors and engines; AC motors and DC 
motors [not including those for land vehicles but including parts for any AC motors and DC motors]; AC generators 
[alternators] and their parts and fittings; DC generators and their parts and fittings; fuel pumps for land vehicle engines; 
oil pumps for land vehicle engines; gaskets of metal for engines; gaskets, not of metal, for engines; cooling fans for 
engines; walk-behind tractors for agricultural use; combine harvesters; reapers and binders; harvesting machines; rice 
transplanting machines; power tillers; fertilizer spreading machines; reapers [agricultural machine]; mowing machines; 
vegetable transplanting machines; sowers [machines]; vegetable harvesting machines; rice polishing machines; rice 
husking machines; spraying machines; threshing machines; vegetable packing machines; weeding machines; 
agricultural machines and agricultural implements, other than hand-operated, and their parts and fittings; lawnmowers 
[machines] and their parts and fittings; riding lawn mowers and their parts and fittings; backhoes [earth moving 
machines]; skid-steer loaders; wheel loaders; pile-drivers; earth augers; earth scrapers; tamping machines; construction 
machines and their parts and fittings; civil engineering machines and apparatus and their parts and fittings; loading-
unloading machines and apparatus and their parts and fittings; bearings, machine elements not for land vehicles; shafts, 
axles or spindles, machine elements other than for land vehicles; axles for machines; crank shafts; shaft couplings or 
connecting rods for machines, motors and engines, machine elements not for land vehicles; reduction gears [not for land 
vehicles]; speed change gears [not for land vehicles]; connecting links being parts of machines, engines or motors; cams 
being parts of machines; gear wheels or gears [not for land vehicles]; power transmission belts [not for land vehicles]; 
power transmissions and gearing [not for land vehicles]; springs [not for land vehicles]; shock absorbers [not for land 
vehicles]; brakes, machine elements not for land vehicles; valves being parts of machines; sparking plugs for internal 
combustion engines; dynamo belts; belts for motors and engines; cylinder heads for engines; pistons for cylinders; oil 
filters for motors and engines; air filters for motors and engines; air cleaners for motors and engines; transmission 
chains, other than for land vehicles; power transmission components, other than for land vehicles; transmission belt 
conveyors [machines] for machines; crawler tracks for agricultural machines, construction machines and civil 
engineering machines; planting claws for rice transplanting machines; tillage claws for tilling machines; machine 

10731



elements [not for land vehicles]; air condensers; pumps for cooling engines; parts and fittings of AC motors or DC motors 
for land vehicles.

Cl.12;Tractors; tractors for agricultural purposes; automobiles and their parts and fittings; aerial conveyors for the 
transportation of cargo; tipping apparatus, parts of railway freight cars; pusher cars for mining; puller cars for mining; 
traction engine; non-electric prime movers for land vehicles [not including "their parts"]; parachutes; anti-theft alarms for 
vehicles; shafts, axles or spindles, machine elements for land vehicles; axle bearings and wheel bearings, machine 
elements for land vehicles; shaft couplings, machine elements for land vehicles; connecting rods for land vehicles, other 
than parts of motors and engines; power transmissions and gearing, machine elements for land vehicles; shock 
absorbers and springs, machine elements for land vehicles; brakes, machine elements for land vehicles; AC motors or DC 
motors for land vehicles; power transmission components for land vehicles; driving chains for land vehicles; power 
transmission devices for land vehicles; power transmission belts, machine elements for land vehicles; tires for vehicles; 
engines for land vehicles; crawler tracks for tractors; axles, machine elements for land vehicles; shock absorbing springs 
for vehicles; speed change gears, machine elements for land vehicles; transmissions for land vehicles; axle bearings and 
wheel bearings for land vehicles; reduction gears for land vehicles; fuel tanks for land vehicles; drones and their parts 
and fittings.
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4538396    15/01/2020
[International Registration No. : 1535956]
CEMI - PISCINE SERVICE S.R.L
Via delle Industrie I-30020 Eraclea Italy

Proposed to be Used
IR DIVISION
Cl.11;Shower stalls; tanning booths; sauna apparatus; facial sauna apparatus; sauna heaters; steam baths, saunas and 
spas.

Cl.42;Design for building Turkish baths.
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Priority claimed from 16/12/2019; Application No. : 302019000095523 ;Italy 

4551355    23/01/2020
[International Registration No. : 1533798]
MACPRESSE S.R.L.
Largo Panizza 4 I-27100 PAVIA Italy

Proposed to be Used
IR DIVISION
Cl.7;Compacting machines; rubbish compactors [machines]; shredders [machines] for waste; waste converters 
[machines]; refuse cutting machines; waste masticators and compressors [electric waste disposal units]; compressors 
[compactors] for attachment to waste collection vehicles.

Cl.37;Providing information relating to the repair or maintenance of waste compacting machines and apparatus; repair 
or maintenance of waste compacting machines and apparatus; repair or maintenance of waste crushing machines and 
apparatus; repair of industrial waste treatment machines; waste removal [cleaning].

Cl.40;Recycling and waste treatment; providing information relating to the rental of waste compacting machines and 
apparatus; rental of waste crushing machines; rental of waste compacting machines; upcycling [waste recycling]; waste 
disposal [treatment of waste].
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4551667    21/01/2020
[International Registration No. : 1492721]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Pharmaceutical and chemical production machinery, namely, capsule filling machinery, powder micro-dosing 
machinery, micronization machinery.

Cl.40;Technical support services, namely technical consultation related to the manufacture of pharmaceuticals, 
nutraceuticals, dietary supplements; technical support relating to the manufacture of pharmaceuticals relating to filling of 
pharmaceutical capsules, micronization of pharmaceutical ingredients and relating to powder micro-dosing of 
pharmaceutical ingredients.
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Priority claimed from 21/12/2018; Application No. : 731032 ;Switzerland 

4551690    20/06/2019
[International Registration No. : 1533544]
Aebi Schmidt Holding AG
Schulstrasse 4 CH-8500 Frauenfeld Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Suction machines for industrial use; attachments, mounted or interchangeable equipment for vehicles in the form 
of sweepers, sprayers, spreaders or clearing machines; drives for machines; agricultural implements mounted on trailers 
(other than hand-operated); sprayers or spreaders or cleaning or clearing devices which can be mounted on vehicles or 
trailers; road sweeping machines mounted on vehicles; automatic cleaning machines; construction machines (road 
building); floor scrubbing machines; brushes [parts of machines]; brush sweeping machines; electric vacuum cleaning 
apparatus [for industrial use]; electric brushes; electric floor sweeping machines; electric floor cleaning apparatus; 
electric machines for floor care by cleaning, polishing, scouring, vacuuming; electric cleaning machines; electric vacuum 
cleaning machines; electric vacuum cleaners; dust removing installations for cleaning purposes; mobile machines, in 
particular motor-driven agricultural mowers, road sweeping machines, sowers, road construction machines, 
snowblowers, snow plows and multi-use machines, fertilizer spreaders, sprayers, sand turbines, sand blowers, sand 
blower turbines, in so far as included in the class; mobile machines with supports for apparatus, particularly for 
agricultural use and for communal and cleaning services; transmissions for vehicles, other than for land vehicles; belts 
for conveyors; transport device for dry and wet salt and for de-icing preparations; road sweeping machines, sowers, road 
construction machines, snowblowers, snow plows and multi-purpose machines, fertilizer spreaders, sprayers, sand 
turbines, sand blowers, sand blower turbines, in so far as included in the class; elevating apparatus; lifting apparatus; 
sweeping machines; power transmission mechanisms for machines; power transmission devices for machines; 
couplings, other than for land vehicles; harvesting machines; machines for cleaning, clearing and/or de-icing, also in the 
form of supports for apparatus or vehicles or trailers; washing machines, also in the form of supports for apparatus or 
vehicles or trailers; mechanical spreaders; feeders [parts of machines]; mixing machines; mixers [machines]; rammers; 
lawnmowers; clearers; cleaning apparatus [machines] with brushes; cleaning machines; cleaning machines for industrial 
purposes; cleaning machines and apparatus [electric]; air suction machines; suction machines for industrial use; 
agricultural implements other than hand-operated, suction and combined machines and hay distributors, hay aeration 
installations; snow blowing accessories for vehicles; snow throwers; vehicled snow throwers; snow removal apparatus; 
snow throwers; sprayers, sprayers for liquid media, in particular for use against black ice (other than hand-operated); 
control apparatus for machines, motors or engines; road sweeping machines, sowers; road sweepers [machines]; road 
sweeping machines [self-propelled]; road sweeping devices for vehicles; sweeping machines [self-propelled]; 
spreaders/spreading machines; transmissions for vehicles, other than for land vehicles,; shredders [machines] for 
industrial use; spreader vehicles.

Cl.9;Dosage dispensers; electronic control systems for dosing; electronic control for unmanned vehicles; navigation 
apparatus; positioning apparatus; marking apparatus; computer software for data warehousing automation; black boxes 
(data recorders); data recorders; apparatus for detection of data from machines, machine installations and vehicles; 
electric control, testing and monitoring devices; software; sensors.

Cl.12;Trailers [vehicles]; trailer vehicles; trailers intended to receive spraying and spreading machines and road 
cleaning; drive gears [parts for land vehicles]; attached or carried equipment adapted to vehicles; attached or carried 
equipment adapted to utility vehicles; structural parts for heavy-duty vehicles; vehicle chassis; electric vehicles; 
undercarriages for vehicles; vehicles; transport vehicles for industrial use; vehicles, namely, vehicles for agricultural, 
forestry and municipal transport; vehicles equipped with bucket loaders; vehicles equipped with loading apparatus; 
vehicles equipped with lifting apparatus; vehicles equipped with prehensile apparatus; vehicles for emptying loads; 
bodies for vehicles; gear boxes for land vehicles; hydraulic circuits for vehicles; bodies for land vehicles; boxes, tilting-
carts; dumping trucks; automobiles; housings for parts of land vehicles, except for motors and engines; land transport 
vehicles for industrial use; tipping bodies for trucks; multi-purpose trolleys; multi-use work vehicles, in particular 
apparatus mounts; garbage collection vehicles; utility vehicles; sprinkling trucks [street cleaning]; treads for vehicles 
[tractor type]; driving chains for land vehicles; tractors; cars; undercarriages for vehicles; railway freight cars; attached 
equipment for railway vehicles; attached equipment for railway freight cars; self-driving cars.

Cl.35;Commercial business conduct advice; providing information and consulting services relating to e-commerce; 
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procurement services for others [purchasing goods and services for other businesses]; operation of an import-export 
agency; wholesale and retail commerce, also via the global computer network, in particular for vehicles, utility vehicles, 
tractors, vehicle parts, trailers, attached parts, carried parts, accessories, spare parts, devices, apparatus machines 
(whether hand-operated or otherwise); services in the field of electronic commerce, namely, the contract mediation for 
purchase and sale of goods online; services in the field of electronic commerce, namely, advertising via computer 
networks in the nature of data, texts, images, sound or any combination thereof for sale of goods and services of all 
types; services in the field of electronic commerce, namely, provision of information on goods via telecommunication 
networks for advertising and sales purposes; online provision of information concerning the selection of goods via the 
global computer network; presentation and preparation of various offers of goods and services via global electronic 
computer networks (the Internet), enabling consumers to conveniently view, compare and purchase aforesaid goods and 
services; development and implementation of marketing strategies for others; business analysis, research and 
information services, conducting of commercial feasibility studies, commercial project management services regarding 
special vehicles and special railway vehicles.

Cl.36;Financial services; financial advice; providing of know-how with respect to finance (financial advice); building 
management; real estate management; lease-purchase financing.

Cl.37;Servicing, maintenance and repair of vehicles and vehicle parts; rental of construction machines, in particular 
road sweeping machines, self-propelled sweeping machines, road construction machines, snow blowers, snow plows; 
rental of sprayers for maintenance and servicing of roads, roadways and aircraft take-off and landing runways; advice in 
the field of cleaning, servicing and maintenance of machines and vehicles; consultancy services in the field of cleaning, 
servicing and maintenance of roads, roadways and aircraft take-off and landing runways; provision of equipment for 
retrofitting and renovation of machines and vehicles; customized renovation of vehicles and components thereof; advice 
regarding installation, maintenance and repair of hydraulic apparatus; installation, maintenance and repair of lighting 
systems; installation, maintenance and repair of control systems.

Cl.42;Design and development of central database optimized for analysis; technical product development; 
technological consultancy services; technical design and management of special vehicles and special railway vehicles; 
technical design and management of hydraulic installations; technical design and management of lighting systems; 
technical design and management of control systems; technical design and management of de-icing systems; 
development of computer programs; development of web data mining applications; creation of programs for electronic 
data processing; analysis of computer systems; technical feasibility studies; technological consulting services in 
connection with use in agriculture, horticulture and forestry and in the municipal field in connection with use of sweeping, 
spraying, spreading or clearing apparatus.

Cl.45;Management and licensing of intellectual property.
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4553038    23/01/2020
[International Registration No. : 1533854]
NatureLab. Co., Ltd.
Ebisu Prime Square Tower 11F, 1-1-39, Hiroo, Shibuya-ku Tokyo 150-0012 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps and detergents; shower gels; facial scrubs; body scrubs; facial washes; dentifrices; teeth 
whitening preparations; laundry preparations; anti-static preparations for household purposes; de-greasing preparations 
for household purposes; rust removing preparations; stain removing benzine; fabric softeners for laundry use; laundry 
bleach; adhesives for affixing false hair; laundry starch; seaweed gelatine for laundry use [funori]; adhesives for affixing 
false eyelashes; perfumes for industrial purposes; perfume and fragrances; incense; breath freshening preparations; 
deodorants for animals; creams for leather; waxes for leather; shoe cream; shoe black [shoe polish]; polishing 
preparations; paint stripping preparations.

Cl.5;Pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; reagent paper 
for medical purposes; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic food 
adapted for medical purposes; beverages for babies; food for babies; dietary supplements for animals; oiled paper for 
medical purposes; adhesive tapes for medical purposes; wrapping wafers for medicine doses; gauze for dressings; 
empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; 
menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; 
liquid bandages; breast-nursing pads; cotton swabs for medical use; dental materials.
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Priority claimed from 01/11/2019; Application No. : 2019-140290 ;Japan 

4553348    24/12/2019
[International Registration No. : 1537322]
GresAVAIL, Inc.
2F Shinmakicho Building Annex 1st, 3-2-14 Nihonbashi, Chuo-ku Tokyo 103-0027 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for information security; computer programs for database security management; e-mail 
security software; computer software for computer data security; cards encoded with security features for identification 
purposes; computer hardware and software for setting up and configuring wide area networks; computer firewall 
software; electronic mail servers; computer servers; electronic machines, apparatus for remote monitoring systems and 
their parts; electronic machines, apparatus and their parts; security tokens [encryption devices]; wide area network 
[WAN] hardware; virtual private network [VPN] hardware; smartphones; power distribution or control machines and 
apparatus; electric wires; cables, electric; remote control telemetering machines and instruments; telecommunication 
machines and apparatus; terminals [electricity]; game programs for arcade video game machines; game programs for 
home video game machines; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid 
crystal displays; recorded video discs and video tapes; downloadable image files; electronic publications, downloadable; 
exposed cinematographic films; prerecorded magnetic data carriers; photographic machines and apparatus; 
cinematographic machines and apparatus; optical machines and apparatus; eyeglasses; optical products.

Cl.35;Advertising and publicity services; online advertising on a computer network; consultancy regarding advertising 
communication strategies; business management analysis or business consultancy; marketing research or analysis; 
providing business information via a web site; business investigations; business appraisals; business efficiency expert 
services; employment agency services; shorthand; document reproduction; office functions, namely filing, in particular 
documents or magnetic tapes; computerized file management; compilation of information into computer databases; 
updating and maintenance of data in computer databases; systemization of information into computer databases; data 
search in computer files for others; registration of written communications and data; updating and maintenance of 
information in registries; providing business assistance to others in the operation of data processing apparatus namely, 
computers, typewriters, telex machines and other similar office machines; publicity material rental; commercial 
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information and advice for consumers in the choice of products and services; news clipping services; web site traffic 
optimization.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; coaching [training]; 
know-how transfer [training]; arranging, conducting and organization of seminars; providing electronic publications; 
services of reference libraries for literature and documentary records; publication of books; providing online music, not 
downloadable; providing online videos, not downloadable; providing online electronic publications, not downloadable; 
publication of texts, other than publicity texts; rental of television sets; rental of radio sets; rental of sound recordings; 
organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle 
races, boat races and auto races.

Cl.42;Internet security consultancy; computer security consultancy; diagnosis or consulting related to security 
measures for computer communication networks; monitoring of computer systems by remote access; remote monitoring 
of computer security system and provision of information relating thereto; monitoring of computer systems for detecting 
unauthorized access or data breach; design and creation of computer programs for monitoring and handling 
unauthorized intrusion into electronic computer communication networks; providing information related to the design, 
programming or maintenance of computer programs to protect systems from unauthorized access and to protect the 
security of computer networks; computer software design; computer programming; maintenance of computer software; 
creating or maintaining web sites for others; testing or research on electricity; testing or research on machines, 
apparatus and instruments; designing of machines, apparatus, instruments [including their parts] or systems composed 
of such machines, apparatus and instruments; consultancy in the design and development of computer hardware; 
computer security threat analysis for protecting data; information technology [IT] consultancy; computer virus protection 
services; rental of computers; providing computer programs on data networks; providing temporary use of online 
computer programs for information security protection measures; rental of web servers; cloud computing; electronic data 
storage; providing temporary use of online anti-virus software; technological advice relating to computers, automobiles 
and industrial machines; preparation of usage manual for computer operation and computer programs; rental of 
measuring apparatus.
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Priority claimed from 26/02/2019; Application No. : UK00003378449 ;United Kingdom 

4553459    20/08/2019
[International Registration No. : 1537932]
Susewi Limited
61 Corringham Road London NW11 7BS United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Fertilisers; additives for fertilisers; algae for use as fertiliser; algae for use as an additive for fertilisers; additives 
for use in cement; algae for use as an additive for cement; proteins and protein substitutes for the food industry; algae 
based proteins and protein substitutes for the food industry; lipids and lipid substitutes for the food industry; algae based 
lipids and lipid substitutes for the food industry; fatty acids and fatty acid substitutes for use in the food industry; algae 
based fatty acids and fatty acid substitutes for the food industry.

Cl.31;Algae for human and animal consumption; foodstuffs for fish; foodstuffs for animals.
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Priority claimed from 20/12/2019; Application No. : 302019000097996 ;Italy 

4553464    27/01/2020
[International Registration No. : 1537942]
CONFEZIONI LERARIO S.R.L.
VIA MOTTOLA KM 2,200 ZONA IND. I-74015 MARTINA FRANCA (TA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; handbags; travel baggage; card wallets; card wallets [leatherware]; credit card 
holders made of leather; pocket wallets; purses; portfolio cases made of leather [briefcases]; key cases made of leather; 
trunks and suitcases; suitcase handles; cosmetic bags sold empty; bags for sports included in this class; all-purpose 
athletic bags; evening handbags and ladies' cross-body bags; shopping bags made of skin; school book bags; travel 
garment covers; shoe bags for travel; beach bags; nappy bags; rucksacks; school bags; Boston bags; travelling trunks; 
canvas bags; business cases; knitted bags, not of precious metals; haversacks; handbag frames; wheeled suitcases; 
vanity cases, not fitted; hides; cases and boxes made of leather; briefcases [leather goods]; leather luggage; umbrellas 
and parasols and walking staffs; walking stick handles; umbrella covers; attaché cases.

Cl.25;Clothing, namely, blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, t-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs; aprons being 
clothing; ascots; trousers for children; bandanas being neckerchiefs; robes; bathing caps; bathing suit; swimsuits; beach 
clothes, namely, swimsuits; belts being clothing; bibs, not of paper; boas being necklets; boxer shorts; brassieres; 
breeches for wear; camisoles; clothing for gymnastics, namely, leotards, shirts, pants, blousons, leggings in the nature of 
trousers; clothing of imitations of leather, namely, blousons, dress shirts, shirts, coats, jackets, belts, boots, headwear, 
shoes, vests, dresses; clothing of leather in the nature of leather belts, leather boots, leather coats, leather headwear, 
leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, waistcoats; collars being parts of clothing; 
wet suits for water-skiing and sub-aqua; bustiers; cyclists' clothing, namely, jerseys; detachable collars; dressing gowns; 
bonnets; fishermen's jackets; fur stoles; furs being clothing; clothing in the nature of gabardines; garters; girdles; gloves 
being clothing; headbands being clothing; capes; jackets being clothing; jerseys being clothing; jumper dresses; 
knickers; hosiery; layettes being clothing; leggings being leg warmers; leggings being trousers; liveries; maniples; 
mantillas; masquerade costumes; mitres being hats; waist belts; motorists' clothing, namely, jackets, pants, blousons, 
coats, shirts, belts; muffs being clothing; neck scarves; neckties; paper hats being clothing; parkas; pelerines; pelisses; 
slips being underclothing; pockets for clothing; ponchos; pyjamas; ready-made clothing in the nature of leather belts, 
leather boots, leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, 
shirts, sweat pants, bermuda shorts, T-shirts, suits, overcoats, anoraks, raincoats, ties, dresses; ready-made linings 
being parts of clothing; saris; coverups; sarongs; neckbands being clothing; short-sleeve shirts; shower caps; ski 
gloves; skirts; sleep masks; sock suspenders; stockings; spats; maillots; vest tops; dresses; suspenders; sweat-
absorbent stockings; sweaters; undershirts; tights; togas; top hats; trousers; gym suits; shoes; bath sandals; slippers; 
beach shoes; footwear uppers; boots; gym boots; sandals; football shoes; footwear; footwear uppers; rubbers being 
footwear; galoshes; half-boots; heels; non-slip socks; ski boots; wooden shoes; underwear; uniforms; Valenki being 
felted boots; veils being clothing; gilets; waterproof clothing, namely, vests; wet suits for water-skiing; wimples; 
headgear, namely, bonnets, headscarves, beanies, berets, caps being headwear, hats, turbans, visors being headwear, 
chasubles.

Cl.35;Retail and wholesale services, including mail order retail services or online retail store services, namely featuring 
soap, bath foam, foams for use in the shower, shampoos, cleansing milk for toilet purposes, mouth washes, not for 
medical purposes, fabric softeners for laundry use, eau de Cologne, lavender water, toilet water, talcum powder, for toilet 
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use, perfumery, sachets for perfuming linen, air fragrancing preparations, perfumery and fragrances, deodorants and 
antiperspirants, essential oils and aromatic extracts, dentifrices, douching preparations for personal sanitary or 
deodorant purposes [toiletries], adhesives for cosmetic purposes, cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make- up removing preparations, cotton wool for cosmetic purposes, pumice stone, pomades for 
cosmetic purposes, make-up preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses, balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, after-shave lotions, hair care lotions, lotions for cosmetic purposes, hair preparations and treatments, sun 
oils, hair dyes, hair spray, sun tan milk, cleansing milk for toilet purposes, henna, hair creams, hair spray, nail varnish, 
cosmetic kits, incenses, joss sticks, potpourris [fragrances], bath salts, not for medical purposes; retail and wholesale 
services, including mail order retail services or online retail store services, namely featuring spectacles, sunglasses, 
lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods, covers for portable multimedia players, covers for mobile 
phones, covers for DVDs, covers for CDs, covers for computer cables, covers for audio reproduction devices, covers for 
palmtops, covers for electronic agendas, covers for photographic cameras and covers for film cameras, cellular phones, 
smartphones, wireless communication devices featuring telecommunication functionality to allow the transmission of 
text, data, audio, image and video files, electronic monitoring devices comprised of microprocessors and accelerometers, 
for identifying, storing, reporting, monitoring, uploading and downloading data and information for personal physical 
fitness and training purposes, downloadable applications and software for smart watches and mobile devices, for 
processing, reviewing and editing data, to enable users to control the presentation and information available from the 
devices, wearable sensors for personal physical fitness and training purposes to gather biometric data and also including 
monitors and displays sold as a unit, smartwatches, wearable activity trackers, pedometers; retail and wholesale services, 
including mail order retail services or online retail store services, namely featuring earrings, rings [jewellery], necklaces 
[jewellery], bracelets, pins [jewellery], decorative pins of precious metal, shoe jewellery, boxes of precious metal, jewel 
cases, tie clips, cuff links, boxes for cufflinks, jewellery, paste jewellery, bracelets, smart rings, clocks, chronographs 
[watches], chronoscopes, watch straps, watch bands, jewelry, smart watches, parts for clocks, clock cases, watch chains, 
clocks and parts therefor, floor and wall clocks, parts for watches, watch clasps, buckles for watchstraps, watch bands, 
watches, clock and watch hands, clock dials, watch movements, cases for watches and clocks, cases for watches 
[presentation], chains [jewellery], chains (paste jewellery), chains for pants (paste jewellery), key rings and key chains, 
and charms therefor; retail and wholesale services, including mail order retail services or online retail store services, 
namely featuring leather and imitations of leather, handbags, travel baggage, card wallets, card wallets [leatherware], 
credit card holders made of leather, pocket wallets, purses, portfolio cases made of leather [briefcases], key cases made 
of leather, trunks and suitcases, suitcase handles, cosmetic bags sold empty, bags for sports, all-purpose athletic bags, 
evening handbags and ladies' cross-body bags, shopping bags made of skin, school book bags, travel garment covers, 
shoe bags for travel, beach bags, nappy bags, rucksacks, school bags, Boston bags, travelling trunks, canvas bags, 
business cases, knitted bags, not of precious metals, haversacks, handbag frames, wheeled suitcases, vanity cases, not 
fitted, hides, cases and boxes made of leather, briefcases [leather goods], leather luggage, umbrellas and parasols and 
walking staffs, walking stick handles, umbrella covers, attaché cases; retail and wholesale services, including mail order 
retail services or online retail store services, namely featuring household or kitchen utensils and containers, cookware 
and tableware, except forks, knives and spoons, combs and sponges, brushes, except paintbrushes, brush-making 
materials, articles for cleaning purposes, unworked or semi-worked glass, except building glass, glassware, porcelain and 
earthenware, shoe trees [stretchers], shoe horns; retail and wholesale services, including mail order retail services or 
online retail store services, namely featuring fabrics, damask, labels of textile, linings [textile], gauze [cloth], jersey 
[fabric], cheviots [cloth], marabouts [cloth], filtering materials of textile, plastic material [substitute for fabrics], textile 
material, cloth, woollen cloth, fabrics for use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic 
cases, umbrellas, bed and table linen, taffeta [cloth], hemp cloth, printed calico cloth, hemp fabric, jute fabric, linen cloth, 
rayon fabric, ramie fabric, silk [cloth], silk fabrics for printing patterns, elastic woven material, fabric of imitation animal 
skins, fibreglass fabrics for textile use, knitted fabric, non-woven fabrics, upholstery fabrics, fabric for footwear, lingerie 
fabric, fabrics for textile use, traced cloths for embroidery, chenille fabric, frieze [cloth], tulle, velvet, calico, fustian, 
linens, bed clothes and blankets, table linen, not of paper, diapered linen, bath linen, except clothing, brocades, canvas 
for tapestry or embroidery, tablemats of textile, blankets, throws, bed clothes, lap rugs, curtain holders of textile material, 
handkerchiefs of textile, pillowcases, mattress covers, coverings for furniture, covers for cushions, pillow shams, flags of 
textile or plastic, sheets [textile], drugget, bed blankets, table covers, towels of textile, furniture coverings of textile, table 
runners of textile, tablecloths, not of paper, place mats, not of paper, table napkins of textile, bed covers, textile tissues, 
curtains, door curtains, curtains of textile or plastic; retail and wholesale services, including mail order retail services or 
online retail store services, namely featuring clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, 
cardigans, waistcoats, jumpers, pants, sweat pants, bermuda shorts, jeans, t-shirts, suits, overcoats, anoraks, raincoats, 
sweatshirts, ties, albs, aprons [clothing], ascots, trousers for children, bandanas [neckerchiefs], robes, bathing caps, 
bathing suits/swimsuits, beach clothes, belts [clothing], bibs, not of paper, boas [necklets], boxer shorts, brassieres, 
breeches for wear, camisoles, clothing for gymnastics, clothing of imitations of leather namely blousons, dress shirts, 
shirts, coats, jackets, belts, boots, headwear, shoes, vests, dresses, clothing of leather in the nature of leather belts, 
leather boots, leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, 
shirts, waistcoats, collars [clothing], wet suits for water-skiing and sub-aqua, bustiers, cuffs/wristbands [clothing], 
cyclists' clothing, detachable collars, dressing gowns, robes, bonnets, fishermen's jackets, fur stoles, furs [clothing], 
clothing in the nature of gabardines, garters, girdles, gloves [clothing], headbands [clothing], capes, jackets [clothing], 
jerseys [clothing], jumper dresses, knickers, hosiery, layettes [clothing], leggings [leg warmers], leggings [trousers], 
liveries, maniples, mantillas, masquerade costumes, mitres [hats], waist belts, motorists' clothing, muffs [clothing], neck 
scarves [mufflers], neckties, paper hats [clothing], parkas, pelerines, pelisses, slips [underclothing], pockets for clothing, 
ponchos, pyjamas, ready-made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, 
leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, 
overcoats, anoraks, raincoats, ties, dresses, ready-made linings [parts of clothing], saris, coverups, sarongs, shawls, 
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neckbands, short-sleeve shirts, shower caps, ski gloves, skirts, sleep masks, sock suspenders, stockings, spats, maillots, 
vest tops, dresses, suspenders, sweat-absorbent stockings, sweaters, undershirts, tights, togas, top hats, trousers, gym 
suits, shoes, bath sandals, slippers, beach shoes, footwear uppers, boots, gym boots, sandals, football shoes, footwear, 
footwear uppers, rubbers [footwear], galoshes, half-boots, heels, non-slip socks, ski boots, wooden shoes, underwear, 
uniforms, Valenki [felted boots], veils [clothing], gilets, waterproof clothing, wet suits for water-skiing, wimples, vests, 
headgear, namely bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles; 
business information; provision of an on-line marketplace for buyers and sellers of goods and services; presentation of 
goods on communication media, for retail purposes; sales promotion for others; on-line advertising on a computer 
network; advertising; providing business information via a web site; business administration of consumer loyalty 
programs; modelling for advertising or sales promotion; coordinating exhibitions for commercial or advertising purposes; 
organization of exhibitions for commercial or advertising purposes; procurement services for others, namely, purchasing 
clothing for other businesses; shop window dressing.
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Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots used for processing, shaping wood, metal, glass and plastic 
materials and metals; construction machinery, robotic mechanisms with the same function; lifting, conveying and 
conveying machines, robotic mechanisms with the same function (including elevators, escalators, cranes); machines and 
robotic mechanisms used in agriculture, animal husbandry, agriculture and grain / fruit / vegetable / food processing; 
engines, electric motors, parts and assemblies thereof, except for land vehicles; bearings, ball or roller bearings; tire 
removal and installation machines; alternators, generators, electric generators, solar powered generators; paint 
machines, automatic paint spray guns, electric punching machines and guns, electric adhesive guns, guns for 
compressed air or liquid sprayers, electric hand drills, motorized hand saws, jigsaws, spiral machines, compressed air 
generators, compressors, car wash machines and robots having the same function as the machines and means listed 
above; welding machines and robots with the same function; printing machines; packaging machines, filling-capping and 
sealing machines, labeling machines, sorting machines and robots and robotic mechanisms having the same function as 
the machines mentioned above; textile machines, sewing machines and industrial robots with the same function; electric 
pumps; engine fuel pumps; fuel dispensing pumps for service stations; electrical appliances used in the kitchen for 
chopping, grinding, crushing, whipping and crushing; washing machines (including washing / dish washing machines); 
electric machines, vacuum cleaners and parts thereof for cleaning floors, carpets or upholstery.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising, provision of an online marketplace for buyers and sellers of goods and 
services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods, namely, chemicals used in industry, science, photography, agriculture, horticulture and forestry, manures and 
soils, unprocessed artificial resins and unprocessed plastics, fire extinguishing compositions, adhesives not for medical, 
household and stationery purposes, paints, varnishes, lacquers, preservatives against rust, preservatives against 
deterioration of wood, thinners and binders for paints, pigments, preservatives for metals, shoe dyes, printing dyes and 
ink, toners (including filled toner cartridges), colorants for food, pharmaceuticals and beverages, raw natural resins, 
metals in foil and powder form for painters, decorators, printers and artists, bleaching and cleaning preparations, 
detergents other than for use in manufacturing operations and for medical purposes, laundry bleach, fabric softeners for 
laundry use, stain removers, dishwasher detergents, perfumery, non-medicated cosmetics, fragrances, deodorants for 
personal use and animals, soaps, dental care preparations: dentifrices, denture polishes, tooth whitening preparations, 
mouth washes, not for medical purposes, abrasive preparations, emery cloth, sandpaper, pumice stone, abrasive pastes, 
polishing preparations for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for 
polishing, industrial oils and greases, cutting fluids, dust absorbing, wetting and binding compositions, solid fuels, coal, 
firewood, liquid and gas fuels, petrol, diesel oil, liquified petroleum gas, natural gas, fuel oil and their non-chemical 
additives, candles, wicks, semi-finished wax, wax and paraffin for lighting purposes, electrical energy, pharmaceutical 
and veterinary preparations for medical purposes, chemical preparations for medical and veterinary purposes, chemical 
reagents for pharmaceutical and veterinary purposes, medicated cosmetics, dietary supplements for pharmaceutical and 
veterinary purposes, dietary supplements, nutritional supplements, medical preparations for slimming purposes, food for 
babies, herbs and herbal beverages adapted for medicinal purposes, dental preparations and articles: teeth filling 
material, dental impression material, dental adhesives and material for repairing teeth, sanitary preparations for medical 
use, hygienic pads, hygienic tampons, plasters, materials for dressings, diapers made of paper and textiles for babies, 
adults and pets, preparations for destroying vermin, herbicides, fungicides, preparations for destroying rodents, 
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deodorants, other than for human beings or for animals, air purifying preparations, air deodorising preparations, 
disinfectants, antiseptics, detergents for medical purposes, medicated soaps, disinfectant soaps, antibacterial hand 
lotions, ores of non-precious metal, common metals and their alloys and semi-finished products made of these materials, 
irons for construction, mats and stirrups of common metals for buildings, common metals in the form of plate, billet, 
stick, profile, sheet and sheeting, goods and materials of common metal used for storage, wrapping, packaging and 
sheltering purposes, containers of metal (storage, transport), buildings of metal, frames of metal for building, poles of 
metal for building, metal boxes, packaging containers of metal, aluminium foil, fences made of metal, guard barriers of 
metal, metal tubes, storage containers of metal, metal containers for the transportation of goods, ladders of metal, goods 
of common metal for filtering and sifting purposes, doors, windows, shutters, jalousies and their cases and fittings of 
metal, non-electric cables and wires of metal, ironmongery, small hardware of metal, screws of metal, nails, bolts of metal, 
nuts of metal, pegs of metal, hakes of metal, pitons of metal, metal chains, furniture casters of metal, fittings of metal for 
furniture, industrial metal wheels, door handles of metal, window handles of metal, hinges of metal, metal latches, metal 
locks, metal keys for locks, metal rings, metal pulleys, ventilation ducts, vents, vent covers, pipes, chimney caps, 
manhole covers, grilles of metal for ventilation, heating, sewage, telephone, underground electricity and air conditioning 
installations, metal panels or boards (non-luminous and non-mechanical) used for signalling, route showing, publicity 
purposes, signboards of metal, advertisement columns of metal, signaling panels of metal, non-luminous and non-
mechanical traffic signs of metal, pipes of metal for transportation of liquids and gas, drilling pipes of metal and their 
metal fittings, valves of metal, couplings of metal for pipes, elbows of metal for pipes, clips of metal for pipes, connectors 
of metal for pipes, safes (strong boxes) of metal, metal railway materials, metal rails, metal railway ties, railway switches, 
bollards of metal, floating docks of metal, mooring buoys of metal, anchors, metal moulds for casting, other than machine 
parts, works of art made of common metals or their alloys, trophies of common metal, metal closures, bottle caps of 
metal, metal poles, metal pillars, scaffoling of metal, metal stakes, metal lowers, metal pallets and metal ropes for lifting, 
loading and transportation purposes, metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying, 
wheel chocks made primarily of metal, metal profile laths for vehicles for the purposes of decoration, machines, machine 
tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3d printers, 
construction machines and robotic mechanisms (machines) for use in construction: bulldozers, diggers (machines), 
excavators, road construction and road paving machines, drilling machines, rock drilling machines, road sweeping 
machines, lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, loading and 
transmission purposes: elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food, machines for preparing and processing beverages, engines and motors, other than for land vehicles, parts and 
fittings therefor: hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings 
for engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, 
turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for 
land vehicle engines, exhaust manifolds for land vehicle engines, bearings (parts of machines), roller or ball bearings, 
machines for mounting and detaching tires, alternators, current generators, electric generators, current generators 
operated with solar energy, painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic 
punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid 
spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air 
machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the 
abovementioned functions, electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions, printing machines, packaging machines, filling, plugging and scaling machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing 
machines for plugging and sealing of plastics, machines for textile processing, sewing machines, industrial robots 
(machines) with the abovementioned functions, pumps other than parts of machines or engines, fuel dispensing pumps 
for service stations, self-regulating fuel pumps, electric kitchen machines for chopping, grinding, crushing, mixing and 
mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof, automatic vending machines, 
galvanizing and electroplating machines, electric door openers and closers, gaskets for engines and motors, forks, 
spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious metals, side 
arms and blades (weapons), tools and apparatus for personal beauty care use: tools and apparatus for shaving, epilation, 
manicure and pedicure, electric hand implements for straightening and curling hair, scissors, hand-operated [non-
electric] hand tools for the repair of machines, apparatus and vehicles and for use in construction, agriculture, 
horticultural and forestry, none of them being power tools, electric or non-electric irons, steam irons, handles for hand-
operated hand tools, measurement apparatus and equipment including those for scientific, nautical, thopographic, 
meteorologic, industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, 
voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, 
speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for 
laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, cameras, 
photographic cameras, television apparatus, video recorders, cd and dvd players and recorders, mp3 players, computers, 
desktop computers, tablet computers, wearable technological devices (smart watches, wristbands, head-mounted 
devices) microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound 
or images, computer peripheral devices, cell phones, covers for cell phones, magnetic and optic data carriers and 
computer software and programmes recorded thereto, downloadable and recordable electronic publications, encoded 
magnetic and optic cards, movies, tv series and video music clips recorded on magnetic, optical and electronic media, 
antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic 
teller machines (atm), electronic components used in the electronic parts of machines and apparatus, semi-conductors, 
electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for 
electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, optical 
sensors, counters and quantity indicators for measuring the quantity of consumption, automatic lime switches, clothing 
for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, 
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sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments for 
conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than 
for vehicles, electric bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire 
extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and 
instruments, decorative magnets, metronomes, surgical, medical, dental and veterinary apparatus and instruments, 
furniture especially made for medical purposes, artificial limbs and prostheses, medical orthopaedic articles: corsets for 
medical purposes, orthopaedic shoes, elastic bandages and supportive bandages, surgical gowns and surgical sterile 
sheets, adult sexual aids, condoms, babies' bottles, babies' pacifiers, teats, teethers for babies, bracelets and rings for 
medical purposes, anti-rheumatism bracelets, anti-rheumatism rings, lighting installations, lights for vehicles and interior-
exterior spaces, heating installations using solid, liquid or gas fuels or electricity, central healing boilers, boilers for 
heating installations, radiators [heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal 
collectors [heating], steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, 
oxygen generators, nitrogen generators, installations for air-conditioning and ventilating, cooling installations and 
freezers, electric and gas-powered devices, installations and apparatus for cooking, drying and boiling: cookers, electric 
cooking pots, electric water heaters, barbecues, electric laundry driers, hair driers, hand drying apparatus, sanitary 
installations, taps [faucets], shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet 
seats, sinks, wash-hand basins [parts of sanitary installations], washers for water taps, stuffings (tap valves), water 
softening apparatus, water purification apparatus, water purification installations, waste water purification installations, 
electric bed warmers and electric blankets, not for medical use, electric pillow warmers, electric or non-electric 
footwarmers, hot water bottles, electrically heated socks, fillers for aquariums and aquarium filtration apparatus, 
industrial type installations for cooking, drying and cooling purposes, pasteurizers and sterilizers, motor land vehicles, 
motorcycles, mopeds, engines and motors for land vehicles, clutches for land vehicles, transmissions, transmission belts 
and transmission chains for land vehicles, gearing for land vehicles, brakes, brake discs and brake linings for land 
vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, shock absorbers for automobiles, gearboxes 
for land vehicles, steering wheels for vehicles, rims for vehicle wheels, bicycles and their bodies, handlebars and 
mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, 
trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers 
for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for direction signals for 
vehicles, windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing 
sets comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview 
mirrors and wing mirrors for vehicles, anti-skid chains for vehicles, luggage carriers for vehicles, bicycle and ski carriers 
for cars, saddles for bicycles or motorcycles, air pumps for vehicles, for inflating tires, anti-theft alarms for vehicles, 
horns for vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, 
pushchairs, wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, 
handling carts, rail vehicles: locomotives, trains, trams, waggons, cable cars, chairlifts, vehicles for locomotion by water 
and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, other than their motors 
and engines, firearms, air pistols (weapons), spring-loaded firearms, adapted cases and shoulder straps therefor, heavy 
weapons, mortars and rockets, fireworks, sprays for personal defence purposes, jewellery, imitation jewellery, gold, 
precious stones and jewellery made thereof, cufflinks, tie pins, statuettes and figurines of precious metal, clocks, watches 
and chronometrical instruments, chronometers and their parts, watch straps, trophies made of precious metal, rosaries, 
musical instruments and cases for musical instruments, paper and cardboard, paper and cardboard for packaging and 
wrapping purposes, cardboard boxes, paper towels, toilet paper, paper napkins, plastic materials for packaging and 
wrapping purposes, printing blocks and types, bookbinding material, printed publications, printed matter, books, 
magazines, newspapers, bill books, printed dispatch notes, printed vouchers, calendars, posters, photographs [printed], 
paintings, stickers [stationery], postage stamps, stationery, office stationery, instructional and teaching material [except 
furniture and apparatus], writing and drawing implements, artists' materials, paper products for stationery purposes, 
adhesives for stationery purposes, pens, pencils, erasers, adhesive tapes for stationery purposes, cardboard cartons 
[artists' materials], writing paper, copying paper, paper rolls for cash registers, drawing materials, chalkboards, painting 
pencils, watercolors [paintings], office requisites, paint rollers and paintbrushes for painting, rubber, gutta-percha, gum, 
asbestos, mica and semi-finished synthetic goods made from these materials in the form of powder, bars, panels and 
foils, insulation, stopping and sealing materials: insulation paints, insulation fabrics, insulating tape and band, insulation 
covers for industrial machinery, joint sealant compounds for joints, gaskets, o-rings for sealing purposes (other than 
gaskets for motors, cylinders and washer for water taps), flexible pipes made from rubber and plastic, hoses made of 
plastic and rubber, including those used for vehicles, junctions for pipes of plastic and rubber, pipe jackets of plastic and 
rubber, hoses of textile material, junctions for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle 
radiators, profile laths made of synthetic materials for vehicles for the purposes of decoration, unworked or semi-worked 
leather and animal skins, imitations of leather, stout leather, leather used for linings, goods made of leather, imitations of 
leather or other materials, designed for carrying items, bags, wallets, boxes and trunks made of leather or stout leather, 
keycases, trunks [luggage], suitcases, umbrellas, parasols, sun umbrellas, walking slicks, whips, harness, saddlery, 
stirrups, straps of leather (saddlery), sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, 
marble blocks for construction, building materials (as finished products) made of concrete, gypsum, clay, potters' clay, 
stone, marble, wood, plastics and synthetic materials for building, construction, road construction purposes, non-metallic 
buildings, non-metallic building materials, poles not of metal for power lines, barriers not of metal, natural and synthetic 
coatings in the form of panels and sheets, being building materials, bitumen cardboard coatings for roofing, bitumen 
coating for roofing, traffic signs not of metal, non-luminous and non-mechanical, for roads, monuments and statuettes of 
stone, concrete and marble, building glass, prefabricated swimming pools not of metal (structures), aquarium sand, 
furniture, made of any kind of material, mattresses, pillows, air mattresses and cushions, not for medical purposes, water 
beds, mirrors, beehives, artificial honeycombs and sections of wood for honeycombs, bouncing chairs for babies, 
playpens for babies, cradles, infant walkers, display boards, frames for pictures and paintings, identification plates, 
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identification tags, nameplates, identification labels made of wood or synthetic materials, packaging containers of wood 
or plastics, casks for use in transportation or storage, barrels, storage drums, tanks, boxes, storage containers, 
transportation containers, chests, loading pallets and closures for the aforementioned goods, of wood or plastics, small 
hardware goods of wood or synthetic materials, furniture fittings, of wood or synthetic materials, opening and closing 
mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster namely figurines, holiday 
ornaments for walls, sculptures, trophies, baskets, fishing baskets, kennels, nesting boxes and beds for household pets, 
portable ladders and mobile boarding stairs of wood or synthetic materials, bamboo curtains, roller indoor blinds [for 
interiors], slatted indoor blinds, trip curtains, bead curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, 
curtain rods, non-metal wheel chocks, hand-operated non-electric cleaning instruments and appliances, brushes, other 
than paintbrushes, steel chips for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, 
gloves for dishwashing, non-electric polishing machines for household purposes, brooms for carpets, mops, 
toothbrushes, electric toothbrushes, dental floss, shaving brushes, hair brushes, combs, non-electric household or 
kitchen utensils, [other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking 
straws, non-electric cooking utensils, ironing boards and shaped covers therefor, drying racks for washing, clothes 
drying hangers, cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant 
cultivation, ornaments and decorative goods of glass, porcelain, earthenware or clay namely statues, figurines, vases, 
and trophies, mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly catchers, fly 
swatters, perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing appliances, 
powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, watering devices, garden watering cans, 
unworked or semi-worked glass, except building glass, mosaics of glass and powdered glass for decoration, except for 
building, glass wool other than for insulation or textile use, ropes, strings, rope ladders, hammocks, fishing nets, tents, 
awmings, tarpaulins, sails, vehicle covers, not fitted, bags of textile, for packaging, padding and stuffing materials, except 
of rubber and plastics, including those of wool and cotton, textile fibers, raw spun fiber, glass fibers for textile use, yarns 
and threads for textile use, threads and yarns for sewing, embroidery and knitting, thread, elastic yarns and threads for 
textile use, woven or non-woven textile fabrics, textile goods for household use, curtains, bed covers, sheets (textile), 
pillowcases, blankets, quilts, towels, flags, pennants, labels of textile, swaddling blankets, sleeping bags for camping, 
clothing, including underwear and outerclothing, other than special purpose protective clothing, socks, ufflers [clothing], 
shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with visors, berets, 
caps [headwear], skull caps, laces and embroidery, guipures, festoons, ribbons (haberdashery), ribbons and braid, 
fastening tapes for clothing, cords for clothing, letters and numerals for marking linen, embroidered emblems, badges for 
wear, not of precious metal, shoulder pads for clothing, buttons for clothing, fasteners for clothing, eyelets for clothing, 
zippers, buckles for shoes and belts, fasteners, shoe and belt buckles, pins, other than jewellery, adhesive patches for 
decoration of textile articles, laces, needles, sewing needles, needles for sewing machines, needles for knitting and 
embroidery, boxes for needles, needle cushions, artificial flowers, artificial fruits, hair pins, hair buckles, hair bands, 
decorative articles for the hair, not made of precious metal, wigs, hair extensions, electric or non-electric hair curlers, 
other than hand implements, carpets, rugs, mats, prayer rugs, linoleum, artificial turf, linoleum for covering floors, 
gymnasium mats, wallpaper, wall hangings not of textile, games and toys, arcade video game machines, game apparatus 
and machines for use with an external display screen and monitor, including those coin-operated, toys for animals, toys 
for outdoor playgrounds, parks and game parks, gymnastic and sporting articles, fishing tackle, artificial fishing bait, 
decoys for hunting and fishing, christmas trees of artificial material, ornaments for christmas trees, artificial snow for 
christmas trees, rattles (playthings), novelties for parties, dances (party favors), paper party hats, meat, fish, poultry and 
game, processed meat products, dried pulses, soups, bouillon, processed olives, olive paste, milks of animal origin, milks 
of herbal origin, milk products, butter, edible oils, dried, preserved, frozen, cooked, smoked or salted fruits and 
vegetables, tomato paste, prepared nuts and dried fruits as snacks, hazelnut spreads and peanut butler, tahini (sesame 
seed paste), eggs and powdered eggs, potato chips, coffee, cocoa, coffee or cocoa based beverages, chocolate based 
beverages, pasta, stuffed dumplings, noodles, pastries and bakery products based on flour, desserts based on flour and 
chocolate, bread, simit [turkish ring-shaped bagel covered with sesame seeds], pogaça [turkish bagel], pita, sandwiches, 
katmer [turkish pastry], pies, cakes, baklava [turkish dessert based on dough coated with syrup], kadayif [turkish dessert 
based on dough], desserts based on dough coated with syrup, puddings, custard, kazandibi [turkish pudding], rice 
pudding, keskül [turkish pudding, honey, bee glue for human consumption, propolis for food purposes, condiments for 
foodstuff, vanilla (flavoring), spices, sauces (condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for 
food, sugar, cube sugar, powdered sugar, tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, 
ice-cream, edible ices, salt, cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed 
wheat for human consumption, crashed barley for human consumption, processed oats for human consumption, 
processed rye for human consumption, rice, molasses for food, agricultural and horticultural products, seeds, forestry 
products, live animals, fertilized eggs for hatching, plants, dried plants for decoration, fresh garden herbs, dried garden 
herbs for decoration, animal foodstuffs, malt not for human consumption, underlays for pets, cat litters, beers, 
preparations for making beer, mineral water, spring water, table water, soda water, fruit and vegetable juices, fruit and 
vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks, energy drinks, protein-enriched 
sports beverages, alcoholic beverages (except beers), wines, raki [traditional turkish alcoholic drink], whisky, liqueurs, 
alcoholic cocktails, tobacco, chewing tobacco, cigarettes, cigars, smokers' articles including those made of precious 
metals: pipes, mouthpieces for cigars and cigarettes, ashtrays, tobacco boxes, pocket apparatus for rolling cigarettes, 
cigarette paper, tobacco pipes, firestones, lighters for smokers, electronic cigarettes and their cartridges, matches, 
enabling customers to conveniently view and purchase those goods, such services may be provided by retail stores, 
wholesale outlets, by means of electronic media or through mail order catalogues.
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4554729    31/12/2019
[International Registration No. : 1536958]
Makina Grease and Lubricants Manufacturing L.L.C
Alsaja’a Industrial suburb Sharjah

Proposed to be Used
IR DIVISION
Cl.1;Automatic transmission fluids; brake fluids; coolants; gasoline additives; petrol additives [petrochemical]; 
hydraulic oils.

Cl.4;Engine oils; motor oil; motor vehicle lubricants; lubricating oils; industrial lubricants; industrial oil; gear oils; 
industrial grease; grease for machines; greases for technical purposes; industrial oils and greases, lubricants; non-
chemical additives for engine oils; non-chemical additives for lubricants; non-chemical additives for oils.
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Priority claimed from 04/07/2019; Application No. : 30 2019 108 638 ;Germany 

4554793    02/01/2020
[International Registration No. : 1538290]
Karl Storz SE & Co. KG
Dr. Karl-Storz-Str. 34 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Imaging devices for scientific purposes; apparatus for recording, transmitting and reproducing data, sound and 
images, in particular magnetic recording media, magnetic data carriers, magneto-optical data and recording media, video 
tapes, video discs and video cassettes; navigation, guidance, tracking, targeting and map making devices; magnetic data 
carriers; CDs; DVDs; digital recording media; magnets, magnetizers and demagnetizers; computer software; computers; 
computer hardware; laptops; laptops [computers]; laptop cases; hardware for data processing; industrial endoscopes, 
not for medical purposes; parts and accessories for all the aforesaid goods, as far as included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including networked apparatus and 
instruments and voice-controlled apparatus and remote controls for such apparatus and instruments as parts and 
accessories of the aforesaid goods, as far as included in this class; diagnostic apparatus for medical purposes; 
diagnostic imaging apparatus for medical purposes; medical imaging apparatus; endoscopes and endoscopic apparatus 
for medical and surgical purposes; medical apparatus and instruments; suture materials; medical furniture and draw-
sheets for sick beds, patient transfer equipment; orthopaedic aids; mobility aids; prostheses and artificial implants; 
analysis apparatus for medical purposes; apparatus for artificial respiration; apparatus and equipment for generating X-
rays for medical purposes; breathing apparatus for artificial respiration; surgical cutlery; surgical needles; surgical 
sponges; surgical mirrors; defibrillation apparatus; dilatation probes [surgery]; dialysis equipment; drainage tubes for 
medical purposes; blowers [medical equipment]; electrodes for medical purposes; electrocardiographs; electrotherapy 
equipment; gastroscopes; inhalers; hypodermic syringes; incubators for infants; cannulas; catheters; magnetic 
resonance imaging equipment; medical guidewires; knives for surgical purposes; needles for medical purposes; 
anaesthesia apparatus; anaesthesia masks; surgical clothing; operating tables; operating cloths; ophthalmometers; 
ophthalmoscopes; pumps for medical purposes; radiological apparatus for medical purposes; smoking apparatus for 
medical purposes; X-ray apparatus for medical purposes; X-ray images for medical purposes; X-ray tubes for medical 
purposes; X-ray screens for medical purposes; X-ray generating tubes for medical purposes; saws for surgical purposes; 
scissors for surgical purposes; chairs for medical or dental purposes; scalpels; probes for medical purposes; special 
containers for medical waste; special beds for medical care; special furniture for medical purposes; spirometers [medical 
devices]; syringes for medical purposes; stents; sterile surgical drapes; stethoscopes; therapeutic hot-air apparatus; 
thermoelectric compresses [surgery]; thermal pads for first aid; medical stretchers; trocars; drop counters for medical 
purposes; drop-counting vials for medical purposes; ultrasonic devices for medical purposes; ultraviolet filters for 
medical purposes; ultraviolet lamps for medical purposes; urological apparatus; urological instruments; resuscitation 
devices.

Cl.16;Paper and paperboard, namely, file covers, binders, albums, display cards [stationery], almanacs; printed matter; 
brochures; leaflets; bookbinding material; photographs; stationery; teaching materials [except apparatus]; plastic 
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materials for packaging; bags, pouches and goods for packaging, wrapping and storage purposes, of paper, paperboard 
or plastic; cardboard packaging material; forms [forms]; paper tapes or cards for recording computer programs.
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4554819    22/10/2015
[International Registration No. : 1538356]
Hangzhou Ancun Network Technology Co., Ltd.
Room 1502, Floor 15, Building 10, No. 972, Moganshan Road, Gongshu District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.38;Voice mail services; communications by computer terminals; providing access to databases; electronic mail; 
telephone services; teleconferencing services; transmission of digital files; electronic bulletin board services 
[telecommunications services]; news agency services; news agencies.

Cl.42;Computer software design; computer programming; data conversion of computer programs and data [not 
physical conversion); monitoring of computer systems by remote access; hosting computer sites [web sites]; software as 
a service [SaaS]; technical project studies; research and development of new products for others; packaging design; 
intangible asset evaluation.

Cl.45;Mediation; licensing of computer software [legal services]; copyright management; intellectual property watching 
services; licensing of intellectual property; litigation services; monitoring of burglar and security alarms; detective 
agencies; clothing rental; fire-fighting.
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4556178    27/01/2020
[International Registration No. : 1537923]
CONFEZIONI LERARIO S.R.L.
VIA MOTTOLA KM 2,200 ZONA IND. I-74015 MARTINA FRANCA (TA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; handbags; travel baggage; card wallets; card wallets [leatherware]; credit card 
holders made of leather; pocket wallets; purses; portfolio cases made of leather [briefcases]; key cases made of leather; 
trunks and suitcases; suitcase handles; cosmetic bags sold empty; bags for sports included in this class; all-purpose 
athletic bags; evening handbags and ladies' cross-body bags; shopping bags made of skin; school book bags; travel 
garment covers; shoe bags for travel; beach bags; nappy bags; rucksacks; school bags; Boston bags; travelling trunks; 
canvas bags; business cases; knitted bags, not of precious metals; haversacks; handbag frames; wheeled suitcases; 
vanity cases, not fitted; hides; cases and boxes made of leather; briefcases [leather goods]; leather luggage; umbrellas 
and parasols and walking staffs; walking stick handles; umbrella covers; attaché cases.

Cl.25;Clothing, namely, blousons, dress shirts, shirts, coats, pants, pullovers, cardigans, waistcoats, jumpers, pants, 
sweat pants, bermuda shorts, jeans, T-shirts, suits, overcoats, anoraks, raincoats, sweatshirts, ties, albs; aprons being 
clothing; ascots; trousers for children; bandanas being neckerchiefs; robes; bathing caps; bathing suit; swimsuits; beach 
clothes, namely, swimsuits; belts being clothing; bibs, not of paper; boas being necklets; boxer shorts; brassieres; 
breeches for wear; camisoles; clothing for gymnastics, namely, leotards, shirts, pants, blousons, leggings in the nature of 
trousers; clothing of imitations of leather, namely, blousons, dress shirts, shirts, coats, jackets, belts, boots, headwear, 
shoes, vests, dresses; clothing of leather in the nature of leather belts, leather boots, leather coats, leather headwear, 
leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, waistcoats; collars being parts of clothing; 
wet suits for water-skiing and sub-aqua; bustiers; cyclists' clothing, namely, jerseys; detachable collars; dressing gowns; 
bonnets; fishermen's jackets; fur stoles; furs being clothing; clothing in the nature of gabardines; garters; girdles; gloves 
being clothing; headbands being clothing; capes; jackets being clothing; jerseys being clothing; jumper dresses; 
knickers; hosiery; layettes being clothing; leggings being leg warmers; leggings being trousers; liveries; maniples; 
mantillas; masquerade costumes; mitres being hats; waist belts; motorists' clothing, namely, jackets, pants, blousons, 
coats, shirts, belts; muffs being clothing; neck scarves; neckties; paper hats being clothing; parkas; pelerines; pelisses; 
slips being underclothing; pockets for clothing; ponchos; pyjamas; ready-made clothing in the nature of leather belts, 
leather boots, leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, 
shirts, sweat pants, bermuda shorts, t-shirts, suits, overcoats, anoraks, raincoats, ties, dresses; ready-made linings being 
parts of clothing; saris; coverups; sarongs; neckbands being clothing; short-sleeve shirts; shower caps; ski gloves; 
skirts; sleep masks; sock suspenders; stockings; spats; maillots; vest tops; dresses; suspenders; sweat-absorbent 
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stockings; sweaters; undershirts; tights; togas; top hats; trousers; gym suits; shoes; bath sandals; slippers; beach 
shoes; footwear uppers; boots; gym boots; sandals; football shoes; footwear; footwear uppers; rubbers being footwear; 
galoshes; half-boots; heels; non-slip socks; ski boots; wooden shoes; underwear; uniforms; Valenki being felted boots; 
veils being clothing; gilets; waterproof clothing, namely, vests; wet suits for water-skiing; wimples; headgear, namely, 
bonnets, headscarves, beanies, berets, caps being headwear, hats, turbans, visors being headwear, chasubles.

Cl.35;Retail and wholesale services, including mail order retail services or online retail store services, namely featuring 
soap, bath foam, foams for use in the shower, shampoos, cleansing milk for toilet purposes, mouth washes, not for 
medical purposes, fabric softeners for laundry use, eau de Cologne, lavender water, toilet water, talcum powder, for toilet 
use, perfumery, sachets for perfuming linen, air fragrancing preparations, perfumery and fragrances, deodorants and 
antiperspirants, essential oils and aromatic extracts, dentifrices, douching preparations for personal sanitary or 
deodorant purposes [toiletries], adhesives for cosmetic purposes, cosmetics, cosmetic preparations for baths, cosmetic 
preparations for skin care, cleansing milk for toilet purposes, cosmetic creams, skin whitening creams, bleaching 
preparations [decolorants] for cosmetic purposes, bath creams, shaving cream, beauty creams, day creams, tissues 
impregnated with make- up removing preparations, cotton wool for cosmetic purposes, pumice stone, pomades for 
cosmetic purposes, make-up preparations, make-up removing preparations, cosmetic pencils, eyebrow pencils, eyeliner, 
mascara, face powder, lipsticks, lip glosses, balms, other than for medical purposes, creams for tanning the skin, shaving 
preparations, after-shave lotions, hair care lotions, lotions for cosmetic purposes, hair preparations and treatments, sun 
oils, hair dyes, hair spray, sun tan milk, cleansing milk for toilet purposes, henna, hair creams, hair spray, nail varnish, 
cosmetic kits, incenses, joss sticks, potpourris [fragrances], bath salts, not for medical purposes; retail and wholesale 
services, including mail order retail services or online retail store services, namely featuring spectacles, sunglasses, 
lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods, covers for portable multimedia players, covers for mobile 
phones, covers for DVDs, covers for CDs, covers for computer cables, covers for audio reproduction devices, covers for 
palmtops, covers for electronic agendas, covers for photographic cameras and covers for film cameras, cellular phones, 
smartphones, wireless communication devices featuring telecommunication functionality to allow the transmission of 
text, data, audio, image and video files, electronic monitoring devices comprised of microprocessors and accelerometers, 
for identifying, storing, reporting, monitoring, uploading and downloading data and information for personal physical 
fitness and training purposes, downloadable applications and software for smart watches and mobile devices, for 
processing, reviewing and editing data, to enable users to control the presentation and information available from the 
devices, wearable sensors for personal physical fitness and training purposes to gather biometric data and also including 
monitors and displays sold as a unit, smartwatches, wearable activity trackers, pedometers; retail and wholesale services, 
including mail order retail services or online retail store services, namely featuring earrings, rings [jewellery], necklaces 
[jewellery], bracelets, pins [jewellery], decorative pins of precious metal, shoe jewellery, boxes of precious metal, jewel 
cases, tie clips, cuff links, boxes for cufflinks, jewellery, paste jewellery, bracelets, smart rings, clocks, chronographs 
[watches], chronoscopes, watch straps, watch bands, jewelry, smart watches, parts for clocks, clock cases, watch chains, 
clocks and parts therefor, floor and wall clocks, parts for watches, watch clasps, buckles for watchstraps, watch bands, 
watches, clock and watch hands, clock dials, watch movements, cases for watches and clocks, cases for watches 
[presentation], chains [jewellery], chains (paste jewellery), chains for pants (paste jewellery), key rings and key chains, 
and charms therefor; retail and wholesale services, including mail order retail services or online retail store services, 
namely featuring leather and imitations of leather, handbags, travel baggage, card wallets, card wallets [leatherware], 
credit card holders made of leather, pocket wallets, purses, portfolio cases made of leather [briefcases], key cases made 
of leather, trunks and suitcases, suitcase handles, cosmetic bags sold empty, bags for sports, all-purpose athletic bags, 
evening handbags and ladies' cross-body bags, shopping bags made of skin, school book bags, travel garment covers, 
shoe bags for travel, beach bags, nappy bags, rucksacks, school bags, Boston bags, travelling trunks, canvas bags, 
business cases, knitted bags, not of precious metals, haversacks, handbag frames, wheeled suitcases, vanity cases, not 
fitted, hides, cases and boxes made of leather, briefcases [leather goods], leather luggage, umbrellas and parasols and 
walking staffs, walking stick handles, umbrella covers, attaché cases; retail and wholesale services, including mail order 
retail services or online retail store services, namely featuring household or kitchen utensils and containers, cookware 
and tableware, except forks, knives and spoons, combs and sponges, brushes, except paintbrushes, brush-making 
materials, articles for cleaning purposes, unworked or semi-worked glass, except building glass, glassware, porcelain and 
earthenware, shoe trees [stretchers], shoe horns; retail and wholesale services, including mail order retail services or 
online retail store services, namely featuring fabrics, damask, labels of textile, linings [textile], gauze [cloth], jersey 
[fabric], cheviots [cloth], marabouts [cloth], filtering materials of textile, plastic material [substitute for fabrics], textile 
material, cloth, woollen cloth, fabrics for use in the manufacture of bags, purses, wallets, luggage, toiletry and cosmetic 
cases, umbrellas, bed and table linen, taffeta [cloth], hemp cloth, printed calico cloth, hemp fabric, jute fabric, linen cloth, 
rayon fabric, ramie fabric, silk [cloth], silk fabrics for printing patterns, elastic woven material, fabric of imitation animal 
skins, fibreglass fabrics for textile use, knitted fabric, non-woven fabrics, upholstery fabrics, fabric for footwear, lingerie 
fabric, fabrics for textile use, traced cloths for embroidery, chenille fabric, frieze [cloth], tulle, velvet, calico, fustian, 
linens, bed clothes and blankets, table linen, not of paper, diapered linen, bath linen, except clothing, brocades, canvas 
for tapestry or embroidery, tablemats of textile, blankets, throws, bed clothes, lap rugs, curtain holders of textile material, 
handkerchiefs of textile, pillowcases, mattress covers, coverings for furniture, covers for cushions, pillow shams, flags of 
textile or plastic, sheets [textile], drugget, bed blankets, table covers, towels of textile, furniture coverings of textile, table 
runners of textile, tablecloths, not of paper, place mats, not of paper, table napkins of textile, bed covers, textile tissues, 
curtains, door curtains, curtains of textile or plastic; retail and wholesale services, including mail order retail services or 
online retail store services, namely featuring clothing namely blousons, dress shirts, shirts, coats, pants, pullovers, 
cardigans, waistcoats, jumpers, pants, sweat pants, bermuda shorts, jeans, t-shirts, suits, overcoats, anoraks, raincoats, 
sweatshirts, ties, albs, aprons [clothing], ascots, trousers for children, bandanas [neckerchiefs], robes, bathing caps, 
bathing suits/swimsuits, beach clothes, belts [clothing], bibs, not of paper, boas [necklets], boxer shorts, brassieres, 
breeches for wear, camisoles, clothing for gymnastics, clothing of imitations of leather namely blousons, dress shirts, 
shirts, coats, jackets, belts, boots, headwear, shoes, vests, dresses, clothing of leather in the nature of leather belts, 
leather boots, leather coats, leather headwear, leather jackets, leather pants, leather shoes, leather vests, blousons, 
shirts, waistcoats, collars [clothing], wet suits for water-skiing and sub-aqua, bustiers, cuffs/wristbands [clothing], 
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cyclists' clothing, detachable collars, dressing gowns, robes, bonnets, fishermen's jackets, fur stoles, furs [clothing], 
clothing in the nature of gabardines, garters, girdles, gloves [clothing], headbands [clothing], capes, jackets [clothing], 
jerseys [clothing], jumper dresses, knickers, hosiery, layettes [clothing], leggings [leg warmers], leggings [trousers], 
liveries, maniples, mantillas, masquerade costumes, mitres [hats], waist belts, motorists' clothing, muffs [clothing], neck 
scarves [mufflers], neckties, paper hats [clothing], parkas, pelerines, pelisses, slips [underclothing], pockets for clothing, 
ponchos, pyjamas, ready-made clothing in the nature of leather belts, leather boots, leather coats, leather headwear, 
leather jackets, leather pants, leather shoes, leather vests, blousons, shirts, sweat pants, bermuda shorts, T-shirts, suits, 
overcoats, anoraks, raincoats, ties, dresses, ready-made linings [parts of clothing], saris, coverups, sarongs, shawls, 
neckbands, short-sleeve shirts, shower caps, ski gloves, skirts, sleep masks, sock suspenders, stockings, spats, maillots, 
vest tops, dresses, suspenders, sweat-absorbent stockings, sweaters, undershirts, tights, togas, top hats, trousers, gym 
suits, shoes, bath sandals, slippers, beach shoes, footwear uppers, boots, gym boots, sandals, football shoes, footwear, 
footwear uppers, rubbers [footwear], galoshes, half-boots, heels, non-slip socks, ski boots, wooden shoes, underwear, 
uniforms, Valenki [felted boots], veils [clothing], gilets, waterproof clothing, wet suits for water-skiing, wimples, vests, 
headgear, namely bonnets, headscarves, beanies, berets, caps [headwear], hats, turbans, visors [headwear], chasubles; 
business information; provision of an on-line marketplace for buyers and sellers of goods and services; presentation of 
goods on communication media, for retail purposes; sales promotion for others; on-line advertising on a computer 
network; advertising; providing business information via a web site; business administration of consumer loyalty 
programs; modelling for advertising or sales promotion; coordinating exhibitions for commercial or advertising purposes; 
organization of exhibitions for commercial or advertising purposes; procurement services for others, namely, purchasing 
clothing for other businesses; shop window dressing.
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4558159    22/11/2019
[International Registration No. : 1537477]
Bloomhigh Limited
165 Fleet Street London EC4A 2DY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; communications software; mobile apps; mobile data apparatus; mobile telecommunication 
apparatus; mobile application software; downloadable mobile applications; application software for mobile phones and 
tablets; application software for mobile and tablet devices; downloadable applications for mobile devices; computer 
application software for mobile phones; downloadable software applications for mobile phones; software and 
applications for mobile devices; downloadable applications for use with mobile devices; downloadable mobile 
applications for the management of data; downloadable mobile applications for the management of information; 
downloadable mobile applications for the transmission of data; software for tablet computers; application software; 
computer application software for mobile phones and tablets; software and applications for mobile and tablet devices; 
software applications for use with mobile devices and downloadable software in the nature of a mobile application.

Cl.35;Advertising; business management; business administration; business networking; business networking 
services; career networking services; online business networking services; advertising, marketing and promotion 
services for businesses; compilation and systemization of information into computer databases; providing an online 
searchable database featuring employment and career opportunities and business, employment and professional queries 
and answers; providing information about and making referrals concerning products, services, events and activities; 
organizing and conducting job fairs; job placement services, human resources consulting services; business research 
and survey services; monitoring services, namely tracking online references to businesses, organizations and business 
topics; promoting the goods and services of others via computer and communication networks; facilitating the exchange 
and sale of services and products of third parties via computer and communication networks; providing online career 
networking services and information in the fields of employment, recruitment, job resources, and job listings; providing 
online interactive employment counselling; recruitment and placement services; hosting of exhibitions for business 
purposes; business intermediary services relating to the matching of potential private investors with entrepreneurs 
needing funding and advertising services relating to financial investment; providing employment information via a global 
computer network; providing recruitment information via a global computer network; providing business directory 
information via a global computer network; online advertising network matching services for connecting advertisers to 
websites; promoting the goods and services of others via a global computer network; dissemination of advertising for 
others via an on-line communications network on the internet; hosting of exhibitions for business purposes.

Cl.38;Telecommunications services, namely electronic transmission of data, messages and information between and 
among computers, mobile and handheld devices and wired and wireless communication devices; telecommunication 
services, namely, enabling users to transmit messages, comments, multimedia content, videos, movies, films, and 
photos, audio content, animation, pictures, images, text, information, and other user-generated content via a global 
computer network and other computer and communications networks; providing online communications links which 
transfer users to other websites; providing online forums, chat rooms and electronic bulletin boards for users to post, 
search, watch, share, critique, rate, and comment on subjects of interest; providing access to computer, electronic and 
online databases; audio, text, video and multimedia broadcasting services over computer and electronic communications 
networks, namely uploading, posting, displaying, tagging and electronically transmitting data, audio, and video; providing 
access to computer databases in the fields of entertainment and education; providing access to computer databases in 
the field of social networking; providing telecommunication facilities that enable the sharing of blogs, photos, videos, 
podcasts, and other audio-visual materials; providing telecommunication facilities that enable the creation and updating 
of personal electronic web pages featuring user-provided content.

Cl.41;Entertainment and education services; disseminating information and providing, sponsoring and hosting 
seminars, presentations and discussion groups and providing training in the fields of personal development, career 
development, relationship building, training, recruiting, business consulting, business development, and networking; 
electronic publishing services for others; electronic and online publishing services; hosting of exhibitions, conferences 
and seminars and networking events for business, cultural and educational purposes; organising and conducting online 
educational and training events including virtual meetings and seminars; correspondence courses relating to investment; 
correspondence courses relating to personal investment; publication of electronic newspapers accessible via a global 
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computer network; publication of the editorial content of sites accessible via a global computer network; providing non-
downloadable electronic publications from a global computer network or the Internet; hosting conferences and seminars 
for business purposes.

Cl.42;Computer services, namely, hosting electronic facilities for others for organizing and conducting meetings, 
events and interactive discussions via the internet or other communications networks; hosting virtual communities for 
registered users to organize groups, events, participate in discussions, aggregate information and resources, and engage 
in social, business and community networking; hosting of digital content online; hosting computer software applications 
of others; hosting an interactive website and online non-downloadable software for uploading, downloading, posting, 
showing, displaying, tagging, sharing and transmitting messages, comments, multimedia content, videos, movies, films, 
photos, audio content, animation, pictures, images, text, information, and other user-generated content; providing a 
website featuring non-downloadable software in the fields of business networking and marketing, employment, recruiting, 
advertising, marketing and promotion (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Regulations); providing non-downloadable software enabling users to search, locate and communicate with others via 
electronic communications networks for networking, for conducting polls and surveys, for tracking online references to 
businesses, organizations, career and job opportunities, and business topics; providing online computer databases and 
online searchable databases in the fields of business and professional networking (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Regulations); application service provider services; providing information from 
searchable indices and databases of information, including text, electronic documents, databases, graphics and audio 
visual information, by means of global computer information networks or other communications networks; providing 
temporary use of non-downloadable software; computer services in the nature of customized web pages featuring user-
defined information, personal profiles, audio and images; scientific and industrial research; computer programming; 
computer services, namely, on-line personalized information services; providing the use of software; creating and 
maintaining websites that provide an on-line community for advertising and marketing; hosting an online website 
community for registered users to share information, photos, audio and video content and engage in communication and 
collaboration between and among themselves, to form groups and to engage in social networking.

Cl.45;Online social networking services; internet-based social networking services; online social networking services 
accessible by means of downloadable mobile applications; providing personal and social services to meet the needs of 
individuals; social introduction and networking services; personal introduction services by computer; internet based 
personal introduction services; agency services for arranging personal introductions.
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TRIVA GROUP, LDA.
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Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamp shades; regulating and safety accessories for gas pipes; regulating and safety accessories for 
water apparatus; regulating and safety accessories for gas apparatus; regulating accessories for water or gas apparatus 
and pipes; safety accessories for water or gas apparatus and pipes; heat accumulators; steam accumulators; hot air 
ovens; stills; feeding apparatus for heating boilers; heating cushions [pads], electric, not for medical purposes; washers 
for water taps; fabric steamers; aquarium heaters; heating apparatus for solid, liquid or gaseous fuels; hot air apparatus; 
loading apparatus for furnaces; air conditioning apparatus; swimming pool chlorinating apparatus; chromatography 
apparatus for industrial purposes; apparatus for dehydrating food waste; disinfectant apparatus; deodorising apparatus, 
not for personal use; desiccating apparatus; aquarium filtration apparatus; lighting apparatus for vehicles; ionization 
apparatus for the treatment of air or water; ventilation [air-conditioning] installations and apparatus; cooking apparatus 
and installations; lighting apparatus and installations; refrigerating appliances and installations; cooling appliances and 
installations; drying apparatus and installations; water softening apparatus and installations; sanitary apparatus and 
installations; refrigerating apparatus and machines; water purifying apparatus and machines; air purifying apparatus and 
machines; ice machines and apparatus; heating apparatus, electric; oil-scrubbing apparatus; gas scrubbing apparatus; 
air deodorising apparatus; distillation apparatus; glue-heating appliances; bath fittings; hot air bath fittings; 
hydromassage bath apparatus; tanning apparatus [sun beds]; water filtering apparatus; fumigation apparatus, not for 
medical purposes; roasting apparatus; beverage cooling apparatus; forage drying apparatus; hand drying apparatus for 
washrooms; water intake apparatus; brackets for gas burners; heaters, electric, for feeding bottles; water heaters; water 
heaters [apparatus]; air reheaters; immersion heaters; footwarmers, electric or non-electric; plate warmers; bedwarmers; 
heaters for heating irons; flares; structural plates for ovens; refrigerating cabinets; cooling installations for liquids; 
rotisseries; toilet seats; electric autoclaves (pressure cookers); flushing apparatus; toilet bowls; bath tubs; bath tubs for 
sitz baths; hydromassage baths (jacuzzis); burners for lamps; incandescent burners; bidets; coils [parts of distilling, 
heating or cooling installations]; hydrants; heat pumps; hot water bottles; warming pans; turkish bath cabinets, portable; 
shower cubicles [enclosures (am)]; coffee machines, electric; gas boilers; boilers, other than parts of machines; heating 
boilers; washing coppers; heating apparatus; walk-in refrigerators; lamp casings; gas lamps; oil lamps; ceiling lights; 
carbon for arc lamps; sockets for electric lights; kettles, electric; barbecues; showers; furnace ash boxes; blankets, 
electric, not for medical purposes; footmuffs, electrically heated; solar thermal collectors [heating]; distillation columns; 
gas condensers, other than parts of machines; flues for heating boilers; chimney flues; water-pipes for sanitary 
installations; freezers; kilns; defrosters for vehicles; drip irrigation emitters [irrigation fittings]; light diffusers; light-
emitting diodes [led] lighting apparatus; antiglare devices for vehicles [lamp fittings]; anti-dazzle devices for automobiles 
[lamp fittings]; heating apparatus for defrosting windows of vehicles; air cooling apparatus; disinfectant dispensers for 
toilets; heating elements; stoves; pocket warmers; roasting jacks; roasting spits; heaters for baths; water sterilizers; 
sterilizers; air sterilisers; evaporators; extractor hoods for kitchens; acetylene flares; vehicle headlights; headlights for 
automobiles; heating filaments, electric; filaments for electric lamps; filters for air conditioning; filters for drinking water; 
coffee filters, electric; filters [parts of household or industrial installations]; magnesium filaments for lighting; cooking 
rings; stoves [heating apparatus]; cookers; fountains; forges, portable; kitchen ranges [ovens]; bakers' ovens; dental 
ovens; ovens, other than for laboratory use; solar furnaces; deep fryers, electric; waffle irons, electric; chimney blowers; 
ice boxes; acetylene generators; steam boilers, other than parts of machines; lamp globes; fire bars; bath linings; oven 
fittings made of fireclay; humidifiers for central heating radiators; incinerators; watering installations, automatic; ash 
conveyor installations, automatic; heating installations; hot water heating installations; heaters for vehicles; bath 
installations; air conditioning installations; air conditioners for vehicles; water conduits installations; desalination plants; 
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water distribution installations; air filtering installations; lighting installations for air vehicles; polymerisation 
installations; steam generating installations; ventilation [airconditioning] installations for vehicles; cooling installations 
and machines; water purification installations; purification installations for sewage; water supply installations; cooling 
installations for water; milk cooling installations; cooling installations for tobacco; processing installations for fuel and 
nuclear moderating material; sauna bath installations; electric appliances for making yogurt; lighters; gas lighters; 
friction lighters for igniting gas; ornamental fountains; street lamps; lamps; arc lamps; light bulbs; light bulbs, electric; 
aquarium lights; light bulbs for directional signals for vehicles; laboratory lamps; miners' lamps; safety lamps; electric 
lamps; electric lights for christmas trees; germicidal lamps for purifying air; lamps for directional signals of automobiles; 
projector lamps; ultraviolet ray lamps, not for medical purposes; curling lamps; pocket searchlights; lanterns for lighting; 
chinese lanterns; hearths; fireplaces, domestic; sinks; wash-hand bowls [parts of sanitary installations]; scrubbers [parts 
of gas installations]; chandeliers; automobile lights; bicycle lights; lights for vehicles; cycle lights; bread-making 
machines; watering machines for agricultural purposes; bread baking machines; microwave ovens [cooking apparatus]; 
microwave ovens for industrial purposes; luminous house numbers; pressure cooking saucepans, electric; pasteurisers; 
shaped fittings for ovens; lava rocks for use in barbecue grills; coffee percolators, electric; heat exchangers, not parts of 
machines; atomic piles; hot plates; heating plates; diving lights; air valves for steam heating installations; anti-splash tap 
nozzles; burners; gas burners; oil burners; acetylene burners; alcohol burners; laboratory burners; germicidal burners; 
oxyhydrogen burners; radiators [heating]; central heating radiators; radiators, electric; coolers for furnaces; refrigerating 
containers; heat regenerators; lamp reflectors; vehicle reflectors; refrigerators; dampers [heating]; whirlpool-jet 
apparatus; pressure water tanks; flushing tanks; toilets, portable; clean chambers [sanitary installations]; hair driers; 
drying apparatus; air driers; laundry dryers, electric; lampshade holders; kiln furniture [supports]; ventilation hoods; 
ventilation hoods for laboratories; radiator caps; expansion tanks for central heating installations; electrically heated 
carpets; searchlights; water closets; taps [faucets]; mixer taps for water pipes; pipe line cocks [spigots]; toasters; coffee 
roasters; roasters; fruit roasters; tobacco roasters; malt roasters; refining towers for distillation; boiler pipes [tubes] for 
heating installations; flare stacks for use in oil refineries; luminous tubes for lighting; lamp chimneys; discharge tubes, 
electric, for lighting; urinals [sanitary fixtures]; cooking utensils, electric; level controlling valves in tanks; thermostatic 
valves [parts of heating installations]; steam facial apparatus [saunas]; fans [air-conditioning]; electric fans for personal 
use; fans [parts of air-conditioning installations]; lamp glasses; refrigerating display cabinets [display cases].

Cl.20;Furniture, mirrors, picture frames; edgings of plastic for furniture; bedding, except linen; staves of wood; door 
knockers, not of metal; bolsters; air pillows, not for medical purposes; pillows; cushions; pet cushions; yellow amber; 
stuffed animals; sideboards; cable clips, not of metal; head-rests [furniture]; infant walkers; curtain rings; bedsteads of 
wood; picture frame brackets; stag antlers; bed fittings, not of metal; window fittings, not of metal; furniture fittings, not of 
metal; door fittings, not of metal; brush mountings; cupboards; medicine cabinets; fodder racks; cask hoops, not of 
metal; index cabinets [furniture]; scratching posts for cats; wickerwork; seats; seats of metal; stuffed birds; counters 
[tables]; whalebone, unworked or semi-worked; bamboo; work benches; benches [furniture]; vice benches, not of metal; 
table tops; ambroid bars; casks of wood for decanting wine; barrels, not of metal; embroidery frames; bungs, not of 
metal; coatstands; umbrella stands; cots; nesting boxes for household pets; screens [furniture]; loading gauge rods, not 
of metal, for railway waggons [wagons]; reels of wood for yarn, silk, cord; mooring buoys, not of metal; curtain holders, 
not of textile material; cable or pipe clips of plastics; wall plugs, not of metal; busts of wood, wax, plaster or plastic; 
costume stands; coat hangers; high chairs for babies; armchairs; hairdressers' chairs; letter boxes, not of metal or 
masonry; bins of wood or plastic; chests for toys; coffins; curtain rails; curtain hooks; beds; hospital beds; water beds, 
not for medical purposes; beds for household pets; door bells, not of metal, non-electric; reeds [plaiting materials]; 
settees; hampers [baskets]; flower-stands [furniture]; covers for clothing [wardrobe]; stoppers, not of metal; bottle caps, 
not of metal; tea carts; dinner wagons [furniture]; trolleys [furniture]; placards of wood or plastics; plastic key cards, not 
encoded; animal hooves; kennels for household pets; dog kennels; saw horses; trestles [furniture]; dowels, not of metal; 
comb foundations for beehives; fishing baskets; baskets, not of metal; bakers' bread baskets; hat stands; horn, unworked 
or semiworked; animal horns; garment covers [storage]; bins, not of metal; mattresses; air mattresses, not for medical 
purposes; straw mattress; spring mattresses; mats for infant playpens; beehives; chests of drawers; oyster shells; shells; 
floating containers, not of metal; containers, not of metal [storage, transport]; containers, not of metal, for liquid fuel; 
coral; bamboo curtains; bead curtains for decoration; decorations of plastic for foodstuffs; steps [ladders], not of metal; 
towel dispensers, fixed, not of metal; divans; freestanding partitions [furniture]; reels, not of metal, non-mechanical, for 
flexible hoses; hinges, not of metal; bottle casings of wood; air cushions, not for medical purposes; crates; winding 
spools, not of metal, non-mechanical, for flexible hoses; ladders of wood or plastics; mobile boarding stairs, not of metal, 
for passengers; tortoiseshell; standing desks; wind chimes [decoration]; mirrors [looking glasses]; hand-held mirrors 
[toilet mirrors]; deck chairs; meerschaum; stakes for plants or trees; tent pegs, not of metal; library shelves; shelves for 
storage; furniture shelves; statues of wood, wax, plaster or plastic; statuettes of wood, wax, plaster or plastic; indoor 
window shades [furniture]; slatted indoor blinds; woven timber blinds [furniture]; paper blinds; interior textile window 
blinds; newspaper display stands; display stands; honeycombs; locks, other than electric, not of metal; locks, not of 
metal, for vehicles; closures, not of metal, for containers; filing cabinets; wax figurines; wood ribbon; straw edgings; 
furniture partitions of wood; baby changing platforms; coathooks, not of metal; clothes hooks, not of metal; curtain tie-
backs; bottle racks; animal claws; lockers; meat chests, not of metal; coffin fittings, not of metal; fans for personal use, 
non-electric; signboards of wood or plastics; plate racks; mother-of-pearl, unworked or semi-worked; mannequins; ivory, 
unworked or semi-worked; corozo; tables; chopping blocks [tables]; draughtsman's tables; massage tables; dressing 
tables; tables of metal; typing desks; furniture; office furniture; rattan; school furniture; furniture of metal; moldings for 
picture frames; showcases [furniture]; carts for computers [furniture]; mobiles [decoration]; house numbers, not of metal, 
non-luminous; works of art, of wood, wax, plaster or plastic; inflatable publicity objects; display boards; shoulder poles 
[yokes]; loading pallets, not of metal; handling pallets, not of metal; transport pallets, not of metal; plaited straw, except 
matting; screws, not of metal; playpens for babies; flower-pot pedestals; bolts, not of metal; casks, not of metal; ambroid 
plates; nameplates, not of metal; numberplates, not of metal; mirror tiles; easy chairs; nuts, not of metal; book rests 
[furniture]; magazine racks; doors for furniture; racks [furniture]; trays, not of metal; gun racks; shelves for filing-cabinets 
[furniture]; fireguards; lecterns; identification bracelets, not of metal, for hospitals; door handles, not of metal; knobs, not 
of metal; sections of wood for beehives; picture frames; keyboards for hanging keys; rivets, not of metal; packaging 
containers of plastic; tanks, not of metal nor of masonry; mats, removable, for sinks; bed casters, not of metal; furniture 
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casters, not of metal; curtain rollers; pulleys of plastics for blinds; corks; corks for bottles; writing desks; desks; troughs, 
not of metal, for mixing mortar; drain traps [valves] of plastic; sofas; tortoiseshell imitation; cask stands, not of metal; 
stands for calculating machines; stools; bottle closures, not of metal; screw tops, not of metal, for bottles; vats, not of 
metal; baby changing mats; towel closets [furniture]; taps for casks, not of metal; washstands [furniture]; cabinet work; 
straw plaits; door bolts not of metal; latches, not of metal; funerary urns; water-pipe valves of plastic; valves, not of metal, 
other than parts of machines; poles, not of metal; curtain rods; stair rods; silvered glass [mirrors]; nesting boxes.
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